
SCHEDULE FOR THE INTERVIEWS FOR APPOINTMENT AS 

NOTARIES IN RESPECT OF THE STATE OF GUJARAT TO BE 

HELD FROM 08.10.2018 TO 05.11.2018 AT AHMEDABAD 

 
 

Date : 22nd  Oct 2018 (Monday) 
(Sr. No. 2341-2430) 

Time : 9:00 A.M. 
 

Date : 22nd Oct 2018 (Monday) 
(Sr. No. 2431-2520) 

Time : 2:00 P.M. 
 
 

Date : 24th Oct 2018 (Wednesday) 
(Sr. No. 2521-2610) 

Time : 9:00 A.M. 
 

Date : 24th Oct 2018 (Wednesday) 
(Sr. No. 2611-2700) 

Time : 2:00 P.M. 
 

Date : 25th Oct 2018 (Thursday) 
(Sr. No. 2701-2790) 

Time : 9:00 A.M. 
 

Date : 25th Oct 2018 (Thursday) 
(Sr. No. 2791-2880) 

Time : 2:00 P.M. 
 

Date : 26th Oct 2018 (Friday) 
(Sr. No. 2881-2970) 

Time : 9:00 A.M. 
 

Date : 26th Oct 2018 (Friday) 
(Sr. No. 2971-3060) 

Time : 2:00 P.M. 
 

Date : 27th Oct 2018 (Saturday) 
(Sr. No. 3061-3150) 

Time : 9:00 A.M. 
 

Date : 27th Oct 2018 (Saturday) 
(Sr. No. 3151-3240) 

Time : 2:00 P.M 
 



Date : 28th  Oct 2018 (Sunday) 
(Sr. No. 3241-3330) 

Time : 9:00 A.M. 
 

 
Date : 28th  Oct 2018 (Sunday) 

(Sr. No. 3331-3420) 
Time : 2:00 P.M. 

 
Date : 29th Oct 2018 (Monday) 

(Sr. No. 3421-3510) 
Time : 9:00 A.M. 

 
Date : 29th Oct 2018 (Monday) 

(Sr. No. 3511-3600) 
Time : 2:00 P.M. 

Date : 30th Oct 2018 (Tuesday) 
(Sr. No. 3601-3690) 

Time : 9:00 A.M. 
 

Date : 30th Oct 2018 (Tuesday) 
(Sr. No. 3691-3780) 

Time : 2:00 P.M. 
 

Date : 31st Oct 2018 (Wednesday) 
(Sr. No. 3781-3870) 

Time : 9:00 A.M. 
 

Date : 31st Oct 2018 (Wednesday) 
(Sr. No. 3871-3960) 

Time : 2:00 P.M. 
 
 

Date : 01st Nov 2018 (Thursday) 
(Sr. No. 3961-4050) 

Time : 9:00 A.M. 
 

Date : 01st Nov 2018 (Thursday) 
(Sr. No. 4051-4140) 

Time : 2:00 P.M. 
 

Date : 02nd Nov 2018 (Friday) 
(Sr. No. 4141-4230) 

Time : 9:00 A.M. 
 

Date : 02nd Nov 2018 (Friday) 
(Sr. No. 4231-4320) 

Time : 2:00 P.M 



 
Date : 03rd  Nov 2018 (Saturday) 

(Sr. No. 4321-4410) 
Time : 9:00 A.M. 

 
Date : 03rd  Nov 2018 (Saturday) 

(Sr. No. 4411-4500) 
Time : 2:00 P.M. 

 
Date : 04th  Nov 2018 (Sunday) 

(Sr. No. 4501-4590) 
Time : 9:00 A.M. 

 
Date : 04th  Nov 2018 (Sunday) 

(Sr. No. 4591-4680) 
Time : 2:00 P.M. 

 
Date : 05th  Nov 2018 (Monday) 

(Sr. No. 4681-4770) 
Time : 9:00 A.M. 

 
Date : 05th  Nov 2018 (Monday) 

(Sr. No. 4771-till last) 
Time : 2:00 P.M. 

 
 

 

VENUE 
 

Income Tax Appellate Tribunal, (ITAT) 
3rd & 4th Floor, Abhinav Arcade, 

Near Bank of Baroda, 
Opp. Muncipal School Ellis bridge, 

Ahmedabad-380006 

  



: 2 : 
 

DATE SCHEDULE FOR GUJARAT 
 

I. DOCUMENTS TO BE PRODUCED IN ORIGINAL AND ITS ATTESTED PHOTOCOPIES 
 

1. Two passport size photograph  
2. Matriculation or other equivalent certificate (for verification of date of birth). 
3. Graduation Degree 
4. L.L.B. Degree 
5. Certificate of enrolment as advocate of the concerned Bar Council. 
6. SC/ST/OBC Certificate issued by an officer not below the rank of Tehsildar. 
7. Affidavit duly attested by 1st Class Magistrate/Judicial Magistrate at the time 

interview, deposing the following points, otherwise, your case will not be 
considered further:- 
i) you are neither a Notary already appointed by any State Government nor 

your application for appointment as notary is pending with the concerned 
State Government; 

ii) you have to state the number of Courts and the number of Notaries 
already appointed by the Central Government as well as the State 
Government in the desired area of practice; 

iii)  no criminal case/Disciplinary Proceedings are pending or initiated 
against you by any Court of Law or by Bar Council concerned as on date; 

iv) you are not an undischarged insolvent; and 
v) you have not been convicted by any Court of Law for an offence involving 

moral turpitude. 
8. Any other document mentioned in the application. 

 
II. DATE, TIME AND PLACE OF INTERVIEW 
 
Applicants are requested to present before the Interview Board strictly on the date & 

time given below failing which, in any case, they will not be allowed to appear 

otherwise.  



BY SPEED POST 
 

Sr.No. 2341 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gandhi Ashokkumar Ramaniklal, Advocate 
Sh. Gandhi Ramaniklal Mohanlal 
Laxmi Nivas Opp Geb Modasa 
Modasa,Arvalli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 03.12.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2342 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dhiren Chandrakantbhai Patel, Advocate 
Sh. Chandrakant Ishwarlal Patel 
A 10 Chandan Apartment Kk Nagar Road Nr 
Vasukanan Tower Ghatlodia,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2343 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kripalsinh Rayjada, Advocate 
Sh. Bhagvatsinh Rayjada 
Ra Block No. 3 Axaynath Society Aerodram Road 
,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.11.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2344 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gargi Keyur Dave, Advocate 
Sh. Dineshkumar 
' Ambica ' Opposite Sheth M P Municipal High 
School Railway Station Road 
Kapadwanj,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2345 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukesh Devabhai Yadav, Advocate 
Sh. Devabhai Ukabhai Yadav 
To Kanek Post Chorwad Taluka Maliya 
(Hatina),Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2346 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ritaben Vasantrai Barot, Advocate 
Sh. Vasantrai K Barot 
747 Patwasheri Opp Amba Bochraji Mandin 
Gomtipur Gam Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2347 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Haresh Mangabhai, Advocate 
Sh. Vaghela Mangabhai Najabhai 
Nava Darwaja Vadli Chowk Vankar 
Vas,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2348 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Desai Raimal Sartanbhai, Advocate 
Sh. Sartanbhai M Desai 
47/1 Dhanjikakanagar Opp Shayona City Rc 
Technical College Road Ghatlodiya 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2349 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahendrasinghji Ramsinghji Chauhan, Advocate 
Sh. Ramsinghji B Chauhan 
B/3/156 Madhuvrund Society K K Nagar Road 
Ahmedadad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2350 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Minaxi Atmaram Sharma, Advocate 
Sh. Atmaram Sukhlal Sharma 
18 Adarsh Nagar Society Chhani Jakat Naka Near 
Water Tank Chhani Jakat Naka 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2351 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kajal Kunal Shah, Advocate 
Sh. Prakashchandra Karsanlal Shah 
E 49 First Floor Aojannagar Society Nr Jaydeep 
Tower Opp Shreyas Railway Crossing Paldi 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2352 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sharma Swati Diwakarlal, Advocate 
Sh. Diwakarlal B Sharma 
180/1065 Vishnu Nagar G H B Chandkheda 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2353 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajani Diwakarlal Sharma, Advocate 
Sh. Diwakarlal B Sharma 
180/1065 Vishnu Nagar G H B Chandkheda 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2354 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nilesh Kishorbhai Joshi, Advocate 
Sh. Kishorbhai Hiralal Joshi 
Shikshak Nagar Society Near Gangeshwae 
Temple Upleta,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2355 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shaikh Shayeesta Jamshed, Advocate 
Sh. Shaikh Jamshed 
A23. Al Hanfiya Park Near Narol Canal Narol 
Vatva Road Narol,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2356 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vajashi Sajanbhai Varu, Advocate 
Sh. Sajanbhai Karnabhai Varu 
Village Hadmatiya Tahcil Jam Kalyanpur Post 
Bankodi Via Bhatiya,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2357 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Wafi Naushad Sadruddin, Advocate 
Sh. Surani Sadruddin A 
13 Rehmat Apartment Near Gandhi Smruti 
Society Sarkhej Road Juhapura 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2358 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shakilahmad Pirzada, Advocate 
Sh. Khurshidhaidar Pirzada 
Village Ranekpar Taluka Wankaner 
,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2359 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pushpaben Jayantibhai Sharma, Advocate 
Sh. Jayantibhai Pragjibhai Sharma 
G/100 Kamla Park Society Water Tank Road 
Tarsali Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2360 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rupchand Atmaram Tamayache, Advocate 
Sh. Atmaram F Tamayache 
18 Navkholi Chharanagar Kubernagar 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2361 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Narendrakumar Puraji Rangi, Advocate 
Sh. Puraji Rupaji Rangi 
1858/14 Hadvaidh Ni Chali Opp R C High 
School Shahpur Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.11.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2362 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Ushaben Somabhai, Advocate 
Sh. Somabhai V Patel 
3 Shwetshyam Apartment Sarvoday Vibhag 3 K K 
Nagar Ghatlodiya 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2363 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sarfarazhusen Parasara, Advocate 
Sh. Valimamad Parasara 
Asharafnagar Society Sindhavadar Taluka 
Wankaner,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2364 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Harishbhai Jethabhai, Advocate 
Sh. Jethabhai V Chauhan 
6 Bootwala Street Opp Deepjyot Society Nr 
Parixitlal Nagar Behrampura 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2365 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rashmi Kanaiyalal Parmar, Advocate 
Sh. Kanaiyalal Parmar 
A/6 Banshri Duplex Near Dwarka Nagri Opp. 
Bapod Gam Waghodia Road 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 21.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2366 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nitaben Ranchhodbhai Raval, Advocate 
Sh. Ranchhodbhai Shankarbhai Raval 
Nr.Laxmi Talkies At.Po.Rajpardi Ta.Jhagdia 
Dist.Bharuch ,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2367 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kotecha Ashwinumar Ramniklal, Advocate 
Sh. Kotecha Ramniklal Vithaldas 
Jinpara Brahmin Street Rasikpara 8 
Wankaner,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2368 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Macwan Subhashbhai Umedbhai, Advocate 
Sh. Umedbhai 
13 Prathna Bunglow Near Navdip Nagar 
Pavanchakki Road Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2369 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dilipsinh Motisinh Parmar, Advocate 
Sh. Motisinh D Parmar 
302 Shreenath Avenue Near Vishwkarmatemple 
Chandlodiya Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2370 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Suravardinkhan J Kureshi, Advocate 
Sh. Jenkhan Kureshi 
Bahelim Vas At.Chhthiyarada 
Ta.Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2371 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakor Dilipkumar Mangaji, Advocate 
Sh. Mangaji Kuverji Thakor 
3 Government Quarters Opp Bhadrakali Temple 
Bhadra Ahemdabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2372 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Musa Alli Patel, Advocate 
Sh. Alli Umarji Patel 
Chavadiya Street At Post Varediya Ta. 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2373 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajendrasinh Laxmansinh Parmar, Advocate 
Sh. Laxmansinh D Parmar 
398/1 Sector 5/A Nr G.2 Circle 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2374 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Ashishkumar Kanjibhai, Advocate 
Sh. Kanjibhai A Rathod 
235 Dr Ambedkar Street Futti Masjid Dariyapur 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2375 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Rajendrakumar Ravjibhai, Advocate 
Sh. Ravjibhai 
F 4 Hari Om Complex Opp Nilkanth Mahadev 
Old Dumral Road Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2376 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhavanaben Ratansinh Vaghela, Advocate 
Sh. Ratansinh 
N 184 Green City Sector 26 Gandhinagar 
,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2377 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Dashrath Nanjibhai, Advocate 
Sh. Nanjibhai K Patel 
F.6 Parul Flat Nr Umiya Vijay Bus Stand B/H 
Mayur Park Society Satelite 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2378 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Upadhyay Rajeshkumar Arvindbhai, Advocate 
Sh. Arvindbhai Upadhyay 
11 Girnar Society Nr Motibaug 
,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2379 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Brahmbhatt Ankitkumar Arvindbhai, Advocate 
Sh. Brahmbhatt Arvindbhai Hargovindbhai 
Brahmbhatt Mohollo Matar Matar,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2380 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Balkrishna Jagjivan Maher, Advocate 
Sh. Jagjivan Maher 
Damodar Flat Post Office Road Kumbharvada 
Panchhatdi Chowk,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2381 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vinaysharan Ramprasad Brahmbhatt, Advocate 
Sh. Ramprasad Brahmbhatt 
Jaspur Ta Padra Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2382 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Vijaykumar Zaverbhai, Advocate 
Sh. Patel Zaverbhai Ratanbhai 
F 66 Samarpan Park Society Bapod Jakat Naka 
Waghodiya Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2383 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dave Shaileshkumar Narsinhbhai, Advocate 
Sh. Dave Narsinhbhai Shivrambhai 
Shivkrupa 2 Akshar Nagar Near Lakh No 
Bunglow Gandhigram Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.10.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2384 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Vinodkumar Ratilal, Advocate 
Sh. Ratilal 
At Post Kungher Near Khara Kuva ,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2385 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Khadayata Mita Rasikbhai, Advocate 
Sh. Rasikbhai 
104 Jay Ambe Nagar Near Prashant Appartment 
St Nagar Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2386 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chavda Mahesh Khushalbhai, Advocate 
Sh. Khushalbhai 
D 23 Sagar Park Society Manjipura Road 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2387 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rana Dipsinh Keshrisinh, Advocate 
Sh. Keshrisinh 
13/Ghb Indiranagar To Kanjari Ta 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2388 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Vinodkumar Shivabhai, Advocate 
Sh. Shivabhai 
Chamunda Society At Po Limbasi Ta 
Matar,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2389 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhanushali Kherajbhai Parsottamdas, Advocate 
Sh. Parsottamdas 
2451 Vaidh Vado At Po Kheda Ta 
Kheda,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2390 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Anilkumar Rambhai, Advocate 
Sh. Rambhai 
Kui Faliyu At Manjipura Ta 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2391 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hiteshkumar Rajnikant Patel, Advocate 
Sh. Rajnikant 
Ambika Nivas At Vamali Post Vansol Sundha Ta 
Mehmadabad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2392 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Kalpeshkumar Chandubhai, Advocate 
Sh. Chandubhai 
Opp Post Office At Ozarala Ta 
Thasra,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2393 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Smitaben Kanubhai Patel, Advocate 
Sh. Kanubhai Patel 
B/5 Sainath Mandir At Petlad Ta 
Petlad,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2394 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajesh Omkarbhai Navlakha, Advocate 
Sh. Omkarbhai L Navlakha 
81/962 Ambica Appartment Nr Telephone 
Exchange Naranpura 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 20.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2395 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Anil Mithalal Vasita, Advocate 
Sh. Mithalal N Vasita 
5 Raghukrupa Appartment Opp Lic Office Vasna 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2396 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barot Vipulkumar Prakashchandra, Advocate 
Sh. Prakashchandra 
At.Po . Berna Ta . Himatnagar Dist . 
Sabarkantha,Sabar Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2397 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Dharmendrakumar Rameshchandra, Advocate 
Sh. Rameshchandra 
Near Mahadev Mandir At Po Salun Ta 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2398 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukeshkumar Vasantrai Ganatra, Advocate 
Sh. Vasantrai Ganatra 
High School Road Sardar Chowk 
Damnagar,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2399 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Narendra Hathising Mori, Advocate 
Sh. Hathising Hematsang Mori 
18.A. Abhiram Nagar Society Shastri Road. 
Bardoli ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2400 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Panchal Bharatkumar Kantilal, Advocate 
Sh. Kantilal Ranchhodbhai Panchal 
12 Abinandan Society Khtraj Mahudha Raod 
Mehmadabad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2401 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chhasatiya Mayurdhvajsinh Natvarsinh, Advocate 
Sh. Natvarsinh Mohansinh Chhasatiya 
Nilkanth Society Near Bus Station At Po 
Mariad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2402 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Valundra Atulkumar Babubhai, Advocate 
Sh. Babubhai Melabhai Valundra 
Harijan Vas Opp Old Water Tank At Po 
Matar,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2403 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Manojkumar Gordhanbhai, Advocate 
Sh. Gordhanbhai Dahyabhai Chauhan 
2b Panchratna Society Near Bahuchar Nagar Pij 
Road Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2404 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashokbhai Ramjibhai Mahida, Advocate 
Sh. Ramjibhai Ukabhai Mahida 
Vankar Vas At Manjipuara Po 
Dabhan,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2405 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barot Sanjaykumar Bhalchandra, Advocate 
Sh. Bhalchandra Barot 
Nava Rao Pura Mohan Road 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2406 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Vijay Nanubhai, Advocate 
Sh. Patel Nanubhai Jaisingbhai 
2 Bathel Street Mission Road Near Mission 
Hospital Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2407 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shounakkumar Kiritbhai Barot, Advocate 
Sh. Barot Kiritbhai Hiralal 
Shriji Bhuvan Nava Rao Pura 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2408 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barot Gajendraprasad Jagdishbhai, Advocate 
Sh. Brahmbhatt Jagdishbhai Amrutbhai 
Near Barot Chora Nava Rao Pura At 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2409 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shah Jigar Vinodkumar, Advocate 
Sh. Shah Vinodkumar Chimanlal 
3 Chandralok Society Civil Hospital Road 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2410 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Vijaykumar Khushalbhai, Advocate 
Sh. Solanki Khushalbhai 
312 Santram Nagar Gujarat Housing Board 
Manjipura Road,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2411 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barot Dharmendra Ratilal, Advocate 
Sh. Barot Ratilal Gordhandas 
Juna Rao Pura Near Durga Mata Mandir 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2412 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rohit Pravinbhai Motibhai, Advocate 
Sh. Rohit Motibhai Ukabhai 
Rohit Vas At Po Alindra Ta Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2413 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Valundra Anilbhai Chimanbhai, Advocate 
Sh. Valundra Chimanbhai Ramjibhai 
Paradise Aura 804/A 8th Floor Near 
Gurudhwara Mandir Ramtalavadi 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2414 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Vinubhai Kodarbhai, Advocate 
Sh. Kodarbhai Jivabhai Patel 
At Post Chhala Ta Gandhinagar Ji 
Gandhingar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2415 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhimsingh Rajpurohit, Advocate 
Sh. Bhavarlal 
House No. 24 Tulsi Bungalows Shastri Road 
Bardoli,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2416 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Modi Sangita Girdharlal, Advocate 
Sh. Modi Girdharlal 
Jodhpur Gate Jamkhambhalia 
Jamkhambhalia,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2417 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vasani Dineshkumar Laljibhai, Advocate 
Sh. Vasani Laljibhai Mavjibhai 
Shri Harikrishna Smruti Opp Western Police 
Station Pij Road Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2418 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shitalkumari Kanubhai Patel, Advocate 
Sh. Patel Kanubhai Shankarlal 
2/9 Subhash Nagar Mill Road 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2419 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahida Raginiben Nareshkumar, Advocate 
Sh. Mahida Nareshkumar Becharbhai 
C 3 Jivandeep Society Manjipura Road Near 
Railway Crossing Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2420 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tushar Chandrakant Mehta, Advocate 
Sh. Chandrakant Ravishankar Mehta 
4 P C Shroffnagar Outside Virol Darwaja At 
Mahemdavad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2421 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amin Vilashkumar Ramniklal, Advocate 
Sh. Amin Ramniklal Mohanbhai 
A14/2 Milap Nagari Opp Ddm Heart Hospital 
Mission Road Ramtalavdi Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2422 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shrimali Navinkumar, Advocate 
Sh. Vasrambhai 
12 Sant Savgun Society At Post Sander Ta 
Patan,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2423 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ranjanben Babubhai Parmar, Advocate 
Sh. Babubhai 
Ganga Maiya B 6 Santram Society Pavan Chakki 
Road Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2424 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Navnit Maneklal Tailor, Advocate 
Sh. Maneklal C Tailor 
D/501 Aditi Avenue Nr Vishwakarma Temple 
Chandlodiya Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2425 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gohel Mukeshbhai Atmaram, Advocate 
Sh. Gohel Atmaram Umedbhai 
Deva Talpad Chora Valu Faliyu At Po 
Deva,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2426 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Induben Govindbhai Bavisi, Advocate 
Sh. Govindbhai 
B 27 Astha Bunglows Ii Kapadwanj Road New 
Bilodara,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2427 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vyas Bharatkumar Dalpatbhai, Advocate 
Sh. Vyas Dalpatbhai Ashabhai 
Gurunivas At Khandhali Ta Vaso,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2428 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Agrawal Roshanlal Jayprakash, Advocate 
Sh. Agrawal Jayprakash Chiranjilal 
2 Asha Nagar Society B/H New Rahul Hospital 
Nkn Road Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2429 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Talpada Suryakant Shashikant, Advocate 
Sh. Talpada Shashikant Chuthabhai 
Mama Zat No Khad Vadi Faliyu 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2430 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Sanjaykumar Ratilal, Advocate 
Sh. Ratilal Gobarbhai Vaghela 
Mama Zatno Khad Wadi Faliyu ,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2431 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Valundra Babubhai Ramjibhai, Advocate 
Sh. Valundra Ramjibhai Chhaganbhai 
39 Navranj Township B/H Greenland Society 
Mission Road Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2432 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mistry Vijaykumar Parshottamdas, Advocate 
Sh. Mistry Parshottamdas Mangaldas 
At Khambali Post Varsola Ta Mehmadabad Dist 
Kheda,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2433 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pranav Shashikantbhai Joshi, Advocate 
Sh. Shashikantbhai Nandlal Joshi 
A 100 Hem Shashi Vishal Nagar Behind Shivalay 
Flate Shree Sant Rameshvar Marg 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2434 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kirankumar Ramchandra Patel, Advocate 
Sh. Ramchandra Punjalal Patel 
17 Abhinandan Society Mahudha Road 
Mahemdabad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2435 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Virendrasinh Chhatrasinh Bodana, Advocate 
Sh. Chhatrasinh Himmatsinh Bodana 
2 Haridham Raw House At Post Vav Taluka 
Kamrej Dist Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2436 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Rajanikant Ambalal, Advocate 
Sh. Parmar Ambalal Rupabhai 
Rohit Vas At. Po. Kachhai Ta. 
Mahemdabad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2437 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Pallaviben Pravinsinh, Advocate 
Sh. Solanki Rambhai Kalidas 
A1 Kishan Appartment Near Shreeji Society 
Petlad Road,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2438 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chhayaben Manibhai Parmar, Advocate 
Sh. Parmar Manibhai Shivabhai 
9 B Nirmal Society Pavanchakki Road 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2439 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rishikesh Chaturbhai Saksena, Advocate 
Sh. Saksena Chaturbhai Motibhai 
Shri Bhagavati Pura Moti Nehar Salun Vanta Ta 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2440 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pareshbhai Babarbhai Talpada, Advocate 
Sh. Talpada Babarbhai Vaghjibhai 
Near Water Tank Moti Bhagol At Po Vadthal Ta 
Mahudha,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2441 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arvindbhai Somabhai Parmar, Advocate 
Sh. Parmar Somabhai Chalabhai 
Bhagvati Nagar Nana Vaga Po Sanali Ta 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2442 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Trivedi Ramchandra Kanaiyalal, Advocate 
Sh. Kanaiyalal 
A/2 Kalindiappartment D Cabin Sabrmati 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2443 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pintukumar Babubhai Loladia, Advocate 
Sh. Babubhai Kadvabhai Loladia 
Near Shivan Class Bhagvati Para 
Jamjodhpur,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2444 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sukhabhai Chhababhai Dabhi, Advocate 
Sh. Chhababhai 
Sakaliya Ni Muvadi Alina 
Mahudha,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2445 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Bharatbhai, Advocate 
Sh. Makwana Govindbhai Prabhudas 
Near Verai Mata Mandir At Po Sevasi 
,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2446 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Simabahen Kantilal Makwana, Advocate 
Sh. Kantilal 
16 Tulsi Park Society Chanasma Road 
Patan,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2447 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dinesh Pramodchandra Bhatt, Advocate 
Sh. Pramodchandra Bhatt 
B1 Mangal Jyot Appartment 22 New Jagnath Plot 
Opp Dr Dasturs Hospital Dr Yagnik Road 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2448 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Diwan Ishaksha Mahebubsha, Advocate 
Sh. Mahebubsha 
At Po.Mumanvas Ta.Vadgam Banaskantha,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2449 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Memon Siraj Abdulsattarbhai, Advocate 
Sh. Memon Abdulsattarbhai 
13/Nuranipark Society B/H Amanpark Visnagar 
Road Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.10.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2450 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prakashchandra Dahyabhai Patel, Advocate 
Sh. Dahyabhai K Patel 
A 506 Sunreal Homes 2 Behind Savan Bunglows 
G S T Crossing Road New Ranip 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2451 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rekha Ratilal Modi, Advocate 
Sh. Ratilal Modi 
Sf.7 Ashwamegh Appartment B/H Durga School 
Krasha Baug Maninagar 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2452 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rangwala Paresh Mahendrabhai, Advocate 
Sh. Mahendrabhai 
2 Vijayant Appt Jail Road 
Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2453 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhupendra Narbheram Mistry, Advocate 
Sh. Narbheram N Mistry 
37 Happy Home Tenament Nr Shantaram Hall 
Nirnaynagar Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.10.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2454 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sureshkumar Parshotambhai Prajapati, Advocate 
Sh. Parshotambhai Prajapati 
Prajapativas At Post Vanch Taluka Daskroi Dist 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.12.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2455 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rana Suryakant Kantilal, Advocate 
Sh. Kantilal 
24 Trilok Society Pij Road Nadiad 2 387002 
,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2456 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Bharatkumar Prahladbhai, Advocate 
Sh. Patel Prahladbhai 
At.Manekpura ( Dabhla) Ta. Vijapur 
,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2457 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amera Karansingh Vishnusingh, Advocate 
Sh. Vishnusingh B Amera 
71 Love Kush Society Bunglow Area Kubernagar 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2458 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Naliniben Rajnikant, Advocate 
Sh. Rajnikant N Makwana 
12 Gf Divya Vasundra Complex Opp Mirzapur 
Court Mirzapur Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2459 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Krishnaben Bhaveshkumar, Advocate 
Sh. Jayantibhai 
1st Street At Palana Ta Vaso,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.10.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2460 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Zala Vakhatsinh Adesinh, Advocate 
Sh. Adehsinh 
At Po Vaghjipur Ta Kapadwanj 
Kapadwanj,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.11.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2461 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sharma Dilipkumar Ashabhai, Advocate 
Sh. Sharma Ashabhai Becharbhai 
Nani Pati Near Ramji Mandir At Po Sinhuj Ta 
Mehmedabad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2462 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Dineshbhai Naranbhai, Advocate 
Sh. Parmar Naranbhai Morarbhai 
Parmar Nivas At Po Khatraj Ta 
Mehmedabad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2463 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipakbhai Rajabhai Valera, Advocate 
Sh. Rajabhai Mangalbhai Valera 
B.92 Bharat Nagar Geetamandir 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2464 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaniya Rameshbhai Pethabhai, Advocate 
Sh. Pethabhai 
Raghuvanshi Nagar B/H. Bhanushali Nagar Near 
Adarsh Nivani Girls School 
Bhuj,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2465 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Vinaben Babaldas, Advocate 
Sh. Patel Babaldas 
Ijpura (Barot) Post.Palaj 
Ta.Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2466 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Sachinkumar Hargovanbhai, Advocate 
Sh. Hargovanbhai R Parmar 
1919/3 Magankumbhar New Chal Opp Nagri 
Mill Gomtipur Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2467 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Sangitaben Rasiklal, Advocate 
Sh. Parmar Rasiklal Gokaldas 
14 Madhuvan Society B/H Sonarupa Complex 
B/H Vaishali Cinema Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2468 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vyas Naineshkumar Jayantkumar, Advocate 
Sh. Vyas Jayantkumar 
Krishna Chowk At.Gozariya ,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2469 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kansagara Rameshkumar Arajanbhai, Advocate 
Sh. Arajanbhai 
At.Juthal Taluka.Maliya Hatina Dist . 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2470 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gangev Minaxiben Tribhovanbhai, Advocate 
Sh. Gangev Tribhovanbhai Punambhai 
4 Maher Sagar Society Opp Srp Near Jalaram 
Mandir Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2471 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajubhai Gunvantbhai Patel, Advocate 
Sh. Gunvantbhai C Patel 
30/A Shreeji Bunglows Opp Old Narol Court 
Narol Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2472 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakor Ramesh Chhotabhai, Advocate 
Sh. Chhotabhai 
61 Adityanagar S R P Road 
Manjipura,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2473 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jay Hiranand Tejwani, Advocate 
Sh. Hiranand 
Amarashish Opp Taluka Seva Sadan Junagadh 
Road Jetput,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2474 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kishore Rajkumar Jhamnani, Advocate 
Sh. Rajkumar Jhamnani 
5 Saikrupa Raw House Opp M D School Behind 
Bhagyashree Avenue Saijpurbogha 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2475 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaishali Kishorbhai Gor, Advocate 
Sh. Kishorbhai 
S.F.X 151 Guru Ashish 400 
Quarters,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2476 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rana Rajubhai Kantilal, Advocate 
Sh. Kantilal Dahyalal Rana 
Pij Bhagol Near Baliya Dev Temple 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2477 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sadhu Divyang Niranjanbhai, Advocate 
Sh. Niranjanbhai L Sadhu 
2/2 Sahyog Appartment Nr Samet Appartment 
Keshavnagar Subhash Bridge 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2478 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Malek Abbasmiya Yasinmiya, Advocate 
Sh. Malek Yasinmiya 
Near Milk Dairy At Po Dabhan Ta 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2479 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mehmuda Suleman Holia, Advocate 
Sh. Suleman 
Tamanna Hil Park Society B/H Aman Day School 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 20.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2480 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ramesh Ambalal Patel, Advocate 
Sh. Patel Ambalal Jethalal 
C/4 Jaldhara Appartment Opp Mahagujaraat 
Hospital College Road Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2481 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Natubhai Somabhai Rohit, Advocate 
Sh. Rohit Somabhai Khushalbhai 
A 4 Alok Society Manjipura Road 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2482 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chavda Lalsinhji Jaswantsinhji, Advocate 
Sh. Chavda Jaswantsinhji 
29/30 Kirtisagar Bunglows Manav Ashram Cross 
Road Visnagar Link Road 
Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2483 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Dharmendrasinh Dipsinh, Advocate 
Sh. Rathod Dipsinh Lalsinh 
Chamundanagar Society At And Post. Vasai 
(Dabhla) Ta.Vijapur,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2484 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prajapati Sureshbhai Rughanathbhai, Advocate 
Sh. Prajapati Rughanathbhai Amtharam 
22/Ambikanagar Society B/H Kamaniya Para 
At.Unava Ta.Unjha,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2485 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sukhadiya Bhadreshkumar Rameshchandra, Advocate 
Sh. Sukhadiya Rameshchandra Natvarlal 
B/25 Utsav Bunglows Sukhapara Road 
Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2486 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Nayanaben Bipinchandra, Advocate 
Sh. Ashokkumar M Solanki 
314/1528 G H B Nr Gen Hospital Bapunagar 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 21.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2487 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Narendrakumar Nathalal, Advocate 
Sh. Patel Nathalal Ishvarlal 
67/ Golden Bunglows Gandhinagar Link Road 
Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2488 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Digisha Ghanshyambhai Bhatiya, Advocate 
Sh. Ghanshyambhai Bhatiya 
15 Narayan Park . 2 B/H Baleshwar Bunglows Nr 
India Colony Bus Stop Bopal 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2489 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Charulata Navinchandra Padia, Advocate 
Sh. Padia Navinchandra Nagjibhai 
Shri Krishna Bhuvan Bhumasi Faliyu Pij Bhagol 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2490 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipakkumar Popatlal Patel, Advocate 
Sh. Popatlal J Patel 
48 Umiyadham Society Nr Rangsagar Tenament 
Sardar Chowk Saijpur Bogha Naroda 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.10.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2491 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rana Navinchandra Kantilal, Advocate 
Sh. Rana Kantilal Dahyabhai 
Pashshim Police Choki Road Opp Kitchen Galary 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2492 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Shilpaben Kantilal, Advocate 
Sh. Kantilal 
21 Vidhyanagar Society Near Omkaleshwar 
Mahadev Radhanpur Road 
Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2493 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Anitaben Ramanbhai, Advocate 
Sh. Patel Ramanbhai Ashabhai 
Near Chora At Pansora Ta Umreth Dist 
Anand,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2494 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chetnaben Devjibhai Parmar, Advocate 
Sh. Devjibhai Karsanbhai Parmar 
263 Gujarat Housing Board Surti Bhagol 
Ankleshwar,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 21.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2495 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kapatel Hetalben Ghanshyambhai, Advocate 
Sh. Kapatel Ghanshyambhai Hirabhai 
Limda Khadki Kachhiya Wad Ahmedabadi 
Bazar,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2496 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pandya Harshaben Devangkumar, Advocate 
Sh. Thakar Hareshkumar Ramanlal 
3318 Sutharwadaa At Po Kapadwanj 
,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2497 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Namrata V Shah, Advocate 
Sh. Pravinbhai 
13 Shakuntla Bunglows Opp Kailash Farm Anand 
Vagasi Road Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2498 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pratixa Prahladbhai Pandya, Advocate 
Sh. Prahladbhai Pandya 
4 Mathureshnagar Society Ongc Road Kalol.East 
Dist Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.12.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2499 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kapadia Rachana Manan, Advocate 
Sh. Rajendrakumar 
101 Rushiraj Apartment Diwali Bagh Athwa Gate 
Surat ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2500 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Popat Chandani Dipakbhai, Advocate 
Sh. Dipakbhai Samjibhai Popat 
101 Rushi Bhardwaj Appartment Wing No B 
Anand Colony,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2501 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pawar Lalitaben Bhawarsingh, Advocate 
Sh. Pawar Bhawarsingh 
Plot No . 847/1 Sector . 4/C 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2502 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Acharya Mukeshkumar Indravadan, Advocate 
Sh. Acharya Indravadan Jitendraprasad 
185/ C Panchshil Society B/H Madhupura 
At.Unjha,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2503 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Azbinbanu Makbulahmad Sultan, Advocate 
Sh. Makbulahmad Sultan 
Starling App Sanjan Umbergaon,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2504 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahida Ilaben Narendrasinh, Advocate 
Sh. Mahida Narendrasinh Bhagwansinh 
Kotni Pipal Brahm Pole At Po Vaso,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2505 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Divyeshkumar Pravinbhai Thakkar, Advocate 
Sh. Pravinbhai Thakkar 
D.103 Parimal Residency Nr Dharnidhar 
Bunglows Parshwanath Township New Naroda 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2506 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajendrakumar Ravjibhai Parmar, Advocate 
Sh. Parmar Ravjibhai Manibhai 
Odhaji Ni Muvadi Post Mahisa Ta 
Mahudha,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2507 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dabhi Karansinh Ranjitsinh, Advocate 
Sh. Dabhi Ranjitsinh Bhavsinh 
Madh Vistar At Po Bharkunda Ta 
Kathlal,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2508 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Bharatkumar Babaldas, Advocate 
Sh. Patel Babaldas 
Ijpura (Barot) Post.Palaj 
Ta.Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2509 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Dilipkumar Bababhai, Advocate 
Sh. Patel Bababhai 
6/A Durga Society Near Gangasagar Society 
Nagalpur,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2510 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nareshbhai Govindbhai Solanki, Advocate 
Sh. Govindbhai 
At Nedra Saraswati Nagar Ta Siddhpur 
,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2511 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Anilkumar, Advocate 
Sh. Mohansinh 
At Deva Vanta Vaniya Vad Ni Khadki Ta 
Vaso,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2512 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashwinbhai Shivsangbhai Mahida, Advocate 
Sh. Shivsangbhai 
370 Punit Chowk At Post Vaso Vanta 
Ma,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2513 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipakkumar Manubhai Dabhi, Advocate 
Sh. Manubhai K Dabhi 
35 Pavanputra Society Radhaswami Road Ranip 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2514 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jyotsana Dipakbhai Dabhi, Advocate 
Sh. Ramjibhai B Makwana 
35 Pavanputra Society Radhaswami Road Ranip 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2515 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijaykumar Prabhubhai Patel, Advocate 
Sh. Patel Prabhubhai Chhotabhai 
Navu Faliyu At Po Rinchhol Ta 
Mahemdabad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2516 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sodhaparmar Surendrasinh Pratapsinh, Advocate 
Sh. Sodhaparmar Pratapsinh Ratnabhai 
Opp Sardar High School At Po Anara Ta 
Kathlal,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2517 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Darji Mitulkumar Chandrakant, Advocate 
Sh. Darji Chandrakant Amrutlal 
64/ Golden Bunglows Gandhinagar Link Road 
Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2518 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chakravarti Himanshukumar Jayantbhai, Advocate 
Sh. Chakravarti Jayantbhai Narsinhbhai 
Rohit Vas At.Denap Ta.Visnagar 
,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2519 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Surendrabhai Kishorbhai Parmar, Advocate 
Sh. Kishorbhai Danabhai Parmar 
Sejal Street Mehlav Ta Petlad,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2520 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pushpaben Rayjibhai Patel, Advocate 
Sh. Rayjibhai Patel 
2 Parambha Society Derol Station Road 
Kalol,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.12.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2521 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Raj Jethalal Shah, Advocate 
Sh. Jethalal Nathalal Parmar 
1624/1 Hanuman Vas Jawahar Chowk 
Raikhad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2522 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pravin Bhanabhai Parmar, Advocate 
Sh. Parmar Bhanabhai Dahyabhai 
A 27 Abhilasha Society Opp Ongc Kansari Ta 
Khambhat Dist Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2523 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Surti Manubhai Naranbhai, Advocate 
Sh. Naranbhai Becharbhai Surti 
310/1/6 Bahucharnagar Nr Premnagar Nr 
Memco Naroda Road,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2524 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shah Vijay Kantilal, Advocate 
Sh. Kantilal Ranchhodbhai Parmar 
28/Yogeshwar Society Near Visnagar Fatak 
Visnagar Link Road Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.11.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2525 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Samirkumar Ranchhodbhai, Advocate 
Sh. Ranchhodbhai Khanjibhai Solanki 
146 Janta Nagar Opp Mahadev Temple Nikol 
Road Odhav,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2526 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shah Hemal Bipinchandra, Advocate 
Sh. Bipinchandra Shah 
F/23 Chintan Flat Nayan Nagar B/H Jain Temple 
Krishnanagar,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2527 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Shailesh Muljibhai, Advocate 
Sh. Parmar Muljibhai Maganbhai 
Kasba Tekra Mehsana ,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2528 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chaudhary Jayeshkumar Mahadevbhai, Advocate 
Sh. Chaudhary Mahadevbhai Motibhai 
At.Ucharpi Post.Dela 
Ta.Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2529 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parekh Pareshkumar Pravinbhai, Advocate 
Sh. Parekh Pravinbhai Khodabhai 
7/A Gayatri Nagar Society Opp Jethabhai's Vav 
Vatva Road Isanpur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2530 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barot Dineshkumar Natvarlal, Advocate 
Sh. Barot Natvarlal Ishvarlal 
Shrimalivado Station Road 
Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2531 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Brahmbhatt Rajendrakumar Kantilal, Advocate 
Sh. Rajendrakumar 
Barot Vas Nani Bhagol Prantij ,Sabar 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2532 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harsukhlal Kanjibhai Sonpara, Advocate 
Sh. Kanjibhai Sonpara 
Bholenath So 3 Bh Dalibai Chhatralay 
Gokuldham Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2533 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nehal Jaimin Desai, Advocate 
Sh. Vadhavana Bhupendrakumar 
Plot No 6 Isha Vashyam Society Opp Narayan 
Nagar 1 Shaktinath,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2534 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Shaileshkumar Kantilal, Advocate 
Sh. Kantilal Gangaram Solanki 
C/94 Prabhakar Tenament G.D. High School 
Road Saijhpur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2535 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chirag Rameshchandra Zala, Advocate 
Sh. Rameshchandra Dharamsinh Zala 
B.20 Gajanand Society Opp. Dr.Jayesh Shah 
Hospital Near Uma Char Rasta Waghodia Road 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2536 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sangita Motilal Dave, Advocate 
Sh. Motilal Dave 
669/4368 Gujarat Housing Board Opp 
Bhaktinagar Bapunagar,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2537 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukeshkumar Natvarlal Patel, Advocate 
Sh. Natvarlal Solanki 
26 New Krishnakunj Society Opp Kubereshwar 
Mahadev Saijpur Bogha,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.11.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2538 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Judal Ganeshbhai Meghrajbhai, Advocate 
Sh. Meghrajbhai 
Ugamani Sheri Jagana Ta.Palanpur,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2539 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Judal Narsangbhai Meghrajbhai, Advocate 
Sh. Meghrajbhai 
Ugamani Sheri Jagana Ta.Palanpur,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2540 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jagad Paresh Gunvantray, Advocate 
Sh. Gunvantray 
B 4 Kailash Tower Patel Nagar Dhoraji Road 
Jetpur Dist Rajkot ,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2541 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rasjesh Motiram Rupareliya, Advocate 
Sh. Motiram 
Panch Hatdi Chowk Old Kumbharwada 
,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.10.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2542 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Rajendra Bachubhai, Advocate 
Sh. Patel Bachubhai Babaldas 
At.Kasalpura Post.Jotana 
Ta.Jotana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 21.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2543 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Bipinchandra Fusabhai, Advocate 
Sh. Parmar Fusabhai Panabhai 
21/ Saraswati Society Visnagar Link Road B/H 
Geb Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.12.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2544 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Alkaben Anant Macwan, Advocate 
Sh. Karshanbhai Mulabhai Anjara 
A/10 Ashadeep Society Ramol Road 
C.T.M,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2545 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sadhanaben Bhanuram Parmar, Advocate 
Sh. Bhanuram Kashiram Parmar 
8484 Mahajan Vas Near Ramdev Pir Temple Opp 
S.T. Work Shop Patiya Naroda 
Road,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2546 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Pravinkumar Kalidas, Advocate 
Sh. Parmar Kalidas Ramjibhai 
24/ Gajanand Tenament Somnath Mandir Road 
Opp Siddharth School 
Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2547 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dr. Kalpeshkumar Poonamchand Vora, Advocate 
Sh. Poonamchand T Vora 
94 New Ashok Mills Chawl Opp Ashok Mills 
Naroda Road,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2548 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tomar Sumanlata Shivnath Singh, Advocate 
Sh. Shivnath Singh 
101 Arvind Mills Chawl Near New City Gold 
Cinema Anil Starch Road 
Saraspur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2549 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhalchandrarav Dayabhai Mekmahu, Advocate 
Sh. Makwana Dayabhai Jivabhai 
At Rabarika Ta Upleta Dist Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2550 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kishorkumar Govindbhai Maheshwari, Advocate 
Sh. Govindbhai 
Dr Ambedkar Vas Vill.Suvai Ta. 
Rapar,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2551 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Minaxi Girjashankar Raval, Advocate 
Sh. Girjashankar Raval 
17 Uday Society Opp Love Complex Pushpkunj 
Kankariya,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2552 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Meenaben Rameshchandra Sharma, Advocate 
Sh. Rameshchandra 
B/6 Jay Shakti Colony Opp Arbuda Nagar 
Odhav,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2553 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prajapati Dasharathbhai Hargovindbhai, Advocate 
Sh. Prajapati Hargovindbhai Shambhubhai 
B/46 Sunvilla Bunglows Umiyadham Township 
Visnagar Road Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2554 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Maheshkumar Somnathbhai, Advocate 
Sh. Somnathbhai Joshi 
Sushil Nivas 1 St Collage Wadi 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2555 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakor Yogendrasinh Govindsinh, Advocate 
Sh. Thakor Govindsinh Hiraji 
B/5 Gunj Bazar Near Bhammariya Nala 
Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2556 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Malek Irfan Ikramhusen, Advocate 
Sh. Malek Ikramhusen 
26/2 Tavakkal Society Opp Sarkhej Police Station 
Sarkhej,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2557 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Bharatbhai Talsibhai, Advocate 
Sh. Patel Talsibhai Nathudas 
At.Butta Paldi Ta.Mehsana ,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2558 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Geetaben Manibhai Dalwadi, Advocate 
Sh. Manibhai Somabhai Dalwadi 
Kashipura Dalwadi Vado Borsad ,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2559 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Trushaben Kalidas Patel, Advocate 
Sh. Kalidas Patel 
A.9 Upasak Gayatri Society Rameshwar Road 
Meghaninagar Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2560 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayeshkumar Ramanlal Jayswal, Advocate 
Sh. Ramanlal Manilal Jayswal 
8 Kailash Park Behind Murlidhar Society .1 
Gebansha Pir Vatva 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2561 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gajendrakumar Chimanlal Chauhan, Advocate 
Sh. Chimanlal Bhikhabhai Chauhan 
6 Shrikantnagar Society Near Vyaswadi Cross 
Road Nava Vadaj 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2562 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vishnukumar Revabhai Solanki, Advocate 
Sh. Revabhai Ugarabhai Solanki 
19 Rambaug Society Near Kishannagar Society 
Danilimda Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2563 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeshkumar Govindbhai Solanki, Advocate 
Sh. Govindbhai C Solanki 
Laxmipura Na Chhapra Opp Vijay Mills Naroda 
Road Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2564 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nileshkumar Hirabhai Patel, Advocate 
Sh. Hirabhai Vitthalbhai Patel 
Suthar Faliya. Bardoli. Ta. Bardoli. Dist. Surat. 
Gujarat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2565 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dabhi Veenaben Vimalkumar, Advocate 
Sh. Makwana Jayantibhai 
Shivangi Appartment 3rd Floor Nr Teja Bapa 
Pipala Dhoraji ,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2566 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kalpana Shrikant Shukla, Advocate 
Sh. Shrikant Saddhanlal Shukla 
108 Sapphire Complex Opp. Vmc School Sindvai 
Mata Road Pratapnagar 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2567 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gautam Karsanbhai Nakum, Advocate 
Sh. Karsanbhai Nakum 
B.402 Madhavdeep Appartment Nr F M Mirchi 
Tower Road Satellite 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2568 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hemendrasingh Surendrasingh Thakur, Advocate 
Sh. Surendrasingh C Thakur 
1 Rasik Park Society Nr Anandwadi Bus Stand 
Isanpur Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2569 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chavada Bharatsinh Balavantsinh, Advocate 
Sh. Chavada Balavantsinh 
At And Post.Piludara Ta.Mehsana 
,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2570 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chhuvara Isabbhai Ganibhai, Advocate 
Sh. Ganibhai Chhuvara 
430 Govt. F. Colony Tol Naka Shahalam 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2571 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayantilal Joitaram Patel, Advocate 
Sh. Joitaram Lilabhai Patel 
4 Jayveer Society Ambaji High Way At Post 
Satlasana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2572 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nayi Jayeshkumar Mohanlal, Advocate 
Sh. Nayi Mohanlal Mangaldas 
Near Ramji Mandir At.Meu 
Ta.Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2573 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dave Hemantkumar Bhogilal, Advocate 
Sh. Dave Bhogilal Vadilal 
Nayi Vas Near New Tower 
At.Siddhpur,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2574 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Raval Nileshkumar Rameshchandra, Advocate 
Sh. Raval Rameshchandra Maneklal 
4/Ongc Society T B Hospital Road 
Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2575 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Keshavlal Mafatlal, Advocate 
Sh. Patel Mafatlal 
25/Kalyanpark Society Opp Urban Bank 
Highway Road,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2576 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harshidaben Ramjibhai Vasaikar, Advocate 
Sh. Ramjibhai J Parmar 
36 Rahasya Co Op Society Opp Navin Chandra 
Park Camp Road Shahibaug 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 20.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2577 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harishkumar Ramjibhai Vasaikar, Advocate 
Sh. Ramjibhai J Parmar 
10 Shantisagar Flat Opp Gajanan Society 
Girdharnagar Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 20.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2578 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Niravkumar Jayantilal, Advocate 
Sh. Patel Jayantilal Maganlal 
3/ Shailja Greens Radhanpur Road 
Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2579 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rakeshkumar Natvarlal Modi, Advocate 
Sh. Natvarlal Modi 
95/765 Nirmal Apartment Near Jaymangal 
Society Sola Road Naranpura 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2580 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Trivedi Devendrakumar Hariprasad, Advocate 
Sh. Trivedi Hariprasad Prabhashankar 
9/Saraswat Society Visnagar Road 
Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.11.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2581 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahesh Dharamshibhai Bhingradia, Advocate 
Sh. Dharamshibhai Bhingradia 
Flat No 1304 Princess House Nr Rajhans Tower 
Mota Varachha Main Road,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2582 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dilipkumar Laljibhai Kathiriya, Advocate 
Sh. Laljibhai Nagajibhai Kathiriya 
Plot No 220 Girnar Society Nana Varachha Opp 
Patel Park,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2583 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakor Ramaji Madhaji, Advocate 
Sh. Thakor Madhaji Sujaji 
At And Post.Sunsar Ta.Chanasma 
Dist.Patan,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2584 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gunvantlal Jivanlal Prajapati, Advocate 
Sh. Jivanlal 
Vanagvado Bavani Khadaki Jini Ret 
Patan,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2585 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Raval Jagdishchandra Jayantilal, Advocate 
Sh. Raval Jayantilal Chandulal 
33/ Kirtisagar Bunglows Near Manav Ashram 
Visnagar Link Road,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2586 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jagruti Kamleshbhai Chauhan, Advocate 
Sh. Mohanbhai Vasrambhai Hathaliya 
202 Balmukund Complex Rameshwar Park 2 
Main Road Bh Rameshwar Hall Raiya 
Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2587 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amrutbhai Dahyabhai Parmar, Advocate 
Sh. Dahyabhai 
At Mandali Ta Becharaji Dist 
Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2588 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Desai Bharatbhai Motibhai, Advocate 
Sh. Motibhai 
At Mandlop Ta Chanasma Dist 
Patan,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2589 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Zala Vikramsinh Dhirubhai, Advocate 
Sh. Dhirubhai 
42 Annapurna Society Near Jim Khana Anavada 
Road Patan,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.11.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2590 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rahulkumar Arvindbhai Patel, Advocate 
Sh. Arvindbhai Mangubhai Patel 
Shiv Residency C 901 Near Purush Adhyapan 
College Nh 8 Vapi,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2591 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sonar Pushpa Rambhau, Advocate 
Sh. Rambhau D Sonar 
A/35 Suvidha Park Parshavnath Township Road 
B/H Krishnanagar 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2592 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jani Alka Sumanlal, Advocate 
Sh. Sumanlal D Jani 
D.501 Supath.2 Opp Junavadaj Bus Stand 
Junavadaj Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2593 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Darshana Ravindrabhai Shrimali, Advocate 
Sh. Ravindrabhai D Shrimali 
72 Krishnavilla Society Opp Central Ware House 
Narol Aslali Highway,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2594 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kamleshkumar Chandulal Patel, Advocate 
Sh. Chandulal Parsottamdas Patel 
75 Yash Vijay Society Near Bharvi Tower Opp 
Sharda School N.H 8 
Amraiwadi,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.11.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2595 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prahladsing Andarsinh Rathod, Advocate 
Sh. Andarsinh 
At Dedana Ta Becharaji Di 
Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2596 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeev Ram Preet Yadav, Advocate 
Sh. Ram Preet Shivkumar Yadav 
Block No 1 Pruthvi Park Society Opp. Vallabh 
Colony Makarpura Village 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2597 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pinkal Gopalbhai Mistry, Advocate 
Sh. Gopalbhai Ambalal Mistry 
F/14 Akashdeep Society Behind Uma Nagar 
Society Novino Tarsali Road Tarsali 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2598 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rakeshkumar Kanubhai Chauhan, Advocate 
Sh. Kanubhai B Rohit 
8 Ramdev Society At Mogar Ta 
Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2599 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vadansinh Bhemaji Rana, Advocate 
Sh. Bhemaji 
34 Sardar Nagar Society Near Siddhpur Char 
Rasta Chanasma Highway,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2600 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bony Mukeshkumar Raval, Advocate 
Sh. Mukeshkumar 
32/1 Paramdham Society Near Iscon Platinum 
200 Ft S P Ring Road Bopal 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2601 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barot Krunalkumar Pradipbhai, Advocate 
Sh. Barot Pradipbhai Punjiram 
Shreeji Hights C Block 2nd Floor No 201 Bhavsor 
Bus Stand At.Vijapur,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2602 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nitinkumar Raghunathbhai Patil, Advocate 
Sh. Raghunathbhai 
85 Pushkar Park Baben Ta. Bardoli,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2603 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ketankumar Gopalbhai Mistri, Advocate 
Sh. Gopalbhai 
C.36 Navdurga Society Bardoli,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2604 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Lalji Mangabhai Mundhva, Advocate 
Sh. Mangabhai Tapubhai Mundhva 
Near Dhanvantri Clinic Bharvad Street Navagadh 
Jetpur,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2605 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gohel Ashok Shantibhai, Advocate 
Sh. Shantibhai Girdharbhai Gohel 
35 Braj Township Ishcon Mega City Near 
Himaliya Malls Bhavnagar,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2606 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mevada Dipaben Kantibhai, Advocate 
Sh. Kantibhai Mevada 
61 Girivar Bunglows Nr Swaminarayan Gurukul 
Vastral Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2607 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rashidabanu Musabhai Patel, Advocate 
Sh. Musabhai Patel 
903/A Islami Hotel Street Telephone Exchange 
Road Mirzapur Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2608 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashwin Anandswarup Malik, Advocate 
Sh. Anandswarup 
Station Road Halvad Near Golokeshwer Mahadev 
Temple,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2609 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhavanaben Vaikuntharam Trivedi, Advocate 
Sh. Vaikuntharam 
Last Street Ganpati Ni Pole Hinglachachar 
Patan,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.12.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2610 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jadav Kashyap Jayantilal, Advocate 
Sh. Jayantilal 
Para Meghani Nivas B/H Karkun Line 
Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 21.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2611 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tirthraj Bharatkumar Muljibhai, Advocate 
Sh. Muljibhai S Parmar 
30 Buddh Nagar Society Nr Govt C Colony Opp 
Ashoka Mill Naroda Road 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 20.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2612 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Divyang Jashwantlal Barot, Advocate 
Sh. Jashwantlal Khodidas Barot 
A.11 Hariom Nagar Near Surjit Society India 
Colony Bapunagar,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2613 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakor Ranjitsinh Badaji, Advocate 
Sh. Badaji 
At Dodivada Ta Becharaji Dist 
Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2614 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharamshi Maljibhai Desai, Advocate 
Sh. Maljibhai 
46 Purshotam Nagar Near Bhavnath Society 
Sayona City Ghatlodia,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2615 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Gauribahen, Advocate 
Sh. Ashokchandra 
Krishna Avenue Appartment Prabha Road 
Bhagvat Nagar Society Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2616 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jaymin Umeshbhai Thakker, Advocate 
Sh. Umeshbhai Kanubhai Thakker 
18 Braj Township Iscon Mega City 
Bhavnagar,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2617 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ajitkumar Shakarabhai Patel, Advocate 
Sh. Shakarabhai 
C/8 Suryalok Society B/H Gen Hospital 
Bapunagar,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2618 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shivbhadra Pravinsinh Gohil, Advocate 
Sh. Pravinsinh Dhirubha Gohil 
Opp. Polt No.1381 Chamunda Motor Garaj 
Damabhai Hotal Khachow Ghogha 
Road,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2619 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prajapati Shantilal, Advocate 
Sh. Prajapati Valabhai Sakalbhai 
F 101 Sai Nagar Society Part 01 Khodiyar Nagar 
Char Rasta New Vip Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2620 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hiteshkumar Omprakash Sharma, Advocate 
Sh. Omprakash Ladulal Sharma 
29.465. Shashtri Nagar. Khatodra Colony. Near 
Maan Darwaja. Surat ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2621 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Yogesh Amarshibhai Kaklotar, Advocate 
Sh. Amarshibhai Kanjibhai Kaklotar 
A.31/32 Shiv Chhaya Society B/H Akhand 
Anand College Ved Road Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 20.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2622 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amit Dalsukhbhai Harnesha, Advocate 
Sh. Dalsukhbhai 
6 Manhar Plot Mangla Main Road 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2623 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Mahendrakumar Dahyabhai, Advocate 
Sh. Patel Dahyabhai Manilal 
At Rampura Post Kakanpur Ta Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 20.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2624 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prajapati Dineshkumar Ishvarlal, Advocate 
Sh. Prajapati Ishvarlal Chhagandas 
At.Detrojpura Post.Lakhvad 
Ta.Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 21.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2625 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Trusharkumar Jagdishbhai Parekh, Advocate 
Sh. Jagdishbhai Nanubhai Parekh 
At Post Vansda Near Juna Darbar Near Old Bus 
Stop,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2626 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Sureshbhai Bhimabhai, Advocate 
Sh. Bhimabhai 
Ambedkarnagar At Sayla Ta 
Sayla,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2627 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rabari Chhaganbhai Varavabhai, Advocate 
Sh. Rabari Varavabhai Haribhai 
At And Post. Motap Ta.Becharaji 
Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2628 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Divyesh Jagdishbhai Kholwadwala, Advocate 
Sh. Jagdishbhai Bhogilal Kholwadwala 
35. Green Velly Raw House. Near Gangeshwar 
Mahadev Road Adajan. Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 21.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2629 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kukul Prabhakarbhai Joshi, Advocate 
Sh. Prabhakarbhai Chandrakant Joshi 
9.777. Amliran. Near Sanskrit Pathshala. Kavi 
Narmad Chaklo. Ambaji Road. 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 21.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2630 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kishorbhai Malajibhai Mevada, Advocate 
Sh. Mevada Malajibhai 
To.Bhuteswar Ta.Bhavnagar Dist.Bhavnagar 
,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2631 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mer Ashokkumar Togabhai, Advocate 
Sh. Mer Togabhai Naranbhai 
F 16 Vijay Palace Bhavnagar Rajkot Road 
Sihor,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2632 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jyotsna Ganpatbhai Shrimali, Advocate 
Sh. Ganpatbhai 
H/3 Rudra Prayag Appartment B/H Ranip Last 
Bus Stop Ranip,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2633 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Koyani Jayantilal Arajanbhai, Advocate 
Sh. Arajanbhai 
Opp Musafir Bunglow Dhoraji Ta Dhoraji Dist 
Rajkot ,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2634 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shaikh Mohammedali Hamidulla, Advocate 
Sh. Hamidulla R Shaikh 
A.12/418 Gujarat Tractor Society Tandalja 
Vadodara,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2635 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Milan Jagdishchandra Rao, Advocate 
Sh. Jagdishchandra Rao 
30 Vraj Vihar Opp Chirag Diamond L.B.S. Road 
Bapunagar,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.10.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2636 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shaikh Mohamadyusuf Kadarbhai, Advocate 
Sh. Kadarbhai G Shaikh 
54/1 Ambaji Mata Khancha Kot Ni Rang Nr 
Jamalpur Darwaja 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.10.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2637 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakar Kamini Hasmukhlal, Advocate 
Sh. Thakar Hasmukhlal 
9/ Saraswat Society Opp Geb 
Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2638 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeshkumar Ratilal Baldha, Advocate 
Sh. Ratilal 
Kumbhar Vada Vadali Chok Sonapuri Road 
Dhoraji.,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2639 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ramchandra Buddhilal Kuril, Advocate 
Sh. Buddhilal 
D/201 Sumeru Heights Nr. Motnath Temple 
Harni,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2640 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhagwan Lalchand Lalwani, Advocate 
Sh. Lalchand Belaram Lalwani 
Plot No 25 New Bungalow Area Saijpur 
Bogha,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2641 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sheetal R Parmar, Advocate 
Sh. Ranjitbhai Parmar 
House No.8h Navi Dharti Sutriya Society 
Nagarwada Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2642 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kirankumar Chhaganbhai Ghoghari, Advocate 
Sh. Chhaganbhai Hamabhai Ghoghari 
203. Shreeji Apartment. Madhvanand Society. 
Near Dhanmora Charrasta. Katargam. 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2643 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Jayeshkumar Bhikhabhai, Advocate 
Sh. Bhikhabhai 
581 Chotravali Khadki Traj Taluka Matar 
,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 21.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2644 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ujjawal Parmanand Rana, Advocate 
Sh. Parmanand S Rana 
D.3 Satyam Flats Nr Kadwa Pole Nr Premier High 
School Dariyapur 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2645 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sagarbhai Laxmanbhai Desai, Advocate 
Sh. Laxmanbhai P Desai 
175/12 Krishnanagar.3 St Kabir School Road 
Naranpura Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2646 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shankarlal Chunilal Solanki, Advocate 
Sh. Chunilal 
At Sundhiya Rohitvas Ta 
Vadnagar,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2647 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mr.Chandresh Dipakbhai Patel, Advocate 
Sh. Dipakbhai Lallubhai Patel 
362.1. New Magdalla. Near Police Line. B.H. 
Bhavi Darshan Sankul. Surat.Dumas Road. 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2648 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kirit Bhagvanjibhai Nakum, Advocate 
Sh. Bhagvanjibhai Govindbhai Nakum 
Gangakutir Hathikhana Main Road Opp Arya 
Samaj,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2649 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Lakhani Manharbhai Premjibhai, Advocate 
Sh. Lakhani Premjibhai Jadavbhai 
Behind Old Bus Station Near Bhathiji Maharaj 
Temple Gadhada,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2650 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nishar Abbasmiya Malek, Advocate 
Sh. Abbasmiya 
9/B Faize Zuned Appartment Tokarsha Pole 
Raikhad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2651 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashokkumar Babubhai Prajapati, Advocate 
Sh. Babubhai Kalidas Prajapati 
A.102 Sona Darshan 2 N H No 8 Killa Pardi Ta 
Pardi Dist Valsad,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.11.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2652 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jashvantkumar Dalpatbhai Panchal, Advocate 
Sh. Dalpatbhai Dahyabhai Panchal 
A.11. Raw House. Sunder Nagar. Gala Type. Opp. 
Bhairav Nagar. Bhestan. Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2653 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vishnukumar Kantilal Patel, Advocate 
Sh. Kantilal Cheldas Patel 
A.302 Suman Dwar Palanpur Jakatnaka 
Pal,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.12.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2654 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dholaria Sanjay Kanjibhai, Advocate 
Sh. Dholaria Kanjibhai Tapubhai 
10 Kamdhenu Park Ranchhod Nagar Near Bapa 
Sitaram Temple Keshod,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2655 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipakkumar Jivanbhai Rohit, Advocate 
Sh. Jivanbhai Jethabhai Rohit 
At Tejgadh Higway Road Taluka Chhotaudepur 
Dist Chhotaudepur,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2656 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Govind Karsanbhai Chavda, Advocate 
Sh. Karsanbhai J Chavda 
23.A Jivraj Park Society Vejalpur Road 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2657 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kanaiyalal Paragbhai Parmar, Advocate 
Sh. Paragbhai Parmar 
51/52 Daji Nagar Near Shivba Nagar Bh Fag 
Company Maneja,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2658 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rubinabanu Hanifbhai Khalyani, Advocate 
Sh. Hanifbhai Ismailbhai Khalyani 
Plot No.66/A Snehmilan Society B/H Railway 
Stadium Hadanagar 
Bhavnagarpara,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2659 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Rasilaben Amarshibhai, Advocate 
Sh. Amarshibhai 
Flat No 103 Madhuban Residency Gidc Chitra 
B/H Gayatri Mandir Bhavnagar 
Bhavnagar,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2660 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harshad Ramanlal Patel, Advocate 
Sh. Ramanlal Bhikhabhai Patel 
562 Shreeji Park Om Nagar Kharvasa Road 
Dindoli Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2661 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Rakeshkumar Zinabhai, Advocate 
Sh. Chauhan Zinabhai 
Plot No.21/A Ghantiwalo Khancho Desainagar.1 
Bhavnagarpara,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2662 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakore Dashrathji Sartanji, Advocate 
Sh. Thakore Sartanji Dolaji 
L/1/23 Sanjaynagar Society Ucharpi Road 
Lakhvad Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2663 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rohit Madhubhai Dholakiya, Advocate 
Sh. Madhubhai Jadavbhai Dholakiya 
3 Devpuja Society Opp Govindji Hall Dabholi 
Road Katargam,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2664 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amrutbhai Kalidas Gadhavi, Advocate 
Sh. Kalidas Gadhavi 
4027 Kuberdas Modi Ni Chali Nr Post Office 
Saijpurbogha Naroda Road 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2665 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Surendrapal Singh S Bais, Advocate 
Sh. Surajpal Singh 
D/204 Sharan Residency Opp Avkar Villa 
Bunglows New C G Road 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.11.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2666 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sonalben Dhirubhai Dobaria, Advocate 
Sh. Dhirubhai Thakarshibhai Dobaria 
199.B. Gopinathji Society. Opp. Sanskar Deep 
School. Mota Varachha. Surat ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2667 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Narasinh Ambalal Patel, Advocate 
Sh. Ambalal Premjibhai Patel 
At Pirana Lat Post Paldi Kankaj Ta 
Daskroi,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2668 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sakariya Chandresh Khimjibhai, Advocate 
Sh. Sakariya Khimjibhai Ranchhodbhai 
Chandresh Nilkanth Nagar Street No7 Nr Sita 
Ram Chhatralay Uni Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2669 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sagpariya Balvant Dhirajlal, Advocate 
Sh. Sagpariya Dhirajlal Gokalbhai 
Riddhi Siddhi 2 Rajat Society 80 Feet Nehru 
Nagar Main Roa Nr Shyam Hall 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2670 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Raju Vinubhai Kava, Advocate 
Sh. Vinubhai Jivrajbhai Kava 
B.404 Manya Residency Opp Hare Krushna 
Diamond Sarthana.Simada Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2671 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rasikkumar Ambarambhai Punani, Advocate 
Sh. Ambarambhai Punani 
At Sayla Solanki Street Ta Sayla District 
Surendranagar Gujarat,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2672 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukeshkumar Chhaganbhai Nakum, Advocate 
Sh. Chhaganbhai Tapubhai Nakum 
5. Kirtidham Society. B.H. Vikram Nagar.1. Puna 
Bombay Market Road. Surat ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.10.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2673 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mitesh Sureshbhai Gopal, Advocate 
Sh. Sureshbhai 
3 Shreeji Society Near Naranpura Railway 
Crossing Naranpura,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2674 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sunil Shankarlal Rathod, Advocate 
Sh. Shankarlal 
At Post Vasna Chaudhary Taluka Dehgam 
,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2675 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sureshkumar Prahladbhai Patel, Advocate 
Sh. Prahladbhai 
7 Dhan Laxmi Society Nr Navyug School 
Naroda,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2676 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chaitali Bhaveshkumar Soni, Advocate 
Sh. Prakashbhai Jadia 
D 83 84 85 Pramukh Swami Nagar Bh Reliance 
Digital O P Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.11.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2677 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathva Maheshbhai Fakeerbhai, Advocate 
Sh. Fakeerbhai Rathva 
At Raypur Po Motibej Kenal Faliya Ta 
Jetpurpavi,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.11.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2678 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shrimali Harshadbhai Vashrambhai, Advocate 
Sh. Shrimali Vashrambhai Hamirbhai 
10/ Om Colony Near Gayatri Mandir Visngar 
Road Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 21.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2679 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manishaben Kamleshbhai Parmar, Advocate 
Sh. Ramanlal Shyamjibhai Chauhan 
E.403 Jasmin Green 1 Auda Near Vaishnodevi S 
G Highway Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2680 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dhanani Yogesh Madhubhai, Advocate 
Sh. Dhanani Madhubhai Virjibhai 
37.38. Manibaug Society. Opp. People's Bank 
Char Rasta. Katargam Main Road. 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2681 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhavesh Jitendrabhai Amin, Advocate 
Sh. Jitendrabhai Jashbhai Amin 
36. Shriniketan Society. Sumul Dairy Road. 
Katargam,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2682 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Sanjaykumar Kantibhai, Advocate 
Sh. Kantibhai 
At Po Devpura Ta Vijapur ,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2683 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhaveshkumar Narendrakumar Sharma, Advocate 
Sh. Narendrakumar 
7 Manu Saheb Ki Chali Near Panna Estate 
Rakhiyal Road,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2684 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Daxa Prakash Shah, Advocate 
Sh. Sureshchandra 
Plot No.24 C Saibaba Co.Op.Society Tilaknagar 
,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2685 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ajaysinh Rajendrasinh Solanki, Advocate 
Sh. Rajendrasinh R Solanki 
A.13hira Nagar Society Akshar Chowk Op Road 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2686 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Bharat Khimjibhai, Advocate 
Sh. Khmjibhai Ramjibhai Parmar 
Vajdi Virda Kalawad Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2687 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Sanjaykumar Kantibhai, Advocate 
Sh. Kantibhai Jivanbhai 
At Devpura Ta Vijapur Di 
Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2688 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Valvi Yogeshkumar Ramsing, Advocate 
Sh. Ramsing Dodiyabhai 
At Po Kolvan Ta Sagbara Di Narmada At Po 
Kolvan Ta Sagbara Di Narmada,Narmada,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2689 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Varsha Ratilal, Advocate 
Sh. Ratilal Joshi 
401 Riddhi Siddhi Residency Bh Modi School 
Panchwati Society,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 20.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2690 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Surekha Baldevbhai Ravat, Advocate 
Sh. Baldevbhai Shivabhai Ravat 
O/7 Kalptaru Flats Near Ganesh Vidhyalay Nava 
Vadaj,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2691 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dineshbhai H Sangada, Advocate 
Sh. Hirabhai Punjabhai Sangada 
At Chavaj Po Paguthan Ta Bharuch Dist 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2692 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harpalsinh Bharatsinh Rana, Advocate 
Sh. Bharatsinh Bhagwatsinh Rana 
Umed Krupa Swashray Society Subhashnagar 
Bhavnagar,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2693 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vasava Shilaben Somabhai, Advocate 
Sh. Somabhai Narshihbhai 
At Pipalvan Po Luharvad Ta Mandvi Di Surat 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2694 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Maheshkumar Jayantilal Thakkar, Advocate 
Sh. Jayantilal 
Dharmik Society Masali Road At Radhanpur Ta 
Radhanpur,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2695 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chandrashekhar Prataprai Thakore, Advocate 
Sh. Prataprai Dhulaji Thakore 
4 Jay Arti Society Jivrajpark Vejalpur 
Road,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2696 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hasmukh Punjalal Chauhan, Advocate 
Sh. Punjalal 
249/9 Raghubhagwan Ni C Rohidas Vansinagar 
Ramapir No Tekro Junavadaj,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2697 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Sarojben Ranchhodbhai, Advocate 
Sh. Ranchhodbhai 
S.4 Government Officers Colony Meghaninagar 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2698 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prajapati Kanaiyalal Ambalal, Advocate 
Sh. Ambalal 
Plot No.1155/2 Sector.4/B 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2699 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Madhak Vijaykumar Nanalal, Advocate 
Sh. Nanalal 
L.29/228 Gujarat Housing Board Haveli Vadi 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2700 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Nareshkumar Ishvarlal, Advocate 
Sh. Parmar Ishvarlal Ramabhai 
53/ Chamundanagar Society Near Police Ground 
Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2701 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijaykumar Bipinbhai Mehta, Advocate 
Sh. Bipinbhai 
At Zamrala Ta Botad Dist Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2702 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vyas Bhumiben Subhashchandra, Advocate 
Sh. Subhashchandra 
32 Ambalal Park Near Panchnala Borsad Ta 
Borsad,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2703 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sandhu Sukhvinderkaur Surjitsingh, Advocate 
Sh. Surjitsingh 
650/1 First Floor Near Tauram Temple 
Ambavadi Sardarnagar,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2704 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajendrasinh Udesinh Mahida, Advocate 
Sh. Udesinh 
6.7 Nehmat Park Salatiya Road Behind Khoja 
Building Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2705 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vishal Jivrambhai Tharu, Advocate 
Sh. Jivrambhai Tharu 
House No 282 Maheshwari Nagar 
Gandhidham,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2706 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharmistha Bharatbhai Ravatka, Advocate 
Sh. Bharatbhai Keshavbhai Ravatka 
12. Panchratna Society.1. Opp. Sneh Sankul 
Wadi. Anand Mahal Road. Adajan.,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2707 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chitaria Shitalkumar Damodardas, Advocate 
Sh. Damodardas R Chitaria 
A.5 Sai Darshan Home City Kheda Bagodra 
Highway Maghiya Dholka,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2708 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajendrasinh Takhatsinh Thakor, Advocate 
Sh. Takhatsinh Nathusinh Thakor 
H 201 Samrat Campus Bs Lp Savani School Pal 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2709 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Suresh V Jayani, Advocate 
Sh. Vitthalbhai 
32 Sahaj Park Raw House Hirabaug Varachha 
Road,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2710 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Vijaykumar Parshottamdas, Advocate 
Sh. Parshottamdas 
62 Ganpat Society Camp Road Shahibaug 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2711 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Yogeshbhai Gordhanbhai, Advocate 
Sh. Gordhanbhai 
Kacchiya Valo Kuvo At.Badarkha 
Ta.Dholka,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2712 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Haresh Rameshbhai Chavda, Advocate 
Sh. Rameshbhai A Chavda 
F Ward Room No 237 Kubernagar 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2713 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Chandrakant Kalidas, Advocate 
Sh. Kalidas A Vaghela 
C/3 Purshottam Nagar Opp Maa Umiya Temple 
Bopal Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2714 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Keyurkumar Yogeshbhai Shukla, Advocate 
Sh. Yogeshbhai Ganpatishanker Shukla 
House No . 64 Shivom Nagar Society Near 
Merulaxmi Temple Tadwadi Rander 
Road,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2715 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Amit Vijaykumar, Advocate 
Sh. Patel Vijaykumar Parshottamdas 
62 Ganpat Society Camp Road Shahibuag 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2716 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mangilal Jairupjee Rajpurohit, Advocate 
Sh. Jayrupjee Rajpurohit 
Purohit Bhavan Vijay Nagar Udwada R S Ta 
Pardi,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2717 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jyotiben Girishchandra Dave, Advocate 
Sh. Ravishankar Joshi 
Ashirwad Opp Jaysubh Laxmi Society Near 
Laxminarayan Bus Stand Maninagar 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2718 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Alpesh Jayvadanbhai Africawala, Advocate 
Sh. Jayvadanbhai Ishwarlal Africawala 
A/302 Galaxy Enclave Nr Galaxy Circle Green 
City Road Pal Adajan Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2719 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayesh Arvindbhai Hingu, Advocate 
Sh. Arvindbhai Naranbhai Hingu 
33. Shreenathji Bungalows. Opp. Rajhans Tower. 
Near Savji Korat Bridge. Mota Varachha. 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2720 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rahul Bhupatbhai Hingu, Advocate 
Sh. Bhupatbhai Bachubhai Hingu 
72. Vadvala Society. Opp. Murgha Kendra. Near 
Ravi Park Society. L.H. Road. Kapodra. 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2721 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shilpa Rahulbhai Hingu, Advocate 
Sh. Bhagvanbhai Bhanabhai Gohil 
72. Vadvala Society. Opp. Murgha Kendra. Near 
Ravi Park Society. L.H. Road. Kapodra. 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2722 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sonpal Minal Ashit, Advocate 
Sh. Narendrabhai Nanalal Joshi 
Om 6 Raj Banglows Bharat Van Street No 1 Bh 
Santosh Park Raiya Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2723 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Poonam Rakesh Mishra, Advocate 
Sh. Nanhelal Suryadutt Mishra 
C.402. Nest Orchid. Nr. Flamingo Residency. 
Bhimrad. Althan.Canal Road.,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.10.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2724 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parul Ketankumar Adhvaryu, Advocate 
Sh. Suryakant 
B/702 Sarthak Tower Ramdevnagar Settelite 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2725 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nimeshkumar Shankarbhai Naik, Advocate 
Sh. Shankarbhai Dahyabhai Naik 
Desai Falia Kadodara Palsana,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.11.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2726 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhavesh Kumbhabhai Ahir, Advocate 
Sh. Kumbhabhai Murubhai Karangiya 
C.202 Ugati Elegance Nr Shukan.6 Opp Science 
City Sola,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.11.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2727 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ambani Yogesh Ratilal, Advocate 
Sh. Ambani Ratilal Sukhlal 
At Jasdan Tower Chowk Rezent Street Jasdan Ta 
Jasdan Dist Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.11.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2728 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharatkumar Amrutlal Bhandari, Advocate 
Sh. Amrutlal Bhandari 
205 Saibaba Complex Near L M P School 
Bilimora,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.11.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2729 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bagda Jyotiben Govindbhai, Advocate 
Sh. Govindbhai 
Plot No.1067.9 Sector.2.D 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.12.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2730 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ziyauddin Naziruddin Shaikh, Advocate 
Sh. Naziruddin Shaikh 
Ff114, Aayesha Complex, Opp. Municipal Flats 
Yakutpura,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.12.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2731 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Maurya Dilipkumar Revabhai, Advocate 
Sh. Vankar Revabhai Nathabhai 
Siddharthnagar Mehtapura Himatnagar,Sabar 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2732 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nilesh Dhirubhai Patel, Advocate 
Sh. Dhirubhai Motibhai Patel 
C.2 Saruvan Society Near Amidharawadi New 
Rander Road Adajan Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2733 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nilam Anubhai Brahmbhatt, Advocate 
Sh. Anubhai Brahmbhatt 
11 Shubh Tenament Behind Virat Nagar Berna 
Road,Sabar Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2734 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashish Amrutbhai Sailor, Advocate 
Sh. Amrutbhai Dahyabhai Sailor 
4. Shree Darshan Row.House. Beside Atmiya Park 
Society. Jahangirpura Road. Rander. 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2735 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gor Dinesh Balkrishna, Advocate 
Sh. Balkrishna S Gor 
57 Chandra Nagar Society Nr Navrang School 
Odhav Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2736 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharatkumar Vasrambhai Gohel, Advocate 
Sh. Vasrambhai 
247 A Vasant Nagar Thakkar Bapanagar 
,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2737 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharat Harilal Thakker, Advocate 
Sh. Harilal Dayalji Thakker 
Plot No 504b Ward 6a Jalaram Society Adipur 
Taluka Gandhidham,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2738 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Neelam Nanjibhai Madhvi, Advocate 
Sh. Dayarambhai Mavjibhai Bhatti 
House No 56 A Tirupati Nagar .2 Adipur . 
Kutch,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2739 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mumtazben Alimohmed Shekhani, Advocate 
Sh. Alimohmed 
3 Kalika Plot Ravapar Road Diamond Palour 
Street Morbi Tal Morbi,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2740 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Khan Tahirkhan Chhetaykhan, Advocate 
Sh. Chhetaykhan 
15 Mohammadi Society Behind Amina Manzil 
Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2741 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nileshkumar Soni, Advocate 
Sh. Mahendrabhai Soni 
Soniwad Opp Panch Batti Near Ram Sagar 
Talav,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2742 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hemant Mangaldas Patel, Advocate 
Sh. Mangaldas Harjivanbhai Patel 
252 Shivdarshan Society Tadwadi Opp 
Merulaxmi Temple Rander Road 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2743 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Indumati Mitesh Gopal, Advocate 
Sh. Bhikhubhai 
3 Shreeji Society Near Naranpura Railway 
Crossing Naranpura,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2744 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ziyauddin Sadiqali Saiyed, Advocate 
Sh. Sadiqali Saiyed 
3.Amane Gulistan Society Maktampura Sarkhej 
Road Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2745 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Rameshbhai Sadabhai, Advocate 
Sh. Solanki Sadabhai Mulabhai 
18 Harikrishna Bunglows Near Shivam Park Bh 
Geb Tavadiya Road Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2746 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhil Sunil Ambalal, Advocate 
Sh. Bhil Ambalal Shankarji 
77 Valmikinagar Society Somnath Road 
Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2747 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manojkumar Bharatbhai Paunikar, Advocate 
Sh. Bharatbhai R Paunikar 
A.4 New Somnath Society B.H Pratik Tenement 
India Colony Road Bapunagar 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2748 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Litesh Ramchandrabhai Varkal, Advocate 
Sh. Ramchandrabhai Ashappa Varkal 
B.120, Paras Society, Near Paras Police Chowki, 
Katargam Road,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2749 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mohammad Arif Mohammad Ismail Sakkarwala, Advocate 
Sh. Mohammad Ismail Abdul Majid Sakkarwala 
3.2696, Near Police Station Momnawad 
Salabatpura,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2750 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pandav Jayantibhai Khojabhai, Advocate 
Sh. Pandav Khojabhai Ratnabhai 
At Paldi Ta Dholka Dist 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2751 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashvinkumar Balubhai Prajapati, Advocate 
Sh. Balubhai Ramjibhai Prajapati 
96 Gitanagar Society Katargam Singanpore Road 
Katargam,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2752 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Maheshbhai Ramanbhai Jadav, Advocate 
Sh. Ramanbhai Dhulabhai Jadav 
B.14 Someshwar Park Society Ioc Road 
Chandkheda,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2753 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arvindkumar Khandubhai Bhoi, Advocate 
Sh. Khandubhai Somabhai Bhoi 
Line No.1. Plot No.42.A. Ambikanagar. Opp. 
Chalthan Sugar Factory. Chalthan. Ta. 
Palsana.,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2754 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipak Niranjanbhai Patel, Advocate 
Sh. Niranjanbhai Maganbhai Patel 
A.143. First Floor. B.S. Patel Samaj Wadi. 
Prabhunagar . 2. Katargam 
Darwaja.,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2755 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sonal Yadukant Vyas, Advocate 
Sh. Bharatkumar Bhatt 
6 Shivam Duplex Bhaikaka Nagar Thaltej 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2756 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ishvarbhai Premjibhai Dalsaniya, Advocate 
Sh. Premjibhai 
35 Shaktinagar Behind Gomtipur Garden 
Gomtipur Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2757 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharat Keshavlal Chavda, Advocate 
Sh. Keshavlal Chavda 
Shri Krupa Nivas Nani Bazar Morbi Tal 
Morbi,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2758 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijay Dhirajlal Sojitra, Advocate 
Sh. Dhirajlal Samjubhai Sojitra 
Paramount, 1.Alkapuri Society Nr. Hanuman 
Madhi Chowk, Opp. Alkeshwar Temple Raiya 
Road, Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2759 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Janak Devrajbhai Jamang, Advocate 
Sh. Devrajbhai 
Vajepar Street No 7 Near Satvara Vadi Morbi Tal 
Morbi,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 20.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2760 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jigneshkumar Nandubhai Patel, Advocate 
Sh. Nandubhai Patel 
234 Navo Vas Village Chenpur Post Jagatpur 
Taluka Daskroi Dist 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 20.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2761 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharmendrasinh Kalyansinh Yadav, Advocate 
Sh. Kalyansinh Yadav 
440, Sidhdhnath Nagar G H Board 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 20.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2762 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Haresh Narsinhbhai Patel, Advocate 
Sh. Narsinhbhai Bhavanbhai Patel 
20. Kantareswar Society. B.H. Anath Ashram. 
Katargam Road.,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 20.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2763 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mr. Sunilkumar Dhirubhai Patel, Advocate 
Sh. Dhirubhai Jerambhai Patel 
05. Green Park Society.1. Opp. Laxminagar 
Society. Katargam Singanpore Road. 
Katargam.,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 20.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2764 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Manjibhai Danabhai, Advocate 
Sh. Chauhan Danabhai Kanabhai 
At Po Khadkhad Ambedkar Nagar Tal 
Vadia,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 21.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2765 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arif Ayubbhai Varaiya, Advocate 
Sh. Ayubbhai Mahmadbhai 
Opp Avery Kanta Shankheswar Society Rantapar 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 21.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2766 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Kiranben Narsinhbhai, Advocate 
Sh. Narsinhbhai 
Block No.H.F.5 Rbl Type Gidc Housing Quaters 
Sector.26,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2767 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Satishkumar Makanjibhai Gamit, Advocate 
Sh. Makanjibhai Rangjibhai Gamit 
21. Bharucha Society. Opp. New Rander West 
Zone Office. Tadwadi. New Rander Road. 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2768 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhupendrakumar Govindbhai Patel, Advocate 
Sh. Govindbhai Somabhai Patel 
Phq Road Ambaji Nagar Abrama East 
Valsad,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2769 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sachdev Harshaben Kantilal, Advocate 
Sh. Sachdev Kantilal Maganlal 
C O Harshadbhai Ghanshyambhai Thakkar 
Adesh Society Hanuman Tekari Opp Saraswati 
School Dholka,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2770 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Sanjaykumar Karshanbhai, Advocate 
Sh. Patel Karshanbhai Maganbhai 
26 Mira Park Society Panchpada Paliyad Road 
Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2771 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Harshadkumar Khemchandbhai, Advocate 
Sh. Solanki Khemchandbhai 
Matruchhata Near Dr.Ambedkar Chowk 
Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2772 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jagdishbhai Harjibhai Bhitora, Advocate 
Sh. Harjibhai Bhitora 
Azad Nagar Padana Road 
Dhandhuka,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2773 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahendrakumar Sitarambhai Barot, Advocate 
Sh. Sitarambhai Pradhubhai Barot 
Savita Sadan Nr Gate At. Bhatiel Ta 
Petlad,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2774 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ittefakali Inkilabali Shaikh, Advocate 
Sh. Inkilabali 
Ronak Shaikhwada,Kalka Gate,Petlad,Anand 
Kalka Gate Petlad Petlad Tal 
Petlad,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2775 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhoi Shaleshkumar Ramanbhai, Advocate 
Sh. Bhoi Ramanbhai Babarbhai 
Bhoivas At Chaloda Ta Dholka Dist 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2776 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sureshkumar Ramubhai Thakor, Advocate 
Sh. Ramubhai 
Mahadev Vas Near Holi Chakla Sarkhej 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2777 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kalpesh Laljibhai Transadiya, Advocate 
Sh. Laljibhai Transadiya 
20 2 Mavjipura B H Ujala Hotel Nava Vanzar 
Road Sarkhej Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2778 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rima Natvarlal Rathod, Advocate 
Sh. Natvarlal 
Junavas Near Mistri Samaj Vadi 
Madhapar,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2779 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukeshkumar Dalpatbhai Kataria, Advocate 
Sh. Dalpatbhai Bhagvanbhai Kataria 
10. Vrundavan Society. B.H. Sardar Hospital. 
Bardoli,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2780 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Daxa Bhupendrabhai Soni, Advocate 
Sh. Zaverilal 
115 Rotary Nagar New Ravalwadi 
Bhuj,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2781 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arti Kishorbhai Zala, Advocate 
Sh. Kishorbhai 
A Zone C 55 Narsinh Mehta Ngar Ravalwadi 
Relocation Site,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2782 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pradipsinh Chandubha Rathod, Advocate 
Sh. Chandubha Rathod 
D.207 Belapartk Ambika Nagar Odhav 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2783 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vanita Manilal Patel, Advocate 
Sh. Manilal Patel 
I 1 301 Adani Pratham B H Nirma University 
Tragad Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2784 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nirav Navnitbhai Patel, Advocate 
Sh. Navnitbhai Patel 
1913 Patelvas Old Vadaj 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2785 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vyas Rakeshchandra Vinodchandra, Advocate 
Sh. Vinodchandra 
119 Shreeji Nagar Near Ram Nagar 119 Shreeji 
Nagar Near Ram Nagar, Godhra Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2786 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mubinali Gulamrasul Saiyed, Advocate 
Sh. Gulamrasul Saiyed 
303, Shifa Complex, Tandalja Road, 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2787 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeshkumar Somabhai Datta, Advocate 
Sh. Somabhai 
Behind Bhavnath Temple, Sanand 
,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2788 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gediya Sanjaykumar Kalubhai, Advocate 
Sh. Gediya Kalubhai Hirjibhai 
B 104 Kartavya Residency Inr Indraprasth Society 
Opp Harhar Gange Flate Nikol Odhav Road 
Nikol,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2789 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pragneshkumar Bhudarbhai Patel, Advocate 
Sh. Bhudarbhai Nathubhai Patel 
52, Rang Nagar Society, Near Water Tank, 
Amroli ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2790 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukeshkumar Kamaljit Solanki, Advocate 
Sh. Kamaljit Solanki 
1 . 4 Villa C Colony I G P Compound 
Meghaninagar Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2791 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Lalitkumar Nanalal Chauhan, Advocate 
Sh. Nanalal 
Virbai Gate Bhil Vas Palanpur,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2792 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Abbasali Gulamali Saiyad, Advocate 
Sh. Gulamali Saiyad 
C.3 Al Naurin Apartment Behind Gujarat 
Samachar Press Mirzapur 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2793 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nikulkumar Dhanjibhai Vatvesha, Advocate 
Sh. Dhanjibhai Vatvesha 
Home 1825.29 Mansuri Challi No 3 Nr 
Mariyambibi Char Rasta Rajpur 
Gomtipur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2794 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manoj Ratilal Ambani, Advocate 
Sh. Ratilal 
Tower Chowk Main Bazaar Jasdan,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2795 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kalpeshkumar Manilal Patel, Advocate 
Sh. Manilal A Patel 
68 A Rajeshwari Society Tragad Road 
Chandkheda Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2796 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pramodkumar Omprakash Tripathi, Advocate 
Sh. Omprakash Jankiprasad Tripathi 
Plot No. 11. Vrundavan Row House. Opp. Ramji 
Mandir. Pandesaragam. Pandesara,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2797 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rakesh Suryakantbhai Raval, Advocate 
Sh. Suryakantbhai Harjivandas Raval 
Ganesh Nagar Society Kholwad Kamrej Char 
Rasta At Post Kholwad,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2798 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dilip Parshotambhai Ribadiya, Advocate 
Sh. Parshotambhai Limbabhai Ribadiya 
10.11. Shrijinagar Society. Part.2 Near 
Swaminarayan Temple. B.H. Kapodra Police 
Station. Kapodra.L.H. Road. 
Varachha.,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2799 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jitesh Dilipkumar Mali, Advocate 
Sh. Dilipkumar Ranchhoddas Mali 
B.1,Parsottam Park.2, Opp. Assopalav 
Apartment,Gorat,Tadvadi, Rander 
Road,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2800 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Alpeshkumar Mansukhbhai Mekhiya, Advocate 
Sh. Mansukhbhai Kukabhai Mekhiya 
Vajubhai Ni Vadi Near Dhankaniya Road 
Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2801 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hirpara Sureshkumar Viththalbhai, Advocate 
Sh. Viththalbhai Dayabhai Hirapara 
21 Satadhar Nagar Society Nr Saraswati School 
Ashwani Kumar Road,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2802 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Kishorkumar Mohanlal, Advocate 
Sh. Mohanlal 
Near Mahajanvada In Para Ambedkar Road 
Radhanpur,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2803 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vimalkumar Jayantilal Joshi, Advocate 
Sh. Jayantilal Lalbhai Joshi 
At Post Palsana Joshi Street Via Udwada R S Ta 
Pardi,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2804 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Piyushkumar Ratilal Chauhan, Advocate 
Sh. Ratilal Nagarbhai Chauhan 
Bhailals Wadi. Tarsadi. Post. Kosamba. R.S. Ta. 
Mangrol. Dist. Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2805 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ami Krushnakant Patel, Advocate 
Sh. Krushnakant Patel 
A.1.301 Vardhman Apartment Near C P Nagar 
Ghatlodia Bhuyangdev Ahmedabad 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2806 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sagunkumar Bhaskarbhai Parekh, Advocate 
Sh. Bhaskarbhai Dalsukhbhai Parekh 
301.B. Prapti Apartment. Near Sarashwat Nagar. 
Piplod. Surat ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2807 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Rajesh Kishorbhai, Advocate 
Sh. Makwana Kishorbhai Dalpatbhai 
Janta 2 Block No 1 Near Vivekanand Society 
Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2808 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakkar Anjanaben Manubhai, Advocate 
Sh. Manubhaii 
F 35 Govindpark Society, Nr Mahakali Temple 
Behind Amarpark Society, Vip Road 
Karelibaug,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2809 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajesh Fakirbhai Bandolaker, Advocate 
Sh. Fakirbhai Honajibhai Bandolaker 
Plot No.198. Gali No.3. Survey No.35.36. Maruti 
Nagar. Limbayat. Surat ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2810 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Abhishek Satishbhai Shah, Advocate 
Sh. Satishbhai Laxmichand Shah 
65, Nandi Park Society Near Chandani Chowk 
Piplod,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2811 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Swati Rajendrabhai Bhatt, Advocate 
Sh. Rajendrabhai Bhatt 
1885 Ranchhodji Ni Pole Opp Ranchhodji 
Temple Sarangpur 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2812 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ramesh Vallabhbhai Sanepara, Advocate 
Sh. Vallabhbhai Popatbhai Sanepara 
318. Rachna Society. Kapodra Char Rasta. 
Varachha Road. Surat ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2813 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kansara Jigneshkumar, Advocate 
Sh. Kansara Mukundlal 
B 10 Swati Hou. Society Part 1 Opp Mangleshwar 
Mahadev Manjalpur,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2814 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dilipkumar Nemajeebhai Doshi, Advocate 
Sh. Nemajeebhai Doshi 
91.A, Khodiyarkrupa Society, Near Kantareshwar 
Mahadev Temple, Katargam, Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2815 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jitendrasinh Laxmansinh Solanki, Advocate 
Sh. Laxmansinh Shankarsinh Solanki 
79 Gokuldham Station Road Halol,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2816 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Varsha Ashok Chauhan, Advocate 
Sh. Babulal Makwana 
211, Devang Apartment Nehrupark 
Vastrapur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2817 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ganesh Arun Khopde, Advocate 
Sh. Arun Dattajirao Khopde 
Behind Rajasthan Provision Store Air Force Road, 
Makarpura, Village Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2818 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ritesh Pravinchandra Thakkar, Advocate 
Sh. Pravinchandra Shantilal Thakkar 
24, Rajdhani Society, Sangam Kishanwadi Ring 
Road Warasiya, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2819 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Yogeshkumar Natubhai Vaghela, Advocate 
Sh. Natubhai Naranbhai Vaghela 
Tower B, 115, Samna Shops And Flats Beside E S I 
Hospital Gotri Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2820 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Javed Ibrahimbhai Patel, Advocate 
Sh. Ibrahimbhai Umarjibhai Patel 
38.C, Shobhna Nagar Vasna Road Old Padra 
Road Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2821 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Aarti Atulkumar Gelani, Advocate 
Sh. Jamanbhai Chanabhai Akbari 
B.801, Laxmi Residency, Near Gajera School, 
Laxmikant Char Rasta, Katargam, 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2822 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pareshkumar Amrutlal Patel, Advocate 
Sh. Amrutlal Patel 
4.B Amravan Co Op Society Shyamal Cross Road 
Satellite Ambawadi 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2823 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kalabhai Hirabhai Bharvad, Advocate 
Sh. Hirabhai Popatbhai Bharvad 
Krushna Nagar, Kamrej.Surat Road, Village 
Laskana, Taluka Kamrej, Dist. Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2824 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Lalitkumar Vasudev Mansinghani, Advocate 
Sh. Vasudev Mansinghani 
A.7 Neelamnagar Apartment Sorabji Compound 
Old Vadaj Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2825 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dalal Montu Dipakkumar, Advocate 
Sh. Dipakkumar Dalal 
Flate No. B.403 Rajhansh Apple Near Rajhansh 
Orange Palanpur Adajan Surat Palanpor 
Road,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2826 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Subhashbhai Narendrabhai Patel, Advocate 
Sh. Narendrabhai Sukhabhai Patel 
At Ponsri Laliya Faliya Post Bigri Ta Gandevi Dist 
Navsari,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2827 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kiran Dilipbhai Rajput, Advocate 
Sh. Dilipbhai Ratilal Rajput 
20, Jalaram Ashish, Co.Op. Society, Near 
Umabhavan, Bhatar Road, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2828 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ankit Kiritbhai Shah, Advocate 
Sh. Kiritbhai 
34.B Udyog Nagar Society Near Aurvadic Collage 
Waghodia Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2829 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Akashdeep Kantilal Chaudhari, Advocate 
Sh. Kantilal Chaudhari 
29 Devdas Society D Cabin 
Sabarmati,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2830 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mayuri Navinchandra Solanki, Advocate 
Sh. Navinchandra Ratilal Solanki 
20, Jalaram Ashish, Co.Op. Society, Near 
Umabhavan, Bhatar Road, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2831 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hasti Satyadev, Advocate 
Sh. Babulal Kotecha 
Darbargadh Chowk Ranavav ,Porbandar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2832 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vishalkumar Sanjaykumar Chavala, Advocate 
Sh. Sanjaykumar Natvarlal Chavala 
28.B, Hiranagar Society, B.S. Choryasi Dairy, 
Dumbhal.Parvat Patiya Road, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2833 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Niravkumar Kishorlal Bhagat, Advocate 
Sh. Kishorlal 
A.3.6, Tirumala Complex, Near Nova Apex 
Building, Anand Maha A.3.6, Tirumala Complex, 
Near Nova Apex Building, Anand Maha 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2834 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Samir Musabhai Patel, Advocate 
Sh. Musabhai 
63, Akota Moti Masjid Faliyu, Akota Gaam, 
,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2835 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahebubsha Husensha Diwan, Advocate 
Sh. Husensha 
F.103 Aqsa Avanue 1st Floor Near Gaffar Park 
Tandalja Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2836 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pitambarbhai Parmabhai Jadav, Advocate 
Sh. Parmabhai Bhanabhai Jadav 
At.Sudamada Ta.Sayla 
Dist.Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2837 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Dipenkumar Dahyalal, Advocate 
Sh. Dahyalal 
Plot No.483.2 Near Banaskantha Society 
Sector.28,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2838 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barot Dharmendrakumar Manubhai, Advocate 
Sh. Manubhai 
At.Moshampur Ta.Dehgam 
Dist.Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2839 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaja Ramesh Veljibhai, Advocate 
Sh. Vaja Veljibhai Rupabhai 
Savgan Nagar Salangpur Road 
Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2840 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chavda Ranjitbhai Haribhai, Advocate 
Sh. Chavda Haribhai Palabhai 
Tadha Ni Wadi Salangpur Road 
Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2841 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Shaileshkumar Danjibhai, Advocate 
Sh. Rathod Danjibhai Deshabhai 
Savgan Nagar Shanti Sadan Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2842 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gitaben Govindbhai Bhagat, Advocate 
Sh. Govindbhai Narshinhbhai Bhagat 
301, Ashirwad Corner, Popat Mahollo, Nanpura 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2843 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nitin Vitthalbhai Patel, Advocate 
Sh. Vitthalbhai Patel 
A.6 Green City Near Khodidas New Chawl Holi 
Chakla Asarwa Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2844 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mavjibhai Nanjibhai Hihoriya, Advocate 
Sh. Nanjibhai Harjibhai Hihoriya 
24, Shivam Park, Ved Road, Katargam, 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2845 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chaitanyapuri Shyampuri Goswami, Advocate 
Sh. Shyampuri Naranpuri Goswami 
Mini Bus Stand Road Jamjodhpur 
,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2846 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Khachar Rajeshbhai Bahadurbhai, Advocate 
Sh. Khachar Bahadurbhai Devayatbhai 
At Turkha Ta Botad Dist Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2847 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chandrakumari Jagmohan Dixit, Advocate 
Sh. Jagmohan Dixit 
1434.2, Krishna Chawl Opp Fire Station Vijay 
Mill Naroda Road ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2848 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amitkumar Kiritkumar Vyas, Advocate 
Sh. Kiritkumar Kantilal Vyas 
At Gingani Ta Jamjodhpur ,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2849 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Umesh Ashokbhai Patil, Advocate 
Sh. Ashok Baburav Patil 
C.301, Ramayanpark Co., Op., Hou., Society 
Navagam Dindoli Road Udhana, 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2850 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeshkumar Ratilal Gandhi, Advocate 
Sh. Ratilal Narottamdas Gandhi 
220 C Pramukh Shivalay Abrama Opp St 
Workshop Valsad,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2851 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chawda Karan, Advocate 
Sh. Pranjivanbhai 
Chawda Faliyu Amboli Taluka 
Kamrej,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2852 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Viraj B Surve, Advocate 
Sh. Bhimrao B Surve 
237, Shreeji Nagar Society.1, Near Dashrath 
Nagar Kapodara Char Rasta, Varachha Road, 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2853 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Samata Patel, Advocate 
Sh. Vrajlal 
14,Indrabag Society, Opp.Panchshil Bus.Stop, 
Near Sagun Flat, Usmanpura, 
Ahmedabad.,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2854 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jiten Jaysukh Sonigra, Advocate 
Sh. Jaysukh Narshi Sonigra 
Word No 8 Street No 19 New Kumbharwada 
Near Railway Crossing,Porbandar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2855 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Soni Hemantkumar, Advocate 
Sh. Rameshchandra 
950 Bus Stand Faliyu At Kothamba Po 
Kothamba,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2856 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mohammedismail F Elchiwala, Advocate 
Sh. Fakirmohammed G Elchiwala 
Seema Manzil Opp Limwali Masjid Bhadra 
Kacheri Road Panigate,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2857 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeshkumar Lahnubhai Bhoye, Advocate 
Sh. Lahnubhai Santubhai Bhoye 
At Gauriya Post Chikatiya Ta Ahwa Dist 
Dang,Dang,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2858 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharmesh Vijaybhai Chauhan, Advocate 
Sh. Vijay Lalchand Chauhan 
301.302,6.157,Premdas Ni Wadi Galemandi 
Road,Delhi Gate Near Hotal Grand 
Pragati,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2859 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Dipa Kishorbhai, Advocate 
Sh. Kishorbhai 
Anjali Block No 11, Vyankates 2 Gokul Nagar, 
Junagadh Road, Jetpur,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2860 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Pankajkumar Balvantray, Advocate 
Sh. Joshi Balvantray Kanjibhai 
62 Housing Society Ashiyana Nr S T Bus Station 
Paliyad Road Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2861 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vishram Shamji Dangar, Advocate 
Sh. Shamji Rana Dangar 
31 Pramukh Park Bh. Navchetan Andhjan 
Mandal Navavas Madhapar Bhuj 
Kutch,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2862 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rohit Bhurabhai Kotadia, Advocate 
Sh. Bhurabhai Mohanbhai Kotadia 
63,Nandi Park Society Nr,Reliance Town Ship 
Piplod,Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2863 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Asharafmiya Sidikmiya Kadri, Advocate 
Sh. Sidikmiya Hushenmiya Kadri 
Opp 3rd Railway Crossing Hanuman Temple 
Road Arambhada,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2864 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vyas Nikunj Amrutlal, Advocate 
Sh. Vyas Amrutlal Jatashankar 
22 Vishwa Prem Park Society Nr C U Shah 
English School Opp Milk Dairy 
Wadhwancity,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2865 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahebubhusen Alimamad Bava, Advocate 
Sh. Alimamad Bava 
Post Box No 24 Anjar Kutch,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2866 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ajay Rameshchandra Gajjar, Advocate 
Sh. Rameshchandra Gajjar 
70 Nandini Society D Cabin Sabarmati 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2867 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kishorbhai Bavalbhai Vasvelia, Advocate 
Sh. Bavalbhai Jivabhai Vasvelia 
Ambika Park.1 Opp Ram Society Coman Hall, 
Rathod Nivas Dal Mill Road, 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2868 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pritesh Bipinchandra Patel, Advocate 
Sh. Bipinchandra Kantilal Patel 
21 Alkapuri Society Sumul Dairy Road, 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2869 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kamal Laxmanbhai Patel, Advocate 
Sh. Laxmanbhai Patel 
B.102 Shyam Corner Nr Baroda Express Way C T 
M Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2870 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Kamleshkumar Madhavlal, Advocate 
Sh. Madhavlal 
I 402 Avani Square Manoharvilla Cross Road 
Nikol Naroda Road New 
Naroda,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2871 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chetankumar Bhikhabhai Patel, Advocate 
Sh. Bhikhabhai Morarbhai Patel 
B 609, Jalaramnagar, Behind Kaniya Dairy, G. H. 
Board, Pandesara Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2872 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhalodia Nileshkumar Popatlal, Advocate 
Sh. Popatlal 
Dalsaniya Street, At Supedi, Taluka. Dhoraji, Dis. 
Rajkot.,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2873 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Atulkumar Valjibhai Nakarani, Advocate 
Sh. Valjibhai Nanjibhai Nakarani 
155, Marutinandan Society, Nr. Mahadev 
Chowk, Mota Varachha, Surat ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2874 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amit Hasmukhlal Parikh, Advocate 
Sh. Hasmukhlal Parikh 
6.906 Vallabh Sadan Bhala Pole 
Dholka,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2875 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ankit Mahendrabhai Patel, Advocate 
Sh. Mahendrabhai Patel 
Siddhnath Society Opp Saraswati School 
Kalikund Road Dholka,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2876 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gulamnabi Jalalbhai Momin, Advocate 
Sh. Momin Jalalbhai Pyarbhai 
At 421 Momin Vas Near Aganwadi At Gibpura 
Ta Sanand,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2877 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashokkumar Somabhai Rana, Advocate 
Sh. Somabhai Parbhubhai Rana 
Plot No.41.42, Hariom Nagar Society, Opp. Dgvcl 
Office, B.H. Astik Lake Garden, Aaspas, 
Godadra,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2878 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahendrasingh Tarasingh Dhaliwal, Advocate 
Sh. Tarasingh Dhaliwal 
Village Barejadi Post Nandej Taluka Daskroi 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2879 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Falguni Hasmukhrai Joshi, Advocate 
Sh. Hasmukhrai Jagjivanrai Joshi 
2.4048, Dhabuwala Street, Opp. Smit Kinnery 
Apartment.2, Navsari Bazar, Sagrampura, 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2880 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chanchiya Kaushikbhai Paljibhai, Advocate 
Sh. Chanchiya Paljibhai Khodabhai 
Bh Sonawala Hospital Tadha Ni Wadi Salangpur 
Road Botad,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2881 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jitesh Rameshchandra Lalpurwala, Advocate 
Sh. Rameshchandra 
4666 Baharpura Anaj Marketyard Road Opp 
Icici Bank Dahod Ta Dahod Dist 
Dahod,Dohad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2882 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Naimish Jayantibhai Patel, Advocate 
Sh. Jayantibhai 
Jaljit Apartment, 2nd Floor ,Amrut Park Nr 
Anand Nagar Bridge Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2883 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Satyam Bharatkumar Dani, Advocate 
Sh. Bharatkumar 
Navabazar Near Dena Bank Ta Santrampur 
Santrampur,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2884 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pravinchandra Somabhai Parmar, Advocate 
Sh. Somabhai Parmar 
16 Annpurnanagar Near Bharat Secondary 
School Danilimda 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2885 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Divyesh Zinabhai Ahir, Advocate 
Sh. Zinabhai Ravjibhai Ahir 
Shree Krishna Niwas ,New Street Near Radha 
Krishna Temple Piplod,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2886 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharatkumar Dhanjibhai Ghevariya, Advocate 
Sh. Dhanjibhai Muljibhai Ghevariya 
D.402, Hare Krishna Residency, Near Vraj 
Chowk, Simada ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2887 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pandey Mahesh Ramdulare, Advocate 
Sh. Ramdulare Ramgopal Pandey 
163,Dharam Nagar Society Near Saraswati 
School A.K.Road,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2888 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Riddhi Maheshbhai Patel, Advocate 
Sh. Maheshbhai Patel 
21, Kalyan Nagar Society At Po Karan Sub 
District Palsana,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2889 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayswal Dipakkumar Chinubhai, Advocate 
Sh. Chinubhai K Jayswal 
Plot No 179 Mayur Park Society B.H Bhagwati 
School Post.Thakkarbapa Nagar 
Hirawadi,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2890 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Saiyad Dilavar Marufbhai, Advocate 
Sh. Saiyad Marufbhai Dilavarmiya 
Rajgadhi Nanibazar Palanpur,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2891 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Zulfikarali Haiderali Saiyed, Advocate 
Sh. Haiderali 
103, Mehfuz Complex, Tandalja Road, 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2892 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pandya Hirenkumar Rasiklal, Advocate 
Sh. Pandya Rasikbhai Prabhasankarbhai 
Krishna Nagar.3 Somnath Chowk 
Ratanpar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2893 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jignesh Nagindas Shah, Advocate 
Sh. Nagindas Girdharlal Shah 
503 Ratnasheela Appt Nehru Street Near Jain 
Temple,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2894 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sadiqmiya Mehboobmiya Saiyed, Advocate 
Sh. Mehboobmiya Saiyed 
2284 Kazi Mohalla Chandan Talavadi Dariyapur 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2895 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kirankumar Sidabhai Mangalia, Advocate 
Sh. Sidabhai 
T.V.Station Near T.V.Station Primary School 
Dwarka,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2896 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ketan Manubhai Bhavsar, Advocate 
Sh. Manubhai Bhavsar 
3 Ff The Kalyan Nagar Society Opp Fire Station O 
S Shahpur Gate Ahmedaba,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2897 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tejashkumar Thakorlal Shah, Advocate 
Sh. Thakorlal Naginchand Shah 
A 203 Arihant Residency Opp Asopalav Complex 
Charwada Road,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2898 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Bhagubhai Bhavanbhai, Advocate 
Sh. Rathod Bhavanbhai Mohanbhai 
Kangciya Para Nr Vivekanand Society Panch Pada 
Road Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2899 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rinal Pradipkumar Shah, Advocate 
Sh. Pradipkumar Shah 
H.12 Komal Enclave Shantivan Paldi 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2900 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Pravin Budhabhai, Advocate 
Sh. Parmar Budhabhai Hamirbhai 
Savgan Nagar Salangpur Road 
Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2901 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ravindranath Santprasad Pandey, Advocate 
Sh. Santprasad Rameshwar Pandey 
Plot No.77 B Haria Park Society Dungra Tal 
Vapi,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2902 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajshri Jagdishchandra Trivedi, Advocate 
Sh. Jagdishchandra 
Trivedi Nivas Opp Patel Bhuvan Near Shiv 
Temple Joravarnagar 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2903 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bahadursinh Ramsinh Vaghela, Advocate 
Sh. Ramsinh 
25,Ajanta Society Opp.Gayatri Mandir 
Kalol,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2904 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Minaxi Sunderlal Patel, Advocate 
Sh. Sunderlal 
At Post Zankhvav Tal Mangrol Dist 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2905 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahesh Suresh Wani, Advocate 
Sh. Suresh Wani 
129 Block No 11 Vmc Quarters Near Karam Jyot 
Society Bh Yash Complex Gotri Road 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2906 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shah Nency Shashikant, Advocate 
Sh. Shashikant Shantilal Shah 
R.102, Rajhans Apple Canal Road Palanpore, 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2907 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arvind Keshabhai Baraiya, Advocate 
Sh. Keshabhai 
1156 Matavalo Vas Nana Chiloda Post 
Naroda,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2908 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ayubsha Diwan, Advocate 
Sh. Husensha Diwan 
12 Nutan Nagar Society Near Railway Over 
Bridge Bh Amina Manzil,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2909 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prahladbhai Sankabhai Patel, Advocate 
Sh. Sankabhai 
A.202 Narayan Avenue Near Raj Farm Vill 
Bhat,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2910 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jenuddin Kutbuddin Kaukawala, Advocate 
Sh. Kutbuddin Nuruddin Kaukawala 
3.1714.B, Sattar Kotdi Salabatpura 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2911 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahendrakumar Keshabhai Paliyawala, Advocate 
Sh. Keshabhai 
Village Palaiya Taluka Dehgam Dist 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2912 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Pankajkumar Vasrambhai, Advocate 
Sh. Parmar Vasrambhai Jivabhai 
At.Po . Nandotra Ta.Vadgam 
Dist.Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2913 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kuldeep Mahendrakumar Vaghela, Advocate 
Sh. Mahendrakumar Vaghela 
91.37 Kalyangram Society Out Side Shahpur 
Gate Shahpur Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2914 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Lalitkumar Mafatlal, Advocate 
Sh. Parmar Mafatlal Bhemjibhai 
Gurukrupa Satkar Society Sonbag Ambawadi 
Palanpur,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2915 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Minaxi Nitinkumar Patel, Advocate 
Sh. Keshavlal Patel 
A.6 Green City Near Khodidas New Chawl Holi 
Chakla Asarwa Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2916 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pandya Damini Popatlal, Advocate 
Sh. Popatlal Khimshankar Pandya 
Purnima Brahm Society Street No 5 Opp 
Sarvoday Bhuvan,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2917 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barad Nilamben Kishorkumar, Advocate 
Sh. Barad Kishorbhai Kanjibhai 
35, Saraswatinagar, Behind Hariprakashnagar 
Near Jalaram Hall, Dal Mill Road, 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2918 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Jayantibhai Lavjibhai, Advocate 
Sh. Lavjibhai 
536.3491 Ambicanagar Opp Sonanagar G H B 
Chandkheda Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2919 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Harshad Harjivanbhai, Advocate 
Sh. Vaghela Harjivanbhai 
14 Navchetan Society Near Gautam Nagar Char 
Rasta Baherampura 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2920 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kaushika Rameshchandra Mukhi, Advocate 
Sh. Rameshchandra Bhagwandas Mukhi 
Flat No. 201, Pushpakunj Apartment, 1.967 Paiki 
Paliya Street, Nanpura Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2921 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Jitendrakumar Babubhai, Advocate 
Sh. Babubhai Revabhai Makwana 
F.1 Sahwas Appartment Nr Ravinagar School 
Jivrajpark Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2922 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhavesh Rameshbhai Hapaliya, Advocate 
Sh. Rameshbhai 
Atree Kabirvan Society Street No 2 Behind 
Sadguru Sanidhya Complex Saint Kabir 
Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2923 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahesh Govindbhai Chavda, Advocate 
Sh. Govindbhai Kacharabhai Chavda 
Chamunda Krupa Bharati Nagar Street No.2 Near 
Nanda Hall, Kothariya Main Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2924 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arzina Aiyubkhan Pathan, Advocate 
Sh. Aiyubkhan Pathan 
B.1 2nd Floor Riverwalk Complex Opp I P 
Mission School Near Raikhad 
Circle,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2925 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukesh Ashokbhai Bhavsar, Advocate 
Sh. Ashokbhai Mohan Bhavsar 
82.Balaji Nagar Society, Nr.Sardar Patel Society 
Dabholi Road, Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2926 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharmendrakumar Maneklal Rana, Advocate 
Sh. Maneklal Chhotalal Rana 
Moti Rana Street Nr. Old Milk Dairy 
Borsad,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2927 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sachinkumar Babubhai Raval, Advocate 
Sh. Babubhai Shankarbhai Raval 
Van Talav Borsad Vantalav Borsad 
Borsad,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2928 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajubhai Dharabhai Bharwad, Advocate 
Sh. Dharabhai Bharwad 
18 Krushna Sarthi Society Opp S P Ring Road 
Near Abadnagar Society Bopal 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2929 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mehta Khanjana Rajeshkumar, Advocate 
Sh. Pandya Shashikant 
Matru Chhaya 1 . 6 Gopalnagar Gayatrinagar 
Main Road Bhaktinagar Post 
Office,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2930 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhagirathsinh Samantsinh Vaghela, Advocate 
Sh. Samantsinh Jiluji Vaghela 
6 Parth Society Vr Nagar Behind Shrusty Park 
Hotel Opp Commerce Collage 
Bhuj,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2931 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Halani Kishorkumar Motibhai, Advocate 
Sh. Halani Motibhai Varsangbhai 
Prajapati Park,Out Of Dudhrej Railway Crossing 
Behind Camp Station,Dudhrej 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2932 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pabari Ashwin Jayantilal, Advocate 
Sh. Jayantilal 
Opp. Old Police Stastion Temple Road 
Dwarka,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2933 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Ashok Muljibhai, Advocate 
Sh. Muljibhai 
Opp. Sanatan Seva Mandal Near Rampara 
Dwarka,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.02.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2934 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jagdishchandra Balkrishna Bhatt, Advocate 
Sh. Balkrishna 
72, Nanddham Tenaments Behind Mahesh 
Complex Waghodia Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2935 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Udaji Javanji Thakor, Advocate 
Sh. Javanji 
At Post Kot Ta Siddhpur ,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2936 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kalpeshkumar Hasmukhbhai Engineer, Advocate 
Sh. Hasmukhbhai Govindbhai Engineer 
7.975 Kajipura Street Nr. Katargam 
Darwaja,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2937 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pallavi Kantilal Shah, Advocate 
Sh. Kantilal Parshottamdas Shah 
E.54, Ratnakar Tenament Opp. Yash Complex, 
Vuda Road Gotri, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2938 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hemlattaben Hiralal Modi, Advocate 
Sh. Hiralal 
Co.Jayantkumar M Modi Back Side Of Amirgadh 
Jain Dharmshala At Post. Amirgadh, Dist. 
Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2939 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dilipkumar Kanaiyalal Dodai, Advocate 
Sh. Kanaiyalal Thakumal Dodai 
B.1, Sindhi Society, Tadwadi, Gorat, Cause Way 
Road, Rander Road, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2940 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amitkumar Udabhai Vanzara, Advocate 
Sh. Udabhai Narsingbhai Vanzara 
B.51, Samrudhi Park Society Kamlanagar Ajwa 
Road, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2941 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kamalkumar Janakkumar Gajjar, Advocate 
Sh. Janakkumar Vasudevprasad Gajjar 
5, Laxmi Krupa Society, Opp. Water Tank, Near 
Nagardas Hall, Adajan,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2942 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kamlesh Jairambhai Mali, Advocate 
Sh. Jairambhai Jashvantrav Mali 
1410.A, Amba Nagar, Opp. Old Gujarati School, 
Udhna.Magdalla Road, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2943 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Daxesh Harishbhai Dave, Advocate 
Sh. Harishbhai I Dave 
L 5 Akanxa Flat Nr Sola Crossing Sola 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2944 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shaikh Imran Gulamhaidar, Advocate 
Sh. Gulamhaidar 
Kapasiyapura, Near Nuri Masjid, Jambusar 
,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2945 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gauravbhai Dasubhai Valvi, Advocate 
Sh. Dasubhai 
At Kaliamba Post Gujjarpur Ta Nizar,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2946 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jitendrasinh Laxmansinh Girase, Advocate 
Sh. Laxmansinh Sardarsinh Girase 
At Vankvel Sateshwar Nagar Po Songadh Ta 
Songadh Dist Tapi,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2947 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mamtaben Surendrasinh Dodia, Advocate 
Sh. Surendrasinh Pratapsinh Dodia 
C.O. Ranjitsinh Chhotusinh Thakor, Mu. 
Kolasana, Post. Maroli Bazar, Ta. Jalalpore, Dist. 
Navsari,,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.03.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2948 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chetankumar, Advocate 
Sh. Amrutbhai 
352 Vishnagar Street Village . Vesu 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2949 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Poonam Dhananjay Buch, Advocate 
Sh. Dhananjay Natwarlal Buch 
A.87 Vishranti Estate Nr Narayan Garden Opp 
Yash Complex Gotri,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2950 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nareshkumar Shambhubhai Chhatraya, Advocate 
Sh. Shambhubhai Kanjibhai Chhatraya 
C. 202, Vinayak Residency, Opp. Gajera School, 
Katargam, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2951 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vadukar Dipakkumar Nathabhai, Advocate 
Sh. Nathabhai Vadukar 
B.27, Vrajangan Park, Near Ketan Park, Geri 
Compound Road, Gotri Road, 
Gotri,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2952 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mansukh Govindbhai Thumar, Advocate 
Sh. Govindbhai Naranbhai Thumar 
80, Prabhudarshan Raw House, Shyamdham 
Chowk, Punagam, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2953 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahendrakumar Shambhubhai Patel, Advocate 
Sh. Shambhubhai Harjibhai Patel 
A.95 Yogeshwar Row House Nr. Shyam Dham 
Chowk Punagam,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2954 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prafullkumar Babubhai Patel, Advocate 
Sh. Babubhai Narayandas Patel 
Plot No 1238 2 Sector 7d Sector 
7,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2955 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hemantkumar Jivanbhai Chauhan, Advocate 
Sh. Jivanbhai Ranchhodbhai Chauhan 
9, Gayatri Nagar Society, Near Railway Station 
East At And Post Sayan, Taluka 
Olpad,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2956 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Yogendrakumar Jayantilal Bhandari, Advocate 
Sh. Jayantilal Nichhabhai Bhandari 
16, Parsi Chal, Limda Chawk, Jalalpore Road, 
Dist. Navsari,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2957 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jitendrakumar Bhikhabhai Anjana, Advocate 
Sh. Bhikhabhai Ramsingbhai Anjana 
Chopata Nr. Dayalji Mandir, Mota Adadh 
At.Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2958 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gokani Kalpesh Prahladbhai, Advocate 
Sh. Prahladbhai 
Aradhna Guest House Shivrajsinh Road 
Dwarka,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2959 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shaikh Mohmmadshafi Faizmohmmad, Advocate 
Sh. Faizmohmmad Miyamohmmad Shaikh 
104, Arhan Residency, Nr. Canal, Opp. Amber 
Tower Sarkhej Road,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2960 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mr. Oza Rajendrakumar Narottambhai, Advocate 
Sh. Mr. Narottambhai Lakhubhai Oza 
Flat No.13, Ashirvad Apts., Plot No. 80.81, 
Prabhunagar.2, Ved Darwaja, 
Katargam,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2961 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Babuji Bhavanji, Advocate 
Sh. Bhavanji 
At Post.Vadgam Ta.Vadgam ,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2962 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vipulbhai Janakrai Oza, Advocate 
Sh. Janakrai M Oza 
Darbari Chowk, Lathi, Amreli, Gujarat 
,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2963 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chaturbhai Ratnabhai Vaghela, Advocate 
Sh. Ratnabhai Vaghela 
G.80 Rajivnagar Behind Narol Court Near 
Ambujafacto G.80 Rajivnagar Behind Narol 
Court Near Ambujafactory Narol 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2964 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Parashotambhai Diyalbhai, Advocate 
Sh. Rathod Diyalbhai Shamjibhai 
At Salangpar Nanu Ta Gadhada Swa Dist 
Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2965 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rilesh Kanaiyalal Limbachiya, Advocate 
Sh. Kanaiyalal Jethalal Limbachiya 
Plot No.556, Karmyogi Society No.2, B.H. Police 
Line Colony, Post. B.R.C. . G.H.B.. Pandesara, 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2966 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rameshbhai Narshibhai Virani, Advocate 
Sh. Narshibhai Kalyanbhai Virani 
D.1004, Rushikesh Township Bh Sarthana 
Jakatnaka Nanavarachha,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2967 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Neelam Hariram Bulani, Advocate 
Sh. Vasumal S Bachani 
B 502 Himalaya Pearl B H 4 D Mall Opp Reliance 
Fresh Motera Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.04.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2968 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pareshkumar Kalubhai Kheni, Advocate 
Sh. Kalubhai Muljibhai Kheni 
F.504 White House Nr Sudama Chowk 
Motavarachha,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2969 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gaurang Sureshbhai Rangunwala, Advocate 
Sh. Sureshbhai Rangunwala 
C402 Shreepad Residency Beside Canal Lp Savani 
Road Paal,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2970 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Magarwadiya Mahendrakumar Khemchandbhai, Advocate 
Sh. Magarwadiya Khemchandbhai Dhudabhai 
At Patosan Ta Palanpur .,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2971 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ajaykumar Babulal Parmar, Advocate 
Sh. Babulal Parmar 
25.809 Geeta Nagar Near Janata Nagar 
Amraiwadi Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2972 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jagdishgiri Devgiri Goswami, Advocate 
Sh. Devgiri 
Retva Pado Retva Pado Dwarka,Devbhumi 
Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2973 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sajjansinh Pravinsinh Chudasama, Advocate 
Sh. Pravinsinh 
Shrinathji Society Ranpur Road 
Dhandhuka,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2974 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mustakahmed Vajuddin Saiyed, Advocate 
Sh. Vajuddin Saiyed 
5.B Dslhi Tyre Chsl Opp Memon Hall Juhapura 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2975 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Girishkumar Amulakhray Doshi, Advocate 
Sh. Amulakhray Virjibhai Doshi 
C.103, Parasmani Co.Op. Hou.Soc., Near 
Mangaldeep Apartment, Palanpur Jakat 
Naka,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2976 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Soni Belaben Champaklal, Advocate 
Sh. Soni Champaklal Kantilal 
Teen Batti Bahadur Ganj Road Near Sonal Sweets 
Meera Gate Palanpur,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2977 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arvindbhai Jivanbhai Solanki, Advocate 
Sh. Jivanbhai Solanki 
C.11 Divraj Nagar Society Near Torrent Power 
House Shahwadi Narol 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2978 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Darji Ajitkumar Ramanlal, Advocate 
Sh. Ramanlal 
Opp.Parabadi Darji Ni Khadki At.Moraiya 
Ta.Sanand,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2979 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chetankumar Kantibhai Kahar, Advocate 
Sh. Kantibhai Naranbhai Kahar 
Krishna Cable Vision Dandiwad 
Navsari,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2980 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chhayabahen Navneetlal Hathiwala, Advocate 
Sh. Navneetlal Chandulal Hathiwala 
292, Mahadev Nagar, At . Simada, Taluka . Surat 
City, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2981 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hiteshkumar Udausinhbhai Tuvar, Advocate 
Sh. Udausinghbhai 
108 Kaveri Complex Nava Para, 
Bhavnagar,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2982 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kantibhai Khushlbhai Solanki, Advocate 
Sh. Khushalbhai Solanki 
At Post Hirapur Tal Daskroi Dist 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2983 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vegda Jitendrakumar Shankarlal, Advocate 
Sh. Shankarlal K Vegda 
Vegda Nivas Ashirwad At Post Visalpur Ta 
Dascroi,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2984 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhaveshkumar Uttambhai Solanki, Advocate 
Sh. Uttambhai Kevalbhai Solanki 
Rohitvas, Near New Police Line, College Road, 
Taluka Olpad. ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2985 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Kirtisinh Kalyanji, Advocate 
Sh. Kalyanji 
8 Jay Gurudev Society Near Manav Ashram 
Chokadi Opp Latiwala Party Plot 
Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2986 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Senajbibi Gulubhai Sipai, Advocate 
Sh. Gulubhai 
Vakil Ni Chali Opp New Ganj Bazar 
Patan,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2987 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Surubha Takhubha Rathod, Advocate 
Sh. Takhubha Sardarsinh Rathod 
23, New Atul Society, Shiv Darshan, Behind 
Darbar Boarding 
Wadhwan,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2988 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kaushikkumar Hasmukhray Rawal, Advocate 
Sh. Hasmukhray 
Vishvajyot Society Bhavnagar Road, 
Dhandhuka,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2989 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vishal Jayantibhai Brahmbhatt, Advocate 
Sh. Jayantibhai 
D.105 Riverside Park Opp. A.P.M.C Market 
Vasna,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2990 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipak Nimbaji Mahajan, Advocate 
Sh. Nimbaji 
303, Subhash Nagar, Galli No. 3, Limbayat, 
Surat.,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2991 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Satishkumar Dinkarbhai Chaudhary, Advocate 
Sh. Dinkarbhai 
52, Ratnaprabha Society, Opp. Manav Kendra, 
Parvat Gam, Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2992 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jani Vipulbhai Sureshbhai, Advocate 
Sh. Jani Vipulbhai 
Hariom Stayamnagar Surendranagar 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2993 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nitin Sureshbhai Rana, Advocate 
Sh. Sureshbhai Shanabhai Rana 
Navidharti Ranawas, 2nd Line, Nagarwada, 
Vadodara ,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2994 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Akhtarhusen Liyatkathusen Saiyed, Advocate 
Sh. Liyakathusen K. Saiyed 
Yakutpura Near Narmada Kanya School 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2995 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jigneshkumar Hariprasad Joshi, Advocate 
Sh. Hariprasad Umiyashankar Joshi 
D.105, Nand Vihar Near Bharat Petrol Pump 
Dabhoi Road, Soma Talav, 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2996 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Aruna Dattatraya Chikane, Advocate 
Sh. Dattatraya Annaji Chikane 
Navlakhi Compound Raj Mahal Road Raopura 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2997 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Prakashsing Meghaji, Advocate 
Sh. Vaghela Meghaji 
At.Pasvadal Po.Pasvadal Ta.Vadgam,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2998 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jivrani Jahid Mamandbhai, Advocate 
Sh. Mamandbhai 
Main Bazar Limda Street 
Lalpur,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 2999 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Imranbhai Rasulbhai Ghanchi, Advocate 
Sh. Rasulbhai A Ghanchi 
49 Faiz.E.Mohammad Park Opp. Prachina Society 
Near Javed Park Sarkhej Road 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3000 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kanani Parshotambhai Keshavbhai, Advocate 
Sh. Kanani Keshavbhai Dayabhai 
C 4 102 Krishna Township Yamuna Chowk Mota 
Varachha Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3001 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tejkaran Pannalal Jain, Advocate 
Sh. Pannalal Gokulchand Jain 
B 12 Vardhaman Park Soc 2 New Kosad Road 
Amroli,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3002 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shakilahmed Basirbhai Shaikh, Advocate 
Sh. Basirbhai Mohammadbhai Shaikh 
At Post Kalwada Ta Dist Valsad 
Valsad,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3003 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Krupalben Bhavesh Sharma, Advocate 
Sh. Kaushikkumar Valand 
B 78 Chandra Nagar Society Nr C H Vidhyalaya 
Subhanpura Hightension Road Gotri 
Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3004 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parsottam Ravjibhai Kotadiya, Advocate 
Sh. Ravjibhai Madhabhai Kotadiya 
B 306 Sai Dham Palace Shilpa Park Nr Matawadi 
L H Road Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3005 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Komalben Divyangbhai, Advocate 
Sh. Thakorbhai Sadanani 
Patel Vago At Po Savali Ta 
Savali,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3006 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Divyangbhai Jayantibhai, Advocate 
Sh. Patel Jayantibhai 
Patel Vago At Po Savli Ta Savli,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3007 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hemant Govindbhai Surati, Advocate 
Sh. Govindbhai Devajibhai Surati 
A.29, Reshma Row House, Punagam Road, 
Magob, Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3008 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Niraj Nanalal Parmar, Advocate 
Sh. Nanalal Atmaram Parmar 
2 1854 Motilal Wadi Nr Anand Nagar Society 
Sangrampura,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3009 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pankaj Keshavlal Borad, Advocate 
Sh. Keshavlal Ambabhai Borad 
At . Roghel Ta . Jamkandorana 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3010 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mo.Sakeel Mo.Saleem Qureshi, Advocate 
Sh. Mo Saleem Shikandar Qureshi 
401 Mohammadi Apartment Khwaja Dana Saheb 
Road Badekha Chakla Surat Nr Ronak 
Complex,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3011 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hiren Pravinbhai Tailor, Advocate 
Sh. Pravinbhai Mangubhai Tailor 
20, Gurukrupa Society, At And Post . Gothan, 
Taluka Olpad,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3012 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ravindrasinh Vanrajsinh Chudasama, Advocate 
Sh. Vanrajsinh Devisinh Chudasama 
House No.62.2 Ashirwad Rajrajeswari Society 
Dal Mill Area Dem Road Surendranagar . 363 
001.,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3013 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipikaben Kirangir Gosai, Advocate 
Sh. Virendrapuri Goswami 
3rd Floor Balmandir Shiyabaugh Bhavdas Lane 
Bh Khanderao Market,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3014 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Minaxi Atmarambhai Parmar, Advocate 
Sh. Atmarambhai D Parmar 
77, Shayam Bungalows 2, Vadinath Cross Road 
Ioc Road Chandkheda 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3015 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mohmadtofic Yakubbhai Vahora, Advocate 
Sh. Yakubbhai Karimbhai Vahora 
Vahorwad Bazar Near Civil Court 
Padra,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3016 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jaishreeben Jayesh Sharma, Advocate 
Sh. Chintamani Sharma 
B.96 Girivrund Society Opp Kubereshwar 
Mahadev Saijpur Bogha 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3017 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Varia Chandravadan Vadilal, Advocate 
Sh. Varia Vadilal Hirabhai 
Navakuva Navakuva Halol,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3018 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chaitanya Nagindas Paramhans, Advocate 
Sh. Nagindas Paragji Paramhans 
Plot No 1 Hari Nagar 1 Udhna 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3019 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hitendrakumar Bhailalbhai Patel, Advocate 
Sh. Bhailalbhai Prabhudas Patel 
Nr. Jalaram Mandir At.Post .Asodar 
Ta.Anklav,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3020 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prafulaben Nabhubhai Patel, Advocate 
Sh. Nabhubhai Patel 
3 Devhari Bunglows Opp Eye Hospital B H Dev 
Green Bunglow Bareja 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.06.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3021 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Neha N Patel, Advocate 
Sh. Navnitlal Patel 
6a Parmatma Society Near Dk Patel Hall 
Naranpura,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3022 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sanjaykumar Jitendrabhai Vyas, Advocate 
Sh. Jitendrabhai 
191 Refujee Colony Matru Pitru Krupa Nr Julelal 
Temple Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3023 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chavda Mahendrasinh Satubhai, Advocate 
Sh. Chavda Satubhai Kohyabhai 
At Post Intwadi Intwadi Halol,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3024 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Birenkumar Bansibhai Patel, Advocate 
Sh. Bansibhai Naranbhai Patel 
Undi Khadki, Nr.Post Office At.Post.Anklav 
Ta.Anklav,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3025 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayantibhai Mohanbhai Vaghela, Advocate 
Sh. Mohanbhai Vaghela 
2.64 Murlidhar Avas Near C P Nagar Char Rasta 
Sola Road Ghatlodiya 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3026 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hasmukhbhai Ishwarbhai Nayi, Advocate 
Sh. Ishwarbhai Nayi 
D.7 Parth Avenue Near Nalanda School 
Ghatlodiya Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3027 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mital Maheshkumar Kothari, Advocate 
Sh. Maheshkumar 
3 Madhuvan Society 150 Ft Ring Road Opp 
Reliance Mall Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3028 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharmishtha Mansingbhai Surati, Advocate 
Sh. Mansingbhai Khushalbhai Surati 
G.2, Ghanshyam Park, Dindayal Society, 
Palanpur Patiya, Rander Road,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3029 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hitendra Odhavjibhai Mandora, Advocate 
Sh. Odhavjibhai 
Block No A1 Vishva Karma Chakkargadh Road 
Bh Sahaj Holl Amrutnagar Street No 
2,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3030 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sutariya Sanjaykumar Shankarbhai, Advocate 
Sh. Shankarbhai Sutariya 
C 165 Sumin Park Society G D School Road 
Saijpur Bogha Naroda Road 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3031 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dineshsinh Bhikhusinh Parmar, Advocate 
Sh. Bhikhusinh 
At.Fatepur Po.Vagda Ta.Palanpur,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3032 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rohitkumar Girjashankar Mishra, Advocate 
Sh. Girjashankar Mishra 
115 Mahadev Bunglow Punit Ashram Road 
Maninagar Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3033 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manharlal Ochchhavlal Panchal, Advocate 
Sh. Ochchhavlal Panchal 
Block No 32.374 Mangalmurty Apartment Opp 
Telephone Exchange Ankur Road Naranpura 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3034 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharat Damjibhai Popat, Advocate 
Sh. Damjibhai Popat 
Chavda Apartment Chavda Apartment 
Wagheshwari Plot,Porbandar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3035 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharmendra Shambhubhai Prajapati, Advocate 
Sh. Shambhubhai Jivabhai Prajapati 
18 Avani Bungalows Near Manav Palace Saroli 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3036 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Nirmalaben Oghadbhai, Advocate 
Sh. Rathod Oghadbhai Devjibhai 
Savgan Nagar Salangpur Road 
Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3037 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Aiyubkhan Parabatkhan Chavada, Advocate 
Sh. Parabatkhan Rahematkhan Chavda 
At.Po.Mahi Ta. Vadgam .,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3038 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hitendra Dalpatbhai Patel, Advocate 
Sh. Dalpatbhai Jerambhai Patel 
440, Upla Faliya, Near Ambaji Temple, Nanived, 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3039 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chirag Mukeshbhai Darji, Advocate 
Sh. Mukeshbhai Darji 
201 Kolony House Jay National Society Opp 
Savita Society Naranpura,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3040 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Zala Mayurdhvajsinh Aniruddhsinh, Advocate 
Sh. Aniruddhsinh Zala 
A7 Ayodhya Nagar Soc Bh Dadawadi Kalikund 
Dholka Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3041 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jagrutiben Hiteshkumar Dave, Advocate 
Sh. Devshankarbhai Gaurishankarbhai Mehta 
Anjani Nandan Laxminagar Main Road Nr. 
Trishul Chowk Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3042 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pavitra Bharatkumar Thaker, Advocate 
Sh. Bharatkumar M Thaker 
706 B Shashwat Mahadev Heights Nr Reliance 
Petrol Pump Vastral Sp Ring Road 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3043 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kirankumar, Advocate 
Sh. Hasmukhlal Patel 
5 Thakor Bag Society New Civil Road Near 
Kapadia Health Club Majura,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3044 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Darshit Dinkarbhai Acharya, Advocate 
Sh. Dinkarbhai Purshotambhai Acharya 
Matru Krupa, Parijat Bungalows, Near New Patel 
Sweets Vikash Gruh Road ,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3045 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ramkrushna Chandrakant Bhayani, Advocate 
Sh. Chandrakant Gopaldas Bhayani 
Mahavir Society Nr Hanuman Mandir Opp 
Railway Line, Arambhada, Po. 
Surajkaradi,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3046 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nirav Jaswantbhai Modi, Advocate 
Sh. Jaswantbhai Modi 
5 Jaygujarat Co Op Housing Society Ltd Opp 
Police Commission Shahibaug 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3047 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Mahendrasinh Dilubha, Advocate 
Sh. Parmar Dilubha Jorubha 
Rajrajeshwari Society, Behind Dal Mill, 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3048 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Yogesh Batukbhai Desai, Advocate 
Sh. Batukbhai Shambhubhai Desai 
169 Kuber Nagar.1 Katargam Road 
Katargam,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3049 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pareshkumar Vasantrai Jobanputra, Advocate 
Sh. Vasantrai 
2 Railnagar Block No 136 St No 4.B Bh Popatpara 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3050 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhoi Kamleshkumar Ushakant, Advocate 
Sh. Ushakant Bhoi 
Hindusociety Near Sindhi Market At Po 
Shahera,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3051 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pareshkumar Nathabhai Ramani, Advocate 
Sh. Nathabhai Naranbhai Ramani 
28, Ghanshyamnagar Society Nr. Swaminarayan 
Temple, Viratnagar Road 
Odhav,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3052 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Musaddiksultana Zakirkhan Pathan, Advocate 
Sh. Zakirkhan Mashaallahkhan Pathan 
B.1, 301, Al Karim Near Vadi Vala School 
Tandalja, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3053 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thesiya Akshay Gordhnbhai, Advocate 
Sh. Gordhanbhai Thesiya 
Swastik, Ravi Residency, Block No. 72, Behind 
Sterling Hospital, 150 Feet Ring Road, Dharam 
Nagar Main Road, Rajkot.,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3054 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Upendra Kanjibhai Borisagar, Advocate 
Sh. Kanjibhai 
Taxshila Vidhya Sankul At Khambha Ta 
Khambha,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3055 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Ashokkumar Mahendrakumar, Advocate 
Sh. Mahendrakumar Nathjibhai 
Begva Post Koth Dholka,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3056 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ishwariben Ashokkumar Vayeda, Advocate 
Sh. Kanaiyalal Padh 
Riddhi Siddhi Society Near Micro Tower Paras 
Block No 87,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3057 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Haresh Keshubhai Talaviya, Advocate 
Sh. Keshubhai Manjibhai Talaviya 
157, Sakrata Society, Opp. Narayan Nagar, Kargil 
Chowk, Punagam,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3058 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jigneshan Mithalal Pranami, Advocate 
Sh. Mithalal Hirabhai Pranami 
301 Shantivan App Opp Swaminarayn Temple 
Varadhri Road .Lunawada At .Po .Ta .Lunawada 
Dist.Mahisagar,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3059 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Divyakantaben Sadgunbhai Pathak, Advocate 
Sh. Sadgunbhai 
38 Ma Gayatri Nagar Near Samrat Nagar 
Bamroli Road,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3060 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mehta Dhavalkumar Vijaykumar, Advocate 
Sh. Vijaykumar 
63, Vande Matram Soc Bh, Gota Crossing Road 
Chandlodiya Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3061 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mr. Mohammadimran Abdulrehman Malek, Advocate 
Sh. Abdulrehman Mohammad Malek 
Home No.1.87, Golandaz Street, Opp. Samruddhi 
Hall, Makkaipul, Nanpura, Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3062 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Priyadarshi Dineshkumar Narendrabhai, Advocate 
Sh. Narendrabhai 
At Post Manund Indira Nagar ,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3063 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Chintan Ramjibhai, Advocate 
Sh. Ramjibhai Muljibhai Patel 
23 Kalikund Parswanath Soc, Kalikund Maflipur 
Dholka,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3064 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kamleshkumar Ditabhai Mavi, Advocate 
Sh. Ditabhai 
Tadvi Faliyu At Zari Kalsiya Po Zari 
Buzarg,Dohad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3065 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayesh Rameshchandra Limbachiya, Advocate 
Sh. Rameshchandra Vithhaldas Limbachiya 
A.29, Gate No.1, Balajikrupa Society, Near 
Palanpur Octroinaka, Palanpurgam Road, Rander 
Road, Adajan,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3066 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vegda Girishkumar Shankarlal, Advocate 
Sh. Sankarlal Kalidas Vegda 
At.Post Visalpur Vegda Nivas 
Daskroi,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3067 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Amitkumar Danabhai, Advocate 
Sh. Parmar Danabhai Devabhai 
Avanti Dr Ambedkarnagarn 3 Behind Alankar 
Cinema Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3068 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Purvibahen Natvarlal Patel, Advocate 
Sh. Natvarlal Chhotubhai 
15, S.B.S. Society Behind Anand Nagar Society 
Devsar, Bilimora Ta.Gandevi, 
Dist.Navsari,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3069 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Darshnaben Jagadishchandra Vyas, Advocate 
Sh. Jagadishchandra Vyas 
305 3rd Floor Samruddhi Flat, Jivandeep Colony 
B.H Nehru Park At. Ta.Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3070 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Divyesh Hasmukhbhai Bhatt, Advocate 
Sh. Hasmukhbhai Motirambhai Bhatt 
B.206, Sterling Heights, Palanpur Jakatnaka, Ugat 
Canal Road, Jahangirabad, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3071 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kalpana Ramdularesing Chauhan, Advocate 
Sh. Ramdularesing Haridwar Singh 
Plot No.7 Sattadhar Society Muktanand Marg 
Chala Vapi Ta. Vapi Dist. Valsad,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3072 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Atulkumar Ramniklal, Advocate 
Sh. Joshi Ramniklal Keshavlal 
67 Prajapativas At Po Vadgam Ta Vadgam,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3073 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nath Jyotsnaben Babulal, Advocate 
Sh. Babulal 
29 Siddharaj Nagar Society College Road 
Patan,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3074 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Darshankumar Navinchandra Thakar, Advocate 
Sh. Navinchandra J Thakar 
44 Bhadra Faliyu Thikaria Post . 
Palej,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3075 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashwinkumar Thakorbhai Patel, Advocate 
Sh. Thakorbhai Balubhai Patel 
50, Limda Street, Moti Ved, Via Katargam, 
Swaminarayan Gurukul,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3076 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pathan Mustakkhan Anwarkhan, Advocate 
Sh. Anwarkhan 
At Post Dedan Pathan Manzil Panchayat Office 
Road Taluka Khambha,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3077 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Asarafbhai Mahmadbhai Sunasara, Advocate 
Sh. Mahmadbhai Nurmahmadbhai Sunasara 
At.Kamalpur Po.Jasleni Ta.Palanpur,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3078 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sabbirahemad Maksudahemad Malek, Advocate 
Sh. Maksudahemad Habibmiya Malek 
22, Jasmine Park Society Near Bhoja Talav At 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3079 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prashantkumar Peterbhai Christi, Advocate 
Sh. Peterbhai Alois Christi 
9, Shruti Park, Tulshi Garnala Road, New Gamdi 
Road, Nr.Dharni Vihar At.Gamdi, 
Ta.Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3080 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tarun Jayantibhai Vegad, Advocate 
Sh. Jayantibhai Manjibhai Vegad 
A.34, Gopal Krishna Society, Near Bhumi 
Complex, Palanpur Patiya, Rander 
Road,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3081 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahavirsinh Ramsinh Dabhi, Advocate 
Sh. Ramsinh Bhomsinh Dabhi 
At.Dhori Po.Mumanvas Ta.Vadgam,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3082 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kansar Maheshbhai Hirabhai, Advocate 
Sh. Hirabhai K Kansar 
18 Shakti Nagar Society Lunavada Road 
Bhuravav Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3083 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Samirkumar Bharatbhai Tailor, Advocate 
Sh. Bharatbhai Chhotubhai Tailor 
9, Krishna Complex, Main Road, At And Post . 
Olpad, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3084 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Kanaiyalal Alabhai, Advocate 
Sh. Alabhai 
Chamundanivas Ambedkarnagar Post Khodu Ta . 
Wadhwan,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3085 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Piyushkumar Antolbhai Raj, Advocate 
Sh. Antolbhai Raj 
16, Ranchhod Nagar, Nr. Ramdev Nagar.1 B.H 
Sardar Estate Ajwa Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3086 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chaudhari Nareshkumar Ghemarbhai, Advocate 
Sh. Ghemarbhai 
At.Pasvadal Po.Pasvadal Ta.Vadgam,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3087 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gamara Anand Sukhabhai, Advocate 
Sh. Sukhabhai 
Near Jagnath Darvaja Dhandhuka 
,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3088 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pathan Idrishkhan Asrafkhan, Advocate 
Sh. Pathan Asrafkhan Saradarkhan 
30, Mohammadi Society Sukh Bag Road 
Palanpur,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3089 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Anjana Laljibhai Khunt, Advocate 
Sh. Lajibhai Veljibhai Khunt 
Manhar Plot Street No 10 Krishna Kunj Rajkot 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3090 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hirpara Jayantilal Vallabhbhai, Advocate 
Sh. Hirpara Vallabhbhai Juthabhai 
A .12, Snej Shambhu Nagar, Near Sahjanand 
Society Joshipura, Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3091 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sunil Hemabhai Hathila, Advocate 
Sh. Hemabhai G Hathila 
13 Vishawash Housing Society Nr Narmada Hotel 
Zadeshwar,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3092 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Anilkumar Parbatbhai Jagani, Advocate 
Sh. Parbatbhai 
B.27 Raghuvir Appartment Near Swaminarayan 
Temple Bapasitaram Chok Nava 
Naroda,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3093 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sanjay Hargovidbhai Pandya, Advocate 
Sh. Hargovindbhai Maganlal Pandya 
Siddhi Gold Apt 203 Manhar Plot 13 15 Mangala 
Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3094 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kishorsinh Sursinh Matieda, Advocate 
Sh. Sursinh Ganpatsinh Matieda 
B.5, Manu Smruti Society, Opp. Madhav Baug, 
Parvat Patiya, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3095 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Desai Tejash Rameshchandra, Advocate 
Sh. Rameshchandra 
58 Sharda Society Near Sharda Mandir Road 
Paldi,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3096 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shailesh Karsanbhai Parmar, Advocate 
Sh. Karsanbhai B Parmar 
Vi.Bhavda Ta.Daskroi 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3097 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukesh N. Patel, Advocate 
Sh. Narshihbhai K. Patel 
C2 Kalindi Society Opp Government Tubewell 
Bopal, Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3098 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijay Mansukhlal Vithalani, Advocate 
Sh. Mansukhlal 
Varish Railway Station Road, Opp. Government 
Godown Dwarka,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3099 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hiteshkumar Pujalal Tirgar, Advocate 
Sh. Pujalal Somabhai Tirgar 
D.69 Uma Society Kanjari Road Halol,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3100 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Rameshbhai Lakhabhai, Advocate 
Sh. Lakhabhai 
At Po Dharola Ta Shahera Shahera,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3101 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tejas Jayantibhai Kalariya, Advocate 
Sh. Jayantibhai Karsandas Kalariya 
111 Aarti Apt Kashi Vishvanath Plot Opp 
Pardhyuman Nagar Police Station 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3102 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Virpura Dharmendrasinh Balvantsinh, Advocate 
Sh. Virpura Balvantsinh Gulabsinh 
At Juna Vasadara Po Jetholi Ta Balasinor 
,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3103 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Alpa Amrutlal Jadav, Advocate 
Sh. Amrutlal Mohanlal Jadav 
Nilkhanth Park Sheri No.1 Vivekand Area 2 Andh 
Vidhyalay Road 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3104 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashvinkumar Bachubhai Kanadhiya, Advocate 
Sh. Bachubhai Gopalbhai Kanadhiya 
16, Vivekanand Township, Opp. Palanpur 
Jakatnaka, Palanpur Road, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3105 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kishorbhai Nanabhai Khakhadia, Advocate 
Sh. Nanabhai 
At Amrapur Dhanani Tal Kunkavav Vadia 
,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3106 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Koyani Miraben Bharatbhai, Advocate 
Sh. Hirapara Babulal Dharamshibhai 
Anjali Street No.S Near Taluka Sangh 
Jamkandorana,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3107 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Danabhai Bhikhabhai Bagda, Advocate 
Sh. Bhikhabhai 
Block No 18 Qtr No 1 Vambe Awas Yojna Bh 
Vrundavan Soc Kalawad Road University Road 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3108 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jaimin Bhupendrakumar Trivedi, Advocate 
Sh. Bhupendrakumar Ambalal Trivedi 
505 Shyamrath Tower Kk Nagar Cross Road 
Ghatlodia,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3109 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parikh Chirag Arvindbhai, Advocate 
Sh. Arvind Ochchhavlal Parikh 
Shakuntal F.3 Opp Iti College Nr Sanatorium 
Prabha Road Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3110 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shah Viral Navinchandra, Advocate 
Sh. Navinchandra 
3 Shah Colony Bhairavnath Road 
Maninagar,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3111 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukesh Baldevbhai Patel, Advocate 
Sh. Patel Baldevbhai Maganlal 
18 Madhuvan Society Part.1 Bhargav Road 
Kubernagar Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3112 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kansure Gopalbhai Kanubhai, Advocate 
Sh. Kanubhai 
2 156 New Bhogilals Chawl Jahangirpura Chakla 
Asarwa Road Asrawa,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3113 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sohilkumar Ashvinbhai Patel, Advocate 
Sh. Ashvinbhai Patel 
Hira Pole Patelvas Makarba Sarkhej Ahmedabad 
,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3114 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sanket Girishbhai Desai, Advocate 
Sh. Girishbhai Vasantji Desai 
1, Shukan Banglows, Opp. Shreedhar Row House, 
Piplod,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3115 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhatelia Nishitbhai Kantilal, Advocate 
Sh. Bhatelia Kantilal C 
Bus Station Road Dwarka ,Devbhumi 
Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3116 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dineshkumar Nathabhai Parmar, Advocate 
Sh. Nathabhai Parmar 
7 Parishram Raw House Bopal Daskroi 
Ahmedabad ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3117 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pandya Pradipkumar Ratilal, Advocate 
Sh. Ratilal Morarbhai Pandya 
Baharpura Opp Maheta School Godhra 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3118 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kanjibhai Vallbhbhai Paghadal, Advocate 
Sh. Vallabhbhai Dayabhai Paghadal 
At. Bhesan Akshardham Society, Junagadh Road 
Ta. Bhesan, Dist. Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3119 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kashmira Rajesh Modi, Advocate 
Sh. Vinodchandra Modi 
30 Sambandh Bunglows B.H Golden Homes Near 
Gurudhwara Thaltej,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3120 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ghanshyam Patel, Advocate 
Sh. Bhikhabhai 
Vasana Chaudhari Near Primary School 
Ta.Dehgam,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3121 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Anand Vishal Balkrishna, Advocate 
Sh. Balkrishna Anand 
B.15 Sumin Park Saijpur Bogha 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3122 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kamlesh Devchandbhai Khunt, Advocate 
Sh. Devchandbhai Bhagvanbhai Khunt 
7 Sarjan Banglows Bh Saurastra Township 
Sudama Chowk Mota Varachha,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3123 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Alka Bhagwanjibhai Jethava, Advocate 
Sh. Jethava Bhagwanjibhai Nathabhai 
Nageshwar Road Near Grand Radhe Hotel 
Dwarka,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3124 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Nilesh Jashvantlal, Advocate 
Sh. Patel Jashvantlal Chhabildas 
O 5 G P Park Society Opp Gandhi Kutir Society 
Bhatar Road,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3125 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Salim Mamadbhai Ghavda, Advocate 
Sh. Ghavda Mamadbhai Hamirbhai 
Opp Ambe Ma Temple Garbi Chawk 
Surajkaradi,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3126 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shital Piyushbhai Upadhyay, Advocate 
Sh. Piyushbhai 
43, Punitnagar Society.4, Nr. Mahesh Complex, 
Waghodia Road, 43, Punitnagar Society.4, Nr. 
Mahesh Complex, Waghodia Road, 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3127 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prajapati Alpa Alpitbhai, Advocate 
Sh. Dipakbhai 
Plot No.1289.2 Amrutsagar 
Sector.7.D,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3128 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Purohit Rameshchandra Shankerlal, Advocate 
Sh. Shankerlal 
A.8, Tirupati Bunglows Opp Hanuman Tekri Abu 
Highway,Palanpur,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3129 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rahulkumar Ramubhai Parmar, Advocate 
Sh. Ramubhai Bhikhabhai Parmar 
At . Umra Gam, Talav Faliya, Post. Svr College, 
Near Govindji Park,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3130 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ghanshyambhai Mahendrabhai Fatehkar, Advocate 
Sh. Mahendrabhai Fatehkar 
House No 351 Ramdham Colony Near Khodiar 
Mandir Navi Fatehwadi Sarkhej 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3131 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prashant Hasmukhlal Modi, Advocate 
Sh. Hasmukhlal Mohanlal Modi 
1.2, Radhika Terresh, Dhobi Sheri, Nanpura, 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3132 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ishvarbhai Laxmanbhai Parmar, Advocate 
Sh. Laxmanbhai Parmar 
1 Indiranagar Tirgarvas M D Compound Opp 
Ronak Bazar Ranip 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3133 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukesh Ratilal Ramgonde, Advocate 
Sh. Ratilal Maruti Ramgonde 
Building.A.102, Lig.9, Sumankala Beside Aagam 
Shopping World Canal Road, Vesu, Umra, 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3134 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shaileshkumar Jayantilal Pandya, Advocate 
Sh. Jayantilal Pandya 
8 Vivekanand Society 4 A New Junction Road 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3135 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeshvari Nanjibhai Dabhi, Advocate 
Sh. Nanjibhai Dabhi 
C.99 Prabhakar Tenament G D High School Road 
Saijpur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3136 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Kantibhai Dahyabhai, Advocate 
Sh. Vaghela Dahyabhai Hirabhai 
At. Ashi , Vankarvas Ta Petlad ,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3137 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Abul Qasim Khan, Advocate 
Sh. Abdullah Ismail Khan 
108.1881 Sundaram Nagar G.H.B Near Garib 
Nawaz Masjid Rakhial Road, Ahmedabad 
City,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3138 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chirag Arvindbhai Patel, Advocate 
Sh. Arvindbhai Ranchhodbhai Patel 
122, Kasturba Mahila Society, I.N. Tekrawala 
School, Palanpur Patiya, Rander 
Road,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3139 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhavesh Shyamrao Pawar, Advocate 
Sh. Shyamrao Govindrao Pawar 
212 Shreem Complex Opp Mahindra Gujrat 
Tractor Co Viswamitri , 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3140 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kanaiyalal Patel, Advocate 
Sh. Bhikhabhai 
Vasana Chaudhari Near Primary School 
Ta.Dehgam,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3141 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Neha Pradip Rathod, Advocate 
Sh. Mineshkumar Ravat 
2185 Momnavad Panditji Ni Pole Sarangpur 
Ahmedabad ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3142 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Darshanaben Babubhai Mayani, Advocate 
Sh. Babubhai Ukabhai Mayani 
39, Anand Dhara Row House.3, Near Lack 
Garden, Mota Varachha,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3143 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ipalkumar Jayendrakumar Shah, Advocate 
Sh. Jayendrakumar Navnitlal Shah 
12, Dwarkesh Nagar, Kanjari Road Halol,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3144 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Twinkle Ashokbhai Nikam, Advocate 
Sh. Ashokbhai Dipchand Nikam 
C.901, Jainam Residency, Opp. Pal Talav 
Pal,Adajan,Surat Near Galaxy Circle, 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3145 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jadeja Mahendrasinh Gagubha, Advocate 
Sh. Jadeja Gagubha Lakhdhirji 
Nr Monai Temple At. Bhimrana Post. 
Mithapur,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3146 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Avinash Nanubhai Kantharia, Advocate 
Sh. Nanubhai 
Ambedkarnagar Kosad Taluka 
Choryashi,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3147 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Min Krushnakant Ramniklal, Advocate 
Sh. Ramniklal 
Momai Krupa Lakhmirshagan Street 
Dwarka,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3148 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharmeshkumar Vallabhbhai Prajapati, Advocate 
Sh. Vallabhbhai Sadulbhai Prajapati 
82, J.K.P. Nagar, Nr. Dhanmora 
Katargam.Singanpor Road 
Katargam,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3149 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vikas Ashokkumar Panchal, Advocate 
Sh. Ashokkumar 
B.45, Panchvati Park Society Nr. Water Tank, 
Ambikanagar Odhav,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3150 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Soniyaben Harshadbhai Desai, Advocate 
Sh. Harshadbhai Ramanlal Desai 
4,Keshavnagar Kanjari Road Halol,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3151 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharmendra Anantrai Sheth, Advocate 
Sh. Anantrai Sheth 
10.Gokul Chamber, Bazar Line, Okhaport. 
Arihant, Jawahar Road, Okhaport. Dwarkesh 
Shopping Center, Off. No.7, Nr.Rabari Gate, 
Dwarka.,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3152 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Monika Hasmukhbhai Panchal, Advocate 
Sh. Hasmukhbhai Panchal 
27.2 New Arvindnagar Society Tolnaka 
Bapunagar Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3153 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mehulkumar Damjibhai Vora, Advocate 
Sh. Damjibhai Pragjibhai Vora 
143, J.K.P. Nagar Nr. Dhanmora 
Katargam.Singanpor Road 
Katargam,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3154 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhagwantbhai Shantilal Baraiya, Advocate 
Sh. Shantilal Baraiya 
Chara Ni Muvadi At Post Kuha Gam Taluka 
Daskroi Ahmedabad ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3155 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pinkeshkumar Sureshchandra Patel, Advocate 
Sh. Sureshchandra Jagjivandas Patel 
A 87 Nandanvan Township Dindoli 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3156 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shah Jignesh Hasmukhlal, Advocate 
Sh. Shah Hasmukhlal Gandalal 
9,Satyavilla Society Bh Patel Park Olad R.T.O 
Warasia,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3157 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hansaben Parsottambhai Vaghela, Advocate 
Sh. Parsottambhai Vaghela 
102 Nagori Chawl Opp Gomtipur Police Station 
Rakhial Road Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3158 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahesh Bhikhalal Nandha, Advocate 
Sh. Bhikhalal 
Nidhipark 2 Opp Aerodrom, Gidc 
Porbandar,Porbandar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3159 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Vaishali Narendrakumar, Advocate 
Sh. Patel Kanubhai Nanjibhai 
A.107, Sahjanand Avenue, Nr.Pancham Mall, Nr. 
Jivanwadi Nikol Gam Road,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3160 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhaskarbhai Ishwarbhai Kachhia, Advocate 
Sh. Ishwarbhai Mohanbhai Kachhia 
50, Madhur Milan Society Near Subhnapura 
Atithi Gruh High Tension Road, Subhnapura, 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3161 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jitukumar Naginbhai Shah, Advocate 
Sh. Naginbhai Antolbhai Solanki 
Flat No. A.102, Ramayan Park, Navagam, 
Dindoli, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3162 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dhimanbhai Ganeshbhai Sagpariya, Advocate 
Sh. Ganeshbhai Raghavbhai Sagpariya 
Dip, Gulab Vatika.3, Amin Marg, 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3163 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jaykarkumar Babaldas Patel, Advocate 
Sh. Babaldas Patel 
C.126 C P Nagar Part.1 Bhuyangdev Cross Road 
Ghatlodiya Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3164 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shah Sureshkumar Sitaram, Advocate 
Sh. Sitaram 
103,Nilkanth Plaza,Nr.Vishal Bunglows, 
Panchvati Area, Taluko.Kalol, Dist . Gandhinagar, 
Kalol,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3165 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kureshi Maherunisha Abdulrahim, Advocate 
Sh. Abdulrahim 
11.2 All Fatima Park Society, Behind Honda 
Showroom At . Kalol, Taluka . 
Kalol,,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3166 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jaykrushna Chandrakantbhai Modi, Advocate 
Sh. Chandrakantbhai 
124 Sunvilla Row House Opp Sarjan Tower 
Gurukul Road Memnagar,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3167 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Natverlal Balubhai Patel, Advocate 
Sh. Balubhai Dullabhbhai Patel 
56, Thakordwar Society Vibhag.3, Opp. Pratham 
Row House Gate No.3, Near Bhumi Complex, 
Patel Pragati Wadi Road, Adajan,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3168 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Maulik Devabhai, Advocate 
Sh. Devabhai 
Sanand ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3169 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dhaval Bipin Virjibhai, Advocate 
Sh. Virjibhai Jethabhai Dhaval 
61 Tulsi Nagar Society Opp Sorabji Compound 
Old Vadaj,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3170 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rohitkumar Jayantilal Shah, Advocate 
Sh. Jayantilal Khimchand Shah 
B.101, Sumeru Silverleaf Appt., Near Pal Lake 
Garden Pal,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3171 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipak Amarshibhai Ladola, Advocate 
Sh. Amarshibhai Mohanbhai Ladola 
35, Devjinagar Society Part 1 Opp. Bhavani Jems 
A. K. Road,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3172 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Janardan Bipinchandra Shah, Advocate 
Sh. Bipinchandra Jayantilal Shah 
17,A Saimee Society No 1 Ellorapark 
Subhanpura,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3173 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Zala Anopsinh Devubha, Advocate 
Sh. Zala Devubha 
Nikuflet Valo Rasto Shakti Park Society 
Pachpada,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3174 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kaumbhai Abdulbhai Sachoda, Advocate 
Sh. Abdulbhai 
At. Bharod Post. Chhaniyana Ta. Vadgam Dist. 
Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3175 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Vijaykumar Tejabhai, Advocate 
Sh. Tejabhai B Parmar 
At Po Veganpur Ta Godhra Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3176 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Harikrushna Kanubhai, Advocate 
Sh. Patel Kanubhai Ghanshyambhai 
Harikrushna Nivas Kachhiyawad At Po Vejalpur 
Ta Kalol,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3177 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chetanaben Jagdishkumar Nayak, Advocate 
Sh. Jagdishkumar 
14 A Ashudev Society Part .1, Kalyanpura, Ta . 
Kalol, Dist . Gandhinagar 
Kalol,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3178 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rageshkumar Baldevbhai Patel, Advocate 
Sh. Baldevbhai Amaratlal Patel 
Khadki Vas Manipur Gam 
Ta.Sanand,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3179 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Viren Shashikant Dave, Advocate 
Sh. Shashikant Farasram Dave 
M.203, Sidhhi Vinayak, Near Laxmi Co.Op.Ha. 
Society, Palanpur Jakatnaka, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3180 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barot Krupaben Harshadkumar, Advocate 
Sh. Harshadkumar 
301, Radhe Appartment, Nr. Sarda Circle, Kalol, 
Ta . Kalol, Dist . Gandhinagar 
Kalol,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3181 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashaben Harishchandra Malkani, Advocate 
Sh. Harichandra Jesaram Malkani 
Vrundavan Society, Street No.1 Near Rupali Ba 
Mandir, Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3182 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barot Dipakkumar Harnarayanbhai, Advocate 
Sh. Harnarayanbhai 
301, Radhe Appartment, Nr. Sarda Circle, Kalol, 
Ta . Kalol, Dist . Gandhinagar 
Kalol,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3183 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ramabahen Kantilal Parmar, Advocate 
Sh. Kantilal Parmar 
16.4 Ambika Chowk Thakkarbapa Nagar 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3184 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barot Ravikumar, Advocate 
Sh. Bipinchandra 
65,Hirawadi Bunglow, Opp. Ghungat Party Plot 
Gandhinagar High Way. Mansa 
Mansa,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3185 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Falguni Mahendrabhai Soni, Advocate 
Sh. Mahendrabhai Thakordas Soni 
D.303 Akhand Anand Complex Honey Park 
Road, Near L.P. Savani School Circle 
Adajan,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3186 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kiran Hitesh Patel, Advocate 
Sh. Natubhai Mistry 
A.7.8 Rushabhdev Flat Near Rajnagar Bus Stop 
Narayannagar Road Paldi 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3187 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kailashkumar Prakashchandra Chhipa, Advocate 
Sh. Prakashchandra 
Near Vishawashanti Society Behind Adarsh High 
School ,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3188 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharatkumar Masharubhai Prajapati, Advocate 
Sh. Masharubhai Prajapati 
207.B, Saiashish Appartment, Shivkrupa Society, 
Vijalapore, Tal. Jalalapore,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3189 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prakash Martinbhai Christian, Advocate 
Sh. Martinbhai Ibrahimbhai Christian 
B.26, Jay Narayan Society Near Bapu Darga, 
Gorwa,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3190 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rahulkumar Kalidas Kapadiya, Advocate 
Sh. Kalidas Ratnabhai Kapadiya 
B.60 Mahanagar Society, Near Yamuna Mill, 
Dabhoi Road Pratapnagar , 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3191 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Viralben Hareshbhai Hirpara, Advocate 
Sh. Hareshbhai 
Near Swaminarayan Mandir Kadiyavad 
Dhoraji,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3192 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ayubkhan Azizkhan Khan, Advocate 
Sh. Azizkhan Majidkhan Khan 
Nava Yard “D” Cabin, Nirmala Colony, Fulwadi, 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3193 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Anand Vinod Chauhan, Advocate 
Sh. Vinod 
Swaminarayan Nivas Opp Shak Market 
Okhamandal,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3194 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nileshkumar Hargovindbhai Patel, Advocate 
Sh. Hargovindbhai Joitaram Patel 
F.5, Hirakunj Flat Ghatlodia Gam, Ghatlodia, 
Ahmedabad.380061,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3195 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nakum Daxa Vrajlal, Advocate 
Sh. Vrajlal 
Jivan Smruti Saraswati Society Navagam 
Ghed,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3196 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pravin Mohanbhai Shriganesh, Advocate 
Sh. Mohanbhai Sadhubhai Shriganesh 
765, Rami Park Society, Opp. Mahadev Nagar.4 
Godadara.Dindoli Road, Dindoli, 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3197 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Swetaben Prashantkumar Brahmbhatt, Advocate 
Sh. Vijaykumar Pravinsagar Rao 
G 7 Giriraj Society Opp Swami Narayan Temple 
Atladara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3198 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Trivedi Purav Kaushikbhai, Advocate 
Sh. Trivedi Kaushikbhai K 
6 A Omkar Soc Bh Dudheshwar Society Ajwa 
Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3199 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vadi Bharti Vitthalbhai, Advocate 
Sh. Vitthalbhai 
Krushnanagar Street No. 4 Near Sudani Nivas 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3200 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Saroj Ramswarup Surya, Advocate 
Sh. Ramswarup Girdharilal Surya 
9 B Vidhyakunj Society Nr Bhathiji Mandir 
Manjalpur Village,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3201 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ushaben Vitthalbhai Kapadiya, Advocate 
Sh. Vitthalbhai Kapadiya 
532.3455 Ambikanagar G H B Opp Sonanagar 
Flat I O C Road Chandkheda 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3202 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Lalitkumar Maganlal Bagthariya, Advocate 
Sh. Maganlal 
P.H.C.Quarter Varvala Varvala,Devbhumi 
Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3203 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kiritkumar Shrikrishna Vyas, Advocate 
Sh. Shrikrishna Vyas 
28 Kusum Vivek Nagar Society Near Bhuravav 
Char Rasta Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3204 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hirapara Bhavesh Viththalbhai, Advocate 
Sh. Viththalbhai Dahyabhai Hirapara 
21,Sattadhar Nagar Soc, Nr Saraswati School 
Ashvanikumar,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3205 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Riyasatali Zulfikarali Saiyed, Advocate 
Sh. Zulfikarali Imamali Saiyed 
Opp Shiram Mandir Trust Nr. Ajabdi Mil 
Yakutpura,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3206 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ahemadbhai Imambhai Malek, Advocate 
Sh. Imambhai Habibbhai Malek 
B.12, Sakila Park Society Opp. Basil School, 
Tandalja, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3207 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharatkumar Satyendraray Brahmbhatt, Advocate 
Sh. Satyendraray H. Brahmbhatt 
Barot Vago At. And Post Savli Tal. Savli, Dist. 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3208 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhavin Dahyabhai Jadav, Advocate 
Sh. Dahyabhai Ashabhai Jadav 
12.A, Natraj Society Nizampura 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3209 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Devalkumar Niranjanray Vakil, Advocate 
Sh. Niranjanray Satyendraray Vakil 
“ Vakil Building “ Barot Vago, At And Post Savli, 
Tal. Savli Dist. Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3210 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nimisha Murlidhar Dhotre, Advocate 
Sh. Murlidhar Lahanu Dhotre 
A.11, Giriraj Society Opp. Swaminarayan Mandir 
Atladra, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3211 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajendrakumar Pursottam Padhiyar, Advocate 
Sh. Pursottam Dhulabhai Padhiyar 
A.4, Ashirwad Society, Behind Swati Society New 
Sama Road, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3212 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Soni Dimpal Chirag, Advocate 
Sh. Soni Himmatlal Damodardas 
G.30, Shrinath Park Society Sharnam Char Rasta, 
Waghodia Ring Road, 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3213 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Malabhai Dudabhai Gohil, Advocate 
Sh. Dudabhai 
50.A Matru Smruti Society Behind Utkarsh 
School, Near Gayatri Yug Chetna Kendra 
Diwalipura,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3214 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rameshbhai Gomanbhai Parmar, Advocate 
Sh. Gomanbhai Becharbhai Parmar 
Sai Mandir Faliyu, At And Post Vadoli, Taluka 
Olpad, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3215 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipak Dolatsinh Rathod, Advocate 
Sh. Dolatsinh Takhtsinh Rathod 
Harsidhdhi Appartment, 4th Floor, 23.New 
Jagnath, Opp. Dr. Koshiya, Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3216 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pragna Shivlal Silajiya, Advocate 
Sh. Shivlal 
C.7 Karmchari Nagar Opp Ranna Park Bus Stop 
Ranna Park,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3217 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Laxman Virjibhai Solanki, Advocate 
Sh. Virjibhai Gopalbhai Solanki 
Vrajdham Society Block No A 17 
Dwarka,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3218 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sangani Kamleshkumar Chandulal, Advocate 
Sh. Chandulal 
404.Navratna Sankul Near Shyamwadi Behind 
Geeta Mandir Bhakti Nagar Circle 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3219 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arvind Mohanbhai Bhimani, Advocate 
Sh. Mohanbhai Chakubhai Bhimani 
Gajanan Society Kharva Road 
Dhrol,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3220 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Bhavinkumar Parsottambhai, Advocate 
Sh. Parsottambhai 
Mahadev Faliya At.Karachiya Po. 
Bajwa,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3221 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ramanbhai Posaliyabhai Lakhan, Advocate 
Sh. Posaliyabhai Zulubhai Lakhan 
At Borkhet Post Gondalvehir Ta 
Ahwa,Dang,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3222 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sandipkumar Jamanbhai Patel, Advocate 
Sh. Jamanbhai Mavjibhai Patel 
Vrundavan Ashtha Residency Block No. B 91 150 
Ft Ring Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3223 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shukla Satyaprakash Rajendraprasad, Advocate 
Sh. Shukla Rajendraprasad 
Digjam Woolan Mill, Bhakti Nagar Bh Vora 
Building Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3224 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sandeepbhai Batukbhai Vora, Advocate 
Sh. Batukbhai Mohanbhai Vora 
A.101 Shivsagar Society Near Ratnasagar School 
Chhaprabhatha Chhaprabhatha Road 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3225 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jitesh Dhansukhlal Shakwala, Advocate 
Sh. Dhansukhlal Mulchanddas Shakwala 
B.104, Shiv Terrace, Near Mathura Nagri, 
Palanpur, Pal,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3226 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukeshbhai Narshinhbhai Parmar, Advocate 
Sh. Narshinhbhai Govindbhai Parmar 
503, Shankheshwar Complex Junathana 
Navsari,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3227 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Rajeshkumar Balvantsinh, Advocate 
Sh. Parmar Balvantsinh Gajabhai 
Moti Shamaldevi Post Derol Station Taluka 
Kalol,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3228 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harisinh Thakor Raj, Advocate 
Sh. Thakor J Raj 
744 Dodiya Khadaki.2 
Shukaltirth,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3229 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hasmukhlal Chhotubhai Parmar, Advocate 
Sh. Chhotubhai Lalabhai Parmar 
At Po Palsod Mahyavanshi Mahollo Ta Bardoli 
Dist Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3230 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhavna Vishnuprasad Pandya, Advocate 
Sh. Vishnuprasad Pandya 
15.Shahibaugh Duplex.2 Patel Nagar Zanzarda 
Road,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3231 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sartajhusen Gulamhusen Master, Advocate 
Sh. Gulamhusen Adambhai Mater 
303. 4th Floor City Point Opp.Italian Bakery 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3232 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Yadav Jyoti Pareshkumar, Advocate 
Sh. Purshottamdas 
9 Maganlal Park Nr Vitthal Nagar Cross Road 
Shahibaug Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3233 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parikh Manishben, Advocate 
Sh. Upendrakumar 
Mandir Wali Pole Near Gandhi Sheri 
Umreth,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3234 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Nikeshkumar Rajnikant, Advocate 
Sh. Patel Rajnikant Gordhanbhai 
Near Bus Stop At Padgol Ta Petlad,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3235 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jigar Parimalbhai Jadav, Advocate 
Sh. Parimalbhai N Jadav 
9 Bharti Raw House.1 Nr Morarinagar 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3236 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Menka Ramchandra Upadhyay, Advocate 
Sh. Ramchadra Upadhyay 
Umang Decoration Bamanwada 
Santrampur,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3237 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kirit Rambhai Patel, Advocate 
Sh. Rambhai N. Patel 
A 507 Ganesh Apartment Bh Anand Party Plot Nr 
Krishna Bungalows Gst Crossing New 
Ranip,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3238 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prahaladbhai Devjibhai Dhamecha, Advocate 
Sh. Devjibhai Lavjibhai Dhamecha 
44.B, Hiranagar Society, Near Chorayasi Dairy, 
Parvat Patiya,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3239 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Udaysinh Gulabsinh Hadiyol, Advocate 
Sh. Gulabsinh 
At.Nalasar Po.Majadar Ta.Vadgam,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3240 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sandip Mansukhlal Chapadia, Advocate 
Sh. Mansukhlal Jamnadas Chapadia 
47 Samarpan Society Nr Choksi Wadi Adajan 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3241 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tank Dilipkumar Pragjibhai, Advocate 
Sh. Tank Pragjibhai 
Haridwar,Vidhya Vihar Society Madhuram 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3242 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pragna Prakash Patel, Advocate 
Sh. Shamjibhai Bhimani 
C 401 Sthaptya 2 Opp Rudraksh Flats T P 13 
Chhani Jakatnaka,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3243 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jigneshkumar Amrutbhai Prajapati, Advocate 
Sh. Prajapati Amrutbhai Ramabhai 
79.80 Paras Society Opp. Baliyadev Party Plot 
Odhav,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3244 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijaykumar Govindlal Prajapati, Advocate 
Sh. Govindlal Prajapati 
B.102. Motilal Park Opp Postoffice 
Kalol,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3245 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gayajan Rekhaben Parshottambhai, Advocate 
Sh. Parshotambhai 
Opp Grass Godaun Pipalva Road Liliya Ta Liliya 
Dist Amreli,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3246 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashia Afzal Patel, Advocate 
Sh. Afzal Abdulkarim Patel 
Shahin Tower Block No 302 3rd Floor Near 
Water Tank Langhawada 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3247 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Jitendrasinh Ramsinh, Advocate 
Sh. Rathod Jitendrasinh Ramsinh 
Shree Hari Bhuvan, Near Primary School Vavdi 
Bujarg Ta Godhra, Dist Panchmahal,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3248 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dalsaniya Alpeshkumar Chunilal, Advocate 
Sh. Chunilal Boghabhai Dalsaniya 
At.Neknam Ta.Tankara Dist.Morbi,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3249 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sutariya Amita Shankerlal, Advocate 
Sh. Shankerlal 
B.12 Mayur Park Society Danilimda 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3250 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Naresh Laljibhai Boricha, Advocate 
Sh. Laljibhai Harjibhai Boricha 
B.94, Ghanshyamnagar Society, Opp. Sanskar 
Jivan School, Palanpur Jakatnaka, Rander 
Road,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3251 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rasik Ratilal Langhnoja, Advocate 
Sh. Ratilal Tapubhai Langhnoja 
Sardar Society Laxmipara 
Jodiya,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3252 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Panchal Mahendrabhai Ravishankar, Advocate 
Sh. Panchal Ravishankar Nathalal 
D.167, Nathdwar Town Ship, Dabhoi Road 
,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3253 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jani Amitkumar Pravinchandra, Advocate 
Sh. Pravinchandra Gangadharbhai Jani 
Krishna Park Society Opp, Goras Dairy Farm At. 
Jabalpur Ta.Tankara Dist.Morbi,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3254 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Akbar Majidbhai Kachara, Advocate 
Sh. Majidbhai Noormohmedbhai Kachara 
Dhanani Sheri Baharpara Amreli,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3255 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hitesh Dayarambhai Kahar, Advocate 
Sh. Dayarambhai Gosaibhai Kahar 
Plot No 7 Survey No 45 . 5 Nr Mayur Hall 
Gandhi Chowk Limbayat Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3256 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Umaben Anilkumar Chavda, Advocate 
Sh. Udaysinh Jivansinh Parmar 
Bhanu Villa, Behind Gokul Hotel, Near Vimalnath 
Derasar, Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3257 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Malek Imtiyazhusen Mohamad Ismail, Advocate 
Sh. Mohamad Ismail 
B 32, Ayojannagar Society, Pansar Road, B 32, 
Ayojannagar Society, Pansar Road, 
Kalol,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3258 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manisha Jagajivan Makawana, Advocate 
Sh. Jagajivan Jamanadas Makawana 
Shreeji Krupa, Plot No. 34 A, Dwarkesh Nagar, 
Sudamapark Main Road, Opp. Vodafone Tower, 
Madhuram, Timbavadi 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3259 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhatt Daxaben Shaktiprasad, Advocate 
Sh. Shaktiprasad 
Pandya Street, Near Sakhlivav 
Mahuva,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3260 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prajapati Uma Gangarambhai, Advocate 
Sh. Gangarambhai Laljibhai Prajapati 
21.A Dharmyug Society Ashapuri Temple Line 
Jivrajpark Vejalpur Road,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3261 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mayur Jayantibhai Baldha, Advocate 
Sh. Jayantibhai Manjibhai Baldha 
36, Nilkamal Park Society.2, B.H. Sagar Society, 
Near Shreeji Mandir, Kapodra, L.H. 
Road,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3262 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Deepak Gurumukhdas Harumalani, Advocate 
Sh. Gurumukhdas Harumalani 
56, Chitrakut Society, Near Asharam Bapu 
Ashram Jafarabad, Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3263 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patil Jitendra Jaywant, Advocate 
Sh. Jaywant Namdev Patil 
92,93 Madanpura,Gali No.1 Opp.Old Limbayat 
Zone Office Limbayat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3264 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prashant Dhirajlal Rach, Advocate 
Sh. Dhirajlal Vashrambhai Rach 
E.7, Shanti Niketan Residency, Near Alap Green 
City, Raiya Road, Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3265 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vasantika Ratilal Bhatt, Advocate 
Sh. Ratilal Bhatt 
5 Sundaram Bunglows Near Satya Triveni Tower 
Ramdevnagar Sattelite 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3266 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arvind Vasudevbhai Raval, Advocate 
Sh. Vasudevbhai Somnathbhai Raval 
Madhuvas , Nr.31 Swastik Society Opp Chintan 
Enterprise. Meghani Baug 
Road,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3267 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Nareshkumar Vishnuprasad, Advocate 
Sh. Vishnuprasad 
7, Gokul Park, Karannagar Road, Kadi Ta . Kadi, 
Dist . Mehsana Kadi,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3268 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayeshkumar Govindlal Prajapati, Advocate 
Sh. Govindlal Prajapati 
A . 101. Motilal Park Opp Postoffice 
Kalol,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3269 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Panchal Hitesh Pravinbhai, Advocate 
Sh. Pravinbhai 
O.303 Shukan River View Near.Darshan 
Flat,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3270 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dhobi Mukeshkumar Trilokchand, Advocate 
Sh. Trilokchand D Dhobi 
Opp Old Rto Office Panjrapole Godhra 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3271 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayantilal Purshottam Panchal, Advocate 
Sh. Purshottam Panchal 
Raw House No 1 New Vidyavihar Co Op Hos 
Society Ltd Ranip 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3272 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prakash Maganbhai Bhanderi, Advocate 
Sh. Maganbhai Devjibhai Bhanderi 
475, Nandanvan Society.3, B.H. Matrushkti 
Society, Punagam,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3273 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Alpeshkumar Revabhai Makwana, Advocate 
Sh. Revabhai Makwana 
Row House No 5.6 P And T Society Nr Pavansut 
Society Jivrajpark,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3274 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jitendrakumar Ramjibhai Solanki, Advocate 
Sh. Ramjibhai 
1 Ashish Gopal Society Ioc Road Chandkheda 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3275 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Karankal Sudhakar Ashok, Advocate 
Sh. Ashok Namdev Patil 
66, Ganesh Nagar.1,Nilgiri Near Sidhhi Vinayak 
Mahadev Tample Dindoli,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3276 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thaker Pritesh Narendrakaumar, Advocate 
Sh. Narendrakaumar U Thaker 
1967 2 Vyas Ni Khadki Limda Pole Sanrangpur 
Chakla Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3277 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sharmishthaben Prahladbhai Patel, Advocate 
Sh. Prahladbhai Patel 
Patel Vas. Nava Ramji Mandir Ajol Ta . 
Mansa,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3278 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hasmukh Natubhai Parmar, Advocate 
Sh. Natubhai Parmar 
B.201 Malinath Prabhu Society Adinath Nagar.2 
Odhav,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3279 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rustambhai Usmanbhai Piludiya, Advocate 
Sh. Usmanbhai Piludiya 
1246 Radhetenament Dall Mill 
Road,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3280 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Sanjaykumar Keshavbhai, Advocate 
Sh. Parmar Keshavbhai Kanjibhai 
Zola Sheri At Po Sankheda Ta 
Sankheda,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3281 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Raval Nitin Surendrabhai, Advocate 
Sh. Surendrabhai 
B Block G.1 Sukirti Elegance Opp Star Bajar Vraj 
2 Appartment Satelit Road,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3282 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Minaxiben Kamalkumar Bhatt, Advocate 
Sh. Kamalkumar Bhatt 
Kailavas. Vav Darvaja Bahar Mansa 
,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3283 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeshkumar Kantilal Vasiyar, Advocate 
Sh. Kantilal Vasiyar 
Om Namah Shivay Bunglow Pavan Chakki, 
Beside Anjali News, Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3284 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Alkesh Chandulal Bodiwala, Advocate 
Sh. Chandulal P Bodiwala 
18.212 Gokul Appartment Opp Parasnagar Sola 
Road Naranpura 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3285 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vinodkumar Ramabhai Varia, Advocate 
Sh. Ramabhai Bhimabhai Varia 
Behind Jain Temple, At And Po. Pavagadh 
Pavagadh,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3286 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Naitikkumar Fulchandbhai Shah, Advocate 
Sh. Fulchandbhai Mulchand Shah 
606, Murlidhar Heights, Beside Rachna 
Residency, Opp. Tighra Wadi,,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3287 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prashant Chandulal Bodiwala, Advocate 
Sh. Chandulal P Bodiwala 
61 730 Chitrakut Appartment Sola Road 
Naranpura Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3288 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Zinzuvadia Bhavesh Merambhai, Advocate 
Sh. Zinzuvadia Merambhai 
22 Akshar Avenue Opp Of Railway Over Bridge 
Near Ayurvedic Pharmacy 
Joshipara,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3289 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ajay Mansukhlal Parekh, Advocate 
Sh. Mansukhlal 
Subham Apartment Block No 103 104 Jagmal 
Chowk Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3290 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hitenkumar Balkrushnabhai Pandya, Advocate 
Sh. Balkrushnabhai Pandya 
E.404 Sopan Saran Gota Cross Road Opp 
Vishwkarma Temple Chandlodia 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3291 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshiyara Ashokkumar Manjibhai, Advocate 
Sh. Manjibhai R Joshiyara 
B 302 Aditya Residency Nr Hiradhan City Ioc 
Road Chandkheda 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3292 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Saiyed Irfanhusen Rafiuddin, Advocate 
Sh. Rafiuddin Saiyed 
1824 Near Shama Cut Peace Center Sindhiwad 
Jamalpur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3293 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bagban Munawar Husain, Advocate 
Sh. Bagban Ahemad Husain 
38 Minesh Nagar Society B.H Sonal Cinema 
Vejalpur Road Maktampur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3294 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ladhabhai Devshibhai Chhipariya, Advocate 
Sh. Devshibhai Chhipariya 
Yoginagar 3 Veraval Shapar Kotda 
Sangani,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3295 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vipul Lalitbhai Patel, Advocate 
Sh. Lalitbhai Nathubhai Patel 
59, Sarvamangal Society, Behind Swaminarayan 
Temple, Nani Chovisi, At.Po. 
Kaliawadi,,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3296 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chandulal Vallabhbhai Suhagiya, Advocate 
Sh. Vallabhbhai Kanjibhai Suhagiya 
22, Marutinandan Society Mahadev Chowk, 
Mota Varachha,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3297 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mohmmadsadik Mohmmadhanif Shaikh, Advocate 
Sh. Mohmmadhanif Shaikh 
27.671 Govt A Colony Near Dariyakhan Dome 
Shahibaug Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3298 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Maheshkumar Ukabhai Savaliya, Advocate 
Sh. Ukabhai Govindbhai Savaliya 
202, Ravidarshan Society Nr Balaji Bunglows, 
Yogi Chowk, Punagam,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3299 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mohammadfaruk Abdulkarim Sherashia, Advocate 
Sh. Abdulkarim 
H.No. 3.2462.Paiki East Side, Chistiya Palace 
Near Tadwadi Masjid, Tadwadi Shari 
Salabatpura, Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3300 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Salmabanu Mohamadhussain Puthawala, Advocate 
Sh. Mohamadhussain Puthawala 
Near Kutabe Alam Roza Mujawar Wada Vatva 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3301 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rupeshkumar Jayantilal Shah, Advocate 
Sh. Jayantilal 
9,1138,Ranchhodji Street Near Golwad Gate 
Navsari,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3302 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gautam Valjibhai Dhameliya, Advocate 
Sh. Valjibhai Harjibhai Dhameliya 
30,Tapshil Society Behind Santabaa Complex 
Varachha Main Road,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3303 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rakeshkumar Dhansukhlal Patel, Advocate 
Sh. Dhansukhlal Ravjibhai Patel 
Patel Street Koliwad Kaliawadi,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3304 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashokkumar Dayalbhai Ahir, Advocate 
Sh. Dayalbhai Madhubhai Ahir 
2, Girdhar Dhwar Society.3 Opp. Sai Ashish 
Society Udhna Magdalla Road,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3305 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Roshni Bharatkumar Rajput, Advocate 
Sh. Bharatkumar Bhagawandas Rajput 
2nd Floor Jay Jalaram Nivas Bandharwad Behind 
Tower Navsari Navsari,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3306 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pravingar Manrupgar Ramdatti, Advocate 
Sh. Manrupgar Ramdatti 
3 Sigma Pelace Ganesh Nagar Nr.Garden 
Cafe,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3307 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manisha Ravjibhai Gokani, Advocate 
Sh. Ravjibhai 
Birla Plot Rail Way Station Road 
Dwarka,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3308 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mehul Vipinbhai Trivedi, Advocate 
Sh. Vipinbhai Indravadan Trivedi 
12.1, Arbudanagar Society, Near Atamjoyti 
Ashram Road, Ellora Park, Race Course, 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3309 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeshkumar Ratibhai Parmar, Advocate 
Sh. Ratibhai Arkhabhai Parmar 
15, Savgan Society, Near Pandya Hotel Station 
Road, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3310 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nirav Hemantbhai Doshi, Advocate 
Sh. Hemantbhai Vadilal Doshi 
50, Anandbag Society, Nr.Cross Roads, Opp. 
Amrutbag, Behind Petrol Pump 
Bavla,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3311 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajkumar Surendrakumar Sharma, Advocate 
Sh. Surendra Kumar Sharma 
C1 Kadambari Appt Opp Civil Hospital Station 
Road,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3312 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sheth Bhaveshbhai Bipinbhai, Advocate 
Sh. Sheth Bipinbhai Tapubhai 
Jawahar Nagar Society Paliyad Road 
Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3313 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jitendrakumar Shambhubhai Patel, Advocate 
Sh. Shambhubhai Patel 
A.9 Nandishwar Tenament Near Someshwar Park 
3 Opp Sun.N.Step Club Sola Road 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3314 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Dineshbhai Somabhai, Advocate 
Sh. Somabhai Parmar 
At Vanta Po Rinchhiya Ta Kalol Dist 
Panchmahal,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3315 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pushpaben Amrutlal Oza, Advocate 
Sh. Amrutlal 
E.93, Sarvodaya Nagar, Part.1, Sola Road 
Ghatlodia Ahmeabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3316 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nonasola Altafbhai Rahimbhai, Advocate 
Sh. Nonasola Rahimbhai Dosanbhai 
At And Post . Badargadh Ta.Palanpur 
Dist.Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3317 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manisha Kantibhai Gohil, Advocate 
Sh. Kantibhai 
Plot No 75.1 Sector 4 A Sector 
6,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3318 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayesh Arjanbhai Mekhiya, Advocate 
Sh. Arjanbhai 
104 Vishnu Press Ananaddham Banglows Paliyad 
Road,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3319 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Jitendrakumar Natvarlal, Advocate 
Sh. Natvarlal Patel 
At Rampura Po Kakanpur Ta Godhra Dist 
Panchmahal,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3320 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Viral Batukbhai Desai, Advocate 
Sh. Batukbhai Desai 
L 303 Shreenidhi Residency Mota Varachha 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3321 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sunitaben Surtanbhai Minama, Advocate 
Sh. Surtanbhai 
2 Iti Gita Park Society Prabha Road Jafrabad 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3322 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipakkumar Budhabhai Chaudhari, Advocate 
Sh. Budhabhai Janabhai Chaudhari 
At Jogthava Po Pipaldahad Ta Subir,Dang,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3323 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hemlata Maganlal Patel, Advocate 
Sh. Maganlal Ambalal Patel 
A.24 Green Park Society Opp Water Tank Nr 
Prime Arcade Anand Mahal Road Adajan 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3324 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Padmaben Udaysing Rathod, Advocate 
Sh. Udaysinh 
7.A Arihant Society Mehsana Road 
Visnagar,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3325 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pathan Samiullakhan Rahimkhan, Advocate 
Sh. Pathan Rahimkhan Gulabkhan 
Bekatekari Near Masjid 
Dholka,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3326 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Chirag Venishanker, Advocate 
Sh. Venishanker 
Opp. P. G. V. C. L. Station Road 
Dwarka,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3327 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hareshkumar Rameshbhai Gangoda, Advocate 
Sh. Rameshbhai Laxmanbhai Gangoda 
At Po Gondalvihir Ta Ahwa Dist 
Dang,Dang,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3328 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Masoya Anilbhai Jayantibhai, Advocate 
Sh. Masoya Jayantibhai Jivrajbhai 
28 Swastik Society Paliyad Road 
Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3329 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Rasiklal, Advocate 
Sh. Madhavlal 
2223 Jogeshwari Society Maflipur Kalikund 
Dholka,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3330 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Varaliya Iqbalbhai Jamalbhai, Advocate 
Sh. Varaliya Jamalbhai Rajebhai 
At.Po.Badargadh Ta. Palanpur Dist. 
Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3331 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shailesh Shivlal Pujara, Advocate 
Sh. Shivlal Gordhandas Pujara 
26, Sugam Society, Adajan Patiya, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3332 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Darji Pravinkumar Dhirajlal, Advocate 
Sh. Dhirajlal Becharbhai Darji 
22,Green Park Row House Near Krishna 
Bunglows B H Dhiraj House On Canal 
Maninagar,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3333 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Padmakshi Chhamanlal Oza, Advocate 
Sh. Chhamanlal Nageshwar Oza 
6.1448 Kansara Sheri Mahidharpura 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3334 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Purohit Heena Chandrakant, Advocate 
Sh. Purohit Chandrakant Badrinath 
Block No.483, Karmcharinagar, 
Fulsar,,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3335 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakkar Prafulchandra Manharlal, Advocate 
Sh. Thakkar Manharlal 
C.204 Avadh Aasarya Opp Klyan Parti Plot Vasna 
Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3336 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Bhavnaben Sureshbhai, Advocate 
Sh. Sureshbhai Patel 
F 1 Archna Appartment Ashirwad Society Science 
College Road Godhra Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3337 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Umrigar Shaileshbhai Kantibhai, Advocate 
Sh. Umrigar Kantibhai Ramabhai 
62, Kaival Krupa New Navsat Street Opp. Prem 
Vihar Appt, Post Svnit, Umra,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3338 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Radhika Ashokkumar Penchiwala, Advocate 
Sh. Ashokkumar Ishvarlal Penchiwala 
3.2426, Tadwadi Sheri, Salabatpura, 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3339 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijaykumar Kishorbhai Rana, Advocate 
Sh. Kishorbhai Chhaganbhai Rana 
77 Rana Society Near Marketing Yard 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3340 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nishant Anantray Sheth, Advocate 
Sh. Anantray 
Ganesh Faliya, Nagar Road, 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3341 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Narendra Pranlal Shah, Advocate 
Sh. Pranlal Lavjibhai Shah 
B.104, Sarthi Flats, Near G.E.B. Circle, Club Road, 
Dhrangadhra,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3342 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Vishalbhai Pankajbhai, Advocate 
Sh. Pankajbhai 
Shiv Shakti Shivam Park St No 1 Nr Raiya Circle 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3343 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijaysinh Raysinh Parmar, Advocate 
Sh. Parmar Raysinh Somsinh 
Devpura Post Kalol Taluka Kalol,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3344 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Panchal Niralkumar Rajeshbhai, Advocate 
Sh. Rajeshbhai 
Tekra Faliya Jhagadia ,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3345 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gurjar Dineshkumar Dhanjibhai, Advocate 
Sh. Dhanjibhai 
At Post.Majadar Surapura Vas Ta.Vadgam,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3346 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vyas Bipinkumar Dhanvantrai, Advocate 
Sh. Dhanantrai 
Maa.Satima Plot No 1162.B Maghani Circle 
Bhavnagar,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3347 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nileshkumar Mohanbhai Patel, Advocate 
Sh. Mohanbhai Lalbhai Patel 
Near Mohan Dayal Hospital Damani Zampa Killa 
Pardi,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3348 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Alpeshkumar Manilal Patel, Advocate 
Sh. Manilal Ambalal Patel 
11,Umiyapark Society,Opp. Akhbarnagar,Nava 
Wadaj,Ahmedabad ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3349 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rinaben Babubhai Kathiria, Advocate 
Sh. Babubhai Mohanbhai Kathiria 
B.53.54, Vishal Nagar.2, Near Health Center, 
Katargam,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3350 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dabhi Amitkumar Manilal, Advocate 
Sh. Dabhi Manilal 
2433 Behind Hanumanji Tempal 
Mankwa,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3351 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Khokhar Nileshkumar Chhaganlal, Advocate 
Sh. Chhaganlal 
Os. Khambhaliya Gate Bh. Arya Samaj School 
Kumbhar Vado,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3352 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hemant Tulsibhai Parmar, Advocate 
Sh. Tulsibhai Keshavbhai Parmar 
P . 241 Chinubhai Ni Chali Ambawadi Ellisbridge 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3353 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Firozabanu Usmangani Shaikh, Advocate 
Sh. Usmangani Shaikh 
40 1 Shehbaz Park Yash Complex, Vejalpur Road 
Juhapura,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3354 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vipulkumar Bachulal Sanghani, Advocate 
Sh. Bachulal 
Anand Bangolows Society Ranekpar Road 
Halvad,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3355 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tejash Kantilal Shah, Advocate 
Sh. Kantilal 
Shri Arihant 1 Nilkanth Park Block No H 57.2 Bh 
Nilkanth Cinema Kothariya Road 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3356 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ruchita Hitendrakumar Vaidya, Advocate 
Sh. Hitendrakumar Vaidya 
4, Shivam Society, Opp. Patel Prakash Society, 
Anand Mahal Road, Adajan, Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3357 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bihari Shamasherkhan Mojamkhan, Advocate 
Sh. Bihari Mojamkhan Kalandarkhan 
At.Hebatpur Po.Chitrasani Ta. Palanpur,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3358 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Niravkumar Harshadbhai Prajapati, Advocate 
Sh. Harshadbhai Prajapati 
1 Railway Station Road Near H P Petrol Pump 
Lunawada,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3359 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pragnesh Kumudchandra Vasani, Advocate 
Sh. Kumudchandra Nandlal Vasani 
404, Lavji Gali, Dharampur Tal. Dharampur 
,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3360 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sandipkumar Chhaganbhai Parmar, Advocate 
Sh. Chhaganbhai Motibhai Parmar 
Christian Street B.H Govt Hospital At.Post.Ode 
Ta.Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3361 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Dharmistha Natavarlal, Advocate 
Sh. Chauhan Natavarlal Chhaganlal 
Block No 6, Dwarikadhish Tenament, 
Mangaldham 2, Vanthali Road, 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3362 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Sureshkumar Kantilal, Advocate 
Sh. Joshi Kantilal Kashiram 
26, Radhe Residancy Parapada Road, Abu 
Highway Palanpur,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3363 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Axaykumar Laxmanbhai Vaghasia, Advocate 
Sh. Laxmanbhai Naranbhai Vaghasia 
17, Anmol Park Society, Laxmikant Ashram Road, 
Katargam,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3364 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mushtaque Husain Lodhia, Advocate 
Sh. Husain 
Sabnam Villa Near Panchayat Parivar Society Old 
Ravalwadi, Bhuj,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3365 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jain Jitendra, Advocate 
Sh. Tolachand Mangalchand 
301,P B Parekh Tower, Near Diwan Ballubhai 
School Kankaria Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3366 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sankaliya Gajendrabhai Bharatbhai, Advocate 
Sh. Sankaliya Bharatbhai Motibhai 
Giriraj Society Block No 10 Paliyad Road 
Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3367 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kartik Kashyapbhai Purohit, Advocate 
Sh. Kashyapbhai 
Inside Majmudar Delo, M.G.Road, Near Vanzari 
Chowk, Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3368 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Asifali Ajamali Makrani, Advocate 
Sh. Ajamali Mohmadali Makrani 
Bh Primary School At Asoj Taluka 
Waghodia,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3369 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ibrahim Alibhai Sama, Advocate 
Sh. Alibhai Sama 
At Santalpur Taluka.Vanthali 
Dist.Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3370 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ganeshbhai Fakirbhai Marathi, Advocate 
Sh. Fakirbhai Honajibhai Marathi 
A.2, 306 Kailash Residency Nr Millenium Park, 
Dindoli,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3371 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gadhavi Ranjitsinh Manhardan, Advocate 
Sh. Gadhavi Manhardan Kishordan 
At.Paniyari Po.Kundel Ta.Danta,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3372 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Navnitray Jamnadas Lathigara, Advocate 
Sh. Jamnadas Panachand Lathigara 
Yamuna Nikunj Kansara Street Near 
Tower,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3373 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dayma Bhupendrakumar Virsangbhai, Advocate 
Sh. Virsangbhai K Dayma 
32 Adinath Nagar Society Kalikund Dholka 
,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3374 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Niravkumar Lalitbhai Ambalia, Advocate 
Sh. Lalitbhai 
A.703 Parishrampark, Near Mahavir 
Sanskardham, Jahangirpura, A.703 
Parishrampark, Near Mahavir Sanskardham, 
Jahangirpura, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3375 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hitesh Gopaljibhai Gohel, Advocate 
Sh. Gopaljibhai Becharbhai Gohel 
Mukund Niwas 10.Vijay Plot Main Road 
,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3376 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gadhavi Kanakdan Arjandan, Advocate 
Sh. Gadhavi Arjandan Dajuji 
At.Paniyari Po.Kundel Ta.Danta,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3377 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Meena, Advocate 
Sh. Umarabhai 
Plot No. 126 Near Yadavnagar 
Anjar,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3378 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shah Ranjeeta Mansingbhai, Advocate 
Sh. Mansingbhai Bhadabhai Solanki 
E.105 Navjivan Park Opp Busstand Bavla Ta 
Bavla,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3379 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jignesh Chhelsankar Thakar, Advocate 
Sh. Chhelsankar Balasankar Thakar 
At Chital Gopnath Sheri Mein 
Bazar,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3380 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Waghela Abhesinh Mahobatsinh, Advocate 
Sh. Waghela Mahobatsinh Kalusinh 
Nana Darbar Gadh At.Po.Danta Ta.Danta,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3381 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barad Abhaykumar Randhir, Advocate 
Sh. Randhir Bhama Barad 
Behind Police Station Sutrapada Ta. 
Sutrapada,Gir Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3382 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashishkumar Somabhai Patel, Advocate 
Sh. Somabhai Prabhudasbhai Patel 
A.35, P.N. Park Society, At And Post Mandvi, 
Taluka Mandvi,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3383 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jitendrakumar Mangalbhai Vala, Advocate 
Sh. Mangalbhai Rambhai Vala 
At. Moniya Ta. Visavadar ,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3384 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeshkumar Laxmanbhai Varan, Advocate 
Sh. Laxmanbhai Varan 
105 Rameshwar Appartment Opp Municipal 
School Near Sopan Appartment Naranpura Gaam 
Naranpura,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3385 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Rameshbhai Kuberbhai, Advocate 
Sh. Chauhan Kuberbhai Devabhai 
At And Post. Motidau Ta.Mehsana 
,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3386 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayvadan Mafatlal Bhavsar, Advocate 
Sh. Mafatlal Ambalal Bhavsar 
D.305 Neelkanth Park Opp Gopalnagar St 
Xaviers School Road 
Memnagar,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3387 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Divaliben Kanji Shamaliya, Advocate 
Sh. Kanji 
Chandrani Kotada Ta Anjar,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3388 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Girishkumar Somabhai, Advocate 
Sh. Somabhai 
Opp Of St Stand Sanand ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3389 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakor Dineshji Kodarji, Advocate 
Sh. Kodarji 
Unad Vadnagar Vadnagar 
Vadnagar,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3390 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vanita Kumudchandra Rathod, Advocate 
Sh. Kumudchandra Sakrabhai Rathod 
B.282 Prabhakar Tenament Near G D High 
School Saijpur Bogha Naroda 
Road,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3391 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nikhitabahen Harshadkumar Prajapati, Advocate 
Sh. Harshadkumar 
1 Railway Station Road Near H P Petrol Pump 
Lunawada,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3392 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Narendrasinh Umedsinh Sarvaiya, Advocate 
Sh. Umedsinh Gagubha Sarvaiya 
27, Shree Ram Society, Dal Mill Road, 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3393 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Macwan Michael Francis, Advocate 
Sh. Macwan Francis 
4 933 3 Vohra Chal Near Pwd Office Civil Lines 
Road Godhra Dist Panchmahals State 
Gujarat,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3394 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Narendrakumar Jivanlal Vegda, Advocate 
Sh. Jivanlal Vegda 
40.B Chhotubhai Housing Society Geetamandir 
Road Majurgam Ahmedabad 
,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3395 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Niharika Anilbhai Jani, Advocate 
Sh. Anilbhai Jani 
C.7 Tirupati Shooping Center Opp Govindwadi 
Isanpur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3396 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vhora Jakirhusen Daudbhai, Advocate 
Sh. Vhora Daudbhai Nurabhai 
Navovas At Rupal At Rupal Ta 
Bavla,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3397 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Rameshchandra Govindbhai, Advocate 
Sh. Govindbhai 
25 Killol Society Near St Stand 
Sanand,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3398 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amit Chimanlal Kanjia, Advocate 
Sh. Chimanlal Babubhai Kanjia 
Radha Raman Ramvadi . 1 Near Bus 
Station,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3399 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Vijaykumar Kantilal, Advocate 
Sh. Chauhan Kantilal Aalabhai 
8.Shyamsundar Park Society B H Kumarshala 
Bavla Bavla Ta Bavla,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3400 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shashikumari Maniram Kevat, Advocate 
Sh. Maniram Kevat 
A.72 Dharnidhar Bunglow Near Sarjan Bunglow 
Pashwnath Town Ship New 
Naroda,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3401 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Rajeshkumar Maganbhai, Advocate 
Sh. Makwana Maganbhai Premjibhai 
Bhavani Krupa Tadhani Wadi Bh Sonawala 
Hospital Salangpur Road Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3402 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Narandas Parshotambhai Nasit, Advocate 
Sh. Parshotambhai Jadavbhai Nasit 
134, Ram Nagar Society, Gate.1 A.K.Road, Ankur 
Chokdi, Varachha,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3403 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hiteshkumar Vallabhbhai Ahir, Advocate 
Sh. Vallabhbhai Jagabhai Ahir 
92.93, Garash Mahallo, Limda Chowk, 
Viharagam, Taluka Olpad,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3404 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chandrikaben Amarsang Khadiya, Advocate 
Sh. Amarsang Mansangbhai Khadiya 
Block No.54, Hudko Society, Opp School No.14, 
Kharva Road, Wadhwan,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3405 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Janki Sanjiv Mehta, Advocate 
Sh. Vaikunthray Ganpatram Pandya 
C 61 Nathiba Nagar Bh Atul Society Waghodia 
Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3406 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amrelia Dhiraj Haribhai, Advocate 
Sh. Amrelia Haribhai Bhagvanbhai 
Near Moti Haveli Haveli Street Amreli 
Amreli,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3407 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dineshkumar Motibhai Parmar, Advocate 
Sh. Motibhai Nanakbhai Parmar 
Parmar Fali Village Vejalka Taluka 
Dholka,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3408 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ravaiya Kaushik Bhikhubhai, Advocate 
Sh. Bhikhubhai Ravaiya 
B 5,62 Taluka Police Lane M.G.Road 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3409 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vimalkumar Kumbhabhai Ven, Advocate 
Sh. Kumbhabhai 
Ven Vas At Post. Vav Dist. Banaskantha,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3410 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nirubha Bachubha Jadeja, Advocate 
Sh. Bachubha Bhimji Jadeja 
Darbarvas, Village Kumbhardi, Taluka 
Bhachau,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3411 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hitesh Damjibhai Gohil, Advocate 
Sh. Damjibhai Meghjibhai Gohil 
End Of Street No. 3 Siddheshwar Society 
Navagam Ghed,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3412 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mitalben Hasmukhbhai Patel, Advocate 
Sh. Hasmukhbhai Shantilal Patel 
At And Post Kisnad Bharuch ,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3413 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mehmoodhusen Abdullah Sangram, Advocate 
Sh. Abdullah Ismail 
171 1053 Ghb Near Paras English School Old 
Bapunagar Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3414 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hasmukh Fatabhai Ravat, Advocate 
Sh. Fatabhai Ravat 
78.614 Sarvodaynagar Ghb Khokhara 
Ahmedabad ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3415 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Imarankhan Allikhan Lodi, Advocate 
Sh. Allikhan Ibrahimkhan Lodi 
Kasturba Colony, Nr. Marketing Yard Dolatpara 
Junagadh Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3416 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jaydeepsinh Amarsinh Gohil, Advocate 
Sh. Amarsinh N Gohil 
3 Vaikunth Banglows Bh Inox Multiplex 
Zadeswar Road Bholaw,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3417 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dineshchandra Maganbhai Desai, Advocate 
Sh. Maganbhai Desai 
C.49, Sarvoday Society, Part – 1 Opp. Ratndeep 
Complex Sola Road, 
Ghatlodia,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3418 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ravi Rasikbhai Patel, Advocate 
Sh. Rasikbhai Patel 
C.201 Sthapatya Behind Shukan Palace .2 Near 
Hetarth Party Plot Sola 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3419 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeshbhai Nanjibhai Sondharwa, Advocate 
Sh. Nanjibhai Godarbhai Sondharwa 
61, Omkar Society Part.2, Singanpor, 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3420 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Baria Arvindsinh Chandrasinh, Advocate 
Sh. Chandrasinh Baria 
Dungar Faliyu At Navagam Navi Vasahat Po 
Dharola Khurd Ta Shahera,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3421 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Laxmiben Dudabhai Shingrakhiya, Advocate 
Sh. Dudabhai 
Momai Krupa Street No 2 Opp Maharana Mill 
Somavajsi Delo Porbandar,Porbandar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3422 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhagat Bhrugunathsingh Anugrhanarayan, Advocate 
Sh. Anugrhanarayan H Bhagat 
44 Narayannagar Alwanaka Kotartalawdi Road 
Manjalpur,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3423 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jignasa Rameshchandra Acharya, Advocate 
Sh. Rameshchandra Acharya 
Kaliyawadi Opp. New Prant Office Kaliyawadi 
Main Road,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3424 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harishkumar Manoharlal Varma, Advocate 
Sh. Manoharlal Harfulchand Varma 
8 Shiv Krupa Sahyog Park Nr.Andh Vidhyalay 
Nr.New Junction,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3425 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shrimali Jayeshkumar Vitthalbhai, Advocate 
Sh. Shrimali Vitthalbhai Shivrambhai 
Near Sbi Bank, Guru Nivas Vadi Faliyu Godhra, 
Dist Panchmahal,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3426 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hemantkumar Sarawatichandra Dave, Advocate 
Sh. Saraswatichandra 
33 Narmada Appartment Bhagyoday Society 
Govind Nagar,Dohad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3427 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijay Lakhamanbhai Gajera, Advocate 
Sh. Lakhamanbhai Dungarbhai Gajera 
Om Nagar Part . A, Street No . 11 Opp. 
Deshalbhagat Temple Mavdi Plot, 150 Feet Ring 
Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3428 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sunilkumar Ramanlal Parmar, Advocate 
Sh. Parmar Ramanlal Nathalal 
Block No 558.3480 Gujarat Housing Board New 
Bapunagar Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3429 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nanjibhai Ruprambhai Ashal, Advocate 
Sh. Ruprambhai 
At. Bhadvel, Post. Biyok Ta. Vav Dist. 
Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3430 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hiteshkumar Narsangbhai Dodia, Advocate 
Sh. Narsangbhai Mohanbhai Dodia 
21 Ratnadeep Society Dholka Road 
Bavla,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3431 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijaykumar Jayantilal Nayak, Advocate 
Sh. Jayantilal 
Shethvas, Nr. Panchhatdi Bazar At . Kalol . 
382721 Ta . Kalol, Dist . 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3432 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Minaxeekumari Samajubhai Patel, Advocate 
Sh. Samajubhai Hirjibhai Patel 
32,Bhojalram Society, Bh Patel Samaj Vadi, 
A.K.Road, Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3433 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Keshavlal Bhimjibhai, Advocate 
Sh. Bhimjibhai 
Patelvas At.Madhpur Ta.Suigam,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3434 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sandeep Dherubhai Billimoriya, Advocate 
Sh. Dherubhai Billimoriya 
2059 Dodiya Ni Khadki Near Balaji Temple Dhal 
Ni Pole Astodia Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3435 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Navinchandra Kantilal Solanki, Advocate 
Sh. Kantilal Ramjibhai Solanki 
D.01 Sukun Hights Near Suryam Greens R T O 
Road Vastral ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3436 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parwani Jayshree Jivatram, Advocate 
Sh. Jivatram Parvani 
Ganesh Nagar Yogeshwar Society Bhuravav 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3437 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jadeja Hitendrasinh Chandrasinh, Advocate 
Sh. Chandrasinh Shivubha Jadeja 
Ganesh Society Jogasar Road 
Dhrangadhra,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3438 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Akhani Kamleshkumar Chandrakant, Advocate 
Sh. Chandrakant Akhani 
89.1065 Paras Nagar Vibhag .1 Naranpura 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3439 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Kanajibhai Becharbhai, Advocate 
Sh. Becharbhai 
At Po.Kundel Ta.Danta Banaskantha,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3440 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gohil Hiralkumar Ajitsinh, Advocate 
Sh. Gohil Ajitsinh Devisinh 
552 At Po Kandach Ta Kalol Kalol,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3441 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dangi Amitkumar Shantilal, Advocate 
Sh. Dangi Shantilal Gordhandas 
104, Sankalp Appartment, Main Chowk, 
Joravarnagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3442 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhaskar Natvarlal Jasani, Advocate 
Sh. Natwarlal Harjibhai Jasani 
Pratibha B.31 Gunatit Nagar . Gondal 
,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3443 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shikari Dineshbhai Rameshbhai, Advocate 
Sh. Shikari Rameshbhai 
L.69.909, Gayatrinagar, Vasantnagar Township, 
Gota.Ognaj Road, 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3444 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rach Jayeshkumar Dhirajlal, Advocate 
Sh. Rach Dhirajlal 
Shantiniketan Recedency Block No E7 Alap Green 
City Nr,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3445 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathva Kusumben Bhaljibhai, Advocate 
Sh. Rathva Bhaljibhai Sajanabhai 
At Andarpura, Bhagat Faliya Po Tokarava, Ta 
Dhanpur Dist Dahod,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3446 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Piyushkumar Dahyabhai Parmar, Advocate 
Sh. Dahyabhai Lukhabhai Parmar 
Parmar Faliyu Parab Taluka Kamrej,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3447 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Vishnusinh Bhursinh, Advocate 
Sh. Bhursinh 
At.Godhani Po.Kundel Ta.Danta,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3448 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Dhanrajbhai Govindbhai, Advocate 
Sh. Govindbhai Jivabhai Parmar 
Chamunda Plot Jodiya Road 
Dhrol,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3449 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Vikramsinh Arjunsinh, Advocate 
Sh. Chauhan Arjunsinh Ghamirsinh 
At Po Chhavad Khokhari Faliyu Ta Godhra Dist 
Panchmahal,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3450 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Tarunbhai Prabhudas, Advocate 
Sh. Patel Prabhudas Shivlal 
1 Hari Darshan Society Mayur Nagar Opp 
Mevada Oil Mill 
Dhrangadhra,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3451 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gori Jignesh Valjibhai, Advocate 
Sh. Gori Valjibhai 
501, Vraj Vihar . 2 Appartment 54 Digivijay Plot 
Nr. Vishram Vadi Chowk,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3452 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hirenkumar Jagdishchandra Mankad, Advocate 
Sh. Jagdishchandra Shankarlal Mankad 
104, Alay Residency Swastik Society 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3453 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Umatiya Ayub Suleman, Advocate 
Sh. Suleman 
At.Kheroj Po.Vashi Ta.Danta,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3454 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Narendrakumar Khushalbhai Vaghela, Advocate 
Sh. Khushalbhai 
C.8 Krishna Township Thasra At Po Ta Thasra 
Dist Kheda,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3455 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ranjitsinh Harisinh Raul, Advocate 
Sh. Harisinh Pratapsinh Raul 
Near State Bank Of India At Post Desar Taluka 
Desar ,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3456 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayesh Govindji Bhadra, Advocate 
Sh. Govindji Naranji Bhadra 
54 Digvijay Plot, Vishram Vadi Chowk Opp. 
Virani Menson,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3457 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chavda Naresh Nathubhai, Advocate 
Sh. Nathubhai Vastabhai Chavda 
At Haripar, Taluko Dhrol 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3458 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manishkumar Babubhai Merchant, Advocate 
Sh. Babubhai Tulsidas Merchant 
1.21, Gita Nagar, Fulpada, A.K. Road, 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3459 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Sheetal Govindbhai, Advocate 
Sh. Rathod Govindbhai Bhagvanjibhai 
Amit 1 Patel Colony Mayani Chowk Opp 
Bakbone Shoping Center,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3460 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dudharejiya Dharmendrakumar Sundarlal, Advocate 
Sh. Sundarlal Laxmanbhai Dudharejiya 
Street No 17 Near 34 Number Bus Shop 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3461 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashok Devshibhai Sambad, Advocate 
Sh. Devshibhai Punabhai Sambad 
A.122 Shiv Sagar Society Near Ratnasagar School 
Chhaprabhatha Road Amroli Surat.,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3462 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Nilesh Kantilal, Advocate 
Sh. Parmar Kantilal Chhotalal 
Vrundavan Street No.2, Near Prabhat Society, 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3463 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pandya Ashishkumar Chandrakant, Advocate 
Sh. Chandrakant 
30 Krishna Nagar Society Opp. Bus Station 
Thasra At Po Ta Thasra Dist Kheda,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3464 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Valjibhai Tejabhai, Advocate 
Sh. Vaghela Tejabhai Lavjibhai 
Bh National Garage Vankarvas At 
Dudhrej,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3465 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hirenkumar Rajanikantbhai Rana, Advocate 
Sh. Rajanikantbhai Rana 
Central Point Navagam Main Road Fort Songadh 
Taluka Songadh,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3466 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sabir Sulemanbhai Amir, Advocate 
Sh. Sulemanbhai Ibrahimbhai Amir 
Nanibazar Near Bhat Kuva Lathi Teh Lathi Dist 
Amreli . .,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3467 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhardvaj Sunita Ratanlal, Advocate 
Sh. Ratanlal 
7 Harshad Kunj Society Opp Laxminarayan Bus 
Stop Maninagar East,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3468 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tehminabegum Mubarakkhan Pathan, Advocate 
Sh. Mubarakkhan Mehboobkhan Pathan 
468, Razanagar At And Post Parketh 
,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3469 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chavda Nitinsinh Sukhaji, Advocate 
Sh. Sukhaji Chavda 
A 34 Padmaprabhu Society I O C Road D Cabin 
Sabarmati,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3470 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pathak Jaimini Kumudchandra, Advocate 
Sh. Kumudchandra J Pathak 
5 Manek Appartment Opp Pt College Paldi 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3471 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mehta Kamlesh Devjibhai, Advocate 
Sh. Devjibhai Mehta 
B.12 Sukh Shantinagar Society B.H Harinagar 
Amraiwadi Ctm,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3472 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashishkumar Natvarlal Pancholi, Advocate 
Sh. Natvarlal Pancholi 
30 Ganesh Society Behind Chakradhari Society 
Near Railway Track Bhuravav Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3473 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Sahdevkumar Koyabhai, Advocate 
Sh. Koyabhai 
Motu Faliyu At Netariya Po Angadi Ta Galteshwar 
Dist Kheda Dist Kheda,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3474 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Anil Kanaiyalal Nagdev, Advocate 
Sh. Kanaiyalal Nagdev 
D.504 R.Ellegance Flat Behind Taj Hotel Sardar 
Nagar Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3475 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gautamkumar Rajendrabhai Sardare, Advocate 
Sh. Rajendrabhai 
307.B.287 Mangal Prabhat Society Opp Milan 
Cinema Saraspur 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3476 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mehulkumar Purushottamdas Rajguru, Advocate 
Sh. Purushottamdas Narandas Rajguru 
1530 Narayan Niwas B.H Preyash High School 
Mirasiwad Khanpur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3477 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gokani Sanjaykumar Damodar, Advocate 
Sh. Gokani Damodar Vallabhdas 
Opp Bholeshwar Madev Temple Near Bus Station 
Raval,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3478 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sindrela Anosh Christian, Advocate 
Sh. Jastinbhai 
4.A Christian Hill Society Opp Sanjeevani 
Hospital Near Khokhara Swimming Pool 
Maninagar East Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3479 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Renuka Jayeshbhai Shah, Advocate 
Sh. Mahendrakumar Talsania 
G.21 Saundarya Appt., Nr. Arjun Tower, Bh. C P 
Nagar Ghatlodiya,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3480 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vakilhamza Azizhamza Shaikh, Advocate 
Sh. Azizhamza Amirhamza Shaikh 
09 Gulista Apartment Nr Bank Of India O.S 
Gomtipur Gate,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3481 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gokani Ajay Damodarbhai, Advocate 
Sh. Gokani Damodarbhai Vallabhdas 
Mayurnagar Baharpara Vistar Raval,Devbhumi 
Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3482 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rami Jagdishchandra Maganlal, Advocate 
Sh. Maganlal 
At Po Veda Govindpura Ta Kalol Dist 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3483 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Baria Kaileshkumar Devabhai, Advocate 
Sh. Devabhai 
At Po Mataria Vyas Ta Shahera ,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3484 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Harshadkumar Vajesinh, Advocate 
Sh. Vajesinh 
At Po Padardi Ta Shahera ,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3485 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prashant Jagdishchandra Maharaja, Advocate 
Sh. Jagdishchandra 
Plot No.1505.2 Sector.5.B 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3486 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Arvindkumar Diyalbhai, Advocate 
Sh. Vaghela Diyalbhai Mavjibhai 
At Ingorala Khalsa Ta Gadhada Swa Dist 
Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3487 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Ranvirsinh Raysinh, Advocate 
Sh. Raysinh 
Green Park Society Shahera Po Ta Shahera ,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3488 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Yogita Sureshbhai Mistry, Advocate 
Sh. Sureshbhai Mistry 
203.B,Nilkanth Aprt, Joshi Mahollo, Vijalpor, 
Navsari ,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3489 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gopal Khimraj Gadhavi, Advocate 
Sh. Khimraj 
9 B Hinglaj Vadi Near Santoshi Maa Temple 
Bhuj,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3490 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Praful Janakray Tank, Advocate 
Sh. Janakray Tank 
47.554 Vaishali Flats Nikol Road Bapunagar 
Ahmedabad ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3491 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Jagrutibahen Ranachhod, Advocate 
Sh. Ranachhod 
Bakali Colony Kodki Road Bhuj,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3492 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pinky Maheshbhai Maheshwari, Advocate 
Sh. Maheshwari 
76 A Om Residency Lions Nagar Navavas, 
Madhapar,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3493 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Altafhusen Gulamhusen Chauhan, Advocate 
Sh. Gulamhusen 
1,Maharaj Shethni Chali, Kalol . 76 Kalol . 
382721, At . Kalol, Taluka . Kalol,Dist . 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3494 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Trupti Navinchandra Chauhan, Advocate 
Sh. Navinchandra 
787 Kailash Nagar Near S T Workshop 
Bhuj,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3495 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Satyendra Dhirajalal Jotaniya, Advocate 
Sh. Dhirajlal Bhurabhai Jotaniya 
5 Amrutkala Society Nandanvan Main Road 
Joshipara,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3496 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Narendrasinh Ranjitsinh Sodhaparmar, Advocate 
Sh. Ranjitsinh 
A.43 Krishna Township Near Hanumanji Mandir 
Thasra At Po Ta Thasra Dist Kheda,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3497 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sejalben Jayantibhai Savalia, Advocate 
Sh. Jayantibhai Hardasbhai Savalia 
186, Shanti Nagar Society, Near Subhash Park, 
Sarthana Jakatnaka,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3498 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Savitri Ramkumar Jat, Advocate 
Sh. Ramkumar 
11 Sanskar Nagar Jat Nivas 
Bhuj,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3499 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Meri Bharubhai Meghvar, Advocate 
Sh. Bharubhai Khetabhai Meghvar 
At Post. Lakadiya Taluka Bhachau 
Kachchh,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3500 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Haresh Devendrabhai Gohel, Advocate 
Sh. Devendrabhai 
Shraddha Ram Nagar Society Madhuram Byepass 
Timbavadi Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3501 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kerai Manjula Vishram, Advocate 
Sh. Vishram 
Near Thakar Mandir Sanatan Road Navavas 
Madhapar,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3502 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arvindkumar Khetabhai Vaniya, Advocate 
Sh. Khetabhai Vaniya 
7 Chamunda Nagar New Fatehwadi Sarkhej 
Dholka Road Sarkhej 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3503 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chandrakant Prabhudas Parekh, Advocate 
Sh. Prabhudas 
B 11 Jay Mahalaxmi Park Soc Opp Padam Park 
Soc Novino Tarsali Road 
Makarpura,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3504 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Kanaiyalal Maganlal, Advocate 
Sh. Patel Maganlal Paragdash 
A.12, Punjan Complex, Opp. Hazira Ongc Road, 
Near Pratapnagar Bridge, 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3505 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jafarkhan Thakarmiyan Ghasura, Advocate 
Sh. Thakarmiyan 
At. Delvada Post. Vadhana Ta. Palanpur, 
Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3506 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Paresh Devendrabhai Gohel, Advocate 
Sh. Devendrabhai 
Shrddha Ramnagar Society Madhuram Byepass 
Timbavadi Junagad,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3507 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Krishna Keshavbhai Kheni, Advocate 
Sh. Keshavbhai Mohanbhai Kheni 
B.71, Santlal Society, Hirabaug, Varachha Road, 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3508 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nitesh Ravinchandra Shah, Advocate 
Sh. Ravinchandra Girdharlal Shah 
501 Balaji Tower.2 Opp Siddhnath Temple 
Sutharvad Vapi,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3509 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dilipkumar Ganpatbhai Parmar, Advocate 
Sh. Ganpatbhai Parmar 
B.38 Avadhpuri Society Opp Vishalnagar 
Isanpur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3510 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ansari Sabnam Ahmedali, Advocate 
Sh. Ansari Ahmedali 
D.8, Munshi Colony, Near Bina Nagar, Vasna 
Road, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3511 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sarafrajnavaj Rahematkhan Pathan, Advocate 
Sh. Rahematkhan Pathan 
B.73 Classic Park Society Near Prachina Society 
Sarkhej Road Juhapura 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3512 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manan Prafulchandra Choksi, Advocate 
Sh. Prafulchandra Himmatlal Choksi 
7.8, Yoginagar Society, Near Bava Falia, Post 
Olpad, Taluka Olpad, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3513 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kishorbhai Dhirajlal Shekh, Advocate 
Sh. Dhirajlal Shekh 
2580,Gaytrinagar Near Ghogha Jkatnaka, Shivaji 
Circle Bhavnagar,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3514 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manish Nathabhai Dhokadiya, Advocate 
Sh. Nathabhai 
Maa Block No 1 Shital Nagar Bh Jalaram Society 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3515 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Hitendrakumar Dineshbhai, Advocate 
Sh. Dineshbhai Chauhan 
At Po Samli Ta Godhra Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3516 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barot Hasmukhbhai Vrajlal, Advocate 
Sh. Barot Vrajlal 
2 Yagnabhumi Bunglows Bh Foram Vidhyalaya 
Nagalpur Road Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3517 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bijal Manjibhai Dafda, Advocate 
Sh. Manjibhai Gangabhai Dafda 
Village Kadol, Taluka Bhachau, ,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3518 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Haresh Virambhai Patel, Advocate 
Sh. Virambhai Patel 
Patel Vas At Gamdi Ta Dascroi 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3519 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhupatji Khodaji Thakor, Advocate 
Sh. Khodaji 
Near Railway Station Nidhrad 
Sanand,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3520 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arvindbhai Girdharbhai Parmar, Advocate 
Sh. Girdharbhai Dahyabhai Parmar 
Aa 21 Rajlaxmi Banglows Zadeswar Ta 
Zadeswar,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3521 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Raghani Narendrakumar Laljibhai, Advocate 
Sh. Raghani Laljibhai Laxmanbhai 
Vachalifali Chorapa Bavla Bavla Ta 
Bavla,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3522 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kalpanaben Jashvantsinh Jadav, Advocate 
Sh. Jashvantsinh Khumansinh Jadav 
C.22, Pramukhbhumi Society Near Gita Park, 
Tarsali Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3523 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hansaben Mohanlal Makwana, Advocate 
Sh. Mohanlal Makwana 
502.22 Mansuri Ni Chali Swastik Char Rasta 
Amraiwadi Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3524 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhaveshkumar Maganbhai Ambaliya, Advocate 
Sh. Maganbhai Ambaliya 
40, Rang Laxmi Society, B.H. Jain Daherasar, 
Amroli,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3525 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Sonalben Somchandbhai, Advocate 
Sh. Somchandbhai 
275 B 82 Nirmalpura Shardaben Hospital Pachal 
Saraspur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3526 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nileshkumar Babubhai Patel, Advocate 
Sh. Babubhai Gordhanbhai 
261, Saketdham Soc. , Nr. Laxman Nagar, Behind 
Spining Mill, Puna Gam,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3527 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahetaji Mahmadhanif Kadarbhai, Advocate 
Sh. Mahetaji Kadarbhai Ismailbhai 
Masjid Falia Anaval Taluka. 
Mahuva,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3528 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Raghavendra Rameshbhai Kachwala, Advocate 
Sh. Rameshbhai S Kachwala 
B 1 Flat 11 Shayona City 1 Opp Akshar Vidhyalay 
R C Technical Road Ghatlodiya 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3529 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nanda Paresh Mansukhlal, Advocate 
Sh. Mansukhlal Shivlal Nanda 
58 Digvijay Plot Udhyog Nagar Road Jai Hinglaj 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3530 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jagdishbhai Girdharbhai Parmar, Advocate 
Sh. Girdharbhai Hirabhai Parmar 
At Po Mangleshwar Ta Bharuch Di 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3531 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shingala Paras Vrajlal, Advocate 
Sh. Vrajlal 
Block No.26, Gangotri Nagar.1, Khalilpur Road, 
Joshipura, Junagadh ,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3532 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sheth Divyeshkumar Ashwinbhai, Advocate 
Sh. Ashwinbhai 
Main Bazar, Dahod Road,Near Bggb Bank, At Post 
Piplod ,Dohad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3533 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dineshkumar Maheshbahi Purohit, Advocate 
Sh. Maheshbhai R Purohit 
293 Rang Upavan Society Opp Videocon 
Compney, Rahadpor,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3534 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kinnaben Narendralal Patel, Advocate 
Sh. Narendralal Gordhanbhai Patel 
13, Tulja Banglow, Near Kamla Park Behind 
Town Hall, Anand Vidyanagar Road 
Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3535 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sapankumar Satishbhai Parikh, Advocate 
Sh. Satishbhai Parikh 
1 Gaytari Appartment 23 A Shukla Society 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3536 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prabhatsinh Kacharsinh Solanki, Advocate 
Sh. Kacharsinh 
At. Mahobatgadh, Post. Motasada Ta. Danta Dist. 
Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3537 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Morabiya Kalpeshbhai Jayantilal, Advocate 
Sh. Morabiya Jayantilal 
Block No B63 St No 12 Shiv Shakti Colony 
University Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3538 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Goyal Nareshkumar Rameshchandra, Advocate 
Sh. Agrawal Rameshchandra Chhaganlal 
Near Railway Crossing Main Bazar 
Amirgadh,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3539 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeshbhai Samantbhai Chavda, Advocate 
Sh. Samantbhai 
At Po Gumadiya Ta Thasra Ta Thasra Dist 
Kheda,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3540 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Maheshkumar Bhagawanjibhai Lakhani, Advocate 
Sh. Bhagawanjibhai Lakhani 
103 Bansi Palace 1st Floor Behind Heerapanna 
Complex S T Road Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3541 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Madhavi Jagdishchandra Dave, Advocate 
Sh. Jagdishchandra Bhavanishankar Dave 
64.65, Vishvakarma Society, B.H. Bhaiya Nagar, 
Punagam Main Road,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3542 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashakumaree Shanteelal, Advocate 
Sh. Shanteelal Manilal Patel 
Pipla Faliya Gopla Post. Ghadoi, 
Tal.Mahuva,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3543 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sumara Vasim Alarakhabhai, Advocate 
Sh. Sumara Alarakhabhai 
Astana 2 6 Babariya Colony Nr Rameshwar 
Temple Dhebar Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3544 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ramesh Kanubhai Prajapati, Advocate 
Sh. Kanubhai Ramabhai Prajapati 
1307, Kankuba Ramnivas Near. Girls School 
Adalaj,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3545 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Babusinh Juthaji Diyol, Advocate 
Sh. Juthaji 
At Post. Motasada Ta. Danta Dist. 
Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3546 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nileshkumar Balvantsinh Raolji, Advocate 
Sh. Balvantsinh Shivsinh Raolji 
Shakti Chhaya Raolji Street At.Post.Ode 
Ta.Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3547 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Pareshkumar Krushnalal, Advocate 
Sh. Patel Krushnalal 
131, Padam Park Society Novino .Tarsali Road 
Makarpura Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3548 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mangla Sanjay Patel, Advocate 
Sh. Brahmadevprasad Govindprasad Rawat 
Qd.36 Jankalyan Society Palanpur Patiya Rander 
Road Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3549 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Jayantibhai Chhanabhai, Advocate 
Sh. Chhanabhai 
16, Shantirath Appartment Opp Gajanad Soceity 
Nr Girdharnagar,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3550 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bimal Vishal Chaudhari, Advocate 
Sh. Pravinbhai 
27 Harsiddh Baug Society Opp Revamani Hall 
Near Ghatlodiya Water Tank Jantanagar 
Road,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3551 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayeshkumar Bachubhai Raval, Advocate 
Sh. Bachubhai Keshavbhai Raval 
160, Yamunapark Society Nr. Akhand Anand 
Society Dabholi Road,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3552 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhaveshbhai Ambalal Patel, Advocate 
Sh. Ambalal M Patel 
Prajapati Faliyu At Po Andada Ta 
Ankaleswar,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3553 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pathan Amirkhan Bismillakhan, Advocate 
Sh. Pathan Bismillakhan Bhurekhan 
Opp. Jain Temple At.Po.Danta Ta.Danta,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3554 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Santosh Shrinarayan Jaysaval, Advocate 
Sh. Shrinarayan Govindram Jaysaval 
Near Paramshanti School, Navi Bhachau Area, 
Bhachau, Taluka Bhachau,,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3555 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shantaben R Parmar, Advocate 
Sh. Ratanlal Parmar 
Gokul Tenament Behind Reliance Infocom 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3556 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Deepika Gurubachansingh Ahuja, Advocate 
Sh. Gurubachansingh Kartarsingh Ahuja 
40, Rukshmani Nagar Society Behind Punjab 
National Bank Near Abhilasha Char Rasta, New 
Sama Road, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3557 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Dineshkumar Jesinglal, Advocate 
Sh. Jeshinglal 
424 2456 Vivekanand Nagar B H Shiv Shakti 
Nagar Chandkheda,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3558 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Samir Bharatbhai Pancholi, Advocate 
Sh. Bharatbhai 
Mahadev Gali Main Bazar Vyara Ta Vyara Dist 
Tapi,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3559 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sunil Jamnadas Lachhani, Advocate 
Sh. Jamnadas Lachhani 
Sunil Sadan,Saibaba Society Opp.Bus Station 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3560 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Saiyed Mudassarali Kasamali, Advocate 
Sh. Kasamali Alimiya Saiyed 
Nakrat Ni Pole, Pithbazar 
Khambhat,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3561 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakor Jashvantsinh Sardarji, Advocate 
Sh. Thakor Sardarji 
At.Post.Sipor Ta.Vadnagar 
Dist.Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3562 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Priteshkumar Arvindlal Joshi, Advocate 
Sh. Arvindlal Chimanlal Joshi 
Opposite Mahadev Mandir At Post Adadara 
Taluka Kalol,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3563 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kishorsinh M.Jadeja, Advocate 
Sh. Majbutsinh Jadeja 
80 Feet Road Shaktipark Society Opp,Old Jakat 
Naka Wadhwan Dist . 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3564 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kamlesh Bhanubhai Joshi, Advocate 
Sh. Bhanubhai Haribhai Joshi 
At. Visavadar Ganjivada, Behind Court Ta. 
Visavadar, Dist. Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3565 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ishwarbhai Meraman Miyotra, Advocate 
Sh. Meramanbhai Samatbhai Miyotra 
Shaktinagar, Village Vondh, Taluka 
Bhachau,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3566 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barad Sumersinh Himmatsinh, Advocate 
Sh. Barad Himmatsinh Laxmansinh 
At.Abhapura Po.Gangava Ta.Danta,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3567 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hirenkumar Dinkarray Joshi, Advocate 
Sh. Dinkarray Bhanushankar Joshi 
Court Road Near Ramji Mandir 
Visavadar,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3568 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayeshbhai Jayantilal Rajput, Advocate 
Sh. Jayantilal 
20.B, Vishwakunj Colony, Opp Baliakaka 
Mandir, Meera Cinema Road, Juna Dhor Bazaar 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3569 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sayariya Hareshkumar Chakubhai, Advocate 
Sh. Chakubhai 
Joshipara Shreeji Nagar Block No 24 Near 
Chabutara Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3570 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajnikant Hansjibhai Patel, Advocate 
Sh. Hansjibhai Narshinhbhai Patel 
At. Dabhari, Post. Pinjarat, Taluka Olpad, 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3571 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kapoor Monaben Punambhai, Advocate 
Sh. Punambhai Totaram Kapoor 
139,Harinagar.2 Near Ambaji Tample 
Udhana,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3572 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Brahmaniya Prakashchandra Revabhai, Advocate 
Sh. Brahmaniya Revabhai Bhaychandbhai 
Brahmaniyavas At.Madana Gadh 
Ta.Palanpur,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3573 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prashantkumar Gopaldas Goradiya, Advocate 
Sh. Gopaldas Himmatlal Goradiya 
Shyamnagar Society Nr Railway Crossing 
Dwarkeshnagar Society Liliya 
Road,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3574 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sajidbhai Usmanbhai Momin, Advocate 
Sh. Usmanbhai Abdulbhai Momin 
Janata Colony At.Changa 
Ta.Petlad,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3575 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tushar Satyendralal Choksi, Advocate 
Sh. Satyendralal Choksi 
9 Sidhdhivinayak Park Bholav 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3576 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gohil Nayanaben Banubhai, Advocate 
Sh. Gohil Banubhai Ramanbhai 
Nr. Milk Dairy, At. Amarapura, 
Post.Sherkhi,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3577 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pathak Mahashankar Vithalji, Advocate 
Sh. Pathak Vithaljibhai Damjibhai 
Block No 15, Street No 6 Tinwala Farm, 
Zanzarada Road, Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3578 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Raghuvirsinh Jayvantsinh Zala, Advocate 
Sh. Jayvantsinh 
Anand Park 2 Opp Nalanda Hostel 
Halvad,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3579 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Priteshkumar Amrutbhai Patel, Advocate 
Sh. Amrutbhai Bhikhabhai Patel 
At And Post Ghala, Bajar Street, Taluka 
Kamrej,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3580 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Ganpatsinh Kabhabhai, Advocate 
Sh. Kabhabhai Chauhan 
At Bilitha Po Dharapur Ta Shahera,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3581 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Daksheshkumar Ashwinbhai Patel, Advocate 
Sh. Ashwinbhai Patel 
B 26 Bakor Nagar Society Nr Narsinh Dham 
Society New V I P Road 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3582 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kiran Narandas Kadhiya, Advocate 
Sh. Narandas Kadhiya 
C 1.16 Samrajya Appt. New Collagewadi 
Kalawad Road. Rajkot.,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3583 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Brahmbhatt Mihirkumar Dahyalal, Advocate 
Sh. Brahmbhatt Dahyalal Kalidas 
Moto Barotvas At. Po. Ta. Kheralu 
Dist.Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3584 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kamlesh Harilal Vora, Advocate 
Sh. Harilal M. Vora 
Prahra, Laxmi Society Bh. Rajanagar Opp. Com. 
Hall, Nana Mova Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3585 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rasik Chhaganbhai Ranpariya, Advocate 
Sh. Chhaganbhai Kurjibhai Ranpariya 
At . Dholidhar Ta . Jamkandorana Dist . 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3586 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Yusufzai Sajidkhan Maheboobkhan, Advocate 
Sh. Maheboobkhan 
Gulshan Park Society Near Alif Nagar Mini Kasba 
Amreli,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3587 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nirmal Arvindbhai Patel, Advocate 
Sh. Arvindbhai Patel 
Nirmal Bungalow, Opp. Bhagini Samaj High 
School Rentlav Udvada Rs,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3588 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sabir Jikarbhai Bavani, Advocate 
Sh. Jikarbhai Harunbhai Bavani 
Subhash Nagar Street No 11 Bh Amrapali Cinema 
Raiya Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3589 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manoj Nanubhai Parmar, Advocate 
Sh. Nanubhai 
At Dungari Faliya Near Siddharth Narsory Godi 
Road Dahod Ta Dahod,Dohad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3590 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kachhiya Divyangkumar Shankarprasad, Advocate 
Sh. Shankarprashad 
88 Fatehbag Palace Society Vardhari Road 
Lunawada,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3591 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipakbhai Parsottambhai Patel, Advocate 
Sh. Parsottambhai Shivabhai Patel 
115, Guru Nagar Society, At Post Saroli, Taluka 
Choryasi, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3592 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Urvashibahen Arvindbhai Solanki, Advocate 
Sh. Arvindbhai Bhikhabhai Solanki 
Indira Nivas Navi Vasahat Kamrej Gam District 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3593 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prashantkumar Dineshchandra Trivedi, Advocate 
Sh. Dineshchandra 
530 Suthar Faliyu Timba Gam Timba,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3594 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prashantkumar Bhagvatiprasad Bhatia, Advocate 
Sh. Bhagvatiprasad Ambalal Bhatia 
6.A Sahjanand Society B.H Vaibhav Cinema 
At.Post.Bakrol,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3595 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Arunkumar Thakorlal, Advocate 
Sh. Thakorlal 
Rakha Faliya Gayatri Kunj 
Jhagadia,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3596 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Desai Mahendrakumar Daljibhai, Advocate 
Sh. Daljibhai 
Desai Vado, Paniyo Vas Kheralu 
,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3597 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Datta Dipakkumar Vallabhbhai, Advocate 
Sh. Vallabhbhai 
Jaliyan 2 9 Gayakvadi Plot Opp Sadhuvasvani 
Hospital Junction Plot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3598 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajesh Umedlal Patadia, Advocate 
Sh. Umedlal 
Flat No.101 Devhari Complex, Opp. Gayatri 
Temple, Near New Parimal School, Kalawad Road 
Shakti Society Main Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3599 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hursangji Gemarji Thakor, Advocate 
Sh. Gemarji Thakor 
At.Bamaniya Po.Moriya Ta.Danta,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3600 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajendra Mathuradas Ashar, Advocate 
Sh. Mathuradas Liladhar Ashar 
Hari Priyam B.14.1 Siddhi Vinayak Society Chital 
Road Amreli,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3601 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharmesh Hasmukhrai Pandya, Advocate 
Sh. Hasmukhrai 
Block No 42 Dharmdeep Giriraj Nagar Co Opp 
Housing Society Near Fire Tekra Chital Road 
Amreli,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3602 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shah Girishkumar Chimanlal, Advocate 
Sh. Chimanlal Shah 
94 Krishna Nagar Bamroli Road Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3603 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kalpesh Krishnarao Patel, Advocate 
Sh. Krishnarao Naranbhai Patel 
B 301 Chintan Co Op Housing Soc Ltd Near 
Amba Mata Temple Koparli Road Gidc 
Vapi,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3604 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kharchliya Kaushik Mansukhbhai, Advocate 
Sh. Mansukhbhai Kanjibhai Kharchliya 
At, Veraval Shapar Swami Narayan 1 Ta.Kotda 
Sangani Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3605 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaishali Kasturbhai Ahir, Advocate 
Sh. Kasturbhai 
4, Gitanagar Kalapinagar Asarva, 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3606 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhaveshkumar B. Shingala, Advocate 
Sh. Bhagvanjee Popatbhai Shingala 
Maruti, Nandanvan Society Gundala Road, Nr. 
Railway Fatak Gondal,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3607 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sonal Vasudevbhai Pathak, Advocate 
Sh. Vasudevbhai 
9, Akash Ganga Apartment, Kadiavad, Mainroad, 
Junagadh ,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3608 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Himanshu Manubhai Patel, Advocate 
Sh. Manubhai 
At Po Sonaiya Ta Galteshwar Ta Galteshwar Dist 
Kheda,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3609 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mustakhusen Vajirhusen Saiyed, Advocate 
Sh. Vajirhusen G Saiyed 
B.45 Rehan Park Opp Bharuch Welfare Hospital 
Jambusar Bypass Road, Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3610 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Gaurav Bhupendrabhai, Advocate 
Sh. Bhupendrabhai Patel 
Modi Ni Wadi No 2 Near Garden Road 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3611 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hemant Ratilal Patel, Advocate 
Sh. Ratilal Narottambhai Patel 
Amba Bhuvan Sutharwad Near Siddhnath 
Temple Vapi,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3612 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shailesh Shashikant Bhatt, Advocate 
Sh. Shashikant Valjibhai Bhatt 
Plot No.99 Vipro Street 
Nirmalnagar,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3613 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Niteshkumar Ramniklal Dave, Advocate 
Sh. Ramnikbhai Gordhandas Dave 
Near Court Village. Visavadar Di. 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3614 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Binal Viral Unadkat, Advocate 
Sh. Jaysukhlal 
B2 601 Indraprastha Apartment Talav Gate 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3615 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Indrajeetsinh Balvantsinh Jadeja, Advocate 
Sh. Balvantsinh 
Indrapasth Akshardham Society Street No 5 
Ashapura Road Gondal,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3616 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pallavi Shashikant Mali, Advocate 
Sh. Shashikant Dolatbhai Mali 
34, Sai Krupa Society, Rander Road, 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3617 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dube Himanshu Mahendraprasad, Advocate 
Sh. Mahendraprasad Dube 
64 Ankur Society.1 Bamroli Road Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3618 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sagar Pragneshkumar Krishnachandra, Advocate 
Sh. Krishnachandra 
31 Gautam Nagar Society Naranpura Railway 
Crossing Naranpura,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3619 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Pravinkumar Dudabhai, Advocate 
Sh. Parmar Dudabhai Khimabhai 
Jawahar Society Street No.5 Thangadh Ta . 
Thangadh,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3620 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Anil Ramsagar Tripathi, Advocate 
Sh. Ramsagar Tripathi 
Savitri Nivas Devi Nagar Society Pardi Sandhpore 
Mograwadi Road,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3621 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mitulkumar Arvindbhai Soni, Advocate 
Sh. Arvindbhai Haribhai Soni 
40, Jay Somnath Society Near Civil Hospital 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3622 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Satish Navinchandra Thakker, Advocate 
Sh. Navinchandra Shivjibhai Thakker 
Plot No 5 Paiki, Ramvadi Vistar, Bhachau, Taluka 
Bhachau,,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3623 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vinodkumar Jethabhai Gohil, Advocate 
Sh. Jethabhai Ranabhai Gohil 
463 Sindhi Colony Ramnagar Rander Road 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3624 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Alpeshkumar P Rana, Advocate 
Sh. Punambhai Rana 
Rana Street Janak Chok Padra,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3625 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vidhatriben Sureshchandra Trivedi, Advocate 
Sh. Sureshchandra 
Garal Krupa, Ambaji Nagar, Nr. By Pass, 
Timbavadi, Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3626 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prakashkumar Ramanbhai Thakor, Advocate 
Sh. Ramanbhai Maganbhai Parmar 
Maa Palace Near Railway Crossing At Po Vadtal 
Ta Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3627 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nishantkumar Babubhai Parmar, Advocate 
Sh. Babubhai Shamajibhai Parmar 
At Post Khergam Bhavani Chawk Ta 
Khergam,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3628 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Modi Vijaykumar Mafatlal, Advocate 
Sh. Modi Mafatlal Ramchanddas 
A.13, Shrijikrupa Vardhman Bunglows 
Palanpur,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3629 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Khairunnisha Ibrahim Pasta, Advocate 
Sh. Ahemadbhai 
505 Aayman Park Tp 85 Road Opp Amber Tower 
Sarkhej,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3630 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Malek Shahirhusen, Advocate 
Sh. Faijumiya 
1995, Islamabad Soc, Near Ramol Bus Stop 
Ramol,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3631 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharminkumar Gangaram Banker, Advocate 
Sh. Gangaram Aljibhai Parmar 
34.35 Jay Shree Society Part.1 Opp Tapobhumi 
Society Isanpur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3632 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jasani Nileshkumar Muljibhai, Advocate 
Sh. Jasani Muljibhai Premjibhai 
104, Backbone Gold, Opp. Raj Palace, Sadhu 
Vasvani Road, Rajkot.,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3633 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakor Shobhanaben Maheshkumar, Advocate 
Sh. Jagdishchandra 
E5 Vrunda Appt Opp Patel Vas 
Isanpur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3634 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mrs Yamineeben Kasturbhai Pandya, Advocate 
Sh. Jayantilal 
Khoti Vali Chali, Opp Bank Of Baroda, Station 
Road, Kalol Ta . Kalol, Dist . 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3635 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chandan Prabhudas Patel, Advocate 
Sh. Prabhudas 
M.81.963 Panchwati Appartment Sola Road 
Naranpura,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3636 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harichandrasinh Mahipatsinh Jadeja, Advocate 
Sh. Mahipatsinh Fatehsinh Jadeja 
Siddharth Nagar Block No 101 Gayatri Krupa 
Gondal Gondal,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3637 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mita Vishnuprasad Trivedi, Advocate 
Sh. Vishnuprasad Chimanlal Trivedi 
Trinetra, 7.3622, Rampura Main Road, 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3638 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kanjibhai Valabhai Kamliya, Advocate 
Sh. Valabhai Vasarambhai Kamliya 
Gam Vistar Bhuvavada Ta.Sutrapada,Gir 
Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3639 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Diptibahen Jashubhai, Advocate 
Sh. Jashubhai 
34.B Municipal Servent Society Near Football 
Ground Kankaria,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3640 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manishkumar Kalidas Vora, Advocate 
Sh. Kalidas Trikambhai Vora 
167 Ashok Mill Ni Navi Chali Opp Ashok Mill 
Naroda Road,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3641 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Arvindkumar Mohanbhai, Advocate 
Sh. Mohanbhai 
At.Post.Mandropur Ta.Kheralu 
,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3642 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dineshkumar Maheshbhai Parmar, Advocate 
Sh. Maheshbhai 
D 13 Ganga Appartment Opp G.D High School 
Saijpur Bogha,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3643 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jahnvi Vasantray Solanki, Advocate 
Sh. Vasantray Amarsibhai Solanki 
Sai Arcad Librery Road Haveli Chowk Opp Cold 
Kashmira,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3644 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shah Tarunkumar Parshottamdas, Advocate 
Sh. Parshottamdas Shah 
18 Chakradhari Society Near Bhuravav Road 
Godhra Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3645 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhavesh Bharatkumar Thacker, Advocate 
Sh. Bharatkumar Hemrajbhai Thacker 
Plot No 12p, Vardhman Nagar, Ramvadi Area, 
Bhachau, Taluka Bhachau,,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3646 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ramesh Sharma, Advocate 
Sh. Jaicharan Nathuram Sharma 
B 20 Bhagyalaxmi Society 2 Bh I T I Gorwa 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3647 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sheikh Faruk Abdul Gani Tol, Advocate 
Sh. Abdul Gani Tol 
At Godhra Bhagol Road Santrampur Ta 
Santrampur Santrampur,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3648 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Baldevsinh Randhirsinh Jadeja, Advocate 
Sh. Randhirsinh Prabhatsinh Jadeja 
Kashi Vishvanath Road Ranchhod Nagar Nr 
Meldi Ma Temple Street No 2 
Gondal,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3649 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ajitsinh Arjunji Gohil, Advocate 
Sh. Arjunji 
At.Randesan Ta.Gandhinagar 
Dist.Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3650 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jagdish Ramanbhai Solanki, Advocate 
Sh. Ramanbhai Chunilal 
E.205 Ganesh Vatika 2nd Floor Opp Geb 
Dahegam Road Naroda,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3651 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Narendrakumar, Advocate 
Sh. Rajeshbhai 
A.184, Part.9, Mahavir Smruti Soc, Pashwanath 
Township Krishnanagar New 
Naroda,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3652 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vasava Rinakumari Kantilal, Advocate 
Sh. Vasava Kantilal Mithabhai 
8, Durga Park Society Opp Om Park Complex 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3653 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shah Hemkala Narharibhai, Advocate 
Sh. Narharibhai C Shah 
10 Sharad Appartment Sutaria Colony 
Gordhanwadi Maninagar 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3654 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Puja Sureshbhai Joshi, Advocate 
Sh. Sureshbhai 
Ganesh Park 1 Shiv Shakti Nr Mama Saheb 
Temple Bh Raiya Circle Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3655 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Anadkat Jatin Harshadray, Advocate 
Sh. Anadkat Harshadray Jivraj 
Khatri Chora Pase Dhrol 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3656 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shah Jigisha Niranjankumar, Advocate 
Sh. Niranjankumar 
1582, Ratan Khadki Dhana Suthar Ni Pole, 
Kalupur Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3657 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Rajeshkumar Chhotalal, Advocate 
Sh. Parmar Chhotalal Panchabhai 
109 Gujarat Housing Board Maghiya 
Dholka,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3658 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Darji Hemantkumar Kanaiyalal, Advocate 
Sh. Kanaiyalal 
A.1, Shriji Appartment, Near Yamuna Nagar Soc 
Kenal Road Naroda,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3659 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijaykumar Manharlal Lachchha, Advocate 
Sh. Manharlal 
Block No 30 Sheri No 2 Hanumanpara Road 
Jalaramnagar 2,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3660 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mehta Sanjaybhai Arvindbhai, Advocate 
Sh. Arvindbhai 
Khodiyar Nagar Bh Dikra Nu Ghar Brahmin 
Society Lathi Road Amreli,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3661 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shashank Shirishchandra Desai, Advocate 
Sh. Shirishchandra 
Amrut Tavar, Laxmi Nagar, Block No.A.6, 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3662 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Malek Imtiyazahmed Pirmohammad, Advocate 
Sh. Malek Pirmohammad Miyamohammad 
Near Tower Bazar Mirapur Road Dholka 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3663 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Girishsinh Bhavanbhai Veehola, Advocate 
Sh. Bhavanbhai 
581.3657 G H B Bapunagar 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3664 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parekh Chirag Bharatkumar, Advocate 
Sh. Bharatkumar 
404 Nil Deep Apartment Opp Jagnath Temple 
Talav Gate Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3665 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kamlesh Navinchandra Raval, Advocate 
Sh. Navinchandra Devshankar Raval 
1001, Divya Jyot Apartment, B.H. Rangila Park, 
Ghoddod Road,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3666 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhatt Arpitkumar Vasantray, Advocate 
Sh. Vasantray 
8 Krishna Park Halvad Road 
Dhrangadhra,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3667 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bahelim Aaismahmmad Saimkhan, Advocate 
Sh. Saimkhan 
Bahelimvas Kheralu At.Po.Ta.Kheralu 
Dist.Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3668 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Soni Nilam Pratapbhai, Advocate 
Sh. Pratapbhai Veljibhai Soni 
Maruti Complex Second Floor Flat 3 Bh, Popat 
Para Rail Nagar Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3669 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hiren Dhirajlal Thacker, Advocate 
Sh. Dhirajlal Babulal Thacker 
98, Ramvadi Vistar, Bhachau, Taluka 
Bhachau,,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3670 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Dharmendrasinh Sujansinh, Advocate 
Sh. Vaghela Sujansinh Hemubha 
At Loliya Post Fedra Ta Dholka 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3671 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vala Bharatkumar Himattlal, Advocate 
Sh. Himattlal Maganlal Vala 
Kumbhar Street Lakhtar 
Dist.Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3672 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chetankumar Chandubhai Leuva, Advocate 
Sh. Chandubhai Leuva 
178.6 Manjushree Mill New Chawl Badiyalimadi 
Chr Rasta New Civil Road Asarwa Ahmedabad 
,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3673 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhensdadiya Pintu Valji, Advocate 
Sh. Bhensdadiya Valji Muljibhai 
401 . Panchrtna Apptment Umiyanagar 
Lalwadi,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3674 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Heena Shankarbhai Nadiwala, Advocate 
Sh. Shankarbhai Nadiwala 
43.505 Hari Om Apartment Near Vyaswadi Nava 
Vadaj Ahmedabad ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3675 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sejalben Bhanuprasad Barot, Advocate 
Sh. Bhanuprasad 
Sardarsinh No Madh, Barotvas, Near. Matrimata 
Temple At . Kalol. 382721,,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3676 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kanojiya Rajesh Chakuva, Advocate 
Sh. Kanojiaya Chakuva Munnalal 
Amar Aapartment, Flat No. 1 4 Himmat Nagar, 
Nr. G.G.Hospital Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3677 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Varsha Vasantlal Thakkar, Advocate 
Sh. Vasantlal 
Plot No.1176 Sector.3.D 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3678 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tapodhan Kirankumar Punambhai, Advocate 
Sh. Punambhai 
4.B Satyam Society,Vasad 
Road,At.Borsad,Ta.Borsad,Dist.Anand 4.B Satyam 
Society,Vasad Road,At.Borsad,Ta.Borsad,Dist.Anand 
4.B Satyam Society,Vasad 
Road,At.Borsad,Ta.Borsad,Dist.Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3679 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dina Meghrajbhai Maheriya, Advocate 
Sh. Meghrajbhai Maheriya 
1140 Rohit Vas Beside Chamunda Velding 
Varkas Vatva,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3680 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jaydev Jayntibhai Shishangiya, Advocate 
Sh. Jayntibhai 
Dev Chhaya 10 . 15 Laxmiwadi 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3681 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jaykishan Manojkumar Devani, Advocate 
Sh. Manojkumar J Devani 
305 Bhartuhari Apartment Opp Sej Ni Taki Old 
Collector Office Road 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3682 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dineshkumar Chhaganlal Solanki, Advocate 
Sh. Chhaganlal Solanki 
A.14 Vishala Park Opp Jogeshwari Park 
Amraiwadi Ahmedabad ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3683 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chavda Dayalal Dhanabhai, Advocate 
Sh. Dhanabhai 
Sarvoday Society Haripar Road 
Dhrangadhra,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3684 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Maya Ravjibhai Gokani, Advocate 
Sh. Ravjibhai 
Bhagyoday Birla Plot Dwarka,Devbhumi 
Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3685 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Jitesh Premjibhai, Advocate 
Sh. Premjibhai 
16, Vadi Vistar Moti Nagalpar ,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3686 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sidik Ibrahim Nareja, Advocate 
Sh. Ibrahim Nurmamad Nareja 
Himatpura Boarding Road, Ward No 5 Bhachau, 
Taluka Bhachau,,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3687 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajesh Dilipbhai Rathod, Advocate 
Sh. Dilipbhai 
D.2 Utsav Appartment Nr Hirabaug Crossing 
Ambawadi,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3688 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gupta Payal Mahendrakumar, Advocate 
Sh. Mahendrakumar 
B.301, Shailam Apparatment, 153 
Vardhmannagar, Ta . Kalol, Dist . Gandhinagar 
Kalol,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3689 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Saurabhkumar Vithalbhai, Advocate 
Sh. Vithalbhai Shantilalbhai Patel 
At Post.Simaliya Ta Dist.Bharuch 
,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3690 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jadeja Hitendrasinh Danvirsinh, Advocate 
Sh. Jadeja Danvirsinh 
Krishna Villl Trilok Park 1 Bh Shivalik 8 Raiya 
Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3691 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sadulla Mohammedaasif Mustakahmed, Advocate 
Sh. Mustakahmed Sadulla 
3 Aman Flats Bhoiwada S Pole Opp Zakariya 
Masjid Relief Road Kalupur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3692 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hemal Arunkumar Dave, Advocate 
Sh. Arunkumar Babulal Dave 
F.1 Shalin 4 Appaetment Uvarsad Road Vavol 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3693 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Salim Alarakhabhai Sarvani, Advocate 
Sh. Alarakhabhai 
Street No 3 Opp Sindhi Jamat Khana Thakkar Plot 
Porbandar,Porbandar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3694 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Suraiya Mohammedsalim Abdulgani, Advocate 
Sh. Suraiya Abdulgani 
Sunshine Nr Girnar Talkies Rajkot 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3695 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Chetanaben Govindlal, Advocate 
Sh. Govindlal 
Gayatri Niwas Dulabhai Mad Fuwara 
Chowk,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3696 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chetankumar Anilbhai Kedaria, Advocate 
Sh. Anilbhai Maganbhai Kedaria 
Mukam Tarkani, Post Anaval, Near Primary 
School, Taluka Mahuva,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3697 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Karagathra Sangita Haribhai, Advocate 
Sh. Haribhai Becharbhai Karagathra 
Milan 34 Digvijay Plot 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3698 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rabari Somabhai Chehorbhai, Advocate 
Sh. Chehorbhai 
96 Rabari Vas Pasunj Ta.Daskroi 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3699 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ketankumar Rasiklal Shah, Advocate 
Sh. Rasiklal Maneklal Shah 
402, Ajaramar Appartment, Swastik Chowk, 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3700 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parixit Manojkumar Barot, Advocate 
Sh. Manojkumar 
7, New Arjun Nagar Society Near Ambica Bus 
Stop, Highway Kalol,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3701 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manek Mahendrakumar Kishanchand, Advocate 
Sh. Kishanchand 
Gayatri Niwas Dulabhai Mad Fuwara 
Chowk,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3702 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Trikmani Kalpesh Vinodray, Advocate 
Sh. Vinodray 
Gheldi Pa Street Dhrangadhra Dist 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3703 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Akbar Sulemanbhai Hingorja, Advocate 
Sh. Hingorja Sulemanbhai 
Sweet Home 10 Bajrang Wadi Nr Shams 
Vidhyalay Jamnagr Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3704 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Abhaykumar Harishanker Vayeda, Advocate 
Sh. Harishanker 
M G Road Tin Batti Chowk Dwarka,Devbhumi 
Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3705 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kumar Dharmesh Ratilal, Advocate 
Sh. Ratilal Parmar 
17 Maruti Nandan Apartment Amts Last Bus 
Stand Chandkheda,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3706 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jani Jitesh Sureshkumar, Advocate 
Sh. Sureshkumar D Jani 
72.G Green Park.3 Chamunda Society Near 
Godrej Garden City Jagatpur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3707 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajendra Somabhai Makwana, Advocate 
Sh. Somabhai Hirabhai Makwana 
8. Awas Society Near Satkeval Temple Sampa 
Road.Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3708 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ambrish Chimanlal Vyas, Advocate 
Sh. Chimanlal 
Giri Vihar Near Dig Office Near Jilla Shikshan 
Talim Bhavan Bilkha Road 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3709 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sameer Navinchandra Barot, Advocate 
Sh. Navinchandra 
3, Yogikrupa Co. Op. Hou. Soc. Ltd. Nr. Ambika 
Nagar Society Vibhag . 2, Kalol, Ta . Kalol Dist . 
Gandhinagar.,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3710 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhatt Shailesh Maheshchandra, Advocate 
Sh. Bhatt Maheshchandra 
Maa Nivedita Society Block No 27 Raiya 
Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3711 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shaikh Nazirmohammed Abdulkadar, Advocate 
Sh. Abdulkadar Shaikh 
2655 Limdi Chowk Jorden Road Dariyapur 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3712 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Agrvat Amrish Nagardash, Advocate 
Sh. Nagardas 
Khodiyar Chambers Shop No 9 1 St Floor Opp 
Court Gondal,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3713 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Kantilal Naranbhai, Advocate 
Sh. Naranbhai 
Rohit Faliya Thasra At Po Ta Thasra Dist 
Kheda,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3714 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Jayeshkumar Rameshbhai, Advocate 
Sh. Rameshbhai Naranbhai Solanki 
11, Suryanagar Part .2 Pirana Road 
Behrampura,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3715 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Khakhariya Indravadan Maheshkumar, Advocate 
Sh. Maheshkumar 
G.101, Siddhanchal Society, Opp. Visat Petrol 
Pump, Sabarmati,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3716 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jignesh Chamanbhai Panchal, Advocate 
Sh. Chamanbhai Panchal 
25 Pursottam Nagar, Nr. Priti Eye Hospital Nava 
Vadaj,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3717 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahendrakumar Jayantilal Muliya, Advocate 
Sh. Jayatilal Thakarshibhai Muliya 
B9, Riddhi Siddhi Appartment, Opp Meghdev 
Lions Hall, Near Old Post Office, Near Patarawali 
Chowk, Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3718 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Alpeshkumar Natvarlal Bankodia, Advocate 
Sh. Natvarlal Ratilal Bankodia 
B.93.94, Suryakruti Apartment, Diwali Baug 
Road, Adajan Patiya, Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3719 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shailesh Himatlal Shah, Advocate 
Sh. Himatlal Shah 
203 2nd Floor My Dream Apartment Near Gulab 
Residency Opp Mangaldeep Party Plot Science 
City Sola Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3720 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahendrakumar Ranchhodbhai Kantharia, Advocate 
Sh. Ranchhodbhai Govindbhai Kantharia 
1.301, Sarvoday Street, Opp. Fire Station, Rander 
Morabhagal, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3721 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vakil Nitinkumar Ishwarlal, Advocate 
Sh. Ishwarlal 
Tulja Nagar Xipra Ganesh Mandir Marg 
Ankleshwar,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3722 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahamadrafik Husenbhai Juneja, Advocate 
Sh. Husenbhai 
Panjetan Nagar Khimani Sanosara Road Kalavad 
,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3723 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Zala Vanrajsinh Gambhirsinh, Advocate 
Sh. Gambhirsinh 
At Jesada Ta Dhrangadhra Dist 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3724 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chandrikaben Jagdishbhai Panchal, Advocate 
Sh. Jagdishbhai Panchal 
4.5 Bahucharnagar Opp Amraiwadi Post Office 
Amraiwadi Ahmedabad ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3725 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhadreshkumar Suryakant Mehta, Advocate 
Sh. Suryakant Mehta 
G.10 Deshna Appartment Near Bhavin Cross 
Road Naranpura 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3726 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Ashvinkumar Kanjibhai, Advocate 
Sh. Kanjibhai Devjibhai Rathod 
Jawahar Society Dr Ambedkar Nagar 2 
Thangadh,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3727 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dhirendra Nautamlal Bheda, Advocate 
Sh. Nautamlal Chhaganlal Bheda 
D.1, Dayasagar Appartment, Nr. Avantika 
Apparment, Limda Lane,,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3728 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vinaykumar Babubhai Rakholiya, Advocate 
Sh. Babubhai R. Rakholiya 
Aum 19.6 Kailash Baug Opp. Shree Ram Makan 
Near Bhatiya Wadi Gondal,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3729 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vimalkumar Girishkumar Parmar, Advocate 
Sh. Girishkumar 
Block 31b Balajipark Society Behind Balaji 
Heights Madhuram Vanthali 
Road,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3730 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Champaneri Sanjiv Chandulal, Advocate 
Sh. Chandulal 
22 Jadeswar Society Ishtva Banglow Halvad Road 
Dhrangadhra,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3731 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arunkumar Shivaji Chavda, Advocate 
Sh. Shivaji Chavda 
8 Shiv Shakti Row House Ganeshnagar Nursary 
Motera Sabarmati,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3732 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rachchha Jayesh Nagindas, Advocate 
Sh. Nagindas Rachchha 
306 Pravesh Appartment Nava Nagarwada Street 
No.2,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3733 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Neetaben Arunkumar Chavda, Advocate 
Sh. Prahladji Parmar 
8 Shiv Shakti Row House Ganeshnagar Nursary 
Motera Sabarmati,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3734 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakor Jashvant Ranchhodbhai, Advocate 
Sh. Ranchhodbhai 
A.1.003 Ground Floor Kamdhenu Appartment 
Near Shiv Darshan Flat Nirnaynagar 
Chandlodia,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3735 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Asifali Masoodali Saiyed, Advocate 
Sh. Masoodali 
306 Tf Raza Apartment Gayakwad Haveli Road 
Raikhad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3736 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashwin Kantilal Barad, Advocate 
Sh. Kantilal Mulubhai Barad 
Aadhya Block No. 465.2 Street No 7, Swami 
Narayan Nagar Bh Halar House 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3737 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Mahesh Gobarbhai, Advocate 
Sh. Gobarbhai Mohanbhai 
B.58, Matrushakti Society India Colony Road 
Bapunagar,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3738 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hadad Saiyedidris Saiyedahmed, Advocate 
Sh. Saiyedahmed Hadad 
1474 Topiwala Pole Kalupur 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3739 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hamidali Masoodali Saiyed, Advocate 
Sh. Masoodali 
429 Bh Kinariwala Block Gayakwad Haveli Road 
Raikhad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3740 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vivek Vrundavanbhai Unadkat, Advocate 
Sh. Vrundavanbhai Girdharlal Unadkat 
Shri Jalaram Sadan, Modh Sheri, Chhaya Bazar, 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3741 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kotak Alpeshkumar Jayantilal, Advocate 
Sh. Kotak Jayantilal 
5.Kanhai Flat Nr.Sagar Servise Station Sardar 
Baug Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3742 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayeshkumar Himatbhai Makwana, Advocate 
Sh. Himatbhai Somabhai Makwana 
Deepak Street Near Prathmik Sala Taluka 
Sojitra,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3743 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kola Mohdilyas Ahmed, Advocate 
Sh. Ahmed 
Jain Derasar Road B H Vohra Anjuman 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3744 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kalpana N Jadeja, Advocate 
Sh. Navalsinh Jadeja 
8 Rajeshwari Society R V Desai Road Near Srpf 
Group 1 East Gate,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3745 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dhamal Dineshkumar Odhavjibhai, Advocate 
Sh. Odhavjibhai Dhamal 
Dr.Ambedkar Nagar Bilkha Road Opp.Octori 
Office,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3746 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Simantini Atul Athavale, Advocate 
Sh. Madhukar Narhar Revdandekar 
Opp Azad Maidan Opp Azad Maidan Madan 
Zapa Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3747 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prajapati Divyaben Gangaram, Advocate 
Sh. Gangaram 
2,Piyush Appt. Pankaj Society, Near Shitalnath 
Swami Jain Derasar 
Dehgam,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3748 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Jagdishbhai Jamabhai, Advocate 
Sh. Parmar Jamabhai Manabhai 
Motu Faliyu At.Po. Tavra Ta. 
Waghodia,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3749 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Bharatkumar Hargovindbhai, Advocate 
Sh. Hargovindbhai 
44 Krishna Bungalows Teen Hanuman Mandir 
Road Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3750 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shilpaben Somaji Thakore, Advocate 
Sh. Somaji 
Plot No.392.2 Sector.3.B 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3751 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bavishi Girishkumar Jayantilal, Advocate 
Sh. Jayantilal Shivlal Bavishi 
Moti Haveli Sheri ,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3752 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vala Kamleshkumar Manilal, Advocate 
Sh. Manilal Dalabhai Vala 
Near Yogesh Vidhyalaly At Po Vanoti Ta Thasra 
Dist Kheda Gujarat,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3753 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dabhi Mukeshkumar Baldevsinh, Advocate 
Sh. Baldevsinh 
Plot No.682.2 Sector.5.B 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3754 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jadeja Digvijaysinh Juvansinh, Advocate 
Sh. Junvansinh Harisinh Jadeja 
At. Shiva Ta. Bhanvad ,Devbhumi 
Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3755 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Arjunbhai Bharatbhai, Advocate 
Sh. Parmar Bharatbhai Somabhai 
At. Itoli, Po. Rasulabad Ta. Waghodia 
Dist.Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3756 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Abdulsaeedkhan Abdulrazakkhan Pathan, Advocate 
Sh. Abdulrazakkhan Pathan 
B.196 Mubarak Society Sarkhej Road Juhapura 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3757 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Divyang Rameshchandra Modi, Advocate 
Sh. Rameshchandra Hiralal Katwala 
21, Vaibhavnagar Society, Palanpur Patiya, 
Rander Road,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3758 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barot Pankajkumar Bhailalbhai, Advocate 
Sh. Bhailalbhai 
Pancharatna Society Barotvas Kheralu 
At.Po.Ta.Kheralu 
Dist.Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3759 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Darpan Amrutlal Patel, Advocate 
Sh. Amrutlal Patel 
5.A Nipamkunj Flat Near Sagar Hall P T College 
Road Paldi Ahmedabad ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3760 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Mineshkumar Chimanbhai, Advocate 
Sh. Parmar Chimanbhai Kanjibhai 
1.1654, Nr. Priya Flat , B.H S S Hospital At Petlad, 
Ta.Petlad,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3761 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jigneshkumar Sukhlal Joshi, Advocate 
Sh. Sukhlal Harjivan Joshi 
Office No. 108 Labh Chamber, Gir . Gadhada 
Tehsil . Gir . Gadhada, Dist. . Gir . Somnath, 
Gujarat,Gir Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3762 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Desai Harsheshkumar, Advocate 
Sh. Harshadbhai 
12,Manohar Nijdham, Revenue Society Patthar 
Talavdi Road Nr. Hanuman Temple, 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3763 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Yagneshkumar Chandrakantbhai Trivedi, Advocate 
Sh. Chandrakantbhai Lallubhai Trivedi 
At Bhurakhiya Via Damnagar Tal 
Lathi,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3764 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhadrashil Jayvirbhai Jhaveri, Advocate 
Sh. Jayvirbhai S Jhaveri 
1 Rupak Society Opp Devkinandan Jain Temple 
Darpan Six Road Naranpura 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3765 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vimalkumar Dhirajlal Dobariya, Advocate 
Sh. Dhirajlal 
To Mendarada Sahajanand Sarswati School Road 
Nilgiri Plot Mendarada Dist 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3766 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dhirajkumar Shankarbhai Parmar, Advocate 
Sh. Shankarbhai 
At Dabhsar Po Kosam Ta Galteshwar Ta 
Galteshwar Dist Kheda,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3767 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shamji Velji Darji, Advocate 
Sh. Veljibhai Bhurabhai Darji 
Vardhman Nagar, Near Block Factory, Bhachau, 
Taluka Bhachau,,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3768 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukeshkumar Janakkumar Bhatt, Advocate 
Sh. Janakkumar K Bhatt 
598 Pagivas Nr Kothari Class Old Asarwa 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3769 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sandip Pradipkumar Desai, Advocate 
Sh. Pradipkumar 
Nirbhay 3 Subhash Nagar Raiya Road 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3770 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tusharchandra Mansukhlal Joshi, Advocate 
Sh. Mansukhlal 
B.11, Aaradhna Appartment, Gandhigram, 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3771 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chaudhari Chinubhai Babubhai, Advocate 
Sh. Babubhai 
Khatoda Vadnagar Vadnagar ,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3772 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharti Bhikhubhai Helaiya, Advocate 
Sh. Bhikhubhai Kalubhai Helaiya 
Block No 12a Sarvodaya Society Chital 
Road,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3773 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhumika Bharatbhai Mistry, Advocate 
Sh. Bharatbhai Mistry 
29 Rajivnagar Society Near Kumkum 
Farm,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3774 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Takhatsinh Jayantilal Parmar, Advocate 
Sh. Jayantilal Parmar 
55 Ketan Society Behind Uma School Bethak 
Naroda Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3775 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vikramsinh Sardarsinh Chauhan, Advocate 
Sh. Sardarsinh Chauhan 
At Post Radhivad Taluka Khedbrahmba ,Sabar 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3776 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Oza Rajeshkumar Jivabhai, Advocate 
Sh. Jivabhai 
Mahakali Society Station Road Kheralu 
At.Po.Ta.Kheralu 
Dist.Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3777 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kothari Amulakhbhai Morarjibhai, Advocate 
Sh. Morarjibhai 
21 Punya Nagari Society Near Adarsh School 
Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3778 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harshidabahen Rameshbhai Rathod, Advocate 
Sh. Rameshbhai Vitthaldas Rathod 
Kapad Bazar Nr. Bhavsar Street, Dakor 
Dakor,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3779 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Katija Pruthvirajsinh Jaysinh, Advocate 
Sh. Jaysinh Katija 
At Po Gothada Timba Road Ta Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3780 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gosai Rashmigiri Narangiri, Advocate 
Sh. Gosai Narangiri Vasramgiri 
Jalaram Society Taluko Jodiya 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3781 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Zamod Mohan Nagabhai, Advocate 
Sh. Zamod Nagabhai Jesabhai 
Chauhan Fali Near Bus Station Raval,Devbhumi 
Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3782 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Satishkumar Premjibhai, Advocate 
Sh. Premjibhai 
At.Nortol Po.Machhava Ta.Kheralu 
Dist.Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3783 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mayurkumar Gulabbhai Kolsawala, Advocate 
Sh. Gulabbhai Dajibhai Kolsawala 
At And Post Minkachchh, Taluka Chikhli, 
,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3784 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharmeshkumar Subhashbhai Parmar, Advocate 
Sh. Subhashbhai 
1240 Bhagyoday Society Behind Sarswati 
Appartment Godi Road Dahod,Dohad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3785 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Omvati Anil Sharma, Advocate 
Sh. Darshanlal Sharma 
O.54 Om Shantinagar Part.2 Near Om Shanti 
Gold Plus Vatva Narol,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3786 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Bhanuprasad Ranchhodbhai, Advocate 
Sh. Parmar Ranchhodbhai 
4.168 Baharpura Civil Lines Road Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3787 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shah Rupeshkumar Rajnikant, Advocate 
Sh. Shah Rajnikant Shantilal 
Jay Khodiyar Pole, I.P.Patel Road, 
Borsad,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3788 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipika Niravkumar Shah, Advocate 
Sh. Kanchanlal T Shah 
18 Radhanpur Society Bheravnath Road Kakariya 
Maninagar,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3789 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharmeshkumar Jayantilal Raval, Advocate 
Sh. Jayantilal Raval 
C.1 Sterling City Shiv Ashish School Road B.H 
Hallmark Club Bopal 
Ta.Dascroi,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3790 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Malek Taslimarif Mohammadamin, Advocate 
Sh. Mohammadamin 
Nana Saiyadwada Thasra At Po Ta Thasra Dist 
Kheda,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3791 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mehulkumar Balvantrai Mehta, Advocate 
Sh. Balvantrai Girjashankar Mehta 
At Post.Undach , Luhar Falia Ta.Gandevi 
Dist.Navsari,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3792 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Randhirsinh Chandubha Jadeja, Advocate 
Sh. Chandubhai Harisang Jadeja 
At Shiva Post Shiva Ta Bhanvad,Devbhumi 
Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3793 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gami Meramanbhai Hirabhai, Advocate 
Sh. Gami Hirabhai Nathabhai 
Dada Fali Gaushala Road Raval,Devbhumi 
Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3794 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Milan Sharad Kankhara, Advocate 
Sh. Sharad Chunilal Kankhara 
Hirji Mistry Road Nanddham Society 45.B 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3795 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Tushar Prabhujibhai, Advocate 
Sh. Prabhujibhai 
3.Gokul Society Behind Bus Station Dhrangadhra 
Dist Surendra Nagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3796 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhavna Natvarlal Pathak, Advocate 
Sh. Natvarlal 
Giri Vihar Near Dig Office Near Jilla Shikshan 
Talim Bhavan Bilkha Road 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3797 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Santeja Ranjana, Advocate 
Sh. Sendhabhai Solanki 
E 112 Shanti Kunj Soc Ioc Road 
Chandkheda,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3798 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jagat Ratilal Dave, Advocate 
Sh. Ratilal Bhogilal Dave 
A2 Konark Tower Bh Nalanda Complex 
Premchand Nagar Road 
Sattelite,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3799 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gautam Nareshbhai Kantia, Advocate 
Sh. Nareshbhai Kantiya 
3 Jay Jagat Society Near Kabadi Market No 3 
Baherampura,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3800 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kamlesh Mohanbhai Solanki, Advocate 
Sh. Mohanbhai 
Dram Land Society, Near Alpha School.2, Shiv 
Krupa, Block No.33, Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3801 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Memon Salimbhai Gafurbhai, Advocate 
Sh. Gafurbhai 
At.Po.Mandropur Ta.Kheralu 
Dist.Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3802 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shukla Atulkumar Ravishankar, Advocate 
Sh. Ravishankar 
10 Yogi Nagar Advocate Gondal, Dist . 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3803 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Roy Jayeshkumar Jethabhai, Advocate 
Sh. Jethabhai 
Rohitvas At Po . Sankheda Ta . 
Sankheda,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3804 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayesh Mansukhlal Bagthariya, Advocate 
Sh. Mansukhlal 
33 Shashtri Nagar Society Near Karamchari 
Nagar Ghatlodia,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3805 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Trivedi Mukeshkumar Maheshbhai, Advocate 
Sh. Maheshbhai 
At Navi Bhildi Ta Deesa Dist Banaskantha,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3806 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Acharya Dipakkumar Ramniklal, Advocate 
Sh. Acharya Ramniklal 
108 Mangal Murti Complex Near Kalwa Chowk 
Opp Of Vishal Tower Jawahar Road 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3807 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Jitendrakumar Khodidas, Advocate 
Sh. Khodidas 
Kesimpa Vadnagar Vadnagar,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3808 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jaysukhlal Ranchhodbhai Mangroliya, Advocate 
Sh. Ranchhodbhai Ramjibhai Mangroliya 
B.301, Sweet Park Complex, Near L.P. Savani 
Circle, Honey Park Road, Adajan,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3809 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhojani Somabhai Fatabhai, Advocate 
Sh. Fatabhai 
At Po Khijalpur Vanta Ta Thasra Ta Thasra Dist 
Kheda,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3810 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajesh Bhanjibhai Sarvaiya, Advocate 
Sh. Bhanjibhai 
Shivam Pushpak Society Opp Railway Hospital 
Joshipara Road Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3811 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Lakhaman Khimabhai Mahavadiya, Advocate 
Sh. Khimabhai 
Mangal Dham.1, Block No.4, Saburi Nivas, 
Timbavadi Bypass, Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3812 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipa Ghanshyambhai Booksellar, Advocate 
Sh. Ghanshyambhai C. Booksellar 
Laxmi Bhuvan Near Ganpati Temple Mota 
Bazar,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3813 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahendra N Bhalu, Advocate 
Sh. Natvarlal 
Jay Javan Jay Kishan Society Morbi Road Opp 
New Jakat Naka Nr School No 89 B 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3814 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Rameshbhai Jethabhai, Advocate 
Sh. Parmar Jethabhai Ukabhai 
At.Po.Memadpur Ta.Vadgam 
Dist.Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3815 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vankar Rameshbhai Hirabhai, Advocate 
Sh. Hirabhai K Vankar 
Jay Narayan Society At Kalol Dist 
Panchmahal,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3816 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Balvantsinh Himmatsinh, Advocate 
Sh. Rathod Himmatsinh Somsinh 
At Harkhapura Post Sansoli Taluka Kalol,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3817 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Oza Nareshkumar Somnathbhai, Advocate 
Sh. Somnathbhai 
Sundhiya Prajapativas Vadnagar 
,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3818 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shaikh Abdulaziz Lalmohamed, Advocate 
Sh. Lalmohamed 
Gavali Vas Vadi Road Deesa Ta Deesa ,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3819 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Bhupatbhai Devabhai, Advocate 
Sh. Parmar Devabhai 
At Po Padedi Ador Nishal Faliya Ta 
Santrampur,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3820 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jasmin Chhotubhai Belim, Advocate 
Sh. Chhotubhai 
Qtr No 1089 Riddhi Siddhi Society Gujarat 
Housing Board Dudh Sagar Road 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3821 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mohebubbeg Sultanbeg Mirza, Advocate 
Sh. Sultanbeg Mirza 
108 Mangal Murti Complex Opp Of Vishal 
Tower Near Kalwa Chowk 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3822 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Panchal Rajeshkumar Jayantilal, Advocate 
Sh. Panchal Jayantilal Muljibhai 
19 A J.K. Park Nr. Silver Star, Gota Road 
Chandlodia,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3823 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dilavarsinh Kiritsinh Gohel, Advocate 
Sh. Kiritsinh Parsottam Gohel 
Maruti Bhuvan, Solapura Post.Ajarpura 
Ta.Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3824 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Heena Harishbhai Raval, Advocate 
Sh. Harishbhai Parshotambhai Raval 
E.16, Divya Vasundhra Flats, Near Panchvati 
Vadi, L. H. Road,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3825 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Paulomi Vinodchandra Bhatt, Advocate 
Sh. Vinodchandra 
A.25, Nalanda Vijay Society Nr Parasnagar, Vatva 
Road, Isanpur Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3826 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shekhava Digvijaysinh Ravatbhai, Advocate 
Sh. Ravatbhai 
Haridham Society Chotila Taluka 
Chotila,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3827 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arnika Lalman Ojha, Advocate 
Sh. Lalman B. Ojha 
N.403, Shreeji Residency Near Bharat Petrol 
Pump, Soma Talav Dabhoi – Waghodia Ring 
Road, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3828 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sama Ahmed Noormohmed, Advocate 
Sh. Nurmohmed 
Sama Manzil, Garib Navaz Society, Behind, 
Sardar Baug, Nr. Ghanchi Patt, 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3829 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pandya Prafulla Jayantilal, Advocate 
Sh. Pandya Jayantilal Karunashankar 
Joshi Colony Kapadwanj Road At Po Dakor Ta 
Thasra,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3830 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipti Nirav Modi, Advocate 
Sh. Harishbhai 
House No. P.3 Nandanvan Society Behind Hotel 
Bhattji,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3831 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakor Krishna Chhaganji, Advocate 
Sh. Chhaganji 
Sipor Vadnagar ,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3832 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Jyotsna Kalidas, Advocate 
Sh. Parmar Kalidas Muljibhai 
Behind Pratapnagar Police Chowki Opp. Maske 
Chawl, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3833 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashok Natubhai Chudasama, Advocate 
Sh. Natubhai Chudasama 
Harsiddhi Krupa Behind Mangnath Temple 
Dhebar Faliya Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3834 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Bharatkumar Natavarlal, Advocate 
Sh. Patel Natavarlal Mathurdas 
23 Golden Park 1 Khoraj 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3835 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Jitendra Mansukhbhai, Advocate 
Sh. Mansukhbhai Vaghela 
B.H P.C.Ceramic Kanchan Art Decorators 
Thangadh,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3836 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhavan Danabhai Solanki, Advocate 
Sh. Danabhai 
Sanjay Nagar Main Road Opp Usmania Masjid 
Jamnagar Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3837 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhimdevsinh Jagatsinh Zala, Advocate 
Sh. Jagatsinh Shanaji Zala 
Sutariya No Kuvo Near Devta Kuva Pri School 
Mukam . Chipadi Taluko Kathalal,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3838 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rishi Kumar Mishra, Advocate 
Sh. Rajendra Mishra 
91 Rami Park Society Dindoli Godadara Road 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3839 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Savjibhai Parbatbhai Bhadkoliya, Advocate 
Sh. Parbatbhai Bhanabhai Bhadkoliya 
At Liliya Mota Talav Plot Liliya,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3840 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhavin Prafulchandra Vyas, Advocate 
Sh. Prafulchandra J Vyas 
C 26 Maruti Township Nr Natashapark 2 
Nizampura,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3841 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Prakashkumar Ramjibhai, Advocate 
Sh. Ramjibhai 
Near Prathmik Arogy Kendr Bhavnath 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3842 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kambariya Ranmal Meragbhai, Advocate 
Sh. Meragbhai Kambariya 
Shruti Park, Street No. 2 Narayan Nagar.2 Bh 
Haria College Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3843 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tejal Kanubhai Patel, Advocate 
Sh. Kanubhai Gokalbhai Patel 
D.504, Madhav Residency, Madhav Baug, Parvat 
Patiya, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3844 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nareshkumar Premjibhai Helaiya, Advocate 
Sh. Premjibhai Ugabhai Helaiya 
At Krankach Prathmik Arogy Kendr Pase 
Gariyadhar Road Tal Liliya,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3845 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mita B Rao, Advocate 
Sh. Bhagvanjibhai 
Mother Love Lohana Para Nr Water Tank 
Mochibazar Main Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3846 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vishalkumar Ranjitsinh Narolia, Advocate 
Sh. Ranjitsinh Prabhatsinh Narolia 
79.80 Vrundavan Society Nr Ragini Cinema 
Bhadakodra Ta Ankleshwar,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3847 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahmadsalim Ushmanbhai Modan, Advocate 
Sh. Ushmanbhai Y Modan 
Plot No 1530.2 Sector 5.B Nr Shopping Center 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3848 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ronak Mukundbhai Patel, Advocate 
Sh. Mukundbhai Vishnubhai Patel 
484, Moti Hamam Ni Pole, Nr. Metropolitan 
Court, Gheekanta Road,,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3849 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chavda Kiritkumar Nathalal, Advocate 
Sh. Chavda Nathalal Chhotabhai 
Pipala Faliya Near Suryanagar Society At Po 
Undera,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3850 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Trivedi Pankajkumar Keshubhai, Advocate 
Sh. Keshubhai 
Desai Tekra Near Bahucharmata At Mahudha Ta 
Mahudha Po Mahudha Dist Kheda,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3851 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhanuben, Advocate 
Sh. Ramanbhai 
Talodh, Near Water Tank, Billimora. 
,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3852 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sarvaiya Mukund Vasudevbhai, Advocate 
Sh. Sarvaiya Vasudevbhai 
Vijay Krupa Plot No 18c Vishnu Vihar Society St 
No 4 Nr Ruda Nagar 2 University 
Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3853 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajesh Bhanushanker Joshi, Advocate 
Sh. Bhanushanker Kashirambhai Joshi 
At Rajula Talav Pase Nava Gayatri Mandir Ni 
Bajuma Rajula,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3854 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gohil Balvantsinh Udesinh, Advocate 
Sh. Gohil Udesinh Bhailalbhai 
Punji Faliya At Kalol Taluka Kalol,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3855 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ramesh Jasmatbhai Goyani, Advocate 
Sh. Jasmatbhai Khimabhai Goyani 
B.3.502 Shubham Residency Nr Sarthana Zoo Bh 
Natvar Nagar Simada Naka Nana Varachha 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3856 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajendrasinh Ratansinh Chavda, Advocate 
Sh. Ratansinh N Chavda 
16 Green Park Society Nr Guda Market At Vavol 
Ta And Dist Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3857 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jyotika Lallubhai Rohit, Advocate 
Sh. Lallubhai Jerambhai Rohit 
472,480 Pipla Vadu Faliya Near Suryanagar 
Society At Po Undera,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3858 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dineshkumar Dahyabhai Patel, Advocate 
Sh. Dahyabhai Haribhai Patel 
1297, Jay Jalaram Krupa, Nr. C. R. Patil Office, 
Opp. Amba Bhawan Wadi, Ambanagar, Udhna 
Magdalla Road, Surat.,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3859 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thaim Imran Ibrahimbhai, Advocate 
Sh. Thaim Ibrahimbhai 
Thaim Manzil Navapara 
Mullawada,Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3860 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhagavansinh Fatesinh Dabhi, Advocate 
Sh. Fatesinh 
At Post.Hathidra Ta.Palanpur ,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3861 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajnikant Bhanushanker Joshi, Advocate 
Sh. Bhanushanker Kashirambhai Joshi 
At Rajula Near Talav Opp New Gayatri 
Mandir,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3862 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hetalkumar Jitendra Sonapar, Advocate 
Sh. Jitendrabhai Khimjibhai Sonapar 
82 Mahadev Nagar Anjar,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3863 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vimal Jitendra Mehta, Advocate 
Sh. Jitendra Haridas Mehta 
Plot No 44 A 2 Old Nirmalsinh Ni Vadi Farm 
Bagh Mundra Road Bhuj,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3864 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rinku Dharmendra Jhaveri, Advocate 
Sh. Jayendrakumar Shah 
3rd Floor, Arihant Chambers, Sadhana Talkies 
Lane, Sultanpura, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3865 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Bipinkumar, Advocate 
Sh. Ramanlal 
Kothamba Ta Lunawada ,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3866 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hetalkumar Prajapati, Advocate 
Sh. Prabhudas 
3.B.2 D K Park Society Near Rupali Naher Bhatar 
Road,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3867 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Archana Rohitkumar Patel, Advocate 
Sh. Rohitkumar Manilal Patel 
4, Amarpali Row House Opp. Tejas School Big 
Daddy Road, Bopal,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3868 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rakesh Manubhai Barvaliya, Advocate 
Sh. Manubhai Ranabhai Barvaliya 
38 Krushna Nagar Varachha Raod 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3869 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Alpeshkumar Bhikhubhai Parekh, Advocate 
Sh. Bhikhubhai A Parekh 
233 1368 Gayatrinagar Ghb Chandkheda 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3870 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Komal Bipinchandra Trivedi, Advocate 
Sh. Bipinchandra 
73, Jeevandeep Row House Drive.In Cinema 
Road, Tv Tower, Thaltej 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3871 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vishmay Hasmukhlal Modi, Advocate 
Sh. Hasmukhlal Gulabdas Modi 
7.3436 Opp Swaminarayan Temple Nr Bank Of 
India Rampura Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3872 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nirmal Rameshchandra Sheth, Advocate 
Sh. Rameshchandra Mohanlal Sheth 
304 Dhanrajni Building Nr Imperial Hotel Dr. 
Yagnik Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3873 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dhanlaxmi Maganbhai Sethiya, Advocate 
Sh. Maganbhai 
101, Deluxe Tower Nr Jalaram Society Panch 
Hatdi Chowk,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3874 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manhar Patel, Advocate 
Sh. Sukhlal Patel 
F2 Sujata Flats Rajasthan Hospital Road 
Shahibaug,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3875 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sheetal Rameshchandra Bhatt, Advocate 
Sh. Rameshchandra Jayantilal Bhatt 
B.1.102,Pushkar Residency Bh. Annpurna Hotel 
Jashodanagar,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3876 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Miteshkumar Balubhai Chaudahri, Advocate 
Sh. Balubhai Dursinhbhai Chaudhari 
Plot No 6 Mahadev Nagar Society Musa Road 
Village Panvadi Ta Vyara,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3877 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharat Mahendra Thacker, Advocate 
Sh. Mahendra Damji Thacker 
House No 15 Ilark Homes Prisha Park 
Mundra,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3878 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Zahirkhan Hasankhan Pathan, Advocate 
Sh. Hasankhan Pathan 
Memonwada Opp. Matam Ota 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3879 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Upadhyay Prafulkumar Vasantbhai, Advocate 
Sh. Upadhyay Vasantbhai Bhanushankar 
Gaytri, Sardarpara, Street No 1, Joshipura, 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3880 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rabari Kalpeshkumar Versinh, Advocate 
Sh. Rabari Versinh Ramjibhai 
B 48 Vrajdham Society Opp Kamlanagar Ajwa 
Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3881 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mohammedsalim Ibrahimbhai Shaikh, Advocate 
Sh. Ibrahimbhai A Shaikh 
4th Floor Talha Plaza Near Machhipir Dargah 
Medani Vad Jamalpur 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3882 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hareshkumar Keshavbhai Prajapati, Advocate 
Sh. Keshavbhai Kanjibhai Prajapati 
103, 1st Floor, Matru Ashish Apartment 
Nandanvan Society, Near Bapa Sitaram Chowk, 
Katargam,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3883 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shaikh Mohammedrafiq Yusufbhai, Advocate 
Sh. Yusufbhai Shaikh 
7 A S Garden Nr Makhdum Nagar Opp Ziya 
Masjid Vatva Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3884 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Abhishek Sumanbhai Chaudhari, Advocate 
Sh. Sumanbhai Manilal Chaudhari 
Sai Krupa Unai Road Vyara Near Old Bus Stand 
Near Swami Narayan Mandir,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3885 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Pareshbhai Mangubhai, Advocate 
Sh. Mangubhai 
16 Samusar Road Karanj Ta Mandvi Dist 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3886 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Sheetalben Somabhai, Advocate 
Sh. Chauhan Somabhai 
118 Shivashish Park Station Road At Halol 
Halol,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3887 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhaktiben Jitendrakumar Shah, Advocate 
Sh. Jitendrakumar Kantilal Shah 
Khedavad Ni Khadki Dakor Dakor,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3888 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pujara Hetalkumar Mahendrabhai, Advocate 
Sh. Mahendrabhai 
21, Harishkunj Society Near Vejalpur Bus Stop 
Vejalpur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3889 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hemlata Alias Lata Shatilal Patel, Advocate 
Sh. Shantilal M. Patel 
29 Umiya Vijay Society Satellite Road Near 
Shivranjani Brts Bus Stop Shivranjani Char 
Rasta,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3890 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Vijaysinh Randhirbhai, Advocate 
Sh. Randhirbhai 
Brahman Sheri, Nr. Shakti Nagar, Dabhor Road, 
Veraval,Gir Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3891 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pandya Digantkumar Sureshchandra, Advocate 
Sh. Pandya Sureshchandra Parsottam 
Samada Valu Faliyu At Po Dakor Ta Thasra Dist 
Kheda,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3892 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shatishkumar Govindbhai Chaudhari, Advocate 
Sh. Govindbhai 
Vallabhnagar,Areth Ta Mandvi Dist 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3893 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shekh Mumtaj Ismailbhai, Advocate 
Sh. Shek Ismailbhai Remubhai 
Langa Wada, Near Tanki Bhoi Wada Opp Masjid 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3894 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dabhi Ramubhai Lakhamanbhai, Advocate 
Sh. Lakhamanbhai Dabhi 
Chota Puri Mandi Holyday Road 
Chorwad,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3895 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Khaniya Haresh Pithabhai, Advocate 
Sh. Pithabhai Khaniya 
Nr. Bank Amarapur Gir 
Maliya,Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3896 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chaudhari Keshubhai Narsangbhai, Advocate 
Sh. Narsangbhai 
Khatoda Vadnagar Vadnagar ,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3897 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Saraya Hareshkumar Mulchand, Advocate 
Sh. Mulchand 
Vijay Pole Panjra Pole Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3898 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Upadhyay Manishkumar Vasudevbhai, Advocate 
Sh. Vasudevbhai 
Friend Society Dhrangadhra Dist 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3899 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mehulkumar Amrutlal Kapadia, Advocate 
Sh. Amrutlal 
Soni Street Mandvi Ta Mandvi Dist 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3900 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhalgariya Raymal Valingbhai, Advocate 
Sh. Bhalgariya Valingbhai 
Latho Daninadi Ambecha Malia 
Hatina,Dist.Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3901 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rachna Satvik Sutaria, Advocate 
Sh. Dineshchandra Govindlal Shah 
26 Amruta Park Behind Vidya Vihar School 
Subhanpura,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3902 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rakesh Ashokbhai Shah, Advocate 
Sh. Ashokbhai Mangaldas Shah 
A.28, Prabhuli Society, Behind Hiranagar, Harni 
Road, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3903 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makarani Mohmadirshad Ahmadbhai, Advocate 
Sh. Ahmadbhai 
Mulla Saheb Ni Deli Kasba Sheri 
Dhrangadhra,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3904 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tushar Martandrao Rane, Advocate 
Sh. Martandrao Trimbakrao Rane 
5.A, Nar Narayan Society, Near Panchamrut Flats, 
Behind T.B. Hospital Gotri Road, 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3905 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dimpy Mahendrakumar Sathwara, Advocate 
Sh. Mahendrakumar Kantilal Sathwara 
A.2, Govindrao Park Society, Ayurvedic Tran 
Rasta, Ajwa Road, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3906 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vyas Hetkumar Kishorchandra, Advocate 
Sh. Kishorchandra 
2 Gokul Society Behind Bus Stand 
Dhrangadhra,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3907 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Anandrav Victorbhai Virola, Advocate 
Sh. Victorbhai M. Virola 
D.61, Satyanarayan Township T.P..13, Chhani 
Jakat Naka, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3908 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vohra Ikram Ganibhai, Advocate 
Sh. Ganibhai Ibrahimbhai 
06,Shreeji Nagar Society Nr. Silver Park,100 Ft. 
Road Bh Fatima Masjid,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3909 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dilipbhai Dosalbhai Vala, Advocate 
Sh. Dosalbhai 
At Vekariya Ta Visavadaar Di 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3910 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dineshkumar Suraji Khant, Advocate 
Sh. Suraji 
At.Po.Valad Ta.Gandhinagar 
Dist.Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3911 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Raval Rajendrakumar Maneklal, Advocate 
Sh. Maneklal 
At.Po.Giyod Ta.Gandhinagar 
Dist.Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3912 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayshri Ajit Bhoite, Advocate 
Sh. Hanmantrao Dadasaheb Chavan 
A.7, Shree Vandan Duplex Opp. Vihar Cinema, 
Pratap Nagar Road, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3913 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Girishkumar Natubhai, Advocate 
Sh. Patel Natubhai Shankarbhai 
Dalapura Court Road At Po Dakor Ta 
Thasra,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3914 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harshadbhai Manubhai Parmar, Advocate 
Sh. Manubhai Chhaganbhai Parmar 
C 49 Krishnadham Society Vasna Road 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3915 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nagendraray Shambhuray Bhumihar, Advocate 
Sh. Shambhuray 
C.21 Sector.3 Nandigramsociety Opp. 
Nobalnagar Po.Kubernagar Nana 
Chiloda,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3916 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sanjaykumar Jagdishchandra Joshi, Advocate 
Sh. Jagdishchandra Harishchandra Joshi 
House No.B.82,Karmjyot Society Bh Geb Sub 
Station Nr Rameshwar Vidhyalay Gotri Road 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3917 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhaveshkumar Vinodchandra Contractor, Advocate 
Sh. Vinodchnadra 
B,29 Saranagar Co. Op. Hou. Society Opp. Yesh 
Complex Gotri Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3918 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ritenkumar Gopalbhai Rana, Advocate 
Sh. Gopalbhai Kalidas Rana 
Mahadev Society Asha Nagar 
Navsari,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3919 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jadav Dineshbhai Paljibhai, Advocate 
Sh. Paljibhai 
Juni Kharavad Haripar Road 
Dhrangadhra,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3920 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Alkesh K Parikh, Advocate 
Sh. Krushnakant Parikh 
Vraj Vihar Appartment Chakaliya Road 
Dahod,Dohad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3921 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Ishvarbhai Gandabhai, Advocate 
Sh. Gandabhai 
At Rajgadh Ta Dhrangadhra Dist 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3922 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Karanavat Kantibhai Narshihbhai, Advocate 
Sh. Karanavat Narsinhbhai Haribhai 
Karanavatvas Umiyapura Village .Sundha, Ta. 
Palanpur,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3923 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shah Rameshchandra Manilal, Advocate 
Sh. Manilal 
B 50 Mangal Darshan Society Zadeshwar Road 
Behind Chamunda Mata 
Temple,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3924 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sindhav Jaypalsinh Bhikhubhai, Advocate 
Sh. Sindhav Bhikhubhai Karshanbhai 
Parekh Street , Vihat Chowk , Sayla 
,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3925 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vasant Hirabhai Parmar, Advocate 
Sh. Hirabhai Parmar 
At And Post Tajpura Vankarvas Padra 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3926 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shailendrasinh, Advocate 
Sh. Surendrasinh 
3 Shital Society Mandav Road 
Dahod,Dohad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3927 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Upadhyay Mahiman Umedlal, Advocate 
Sh. Umedlal 
Tower Chowk Chotila Taluka 
Chotila,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3928 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Himanshu Vinodchandra Gajjar, Advocate 
Sh. Vinodchandra Chhotubhai Gajjar 
354, Sant Tukaram Society, Section . 6, Opp. 
State Bank Of India, Palanpura Jakatnaka, Pal 
Road,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3929 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Upadhyay Ratanlal Mangilal, Advocate 
Sh. Upadhyay Mangilal Badrilal 
At Kakarna Muvada, Po Derol Station Ta Kalol 
Kalol,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3930 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pragnaben Anantrai Dave, Advocate 
Sh. Anantrai Dave 
133 Narnarayan Society Near Daxini Society 
Maninagar Ahmedabad ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3931 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kamlesh Laxmanbhai Shroff, Advocate 
Sh. Laxmanbhai Narottambhai Solanki 
B 702 Premium Heights Opp Chala Mukhya 
Shala Chikuwadi Dungar Faliya Vapi Daman 
Main Road Chala,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3932 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shrimali Mukundkumar Shamaldas, Advocate 
Sh. Shrimali Shamaldas Dharamdas 
At.Post.Kahipur Shrimali Vas 
Ta.Vadnagar,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3933 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhatt Jitendra Himatlal, Advocate 
Sh. Himatlal 
Friend Society Opp Rokadiya Temple 
Dhrangadhra,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3934 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Khimji Bavjibhai Solanki, Advocate 
Sh. Bavjibhai 
At Nyara Po Khambhala Tal Paddhari Dist 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3935 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gaurav Manharkumar Jayswal, Advocate 
Sh. Manharkumar Shivprasad Jayswal 
18 Sunset Bungalows Near Hotel Neesa Grand 
Cambay Gulab Tower Road 
Thaltej,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3936 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sanjay Jagmalbhai Bharvadiya, Advocate 
Sh. Jagmalbhai 
At Bileshwar Tal Ranavav Dist 
Porbandar,Porbandar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3937 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hitendrasinh Parmar, Advocate 
Sh. Pratapsinh Bhimsinh Parmar 
Matruchhaya Niwas At Po Dabka Taluka 
Padra,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3938 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharatbharathi Bhikhabharathi Goswami, Advocate 
Sh. Bhikhabharathi 
At. Madana. Dangiya Ta. Palanpur Dist. 
Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3939 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pratapsinh Shivchandrasinh Sharma, Advocate 
Sh. Shivchandrasinh 
At Ushker Ramkund Post Munjlav Ta Mandvi 
Dist Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3940 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Raval Rajivkumar Premubhai, Advocate 
Sh. Premubhai 
Rangubadadas Streets Near Jain Temple Kheralu 
At.Po.Ta.Kheralu 
Dist.Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3941 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rameshchandrasinh Dahyabhai Parmar, Advocate 
Sh. Dahyabhai Fatabhai Parmar 
At Pipalia Po Chaliyar Ta Desar Dist 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3942 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ankurkumar Anilbhai Garange, Advocate 
Sh. Anilbhai Garange 
9 Single Chawl Chharanagar Kubernagar 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3943 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parekh Alpaben, Advocate 
Sh. Ghanshyambhai 
B.304,Anandvan Flat,Near Borsad Chokdi Anand 
Sojitra Road Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3944 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Jayshreeben Pratapsinh, Advocate 
Sh. Parmar Pratapsinh Parvatsinh 
19, Ram Krupa Society Station Road, Kalol,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3945 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharatkumar Nalinkant Dave, Advocate 
Sh. Nalinkant 
Dave Chawk, 25 Radhavallabh Colony Nr Durga 
School, Maninagar 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3946 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hitesh Avasthi, Advocate 
Sh. Bhavarlal 
81.82 Mahadev Nagar.2 Nana Varachha, Near 
Maharana Pratap Udhyan Varachha 
Road,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3947 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Hareshkumar Dalaji, Advocate 
Sh. Dalaji 
Vasna Juna Deesa Ta Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3948 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakkar Denil Atulbhai, Advocate 
Sh. Thakkar Atulbhai Narendrabhai 
B.503, Sargam Complex Opp. Bhulka Bhavan 
School Above Siddhi Auto, Adajan,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3949 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gelot Ashokkumar Mafaji, Advocate 
Sh. Mafaji 
At Genaji Goliya Post Bhadath Ta Deesa,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3950 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amarsing Parthiji Solanki, Advocate 
Sh. Parthiji 
At. Magarvada Ta. Vadgam Dist. 
Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3951 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Khasmani Gabharubhai Govindbhai, Advocate 
Sh. Govindbhai 
Chitrakut Dham 2 Than Road Chotila Taluka 
Chotila,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3952 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Visabhai Vadhabhai, Advocate 
Sh. Patel Vadhabhai Somabhai 
At.Po.Jadiya Ta.Dhanera Dist .Banaskantha,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3953 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Meman Shejadbhai Yusufbhai, Advocate 
Sh. Meman Yusufbhai Mahammadbhai 
Near Hdfc Bank Kawant Road At Po Ta Naswadi 
Dist Chhota Udepur,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3954 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mital Gambhirsinh Kapletiya, Advocate 
Sh. Gambhirsinh Dharmasinh Kapletiya 
29, Shivam Nrutya Cultural Academy, Opp Jagan 
Park, Chala ,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3955 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Krina Shaileshbhai Shah, Advocate 
Sh. Shaileshbhai F Shah 
C 115 Aaviskar Apartment Maktampur Road 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3956 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pankaj Kanubhai Brahmbhatt, Advocate 
Sh. Kanubhai Naranbhai Brahmbhatt 
57_448, Kalapinagar, Near Umiyanagar, Civil 
Hospital Road Asarwa,,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3957 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshila Tarachand Gumane, Advocate 
Sh. Tarachand Fatiyabhai Gumane 
G.502, Starling Heights, Palanpura Patiya, Ugat 
Canel Road, Jahangirabad,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3958 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Govindbhai Varvabhai Sisotiya, Advocate 
Sh. Varvabhai Ranmalbhai Sisotiya 
At Mota Kalavad Ta Bhanvad Dist Devbhumi 
Dwarka,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3959 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Ishwarlal Nagabhai, Advocate 
Sh. Patel Nagabhai Bhanabhai 
At.Po.Thavar Ta.Dhanera Dist.Banaskantha,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3960 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Bharatbhai Kanubhai, Advocate 
Sh. Kanubhai 
Gopi Talavadi Road Ta Nadiad 
Vadtal,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3961 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vasava Amarsang Sanabhai, Advocate 
Sh. Sanabhai G Vasava 
Mota Bhilwada Tankaria Post. 
Tankaria,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3962 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gaurav Arun Bade, Advocate 
Sh. Arun Bade 
102,Goldenpark Apartment,Luhar Falia, Near 
Katargam Police Station,Katargam,Surat 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3963 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nareshbhai Uttambhai Patel, Advocate 
Sh. Uttambhai Manilal Patel 
Salvav Budhana Faliya Ta Vapi,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3964 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijaykumar Maganbhai Patel, Advocate 
Sh. Maganbhai Manchhubhai Patel 
At Post Balitha Vav Faliya Via 
Vapi,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3965 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kalpesh Shantilal Patel, Advocate 
Sh. Shantilal S Patel 
304 Pavan Appartment Nr Mohannagar Society 
Naroda Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3966 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Khant Meena Bhimabhai, Advocate 
Sh. Bhimabhai 
Paniyavas Desaivado Kheralu At.Po.Ta.Kheralu 
Dist.Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3967 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pradeepkumar Ghanshyambhai Vyas, Advocate 
Sh. Ghanshyambhai Vyas 
Park Wood 204 2nd Floor Oak Wood Tower Opp 
Jalanand Township Panchavati Gorwa 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3968 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Krina Kantilal, Advocate 
Sh. Patel Kantilal Dhanjibhai 
Rentlav Vadi Faliya Udwada R S Ta 
Pardi,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3969 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parekh Amarishkumar Ramanlal, Advocate 
Sh. Ramanlal R Parekh 
Druvi House No 1 Shrushti Housing At Po Vavdi 
Buzrg Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3970 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chaudhari Dhirendrakumar Natubhai, Advocate 
Sh. Natubhai 
At Po. Vankala Station Faliyu Ta. 
Dolvan,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3971 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Naran Ramshi Dangar, Advocate 
Sh. Ramshi Punabhai Dangar 
To Karshanpar Po Moti Gop Ta Jamjodhpur Dist 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3972 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharmistha Jagadishbhai Joshi, Advocate 
Sh. Jagadishbhai Joshi 
7 Jaldeep Appartment Talav Gate 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3973 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vishalkumar Dineshbhai Tailor, Advocate 
Sh. Dineshbhai Jayantilal Tailor 
Shiv Krupa House Near Lalbhai Park College 
Road Killa Pardi,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3974 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijay Prabhatbhai Chauhan, Advocate 
Sh. Prabhatbhai Chauhan 
M G Road Opp Post Office ,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3975 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bagadiya Rajesh Rasikbhai, Advocate 
Sh. Bagadiya Rasikbhai Bhikhalal 
Plot No 2 Jayjanta Society Near Vivekanand 
Society Paliyad Road Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3976 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhupeshkumar Pahadsinh Vasava, Advocate 
Sh. Pahadsinh R Vasava 
A 28 Ambikanagar Nr Anandnagar 
Shaktinath,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3977 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shrimali Harshadkumar Baldevbhai, Advocate 
Sh. Baldevbhai 
Indiranagar Near Water Tank Deesa,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3978 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Usmangani Gulam Madha, Advocate 
Sh. Gulam U Madha 
Patanwadia Street Post Zanghar Via Nabipur Ta 
Dist Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3979 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Soni Prakashbhai Jethaji, Advocate 
Sh. Soni Jethaji 
Navi Bajar Near Ashapura Society At And Po. 
Deodar Ta.Deodar,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3980 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Jayantibhai Jivanbhai, Advocate 
Sh. Jivanbhai Dahyabhai Surti 
112 Nil Madhav Residency Diva Road 
Ankleshwar,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3981 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Harshad Shivrambhai, Advocate 
Sh. Shivrambhai 
66 16 Prerna Soc Near Ramini Chali Rakhial 
Road,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3982 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhagat Chiragkumar Sureshchandra, Advocate 
Sh. Bhagat Sureshchandra Gokalbhai 
C.14, Ganesh Park, Beside Kedardham Society, 
Manjalpur,,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3983 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Girirajsinh Dosubha Parmar, Advocate 
Sh. Dosubha 
To Thangadh Darbargadh Street Tal Thangadh 
Dist Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3984 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukeshbhai Somabhai Parmar, Advocate 
Sh. Parmar Somabhai Chotabhai 
Kabir Ashram Joshipura Vistar At Salnun 
Vanta,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3985 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Reenaben Shantilal Patel, Advocate 
Sh. Shantilal Manchhubhai Patel 
3, Radhika Row House Ghanteshwar Nagar 
Orvad Post Udvada R.S.,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3986 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Brahmbhatt Pankajkumar Jayantilal, Advocate 
Sh. Jayantilal 
Moto Brahmbhattvas Kheralu At.Po.Ta.Kheralu 
Dist.Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3987 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhimjibhai Premjibhai Malaviya, Advocate 
Sh. Premjibhai Popatbhai Malaviya 
34 Gokuldham Raw House Sudama Chowk Mota 
Varachha Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3988 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukeshbhai Bhikhubhai Halpati, Advocate 
Sh. Bhikhubhai Chhaganbhai Halpati 
Paththariya Faliya At.Post.Salej 
Ta.Gandevi,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3989 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prakash Manilal Pandya, Advocate 
Sh. Manilal 
Matangi Krupa 30 Feet Navdurga Road Nr, 
Rameshwar Mandir Kothariya 
Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3990 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Jaitunkumar Narendrabhai, Advocate 
Sh. Narendrabhai Patel 
49 Shala Pole Kachhiyawad Godhra 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3991 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Anand Biharilal, Advocate 
Sh. Biharilal Joshi 
Sardhar Haveli Haveli Chowk At . 
Sardhar,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3992 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tanojkumar Ishwarbhai Parmar, Advocate 
Sh. Ishwarbhai Gomanbhai Parmar 
At. . Post. Taluka Mangrol, District Surat 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3993 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Madhad Ravjibhai Danabhai, Advocate 
Sh. Danabhai 
Western Park Soceity Street No 4 Block No 10 
Chital Road Amreli,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3994 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Brahmbhatt Gitaben Somabhai, Advocate 
Sh. Brahmbhatt Somabhai Ramabhai 
19 Kalyan Nagar Soceity Out Side Shahpur Near 
Fire Brigede Shahpur 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3995 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayrajsinh Balvantsinh Jadeja, Advocate 
Sh. Balvantsinh Kalyansinh Jadeja 
Tagore Society Block No 12 New Junction Road 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3996 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajnikant Samualbhai Parmar, Advocate 
Sh. Samualbhai Bavjibhai Parmar 
A.13 Shreyas Society St.Xaviers Road Nr.Railway 
Ground At.Ta.Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3997 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Bharatkumar Prahladbhai, Advocate 
Sh. Prahladbhai 
At Po Mitha Dharva Ta Chanasma ,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3998 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijay Babubhai Patel, Advocate 
Sh. Babubhai Mohanbhai Patel 
B 12 Sagar Society Nr Kamal Park Society L H 
Road Kapodra Varachha,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 3999 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Stuti Rasiklal Trivedi, Advocate 
Sh. Rasiklal Bhaishankar Trivedi 
Co, Dakshaben L. Tank, Tejanki, Mehulnagar 
Street No 6, Mahadev Krupa Street, 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4000 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipali Shyamsundar Trivedi, Advocate 
Sh. Shyamsundar 
23 271 Netaji Nagar Meghani Nagar 
Ahemedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4001 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ravat Divyakant Bhikhabhai, Advocate 
Sh. Ravat Bhikhabhai Sedhabhai 
At.Po.Kundel Ta.Danta Dist.Banaskantha,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4002 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Balbhadrakumar Chhaganlal Parmar, Advocate 
Sh. Chhaganlal N Parmar 
223.4720, Vikasnagar, Vasantnagar Township, 
Oganaj Road,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4003 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Navalsinh Sonaji, Advocate 
Sh. Vaghela Sonaji 
At And Po.Lavana Ta.Lakhani Banaskantha,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4004 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sureshkumar Prahladji Sankhala, Advocate 
Sh. Prahladji 
At Vasda Post Ranpur Ta Deesa,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4005 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajubhai Jesingbhai Bharwad, Advocate 
Sh. Jesingbhai Bharwad 
17 Javaharnagar Society Near Kumarshala 
Naroda,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4006 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kamnani Kanaiyalal Sejumal, Advocate 
Sh. Sejumal Kamnani 
17 Green Park Society Ankleshwar Mahadev 
Road Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4007 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tholiya Mahipatbhai Vahanbhai, Advocate 
Sh. Tholiya Vahanbhai Nanubhai 
At Salaiya Ta Botad Dist Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4008 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hala Badrudin Vishalbhai, Advocate 
Sh. Vishalbhai Jushabbhai Hala 
At.Chhatar Ta.Tankara Dist.Morbi,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4009 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nileshkumar Dhirajlal Somaiya, Advocate 
Sh. Dhirajlal Amarshi Somaiya 
Block No..D.28 Aalap Green City Raiya 
Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4010 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jagrutiben Naraharibhai Bhatt, Advocate 
Sh. Naraharibhai 
Sutharvas Sahjanand Khadki Dhamasana 
Ta.Kalol,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4011 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Geeta Vasantlal Joshi, Advocate 
Sh. Vasantlal Anandji Joshi 
Plot No. 263, Survey No. 94 Siddheshwar Park, 
Village Meghpar Kumbhardi Taluka 
Anjar,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4012 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Faizneen Aliasgar Motiwala, Advocate 
Sh. Nadeali Kurbanhusein Kanjariwala 
A 21 Bhanujyot Society Ajwa Road 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4013 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sisodiya Udaysinh Jivabhai, Advocate 
Sh. Jivabhai 
Behind Pirbapa Ni Darga, At. Maliya Hatina 
,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4014 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Neeta Jagdishbhai Parneriya, Advocate 
Sh. Jagdishbhai Chhotalal Parneriya 
7.637 Ram Baug, Rampura, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4015 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dolatsinh Abhesinh Rana, Advocate 
Sh. Abhesinh J Rana 
At Po Tanchha Ta Amod 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4016 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Darji Sangitaben Somabhai, Advocate 
Sh. Somabhai 
Gaurav Sadan Civil Court Road Kheralu 
At.Po.Ta.Kheralu 
Dist.Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4017 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pravin Ukabhai Parghi, Advocate 
Sh. Ukabhai Parghi 
Sarjibhai Ni Chali Behind Gyanyagna High 
School Out Side Shahpur Gate 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4018 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jambukiya Harshadbhai Ganpatbhai, Advocate 
Sh. Ganpatbhai 
At . Mayapur Post . Tikar Ran Ta . 
Halvad,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4019 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hemantkumar Dineshchandra Panchal, Advocate 
Sh. Dineshchandra Panchal 
190 Laxmi Nagar Raliyati Road 
Dohad,Dohad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4020 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makani Hansa Dungarbhai, Advocate 
Sh. Makani Dungarbhai Kadvabhai 
1.Keshav Complex, 2nd Floor, Market Yard Road, 
Near. Hotel Avadh Amreli,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4021 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Vinaysinh Jamatsinh, Advocate 
Sh. Jamatsinh 
At.Pasvadal Po.Pasvadal Ta.Vadgam,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4022 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ankurkumar Bhogilal Joshi, Advocate 
Sh. Bhogilal 
Brahman Vas, Mansarovar Road Behind. Civil 
Hospital Palanpur,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4023 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Rinkuben Daxeshkumar, Advocate 
Sh. Rajeshbhai 
21 Vijay Khadki Near Old Police Chowki Kaligam 
Sabarmati,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4024 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kazi Rasidbhai Usmanbhai, Advocate 
Sh. Usmanbhai 
At Sami Ta Sami ,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4025 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sangita Krishnakumar Malap, Advocate 
Sh. Mahadev Daulat Jadhav 
Pratapnagar Nr. Dabhoi Crossing Road 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4026 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhupesh Premjibhai Pamar, Advocate 
Sh. Premjibhai 
Ambaji Krupa Kastabhanjan St No 2 Nr Lakh 
Bunglow Gandhigram Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4027 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nat Miyalal Chandubhai, Advocate 
Sh. Nat Chandubhai Galabbhai 
At Po Vandeli Dhamni Faliya Ta Morva Hadaf 
Dist Panchmahal,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4028 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Soni Teena Ratanlal, Advocate 
Sh. Ratanlal 
House No 228 Dolatgunj Bazar Gaushala 
Road,Dohad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4029 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hardikkumar Vrajlal Vekariya, Advocate 
Sh. Vrajlal Virjibhai Vekariya 
304, Mudit Hights , Nr Ashtha Avenue Opp, 
Gokul Mathura Apt , Ayodhya Chowk 150 Feet 
Ring Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4030 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Ramjibhai Chandubhai, Advocate 
Sh. Makwana Chandubhai 
Old Bus Station Deodar Ta.Deodar,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4031 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Karabhai Karshanbhai Shingarakhiya, Advocate 
Sh. Krashanbhai Ranabhai Shingarakhiya 
Shiv Shakti Old Vankarvas Opp Ghelabhai Muru 
Chhaya Porbandar,Porbandar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4032 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Kishorkumar Bhikhubhai, Advocate 
Sh. Bhikhubhai Bavjibhai Rathod 
Singi Faliyu Vyara Ta Vyara Dist 
Tapi,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4033 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Vipulkumar Prabodhkumar, Advocate 
Sh. Prabodhkumar 
Bhrahman Faliyu Khanpur Ta 
Kanpur,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4034 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nogoh Odharbhai Jorabhai, Advocate 
Sh. Nogoh Jorabhai Karshanbhai 
At Sundha Post Mota Ta Palanpur,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4035 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gorasiya Jayshri Dhirajlal, Advocate 
Sh. Gorasiya Dhirajlal Jadavjibhai 
At . Ravatpara, Visavadar Road, Bilkha, Ta . 
Junagadh Dist . Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4036 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dabhi Paresh Laxmanbhai, Advocate 
Sh. Laxmanbhai 
Khadi Faliya Marwadi Vas Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4037 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jigishaben Hemantkumar Mistry, Advocate 
Sh. Jayantilal Dalpatbhai Panchal 
Vastu Rajput Faliya Near Gupta Hospitle 
Bardoli,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4038 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Paresh Matulal Dave, Advocate 
Sh. Matulal Jayantilal Dave 
A 3 201, Valancia Courtyard Opp Luvkush 
Society Vadsar Road Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4039 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rakeshkumar Fakirbhai Patel, Advocate 
Sh. Fakirbhai Jivabhai Patel 
Shekhdi Jesarva Road Arjanpura Society At. 
Petlad, Ta.Petlad,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4040 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Trivedi Prashant Rashmikant, Advocate 
Sh. Rashmikant J Trivedi 
34 Sharda Kunj Society Nr New Vikas Gruh Paldi 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4041 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shaileshkumar Sukhabhai Patel, Advocate 
Sh. Sukhabhai Dajibhai Patel 
At Post Khergam Shamla Faliya ,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4042 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakor Madhusudansinh Prahladji, Advocate 
Sh. Thakor Prahladji 
At And Post.Sipor Ta.Vadnagar 
,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4043 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vyas Pareshkumar Mansukhlal, Advocate 
Sh. Mansukhlal Bhaishankar Vyas 
Shivam , Dharam Nagar 3 Nr, Sterling Hospital 
Bh, Maruti Perfect Show Room 150 Ring Road 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4044 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jignesh Janakkumar Jani, Advocate 
Sh. Janakkumar Ratilal Jani 
5.1205, Haripura Main Road Shivdattshukla 
Marg, Near Bhavani Vad,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4045 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahmadhanif Ganibhai Katariya, Advocate 
Sh. Ganibhai Daudbhai Katariya 
5.Nehrunagar Raiya Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4046 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manojkumar Bharatkumar Mehta, Advocate 
Sh. Bharatkumar 
31, Asha Society, College Road, At . Kalol, Taluko 
. Kalol, Dist . Gandhingar,,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4047 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pandya Bhargav Jitendrabhai, Advocate 
Sh. Pandya Jitendrabhai Bhaishankarbhai 
Chandramauli, J D Pathak Plot, Near Gunatit 
Nagar, Behind Malviya Nagar, 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4048 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Maru Manoj Tidabhai, Advocate 
Sh. Tidabhai 
Chamunda Krupa Patel Colony Street 8 Road No. 
3,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4049 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakar Kaushikkumar Jayantilal, Advocate 
Sh. Thakar Jayantilal Damodar 
I 7 Vishvakarma Tenament Near Mahalaxmi 
Society Ajwa Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4050 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayswal Alpeshkumar Navnitlal, Advocate 
Sh. Navnitlal 
Shrimalivado Opp Visama Society Kheralu 
At.Po.Ta.Kheralu 
Dist.Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4051 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Chiragbhai Dashrathbhai, Advocate 
Sh. Dashrathbhai 
Shrikirshna Farm At.Po.Dabhoda 
Ta.Dist.Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4052 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Munshi Bilkis Gulamalibhai, Advocate 
Sh. Gulamalibhai 
Plot No 68.1 Ashiyana Society Behind Amrut 
Bazar, Near Bus Stand, 
Mahuva,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4053 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashish Dhairyaprasad Zala, Advocate 
Sh. Dhairyaprasad Harsukhprasad Zala 
Flat No 102 Nandanvan C1 Appartment 
Nandanvan Society Nr. Raiya Circle 150 Feet 
Ring Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4054 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hathila Jayeshbhai Nevabhai, Advocate 
Sh. Nevabhai Hathila 
22 Uttamnagar Society Behind Marketing Yard 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4055 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mehta Mamtaben Narendrakumar, Advocate 
Sh. Mehta Narendrakumar Jayshankar 
Ganga Nagar Society Behind Gayatri Temple At 
Po Dakor Ta Thasra,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4056 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghera Ashokkumar Amarshibhai, Advocate 
Sh. Amarshibhai 
At . Dhrol, Dr. Ambedkarnagar, Kharva 
Road,,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4057 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Vinaykumar Haribhai, Advocate 
Sh. Rathod Haribhai Revabhai 
80 Feet Road, Near Nadoda Boarding, Gayatri 
Park, Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4058 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Alka Yashvantrao Jadhav, Advocate 
Sh. Yashvantrao Jadhav 
Gheekanta Harpale Wada Nagar Wada Shak 
Market Raopura Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4059 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jigisha Natvarbhai Prajapati, Advocate 
Sh. Natvarbhai Ramabhai Prajapati 
Kankuba Ramnivas Near Girl School 
Adalaj,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4060 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dalvadi Karshan Ishvarlal, Advocate 
Sh. Ishvarlal 
Chotrafali Halvad Ta . Halvad,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4061 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahavirsinh Babuji Thakor, Advocate 
Sh. Babuji 
At Po.Chitrasani Ta.Palanpur Banaskantha,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4062 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Virendra Mansukhlal Kanabar, Advocate 
Sh. Mansukhlal 
Parekh Sheri, At. Malia Hatina ,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4063 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pratap Ramsing Vaghela, Advocate 
Sh. Ramsing 
Opp Gidc Visvakarmanagar Railway Station Road 
Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4064 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harendra Vijaykar Dave, Advocate 
Sh. Vijaykar H Dave 
7 Madhuram Appartment, Pranav Society 
Jawahar Chowk, Maninagar 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4065 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Navneet Ganeshbhai Khunt, Advocate 
Sh. Ganeshbhai 
To Pedhla Tal Jetpur Dist Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4066 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ajay Kanubhai Shrivastava, Advocate 
Sh. Kanubhai Vitthalbhai Parmar 
B.68, Samarpan Society, Halol Road, Alikherva, 
At. Post. Bodeli,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4067 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shardaben Ajubhai Dabhi, Advocate 
Sh. Ajubhai Mangabhai Dabhi 
Near Nanu Bus Stop Rajkamal Chowk 
Amreli,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4068 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Desai Bharatbhai Varvabhai, Advocate 
Sh. Desai Varvabhai Haribhai 
At And Po.Khimana Ta.Kankrej 
Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4069 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Khakhar Vijaykumar Amrutlal, Advocate 
Sh. Amrutlal 
Avani Apartment Ravi Complex Una Zapa 
Kodinar,Gir Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4070 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukeshkumar Dineshbhai Mistry, Advocate 
Sh. Dineshbhai 
7.A Block B Avani Appartment Keshavnagar 
Subhash Bridge,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4071 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajnikant Natvarlal Patel, Advocate 
Sh. Natvarlal 
Panchkutir Rohit Vas, Gay No Tekro, Nr. School 6 
At . Kalol, Taluko . Kalol, Dist . 
Gandhingar,,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4072 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kureshi Ajijkhan Pirkhan, Advocate 
Sh. Kureshi Pirkhan Ibrahimkhan 
49 Sahilpark Society Gandhinagar Ambaji Link 
Road Visnagar,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4073 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sakariya Nileshkumar Veljibhai, Advocate 
Sh. Nileshkumar Veljibhai Sakariya 
Block No 2 Sradha Puri Street No 5 Lalpark Main 
Road Dhebar Road South Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4074 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shahenazbanu Ibrahimbhai Ghanchi, Advocate 
Sh. Ibrahimbhai Fakirmohammed Ghanchi 
Nr Raval Vas Opp. K.D. Chemist Sarkhej 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4075 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Baria Jaydeepsinh Surendrasinh, Advocate 
Sh. Surendrasinh 
Rajput Faliya Chhotaudepur 
,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4076 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Zala Sahdevsinh Gumansinh, Advocate 
Sh. Gumansinh Chandubha Zala 
4, Vijaypark Society Near Somnath Bus Stand 
Sanand,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4077 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhoi Rajeshkumar Kalidas, Advocate 
Sh. Kalidas 
Janta Colony At Po Kothmba Ta 
Lunawada,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4078 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ajaykumar Jayantilal Tailor, Advocate 
Sh. Jantilal Manilal Tailor 
10.Rutvi Banglow, Vasant Vihar Society, Opp. 
Convent School, Lunsikui, 
Navsari,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4079 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahavirsinh Girirajsinh Rana, Advocate 
Sh. Girirajsinh Halubha Rana 
House No. 2 Shivam Park Nr. Muni Bapu Ashram 
80feet Road Surendranagar . 
363002,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4080 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nakum Sanjaykumar Ghelabhai, Advocate 
Sh. Ghelabhai 
At Soyal Tal Dhrol ,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4081 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jesangbhai Hirabhai Chaudhari, Advocate 
Sh. Hirabhai 
B 309 Sapna Apartment Near Khem Plaza Adarsh 
Highschool Road Patan,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4082 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parikh Purashottam Bhalabhai, Advocate 
Sh. Bhalabhai T Parikh 
Plot No156.2 Sector No.14 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4083 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pathan Irshadahmad Usmankhan, Advocate 
Sh. Pathan Usmankhan Sohelkhan 
Kasba At And Post.Gunja 
Ta.Visnagar,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4084 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sapna Sandipkumar Barot, Advocate 
Sh. Bhagvatprasad 
Plot No.205.2 Suryanarayan Society 
Sector.25,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4085 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Subhash Rajendra Shrivastava, Advocate 
Sh. Rajendra 
26, Indiranagar Society, Opp. G.E.B, Mahendra 
Mill Road, Kalol 382721 Ta . Kalol, Dist . 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4086 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jagrutiben Jaysukhbhai Joshi, Advocate 
Sh. Jaysukhbhai Dhirajbhai Joshi 
Block 17 Gayatri Rasidency Opp Andhshala 
Chital Road,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4087 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manish Vijaybhai Chaudhari, Advocate 
Sh. Vijaybhai Mansingbhai Chaudhari 
18 C Mahadev Nagar 1 Panvadi Vyara Ta Vyara 
Dist Tapi,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4088 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Niral Kiranbhai Rupareliya, Advocate 
Sh. Kiranbhai Hiralal Rupareliya 
Flat No D12 Indraprasth Appartment Near 
Ambika Park Raiya Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4089 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jashumati Anandbhai Vanpariya, Advocate 
Sh. Anandbhai Karmshibhai Vanpariya 
B.12, Shreeji Society, Near Sagar Society, L.H. 
Road,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4090 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jesingbhai Mulabhai Chudasama, Advocate 
Sh. Chudasama Mulabhai 
86 Hanuman Sheri At.Devli Dedani 
Ta.Kodinar,Gir Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4091 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Surendrakumar Saraswat, Advocate 
Sh. Omprakash Saraswat 
B.203, 2nd Floor Vinayak Flats Patal Faliyu 
Parvatgam Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4092 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vyas Pravinchandra Baldevdas, Advocate 
Sh. Baldevdas 
At Navanesada Ta Deesa ,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4093 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayeshkumar Kanjibhai Mer, Advocate 
Sh. Kanjibhai 
Matru Chhaya, 60 Feet Road, Nr. Yoge School, 
Panchvati Colony, Veraval,Gir Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4094 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajendra Dalichand Parekh, Advocate 
Sh. Dalichand Parekh 
102 Polstar Apartment Opp Railway Line 
Gandhigram Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4095 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Raval Snehalkumar Jivatbhai, Advocate 
Sh. Jivatbhai 
Ravalfali Halvad ,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4096 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pallavi Purashottam Parikh, Advocate 
Sh. Manilal C Chauhan 
Plot No.156.2 Sector.14 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4097 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Ajitbhai Ladhabhai, Advocate 
Sh. Solanki Ladhabhai Palabhai 
At.Katuda Ta.Wadhwan 
Dist.Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4098 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhatt Kishorkumar Mansukhlal, Advocate 
Sh. Bhatt Mansukhlal Vallabhram 
Block No 7, Bhagirath Tenament, Nandanvan 
Road, Joshipura Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4099 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manjula Bachubhai Parmar, Advocate 
Sh. Bachubhai Merambhai Parmar 
Bhagvat Para 1912 Vankar Vas Gondal 
Gondal,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4100 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ghanshyam Lakhabhai Hadiya, Advocate 
Sh. Lakhabhai Devatbhai Hadiya 
13.14, Ambikanagar Society, Mahadev Chowk, 
Mota Varachha, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4101 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gandhi Neha Ashokbhai, Advocate 
Sh. Gandhi Ashokbhai Tarachandbhai 
Vishwa 2 Harsiddhidham Society Behind Sterling 
Hospital 150 Feet Ring Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4102 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sanjaydan P Gadhvi, Advocate 
Sh. Pratapdan S Gadhvi 
Sonal.Krupa Banglow Park.Colony 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4103 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jashubhai Lilabhai Desai, Advocate 
Sh. Lilabhai Desai 
10 Khodiyar Nagar Society At.Bareja Ta.Daskroi 
Dist.Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4104 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Daxa Nanji Makwana, Advocate 
Sh. Nanjibhai 
Parishram Vachhara Main Road Dhareshwar 
Nagar Gondal,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4105 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shaileshkumar Kantilal Bhatiya, Advocate 
Sh. Kantilal Ramubhai Bhatiya 
Luhar Faliya Bardoli Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4106 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prakash J. Beshanwala, Advocate 
Sh. Jayendrakumar 
64. Mahavir Nagar Society Opp.Bor Wadi, Diva 
Road, Ankleshwar,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4107 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Javidmiya Abdulbhai Malek, Advocate 
Sh. Abdulbhai 
Nani Malek Vas Tower Chowk Kalol 
Ng,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4108 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kamrunnisha Kadarkhan Pathan, Advocate 
Sh. Kadarkhan U Pathan 
Ruhina Park Near Sarwariya Mosque Opp 
Sarwar Clinic 100 Foot Road 
Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4109 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Panchal Hasmukh Shantilal, Advocate 
Sh. Panchal Shantilal Chunilal 
At Post Aseda Ta Deesa Banaskantha 
Gujarat,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4110 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manish Jayantilal Adecha, Advocate 
Sh. Jayantilal Tokershi Adecha 
7, Panchayat Parivar Society Old Rawalvadi 
Bhuj,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4111 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rakeshbhai Dhanjibhai Rathod, Advocate 
Sh. Dhanjibhai Lallubhai Rathod 
Tekari Faliya, At.Pardipata,Puni 
Tal.Palsana,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4112 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Hitesh Chandulal, Advocate 
Sh. Chandulal 
Bhargavi Society Opp Ghat Darvaja 
Dhrangadhra,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4113 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Mohammad Zuber Ismailbhai, Advocate 
Sh. Ismailbhai 
B.37 Amts Staff Quarters Nr Cng Gas Station 
Behrampura,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4114 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Bachuji Jetaji, Advocate 
Sh. Jetaji 
At Kumpat Post Rajpur Ta Deesa,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4115 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kanaiyalal Kantilal Patel, Advocate 
Sh. Kantilal Patel 
A.20 Tirthnagar Society Near Jogeshwari Society 
C T M Amraiwadi Ahmedabad 
,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4116 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukeshkumar Vinodray Sojitra, Advocate 
Sh. Vinodray 
Plot No 114 Haridarshan Township Nr.Leela 
Udan Flat Airport Road Ruva 
Bhavnagar,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4117 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Vinodkumar Bhojabhai, Advocate 
Sh. Bhojabhai 
At . Sonvadiya, Tal . Jamjodhpur, 
,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4118 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rupal Paritosh Modi, Advocate 
Sh. Prafulchandra Goghari 
11 . Rachna Park Society, Near Pritam . 1 Near 
Navjivan School Kasak,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4119 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Yogeshkumar Dharmshibhai Parmar, Advocate 
Sh. Dharmshibhai Chhaganbhai Parmar 
In Side Nagar Naka Opp Old Govt Hospital 
Bhanvad,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4120 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Brahmbhatt Sureshchandra Kantilal, Advocate 
Sh. Brahmbhatt Kantilal 
20 G Akshardham Township Opp N G School 
Visnagar Road Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4121 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Keyur Dhanjibhai Patel, Advocate 
Sh. Dhanjibhai Khodabhai Patel 
A.24, Siddharth Nagar Society, Simada Gam, 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4122 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sherasia Nizamudin Husenbhai, Advocate 
Sh. Sherasia Husenbhai 
At . Sanosara Ta . Rajkot ,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4123 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Snehalkumar Narendrabhai Patel, Advocate 
Sh. Patel Narendrabhai Mangubhai 
Jin Bazar At Post Netrang Ta 
Netrang,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4124 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Muktaben Madhubhai Baldaniya, Advocate 
Sh. Dhola Rambhai Jivabhai 
Krishna Block No 17,5 Shree Nivedita Nagar 
Co,Opp Housing Society Raiya Telephone 
Exchange Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4125 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Alpaben Dhirajlal Parmar, Advocate 
Sh. Dhirajlal Ichhabhai Parmar 
D.404, Orchid Harmony Bh. Ambe Vidhyalaya, 
Sama Savli Road, Vemali, 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4126 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Babubhai Amjibhai, Advocate 
Sh. Amjibhai Parmar 
Harkundi Ta.Godhra Pin 389340 Dist 
Panchmahals State Guj Harkundi Ta.Godhra Pin 
389340 Dist Panchmahals State Guj Harkundi 
Ta.Godhra Pin 389340 Dist Panchmahals State 
Guj,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4127 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Krupa Prashantkumar Dubey, Advocate 
Sh. Kamleshbhai Laxmikant Vyas 
B.20, Sandeep Society Opposite Airport Harni 
Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4128 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Maheshwari Bhikhalal Samji, Advocate 
Sh. Samjibhai 
297 Shraddha Old Ravalwadi 
Bhuj,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4129 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kailash Bahecharbhai Patel, Advocate 
Sh. Bahecharbhai Patel 
E.303 Galaxy Residenc Near Mangal Murti 
Society Kathvada Road 
Naroda,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4130 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amrutlal Lachhaji Padhiyar, Advocate 
Sh. Lachhaji Pragaji Padhiyar 
At.Malgadh Parabadi Nagar Opp.Parabadi Dairy 
Ta.Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4131 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Sanjay Manikantbhai, Advocate 
Sh. Joshi Manikantbhai 
Gandhi Street Bh Varahi Temple Kodinar,Gir 
Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4132 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Utkarshkumar Narayanbhai Barot, Advocate 
Sh. Narayanbhai 
Plot No.804.1 Sector.5.C 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4133 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jadav Jesalkumar Kalidas, Advocate 
Sh. Kalidas K Jadav 
At Chalali Po Padradi Ta Shahera Dist 
Panchmahal,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4134 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amrutbhai Haribhai Chauhan, Advocate 
Sh. Haribhai Bavjibhai Chauhan 
236 , Khodiyar Nagar Gandhi Road 
Bardoli,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4135 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Sanjaybhai Babubhai, Advocate 
Sh. Chauhan Babubhai Nathubhai 
Mama Fadke Nagar Baharpura Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4136 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Yasminbanu Abdulsakur Memon, Advocate 
Sh. Abdulsakur 
72,Rahat Society,Unn Gabheni Road,Gabheni, 
Post Sachin,Surat ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4137 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Saiyad Riyazahemad Makbulahemad, Advocate 
Sh. Saiyad Makbulahemad Mahammadmiya 
Pirzadavad Sindhigate Road 
Dholka,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4138 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kantibhai Padmaji Prajapati, Advocate 
Sh. Padmaji 
1075 06 New Chawl B H Hathibhais Wadi O S 
Delhi Gate Shahibaug,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4139 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kalpesh Jayantibhai Golaviya, Advocate 
Sh. Jayantibhai Nagjibhai Golaviya 
B.142, Shanti Niketan Society, Vraj Chowk, 
Simada Gam,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4140 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Anjanaben, Advocate 
Sh. Maganlal 
Italva Italva,Navsari ,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4141 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Geetaben Ravajibhai Pather, Advocate 
Sh. Ravajibhai Naranbhai Pather 
Sheri No 4.B Opp Kathi Boarding 
Manekpara,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4142 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hemlata Komalchand Gorecha, Advocate 
Sh. Gorecha Komalchand 
306 Arhem Residency Opp Naminath Flat Near 
Nageshwar Derashar Jamnagar 
Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4143 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ayush Ajaykumar Shah, Advocate 
Sh. Ajay Janakrai Shah 
Opp. Jain Traders Rayakwad Street 
Vyara,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4144 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mohammed Ilyas Nisarhusein Kadri, Advocate 
Sh. Nisarhusein 
Sahia Colony Nr Tanjil Park, Rasulabad, 
Shah.E.Alam Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4145 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Chandresh Danabhai, Advocate 
Sh. Danabhai 
Tripada Society Block No 18 Gayatri Temple 
Road Amreli,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4146 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajesh Mohanlal Patel, Advocate 
Sh. Mohanlal Ratanji Patel 
10.560 Athwa Zone Office Street Adarsh Society 
Athwalines Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4147 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Naynaben Rameshbhai Patel, Advocate 
Sh. Kanjibhai 
Bhagvatdham Society Near Gurukul Halvad Road 
Dhrangadhra,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4148 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gamit Sonalben Jivanbhai, Advocate 
Sh. Jivanbhai Pachiyabhai Gamit 
Mision Faliyu Gadat Ta Dolvan Dist 
Tapi,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4149 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ganeshiya Bharatkumar Devjibhai, Advocate 
Sh. Devjibhai 
Rikshmanipark Sara Road Halvad,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4150 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kapadiya Bharatkumar Mohanlal, Advocate 
Sh. Mohanlal 
22 Sainivas Residency Near Water Tank Visnagar 
Link Road Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4151 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mehul Vinodchandra Dari, Advocate 
Sh. Vinodchandra Dari 
Shri Ram Krupa, Nr. Old Vijya Bank, Bandar 
Road, Kharva Vad, Veraval,Gir Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4152 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kaneriya Kaushik Amarshibhai, Advocate 
Sh. Kaneriya Amarshibhai 
Golden Hill Flat No B202 Sadhuwaswani Road 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4153 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kamlesh Shankarbhai Madhiwala, Advocate 
Sh. Shankarbhai Bhikhabhai Madhiwala 
Vejalpur Bambakhana Bharuch Vejalpur 
Bambakhana Bharuch Vejalpur Bambakhana 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4154 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sunil C. Unadkat, Advocate 
Sh. Chhabildas Babulal Unadkat 
Nani Bazar Khijda Street Gondal,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4155 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barad Arati Jamnadas, Advocate 
Sh. Barad Jamnadasbhai Devjibhai 
Near The Bala Hanuman Temple, Jadeshwar 
Society, Street No.5, 
Wadhwancity,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4156 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harendrasinh Takhatsinh Parmar, Advocate 
Sh. Parmar Takhatsinh Himmatsinh 
Khedut Jin, Tarsadi Po Kosamba Rs ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4157 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayeshkumar Pravinrai Trivedi, Advocate 
Sh. Pravinrai Harilal Trivedi 
206 Madhuvan Complex Bhagavati Chowk 
Amreli,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4158 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ramesh Gangaram Bosmiya, Advocate 
Sh. Gangaram Devchand Bosmiya 
3, Dinsha Park, Opp. Court, Tinbatti Chowk 
Jetpur,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4159 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Panchal Devendra Amrutlal, Advocate 
Sh. Panchal Amrutlal Harichandbhai 
Sreeji Chock Near Ramapir Temple Rishala Bazar 
Deesa Banaskantha Gujarat,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4160 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Shaileshkumar Nanjibhai, Advocate 
Sh. Makwana Nanjibhai Punjabhai 
Baharka Para At Chaloda Ta Dholka 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4161 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nayanabahen Maganlal Rabadiya, Advocate 
Sh. Maganlal 
At . Jamjodhpur, Shantinagar, Behind Rabari Pa 
Tal . Jamjodhpur,,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4162 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Pankajkumar Dolatrai, Advocate 
Sh. Joshi Dolatrai Madhavjibhai 
Mochi Chock Parekh Sheri 
Mahuva,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4163 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pandya Jayeshkumar Anantrai, Advocate 
Sh. Anantrai 
Shiv Krupa Nr Jalaram Talkies Veraval,Gir 
Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4164 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dineshkumar Ramanlal Prajapati, Advocate 
Sh. Ramanlal Prajapati 
A.304 Manali Appartment Near Maheshwri Seva 
Samiti Hall Camp Road 
Shahibaug,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4165 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manish Suryakant Raval, Advocate 
Sh. Suryakant 
A.2 Maruti Raw House Detroj Road,Kadi, 382715 
Ta . Kadi , Dist . Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4166 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Safiyodin Riyajudin Kazi, Advocate 
Sh. Riyajudin H Kazi 
Kaziwada Near Panchayat Office 
Bakrol,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4167 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Dineshkumar Valjibhai, Advocate 
Sh. Valjibhai 
Dr Ambedkarnagar Pani Ni Taki Pase 
Dhrangadhra,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4168 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Altafkhan Imamkhan Jidran, Advocate 
Sh. Imamkhan 
18, Memon Society Part Ii, Opp Water Tank Nr 
Almadina Masjid, Danilimda 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4169 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Abdulkadir Sulemanbhai Shaikh, Advocate 
Sh. Sulemanbhai Shaikh 
Pavan Chakki Wala Farm Post.Juna Deesa 
Ta.Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4170 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tejal Amrutlal Mandaliya, Advocate 
Sh. Amrutlal Chimanlal Mandaliya 
22 Shantinagar Society Kalikund Tirth 
Dholka,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4171 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Kiritkumar Ambarambhai, Advocate 
Sh. Ambarambhai 
At . Nava Ghanshyamgadh Ta . Halvad Ta . 
Halvad,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4172 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sikandar Yunus Ghanchi, Advocate 
Sh. Yunus 
Vip Colony At Post Zankhvav Taluka 
Mangrol,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4173 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Aziz Yusuf Patel, Advocate 
Sh. Yusuf Ali Patel 
Bapu Street Sitpon Ta.Dist. 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4174 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Narendra Nagjibhai Khandar, Advocate 
Sh. Nagjibhai Vashrambhai Khandar 
Jay Shree Bahucharaji Krupa Plot No 13 Khodiyar 
Society Navanagna District 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4175 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shrimali Harshadkumar Raguram, Advocate 
Sh. Shrimali Raguram 
At And Post. Tareti Ta.Mahesana 
,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4176 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Narsinh Kumar Chamnaji Chauhan, Advocate 
Sh. Chamnji Chauhan 
1857 19 Hadwaidh Ni Chali Opp Rc High School 
Delhi Chakla,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4177 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gamit Akshaykumar Limjibhai, Advocate 
Sh. Limjibhai Manchhabhai Gamit 
At Kharsi School Street Post Khanjar Ta Fort 
Songadh Dist Tapi,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4178 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharatkumar Vyas, Advocate 
Sh. Ramshankar Vyas 
18 A Gayatri Nagar Society Part 2 Nr Durga 
School Chandlodia,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4179 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Meena Raysing Vasava, Advocate 
Sh. Vasava Raysingbhai Devjibhai 
At.Post. Saring Taluka . Karjan Dist. 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4180 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Narsinhbhai Pitambarbhai, Advocate 
Sh. Solanki Pitambarbhai Gobarbhai 
At Keliya Vasna Ta Dholka Dist Ahmedabad 
,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4181 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipti Amit Chande, Advocate 
Sh. Sureshkumar Kansara 
402 Vishwa Mangal Appartment Jalaram Society 
Hospital Raod Bhuj,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4182 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Baria Shilaben Govindbhai, Advocate 
Sh. Navalsinh 
At Po Natapur Ta Morva Hadaf Dist 
Panchmahal,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4183 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Hareshkumar Ishavarlal, Advocate 
Sh. Chauhan Ishavarlal Manabhai 
Behind Parmahans Society 24 Quarters Road 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4184 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Laxmansinh Savabhai, Advocate 
Sh. Savabhai Parmar 
At Po Chhavad Ta Godhra Dist 
Panchmahal,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4185 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Borichangar Vinay Maganbhai, Advocate 
Sh. Borichangar Maganbhai 
Shree Hari, Mohan Nagar, Near Akshar 
Residancy, Giriraj Main Road, 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4186 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashvinkumar Bhailalbhai Vaishnav, Advocate 
Sh. Bhailalbhai Becharbhai Vaishnav 
814, Ramipark Society, Dindoli, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4187 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ismail Yunusbhai Parasara, Advocate 
Sh. Yunusbhai Nurmahmadbhai Parasara 
Maa, 1 Bhomeshwarwadi Jamnagar Road 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4188 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharthania Jayendrasinh Mahendrasinh, Advocate 
Sh. Bharthania Mahendrasinh Mohansinh 
At Post Karsad Ta Valia Dist 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4189 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manisha Punjabhai Khetariya, Advocate 
Sh. Punjabhai Ugabhai Khetariya 
179 Bhagwan Nagar Society Singanpore Char 
Rasta Ved Road Katargam Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4190 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rahul Krishnakant Shah, Advocate 
Sh. Krishnakant Jagmohan Shah 
Ronak 19.3 Aradhana Society Airport 
Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4191 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gaurang Kamleshkumar Dhruv, Advocate 
Sh. Kamleshkumar Dhruv 
401 Madhav Darshan Appartment Opp Tulsi 
Baugh Bhidbhanjan Main Road Nr Gopal Chowk 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4192 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rana Miteshkumar Arvindsinh, Advocate 
Sh. Arvindsinh 
Rajput Street At Post Boridra Taluka 
Mangrol,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4193 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vira Kanabhai Sondarva, Advocate 
Sh. Kanabhai Sajanbhai Sondarva 
Avadh Society Vankarvas Saradiya Road 
Kutiyana,Porbandar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4194 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dhavalkumar Hullasaray Trivedi, Advocate 
Sh. Hullasaray Durgashankar Trivedi 
Shiv Shakti 3 Vaishali Nagar Nr, Amrapali 
Cinema Raiya Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4195 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dave Jayeshkumar Rameshchandra, Advocate 
Sh. Rameshchandra 
Mama No Choro Halvad Ta . 
Halvad,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4196 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vadgama Jayesh Govindbhai, Advocate 
Sh. Vadgama Govindbhai 
Devansh Prahalad Plot St No 12 Near Padma 
Kunvarba Hospital,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4197 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kamleshkumar Ramanlal Trivedi, Advocate 
Sh. Ramanlal 
At.Vasna Chaudhari Ta.Dehgam 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4198 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shrimali Rakeshkumar Lakshmishankar, Advocate 
Sh. Shrimali Lakshmishankar Gandalal 
New Gate Of Out Side, Brahman Street, 
Wadhwan,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4199 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ushabahen Kanaiyalal Solanki, Advocate 
Sh. Kanaiyalal Solanki 
Makubhai Ni Chali Opp Manjushri Mill Near 
Vasudev Nagar Girdharnagar Shahibaug 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4200 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manisha Pravinbhai Pithadia, Advocate 
Sh. Pravinbhai 
Birla Plot Rail Way Station Road 
Dwarka,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4201 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rabadia Harendrakumar Maganlal, Advocate 
Sh. Maganlal 
At . Jamjodhpur, Shantinagar, Behind Rabari Pa, 
Tal . Jamjodhpur,,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4202 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Alpa Ketan, Advocate 
Sh. Ishwarlal Atmaram Patel 
402 Rushikesh Appartment Opp Adc Bank 
Naranpura Char Rasta 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4203 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Kanaiyalal Ishvarlal, Advocate 
Sh. Ishvarlal 
Vasna Nava Goliya Juna Deesa Ta Deesa,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4204 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arshi Rajde Mokaliya, Advocate 
Sh. Rajdebhai 
New Koliwada, Prakash Complex Road, Opp. 
Gajanand Appartment, Gayatri Krupa, 
Veraval,Gir Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4205 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hanani Vipulbhai Bhupatbhai, Advocate 
Sh. Bhupatbhai 
54 B Shikshak Society Chhatadiya Road Rajula 
Rajula,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4206 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Hiteshkumar Ratilal, Advocate 
Sh. Parmar Ratilal Khanabhai 
Ambalal Ni Chali, Opp.Nagri Mill, Rajpur 
Tolnaka, Gomtipur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4207 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Rajivkumar, Advocate 
Sh. Patel Vipinbhai 
Patel Faliya Sayajipura Gam Ajwa 
Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4208 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parershkumar Sureshbhai Solanki, Advocate 
Sh. Sureshbhai Karsanbhai Solanki 
72 Uk Lions Nagar Mundra Road Bhuj 
Kachchh,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4209 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Maheshbhai Kantilal Shrimali, Advocate 
Sh. Kantilal O. Shrimali 
L.226 Sarvoday Society Nandelav Road Behind 
Ashray Soc Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4210 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pintu Kurjibhai Parmar, Advocate 
Sh. Kurjibhai Popatbhai Parmar 
Vikas Nagar Near Gingani Gate 
,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4211 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vipul Naranbhai Chauhan, Advocate 
Sh. Naranbhai Narsinhbhai Chauhan 
B 50 Raj Nagar Society College Road Vyara Ta 
Vyara Dist Tapi,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4212 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hasmukhbhai Naginbhai Parmar, Advocate 
Sh. Naginbhai Ramjibhai Parmar 
At And Post Hansot, Taluka Hansot, 
,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4213 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Kiransinh Indrajitsinh, Advocate 
Sh. Indrajit 
Rajput Faliya At Post Nandav Via Hathuran 
Taluko Mangrol,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4214 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharatkumar Ravidan Gadhavi, Advocate 
Sh. Ravidan 
Behind Kumar Chhatralay Opp Highway Road 
Dwarka,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4215 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Bharatbhai Dineshbhai, Advocate 
Sh. Dineshbhai Vaghela 
F.1.204 Umang Aditya Oasis Near Talav 
Indiranagar 2 Lambha 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4216 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Contractor Divyabahen Jashvantbhai, Advocate 
Sh. Contractor Jashvantbhai 
118 Nandanvan Society Bamroli Road 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4217 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipen Hareshbhai Joshi, Advocate 
Sh. Hareshbhai 
C 204 A 1 Zone , Raghuvanshi Nagar Ravalwadi 
Relocation Bhuj,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4218 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ahuja Kamlashanker Badaldas, Advocate 
Sh. Badaldas Ahuja 
7 Shaktipark Society Near Ankur School 
Yogeshwar Road Bhuravav Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4219 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hiren Harshavadan Vasavada, Advocate 
Sh. Harshavadan Hematlal Vasavada 
102arthavenueapartmentpatelcolonystreetno8roadno1behineddeep 
102arthavenueapartmentpatelcolonystreetno8roadno1behineddeep 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4220 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhargav Maheshbhai Khatri, Advocate 
Sh. Maheshbhai Khatri 
12 Ambica Nagar Part.2 Ramji Mandir No 
Khancho Salpara Vejalpur 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4221 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Lalkiya Aswin Parshottambhai, Advocate 
Sh. Parshottambhai 
At Sheth Vadala Tal Jamjodhpur 
,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4222 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Daxaben Bhikhubhai Amrutia, Advocate 
Sh. Bhikhubhai 
At . Shethvadala, Tal . Jamjodhpur, 
,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4223 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chandrapal Prakashbhai Mangabhai, Advocate 
Sh. Chandrapal Mangabhai Rajabhai 
At.Nana Vadala Ta.Kalavad Dist 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4224 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Devangkumar Pradipbhai Joshi, Advocate 
Sh. Pradipbhai 
3070 Indraprasath Next To Somnath Society Opp 
Shiv Apartment At Tarsadi Post Kosamba Taluko 
Mangrol,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4225 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manubhai Udabhai Padhiar, Advocate 
Sh. Udabhai 
Undu Faliyu At.Mujkuva Ta.Anklav Dist.Anand 
,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4226 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Agarwal Pramodkumar Yugalkishor, Advocate 
Sh. Yugalkishor 
House No.449.D Ward No 6.A, Shree Agrasen 
Housing Society Adipur,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4227 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Vinodkumar Nanjibhai, Advocate 
Sh. Solanki Nanjibhai Pitambarbhai 
1, Mahavir Society, Bahuchar Complex, Opp Sbi 
Branch, 80 Feet Road, 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4228 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Baria Parvatsinh Laxmanbhai, Advocate 
Sh. Baria Laxmanbhai Mathurbhai 
At Po Vadelav Ta Godhra Dist Panchmahal,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4229 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jadav Kanaji Karasanbhai, Advocate 
Sh. Karasanbhai Najabhai Jadav 
Maruti Nanadan Society Dr Ambedkar Nagar 4 
Thangadh,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4230 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Dinesh Nathalal, Advocate 
Sh. Nathalal 
Char Chowk, Chandan Vas Dhrol 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4231 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pankajkumar Natvarlal Parmar, Advocate 
Sh. Natvarlal Himmatlal Paramar 
B 16 Amar Flat Opp Police Station New 
Bapunagar,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4232 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Anand Chimanbhai Shukla, Advocate 
Sh. Chimanbhai 
315, Vraj Vihar Soc., Gayatri, Bh. Ptc Ground, 
Bilkha Road, Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4233 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rakeshkumar Navinchandra Kothari, Advocate 
Sh. Navinchandra 
6,Pujan Bunglow Nr Rajdhani Society 
Kalol,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4234 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nilkanthkumar Jayantibhai Patel, Advocate 
Sh. Jayantibhai Chhaganbhai Patel 
Kapilnagar, Bardoli, Taluka Bardoli, 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4235 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayram Bajarangdas Lashkari, Advocate 
Sh. Bajarangdas 
Kalavad Jashapar Highway Near Bus Station 
Jashapar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4236 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Saiyed Mustakbhai Kasamali, Advocate 
Sh. Kasamali 
Malvan Galteshwar Galteshwar,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4237 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gamit Shaileshkumar Ukediyabhai, Advocate 
Sh. Ukediyabhai Makanbhai Gamit 
At Post Bartad Gamit Faliyu Unai Ta Vansda Dist 
Navsari,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4238 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dhanekar Vasantkumar Mahendrakumar, Advocate 
Sh. Mahendrakumar Parmabhai Dhanekar 
House No 39 Tulshi Society Near Iti Prabha Road 
Godhra Ta Godhra Dist Panchmahals State 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4239 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakor Bharatji Kadvaji, Advocate 
Sh. Kadvaji 
At.Virpura Mandali Ta.Kheralu 
Dist.Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4240 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hareshbhai Hirabhai Seju, Advocate 
Sh. Hirabhai 
Luvariya Darwaja Bahar Vankar Vas At Lathi Ta 
Lathi Dist Amreli,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4241 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nehalben Navinchandra Vyas, Advocate 
Sh. Navinchandra Vyas 
Narayan Nagar Navavas Madhapar Tal 
Bhuj,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4242 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jadeja Mahendrasinh Vikramsinh, Advocate 
Sh. Vikramsinh Gagubha Jadeja 
Matru Ashish 9 . Patel Colony Behind Shanti 
Nagar . 3,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4243 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Feny Dineshchandra Tamakuwala, Advocate 
Sh. Dineshchandra Amrutlal Tamakuwala 
201, Shreenathji Apartment, Chandulal Sheth 
Street, Sayedpura,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4244 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kantilal Keshavjibhai Ganatra, Advocate 
Sh. Keshavjibhai 
Mangalam Society, Between Two Railway Line, 
Near Ambaji Temple, Veraval,Gir 
Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4245 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bamaniya Narvatsinh Bhimsinh, Advocate 
Sh. Bhimsinh 
52 Gujarat Housing Board Near Comerce College 
Civil Lines Road Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4246 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Lalitkumar Maganbhai Patil, Advocate 
Sh. Maganbhai Patil 
B.408 Panchvati Paradise Near Avadh Residency 
Ratanpura Gam Vastral 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4247 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nareja Shrohin Gulmahamad, Advocate 
Sh. Gulmahamad Nareja 
1.2 Al Khaiber Duplex Opp Sonal Cinema Bag E 
Nishat Corner Vejalpur ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4248 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharmesh Chokshi, Advocate 
Sh. Yahsvantbhai 
Krupanidhi, 2 By 4 Jagannath Plot, Behind 
Ramdham Society, Kalawad Road, 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4249 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Pradipsinh Ratansinh, Advocate 
Sh. Ratansinh Parmar 
16 Saryuvilla 3 Near Nalanda School Bhuravav 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4250 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shah Haresh Rasiklal, Advocate 
Sh. Rasiklal S Shah 
A 103 Akshardham Tower Nr Under Bridge And 
Police Stadium Shahibaug 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4251 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mayur Babubhai Golwala, Advocate 
Sh. Babubhai 
15.A Narayan Estate Near Shakti Nagar 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4252 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dana Vijay Mansukhbhai, Advocate 
Sh. Mansukhbhai Makabhai Dana 
Opp Vitco Pottery Ambedkar Nagar 2 
Thangadh,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4253 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeshsingh Shriramsingh Thakur, Advocate 
Sh. Shriramsingh Thakur 
38 Aradhana Society Opp Purvdeep School Ctm 
Amraiwadi Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4254 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Bhupendrakumar Piyushbhai, Advocate 
Sh. Piyushbhai Limbabhai Chauhan 
92 Ankur Society Bamroli Road Godhra Ta 
Godhra Dist Panchmahals State Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4255 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nareshkumar Rameshji Thakor, Advocate 
Sh. Rameshji Thakor 
Nano Thakorvas At Narimanpura Post Sarkhej 
Ahmedabad ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4256 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Hasmukhbhai Virabhai, Advocate 
Sh. Parmar Virabhai 
At Vinzol Po Kakanpur Ta Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4257 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prajapati Govindkumar Keshavlal, Advocate 
Sh. Keshavlal 
Gokulnagar Soceity At.Tana Ta.Kankrej,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4258 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Samir Raghavjibhai Patel, Advocate 
Sh. Raghavjibhai Devshibhai Patel 
Bhagyodaya Society Junagadh Road 
Visavadar,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4259 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayesh Tulsidas Vaghani, Advocate 
Sh. Tulsidas Ukabhai Vaghani 
Shree Nathaji Complex Near Bus Stand Kalavad 
Shitla,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4260 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jadhav Damurao Mahipatram, Advocate 
Sh. Mahipatram 
S.46 Manmohan Appartment Subhas Bridge 
Keshav Nagar Subhash 
Bridge,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4261 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dodiya Ravindrasinh Gumansinh, Advocate 
Sh. Dodiya Gumansinh Shivubha 
Panchavati , Ramdarbar Society Opp. Post Office 
Dajipara, Wadhwan,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4262 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ajay Mukeshchandra Dhabuwala, Advocate 
Sh. Mukeshchandra Mansukhlal Dhabuwala 
12, Thakordwar Society, Opp. Sbi, Ghod.Dod 
Road, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4263 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pathan Asifkhan, Advocate 
Sh. Zafrullakhan 
Vachhaliya Street Sureli Ta 
Umreth,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4264 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mevada Premjibhai, Advocate 
Sh. Ranabhai 
At Keriya Ta Lathi Dist Amreli,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4265 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Malvia Rakeshkumar Mohanlal, Advocate 
Sh. Mohanlal 
35 Rameshwar Nagar Bh Railway Play Ground 
Khadi Faliya Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4266 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barot Rajeshkumar Karshanbhai, Advocate 
Sh. Karshanbhai 
At.Runi Runi Ta.Kankrej,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4267 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Puttusingh Jijistarsingh Rathour, Advocate 
Sh. Jijistarsingh Rathour 
A.104 Karnavatinagar Society Behind 
Swaminarayan Temple Nava Naroda 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4268 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pathan Sabirmahamed Mukimkhan, Advocate 
Sh. Pathan Mukim 
Kasba Kawant Road, Chhotaudepur Opp Sabera 
Manzil Chhotaudepur,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4269 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bimal Thakorbhai Desai, Advocate 
Sh. Thakorbhai Manibhai Desai 
11.2, Sundar Nagar Society, Behind 7.11 Cng 
Pump, Jamalpore Navsari,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4270 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Malik Mukhtarahmed Gulamrasulmiya, Advocate 
Sh. Gulamrasulmiya 
At Po Vadad Ta Galteshwar Ta Galteshwar Dist 
Kheda,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4271 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hasmukh Nagarbhai Tirkar, Advocate 
Sh. Nagarbhai S Tirkar 
B 84 New Hirabaug Society B H Man Mandir 
Society Ctm Ramol Road 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4272 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Pravinsinh Sardarsinh, Advocate 
Sh. Sardarsinh S Chauhan 
At Sukhiyapuri Po Rampura Jodka Ta Godhra 
Dist Panchmahal,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4273 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Becharbhai Babubhai, Advocate 
Sh. Babubhai Khimabhai Solanki 
Maruti Nandan Society B.H Vitco Pottery 
Thangadh,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4274 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ravi Batukbhai Dave, Advocate 
Sh. Batukbhai 
Bhagvati Para Jamjodhpur Jamjodhpur 
Jamjodhpur,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4275 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rakeshkumar Motilal Parmar, Advocate 
Sh. Motilal Parmar 
2.27 D Colony Behind Vijay Mill Petrol Pump 
Naroda Road Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4276 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Maheshwari Hitendrakumar Sutariya, Advocate 
Sh. Shivabhai Punamchand Solanki 
R.144 Mansarovar Row House Ioc Road 
Chandkheda ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4277 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Santosh Ganeshbhai Sutare, Advocate 
Sh. Ganeshbhai Sutare 
26, Om Shree Sai Jalaram Nagar, B.H. Hari 
Nagar.2, Udhna,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4278 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Meghna Trambakbhai Rathod, Advocate 
Sh. Trambakbhai Rathod 
47 Dharmnagar Society Vibhag.1 Near Sabarmati 
Railway Station Sabarmati 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4279 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Ashokbhai Manilal, Advocate 
Sh. Manilal 
Vimal Estat Near Railway Station Thasra At Po Ta 
Thasra Dist Kheda,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4280 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Brijesh Vashrambhai Solanki, Advocate 
Sh. Vashrambhai D Solanki 
A 9 Meghmani Society Nr Asopalav Society 
Lalbahadur Shastri Road Bapunagar 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4281 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shukla Deval Shankarlal, Advocate 
Sh. Shukla Shankarlal Chimanlal 
10 Laxminagar Society Deesa Near Railway 
Crossing Bhoyan Ta.Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4282 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashok Ladulal Chandak, Advocate 
Sh. Ladulal R Chandak 
B.2.10 L R Appartment Nr Jay Gujarat Society 
Opp Commissioner Office Shahibaug 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4283 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gouswami Prashantpari Ghanshyampari, Advocate 
Sh. Ghanshyampari 
Opp Ramvatika 2 Opp Ramvatika 2 
Jamjodhpur,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4284 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mufizahmed Abdullamiya Kadri, Advocate 
Sh. Abdullamiya Kadri 
4 First Floor Saloni Flats Near Gun House 
Saiyedwada Khanpur Ahmedabad 
,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4285 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arpita Kirtikant Joshi, Advocate 
Sh. Kirtikant C Joshi 
A 3, Shree Society Near Geet Gunjan Society New 
Harni Ring Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4286 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prakashbhai Mansingbhai Padhiyar, Advocate 
Sh. Mansingbhai 
63,Navrang Society, Opp.Gandhi Chowk 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4287 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Firozabanu Mustufamiya Khokhar, Advocate 
Sh. Mustufamiya Khokhar 
30.02 Old Municipal Staff Quarters Shahpur 
Gate Dudheshwar Road Ahmedabad 
,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4288 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pathan Firozkhan Khairoonkhan, Advocate 
Sh. Pathan Khairoonkhan 
Station Road Mahudi Faliya 
Chhotaudepur,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4289 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayshreebahen Rajnikant Solanki, Advocate 
Sh. Solanki Rajnikant Mohanlal 
203 Ghanshyam Nagar Part.1 B.H Baliyadev 
Temple Chandlodia,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4290 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pratik Kamleshbhai Nayak, Advocate 
Sh. Kamleshbhai C Nayak 
30 Shrinath Colony Part 1 Kk Nagar Road 
Ghatlodiya Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4291 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vyas Dipeshkumar Rameshchandra, Advocate 
Sh. Rameshchandra 
Om, 83 Shreeji Nagar Bh Saraswati School 
Chhatadiya Road Rajula,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4292 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dwivedi Bhupendrakumar Janakray, Advocate 
Sh. Dwivedi Janakray Shantilal 
Xemprada, Vrundavan .3, Near Alka Chowk, 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4293 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Nareshkumar Chandrasinh, Advocate 
Sh. Patel Chandrasinh 
At Po Paravadi Ta Godhra Panchmahal,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4294 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Kamleshkumar Chitranjanbhai, Advocate 
Sh. Joshi Chitranjanbhai 
B 11gurukrupa Society Palace Road 
Chhotaudepur,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4295 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahendrakumar Pravinbhai Baria, Advocate 
Sh. Pravinbhai Baria 
34 Aashish Nagar 2 Behind Iti Collage 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4296 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prakash Krishnalal Bhatt, Advocate 
Sh. Krishnalal Mulshankar 
11, Nav Durga Society, Near Kasturba Society, 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4297 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nimisha Vinodbhai Vaishya, Advocate 
Sh. Vindobhai Prabhudas Vaishya 
30,Shantam Estate, Near Shrikant Park, Opp. 
Rameshwar Mahadev Temple Shubhanpura, 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4298 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipak Ratiram Beneval, Advocate 
Sh. Ratiram 
20, Saideep Shraddha Park, 100 Feet Road 
Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4299 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijay Kanubhai Panchal, Advocate 
Sh. Kanubhai Chaggnalal Panchal 
2, Meghdoot Society Godhra Road Halol,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4300 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhakti Mitesh Joshi, Advocate 
Sh. Chandrashekhar S Trivedi 
K 8 Mahavir Nagar Society Beside Pnb Shyamal 
Cross Road Satellite 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4301 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Varadiya Ketankumar Laxmanbhai, Advocate 
Sh. Varadiya Laxmanbhai Bachubhai 
Sector 6, House No 311, Chanakyapuri Near J J 
Hospital Ghatlodia,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4302 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Govindbhai Amarabhai, Advocate 
Sh. Makwana Amarabhai Keharbhai 
Near Railway Fatak, Near Signal, Behind Railway 
Track At.Joravarnagar 
Ta.Wadhwan,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4303 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nagjibhai Mohanbhai Bharwad, Advocate 
Sh. Mohanbhai 
Bh. Government Godown Borsad Chokdi 
Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4304 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Saiyed Sajebhusain Mustufamiya, Advocate 
Sh. Mustufamiya 
H.10, Anjum Colony Near Shaheen School 
Vejalpur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4305 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakor Hasmukhkumar Laxmanbhai, Advocate 
Sh. Thakor Laxmanbhai Shankarbhai 
C.18, Purna Purshotam Nagar, Behind Adarsh 
Vidhyalay, Near Arjun Ashram, 
Ranip,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4306 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mehta Manasi Narendrabhai, Advocate 
Sh. Narendrabhai 
4.3.64 Haveli Faliyu East Naliya,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4307 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sachin Jagdishbhai Joshi, Advocate 
Sh. Jagdishbhai 
4.1.136 Near Bazar Chowk Mota Bhar Faliya 
Naliya,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4308 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeshkumar Ramanbhai Kharva, Advocate 
Sh. Ramanbhai Ashabhai Kharva 
Kevda Baug, Kharvawad Near Nilkanth Mahadev 
Mandir Navapura,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4309 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhumika Deepak Patel, Advocate 
Sh. Indravadan Nagjibhai Patel 
A.401, Darshanam Antica, Near Hnp Colony 
Danteshwar, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4310 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rakesh Valsaraj Nair, Advocate 
Sh. Valsaraj Kunhiram Nair 
D . 503, Aakash Earth, Althan . Bhimrad Canal 
Road, Behind Shiv Someswar Enclave, Bhimrad, 
Surat.,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4311 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parul Rakesh Nair, Advocate 
Sh. Jashvantlal Bhukhandas Modi 
D .503, Aakash Earth, Althan . Bhimrad Canal 
Road, Behind Shiv Someswar Enclave, Bhimrad, 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4312 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Girish Dayalbhai Ahir, Advocate 
Sh. Dayalbhai Madhubhai Ahir 
2, Girdhar Dwar Society, Vibhag . 3 Nr. Vasant 
Vihar Society, Udhna Magdalla Road, Althan, 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4313 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Khan Hasan Nizamuddin, Advocate 
Sh. Nizamuddin Abdul Samad Khan 
Krushna Kunj Society Hathuran Raod At Tarsadi 
Po Kosamba Tal Mangrol,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4314 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Bhavinkumar Nagajibhai, Advocate 
Sh. Nagajibhai 
A 153 Krishna Park Society Opp Sayang Park Bus 
Stop Ajwa Road Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4315 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kanabar Dharatiben Kirtilal, Advocate 
Sh. Kanabar Kirtilal Shivram 
802 Bharavi Towers Yashvijay Society, Near 
Purvdeep Brts Bus Stop Ahmedabad 
.1,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4316 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barad Harendrasinh Ramsinh, Advocate 
Sh. Barad Ramsinh Joravarsinh 
At.Abhapura Post.Gangava Ta.Danta,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4317 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jadeja Mahavirsinh Jatubha, Advocate 
Sh. Jatubha 
Bhatiya Society Wankaner ,Morbi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4318 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Desai Sujataben Kurshibhai, Advocate 
Sh. Desai Kurshibhai Haribhai 
At And Po.Khimana Ta.Kankrej 
Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4319 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Trivedi Prafulkumar Bhanushankar, Advocate 
Sh. Trivedi Bhanushankar Mohanlal 
At.Po.Vasan Dhandha Ta.Palanpur 
Dist.Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4320 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharat Kanubhai Pandya, Advocate 
Sh. Kanubhai Shantilal Pandya 
B.4, Vinayak Society, Opp. Indusind Bank, Nr. 
Natubhai Circle Gotri Road, 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4321 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Magan Menandbhai Mahida, Advocate 
Sh. Menandbhai Mahida 
Block No 211 Ramde Apartment Ni Bajuma 
Amrutnagar Timbavadi Baypas Vrundavan 
Society Pase Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4322 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vipul Babulal Kotadia, Advocate 
Sh. Baulal 
To Mota Gundala Tal Jetpur Dist 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4323 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Baloliya Rameshkumar Maganbhai, Advocate 
Sh. Maganbhai 
Ellora Apartment Block No 11 Gandhigram Opp 
Gpo,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4324 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amarsinh Jagdishbhai Rajput, Advocate 
Sh. Jagdishbhai Rajput 
Kumbharwada, Dr Dalwadi Lane Fatepura 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4325 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Desai Karamshibhai Jorabhai, Advocate 
Sh. Desai Jorabhai Mevabhai 
At And Po.Bukoli Ta.Kankrej Banaskantha,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4326 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Raval Kamleshkumar Laxmandas, Advocate 
Sh. Raval Laxmanbhai 
Baroti Bazar Thakor No Madh At.Post.Vadnagar 
Dist.Mehsana Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4327 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Nareshkumar Dharmabhai, Advocate 
Sh. Parmar Dharmabhai Ratilal 
Behind Eye Hospital Kirtipura, Gathaman Gate 
Palanpur,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4328 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manishkumar Vrujlal Kotak, Advocate 
Sh. Vrujlal 
5 A Gokul Nagar 50 Feet Road Kotharia Road 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4329 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Punita Jamnadas Gautami, Advocate 
Sh. Jamnadas 
Co. Pramod Chandrakant Ranpariya Vrajbhumi, 
Ganesh Nagar . 1 Gundala Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4330 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gelot Hemantkumar Umaji, Advocate 
Sh. Umaji 
At Ranpur Athamno Vas Post Ranpur Vachlovas 
Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4331 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhavinkumar Mahendrabhai Patel, Advocate 
Sh. Mahendrabhai Muljibhai Patel 
Karvania Falia At And Post . Asoj, Savli Road, 
Taluka . Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4332 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sheetal Gordhanbhai Ratapara, Advocate 
Sh. Gordhanbhai 
Cf 159 Vikramshihji Complex, Gondal 
,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4333 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nandlal Bavabhai Bathvar, Advocate 
Sh. Bavabhai 
New Vijay Nagar St No 3 Bh H K Kata Bhavnagar 
Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4334 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Ratansin Gangaram, Advocate 
Sh. Gangaram 
J 4 Sundaram Bunglows Behind Shiv Shakti Shak 
Market Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4335 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Bhavnaben Sendhabhai, Advocate 
Sh. Sendhabhai 
At.Ranasan Paravas Ta.Vijapur,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4336 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vasava Dineshkumar Fichiyabhai, Advocate 
Sh. Vasava Fichiyabhai 
At Tabada Po Khaidipada Ta Dediapada Dist 
Narmada,Narmada,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4337 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Paresh Nanjeebhai Trada, Advocate 
Sh. Nanjeebhai 
At.Rajpara, Ta.Jamkandorna, Dist.Rajkot 
,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4338 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Meghani Mukesh Manubhai, Advocate 
Sh. Manubhai 
39, Luhar Faliya, Nana Varachha Gam Opp. 
Ramji Mandir Varachha Road,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4339 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hiteshkumar Hasmukhbhai Sevak, Advocate 
Sh. Hasmukhbhai 
3 Jay Maa Teacher Society Near Raghav Hostel 
Godi Road Dahod,Dohad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4340 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahesh Narayandas Charan, Advocate 
Sh. Narayandas 
19. Swastik Society Shree Arvind Marg 
Palanpur,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4341 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Narendrabhai Prabhudas, Advocate 
Sh. Patel Prabhudas Sankarbhai 
932 Luhar Vadu Faliyu Pali,Sevalia 
,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4342 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ravindrasinh Sukhdevsinh Jadeja, Advocate 
Sh. Sukhdevsinh 
Maa Ashapura Paras Society Paddhari Tal 
Paddhari,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4343 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shaileshkumar Laxmanbhai Patel, Advocate 
Sh. Laxmanbhai Jivrajbhai Patel 
Swarg Kailashbag Street No . 13 10, At . 
Gondal,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4344 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sorathiya Kantilal Meghajibhai, Advocate 
Sh. Sorathiya Meghajibhai 
At Goradaka Ta Gadhada Swa Dist 
Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4345 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kishanlal Mohanlal Pande, Advocate 
Sh. Mohanlal Navalram Pande 
6 110 Krishana Co Op Housing Society, D Mart 
Tgb Road Adajan, Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4346 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chandrasinh Meghrajbhai Gadhavi, Advocate 
Sh. Megharajbhai 
Vill. Moti Sindhodi, Teh. Abadasa 
,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4347 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Rameshbhai Sagathabhai, Advocate 
Sh. Patel Sagathabhai Virbhanbhai 
At.Nava Po.Deodar Ta.Deodar,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4348 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Saeed Nur Mohmmad Khilji, Advocate 
Sh. Nur Mohmmad Khilji 
Near Panchayat Office, At Post Jatran 
,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4349 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rohit Naranbhai Makwana, Advocate 
Sh. Naranbhai 
Shakti Krupa Bh. K J Shah High School At 
Theba,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4350 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manisha Shaileshkumar Pandya, Advocate 
Sh. Shaileshkumar 
C.34 Shri Sadan Flat Opp.Swaminarayan Park.2 
Shahvadi, Bh.G.B.Shah College Vasana 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4351 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kanabhai Maganaji Patel, Advocate 
Sh. Maganaji 
At Vasan Post Kotada Ta Lakhani,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4352 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bansaribahen Balubhai Rana, Advocate 
Sh. Balubhai Dhansukhbhai Rana 
2.4060.B Chaugan Sheri 
Sagrmapura,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4353 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barot Vikramkumar Gunvantlal, Advocate 
Sh. Gunvantlal 
Moto Barotvas Kheralu At.Po.Ta.Kheralu 
Dist.Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4354 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kalpesh Babulal Davda, Advocate 
Sh. Babulal Davda 
Patel Park, Street No. 12 Ranjit Sagar Road, 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4355 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Narendrasinh Bhupatsinh Chauhan, Advocate 
Sh. Bhupatsinh 
Near Bus Stand At Po Sastapur Ta Mahudha Ta 
Mahudha Dist Kheda,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4356 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rohit Upendraray Antani, Advocate 
Sh. Upendraray Chunilal Antani 
Ramkuva Street Satyanarayan Temple Road 
,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4357 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pandya Nilesh Shantilal, Advocate 
Sh. Pandya Shantilal 
Gayatri Krupa Darbar Lodge Street Kalwa 
Chowk,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4358 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kishor Babulal Bhadarka, Advocate 
Sh. Babulal Devabhai Bhadarka 
Bhim Nagar Society Near Krishna Cake Oil 
Upleta Dist Rajkot Gujarat,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4359 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sabbirbhai Mansurbhai Bhatti, Advocate 
Sh. Mansurbhai Bhatti 
At Sankhwad Post Amleshwar 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4360 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rasiklal Devrajbhai Vekariya, Advocate 
Sh. Devrajbhai Gordhanbhai Vekariya 
Patel Chwok Donga Street At Jamkandorna 
Jamkandorna,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4361 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vora Mahendrakumar Uttamlal, Advocate 
Sh. Uttamlal 
23 Venunad Residency Near Akashganga 
Banglow, Centmery School Road Naroda, 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4362 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sonalben Natvarbhai Patel, Advocate 
Sh. Natvarbhai K Patel 
1 Patel Faliyu Bholav Ta.Dist. 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4363 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Rajesh Shivabhai, Advocate 
Sh. Solanki Shivabhai Ratnabhai 
Jawahar Society Ambedkar Nagar 2 
Thangadh,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4364 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kiritkumar Rameshbhai Vaghela, Advocate 
Sh. Rameshbhai Khushalbhai Vaghela 
B.6 Gurukrupa Society, B.H. Grid, Lambhvel 
Road At.Ta.Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4365 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sejal Jamanbhai Dedakiya, Advocate 
Sh. Jamanbhai Parsotambhai Dedakiya 
Umiya Nivas, Nilam Park Society Nr. Gundala 
Railway Fatak Gondal,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4366 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dimpalkumar Dalpatbhai Parmar, Advocate 
Sh. Dalpatbhai Ramjibhai Parmar 
At Post Umarsadi Ambika Nagar Desaiwad Killa 
Pardi,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4367 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mangi Ashok Kantilal, Advocate 
Sh. Kantilal 
202 Nishant Apartment Opp. Haria School Hirji 
Mistry Road,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4368 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pareshkumar Babaji Gelot, Advocate 
Sh. Babaji Vaghaji Gelot 
B.126, Tirupati Township Ranpur Road 
Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4369 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pragnesh Jaysukhlal Thaker, Advocate 
Sh. Jaysukhlal 
Near Panchpeer Nilkanth Chowk 
Dwarka,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4370 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakkar Truptiben Hasmukhlal, Advocate 
Sh. Hasmukhlal 
38 Bhavya Galaxy Near Diamond Society Opp 
Gayatri Mandir Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4371 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukesh A Patel, Advocate 
Sh. Ambalal 
Opp Civil Hospital Palli Ta. Limkheda 
Limkheda,Dohad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4372 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chaudhari Jivabhai Virsangbhai, Advocate 
Sh. Virsangbhai 
At.Po.Unad Ta.Vadnagar 
Dist.Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4373 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nasarubhai Sadubhai Malek, Advocate 
Sh. Sadubhai Malek 
B.7 Hasmi Park Jaspur Road Ta. 
Padra,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4374 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dave Rajeshkumar Vinaychandra, Advocate 
Sh. Vinaychandra 
Soniwad Lunawada 
Mahisagar,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4375 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amitkumar Devjibhai Bhambhi, Advocate 
Sh. Devjibhai 
Street No 5, Room No 135, Siddharth Colony, 
Shankar Tekri,,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4376 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pandey Mamta Rangnath, Advocate 
Sh. Rangnath Pandey 
Nagarwel Hanuman Temple Rakhial Road 
,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4377 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakkar Anju Govindlal, Advocate 
Sh. Govindlal 
962 Nakoda Society Kachchhi Colony 
Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4378 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Desai Manubhai Savjibhai, Advocate 
Sh. Desai Savjibhai 
At.Dharusana Post.Udalpur 
Ta.Visnagar,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4379 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ms. Anita Arvindbhai Shah, Advocate 
Sh. Arvindbhai 
B.105, Whitehouse Flat, Nr. M.D Masala, 
Borisana Cross Road, At . Kalol . 382721, Taluka . 
Kalol,Dist . Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4380 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Asif Valibhai Chauhan, Advocate 
Sh. Valibhai Umarbhai Chauhan 
Plot No.168c, Mochinagar 6 Street No 6 Shital 
Park Main Road Gandhigram,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4381 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijendra Champakbhai Patel, Advocate 
Sh. Champakbhai Devjibhai Patel 
Navi Vasahat, At And Post Bamroli, Taluka 
City,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4382 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashvinkumar Ravishankar Dave, Advocate 
Sh. Ravishankar 
Visvakarmanagar Near Railway Station Opp Gidc 
Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4383 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manishaben Mepabhai Sadiya, Advocate 
Sh. Mepabhai Sadiya 
Ashram Road Near Bag Darwaja Shapur Sorath 
Dist Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4384 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bochiya Poonam Parshotam, Advocate 
Sh. Parshotam 
Near Gayatri Temple Opp Blind School Chital 
Road Amreli,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4385 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhadresh Dhirajlal Kotak, Advocate 
Sh. Dhirajlal Dhanjibhai Kotak 
84, Swastik Nagar, Ramvadi Vistar, Bhachau, 
Taluka Bhachau,,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4386 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sheherabanu Gulam Shaikh, Advocate 
Sh. Gulambhai Kasambhai Shaikh 
265 4 Mothwad Mohallo Near Golwad Gate 
Navsari,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4387 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Goswami Anil Jayantigiri, Advocate 
Sh. Goswami Jayantigiri Popatgiri 
Virat Nagar, Bh. Prajapati Samaj, Shanteshvar 
Road Joshipura, Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4388 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ajaykumar Nayak, Advocate 
Sh. Mahendrabhai Nayak 
103, Krishna Status Opp.Doon Blossom Schol 
New C.G Road , Chandkheda, 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4389 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dave Dasharathbhai Prabhuram, Advocate 
Sh. Prabhuram 
Suryanagar Behind Rakhewal Press Ta 
Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4390 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gulammahomad Chhotumiya Shaikh, Advocate 
Sh. Chhotumiya Vajirmiya Shaikh 
77, Memon Colony Ajwa Road, 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4391 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mehta Iteshkumar, Advocate 
Sh. Keshavlal 
Opp Railway Station At Lathi Ta 
Lathi,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4392 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jyotindra Chimanlal Patel, Advocate 
Sh. Chimanlal Hiralal Patel 
34.4.51, Mandir Wali Sheri, Hira Master Ni 
Chal, Amba Nagar, Udhana.Magdalla 
Road,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4393 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gohil Rajeshkumar Durlabhbhai, Advocate 
Sh. Gohil Durlabhbhai 
Near Rural Police Station Hathiyadhar 
Palitana,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4394 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sumera Chetankumar Mangalbhai, Advocate 
Sh. Mangalbhai 
Bh Sapna Hotel National Highway 8a Jyotinagar 
Block 48 Chotila,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4395 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gopal Mahendrabhai Bhatt, Advocate 
Sh. Mahendrabhai 
To Gondal Bhatt Gopal Street Nani Bazar Tal 
Gondal,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4396 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kokilaben Himanshu Parmar, Advocate 
Sh. Mahijibhai 
11.A Satyam Society Subhanpura, Vadodara 
,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4397 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Abhaykumar Nalinbhai, Advocate 
Sh. Nalinbhai Chhotubhai Patel 
At Post Pathakvadi Patel Faliya Ta Dolvan Dist 
Tapi,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4398 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahera Shaileshkumar Khodabhai, Advocate 
Sh. Mahera Khodabhai Somabhai 
Bhoiwada Rajpuri Darwaja 
Balasinor,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4399 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jaresh Jagdishchandra Shah, Advocate 
Sh. Jagdishchandra Hiralal Shah 
24, Nilambar Grandeur Near Navrachna 
University, Bhayli, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4400 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Mayaben Dhansukhlal, Advocate 
Sh. Dhansukhlal Devshi Patel 
Near Patidar Samaj At.Virani Moti Taluka. 
Nakhatrana,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4401 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Siddharth Bhaskar Joshi, Advocate 
Sh. Bhaskar Balkrishna Joshi 
Krishna Kusum Shankar Wadi Mairal Plot, 
Wadi,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4402 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jivrajani Dharmendra Arvindbhai, Advocate 
Sh. Arvindbhai 
A 202, Nilkanth Apartment, Limda Lane 1, 
,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4403 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sutariya Jasvantlal Khengarbhai, Advocate 
Sh. Khengarbhai Sutariya 
At Po Motal Ta Godhra Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4404 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pankajkumar Vithalbhai Gohel, Advocate 
Sh. Vithalbhai Gohel 
H 505 Vir Savarkar Hights 1 Vasant Nagar 
Township Ognej Road Gota 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4405 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nayka Mahendrabhai Chhitubhai, Advocate 
Sh. Chhitubhai Bhagubhai Nayka 
At.Boriya, Post.Allu, Near Balmandir Ta.Mahuva 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4406 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Abdal Khalidhussain Mahammadhanif, Advocate 
Sh. Mahammadhanif Pirbhai Abdal 
Darshana Nagar Rajpipla Road 
Netrang,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4407 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Yunus Mohmed Patel, Advocate 
Sh. Mohmed I Patel 
Masjid Faliyu At.Post Pipaliya Ta Dist 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4408 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nilesh Manshukhbhai Chovatiya, Advocate 
Sh. Mansukhbhai Punabhai Chovatiya 
Aashtha No. 5, , Patel Society, Street Bhagvat Para 
Gondal,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4409 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hamirbhai Govindbhai Vala, Advocate 
Sh. Govindbhai S Vala 
3088 Ayodhyanagar Link Road 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4410 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gadhiya Babubhai Adambhai, Advocate 
Sh. Gadhiya Adambhai Tajabhai 
Khoja Wadi Bh Nav Nala Botad,Botad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4411 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Charuben Rameshbhai Patel, Advocate 
Sh. Rameshbhai Ravjibhai Patel 
Eye Hospital Road Nr.Ambaji Temple 
At.Chikhodara, Ta.Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4412 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arvind Ratilal Dudhat, Advocate 
Sh. Ratilal Dudhat 
Satadhar Road Hanumanpara Opp Girls School 
Visavadar ,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4413 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shaikh Mohmedaltaf Nizamuddin, Advocate 
Sh. Nizamuddin 
2546 Gali No 2 Baggis Dehla Sodagar Ni Pole 
Kalupur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4414 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ranavasiya Bharatkumar Punjalal, Advocate 
Sh. Ranavasiya Punjalal Manabhai 
At.Kidotar Po . Kidotar Ta. Amirgadh,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4415 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dave Aniruddh Gunvantray, Advocate 
Sh. Dave Gunvantray 
Opp Court Building Chotila Taluka 
Chotila,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4416 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Yatishkumar, Advocate 
Sh. Dilipbhai 
Alkapuri Society.2, Near Vanganga Society 
Shivaji Chowk,Vijalpore,Navsari ,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4417 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Badheka Madhvi Chandrakant, Advocate 
Sh. Chandrakantbhai 
18, Mahakali Nagar Mahuva ,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4418 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Malek Imran Nijambhai, Advocate 
Sh. Nijambhai Mahmmadbhai Malek 
At Po Kanbha Ta Karjan Dist 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4419 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Suleman Allarakha Ghanchi, Advocate 
Sh. Allarakha Ghanchi 
Chhipawad Kansara Pole Kadi 
Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4420 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakkar Jagrutiben Babubhai, Advocate 
Sh. Babubhai 
Sai Raw House Behind Velunagar Deesa Palanpur 
Highway Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4421 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shrimali Kanubhai Lallubhai, Advocate 
Sh. Shrimali Lallubhai Virabhai 
At And Po.Raner Ta.Kankrej Banaskantha,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4422 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeshkumar Amichandbhai Dave, Advocate 
Sh. Amichandbhai 
Near Taluka School Deesa Deesa,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4423 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sanjaykumar Dhirajlal Shekhada, Advocate 
Sh. Dhirajlal Gordhanbhai Shekhada 
Balkrushna To. Ramod Ta. Kotda 
Sangani,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4424 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayesh Ratilal Dave, Advocate 
Sh. Ratilal 
42 Swastik Society 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4425 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kishorkumar Khimji Visariya, Advocate 
Sh. Khimji Hirji Visariya 
Visariya House, First Floor 6 . Oshwal Colony 
Opp. Ranchhoddas Ashram,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4426 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hasmukhbhai, Advocate 
Sh. Ramubhai 
203,Shiv Complex,Sardar Chowk, 
Vijalpore,Ta.Jalalpore,Dist.Navsari 
,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4427 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gamit Chetnaben Manubhai, Advocate 
Sh. Manubhai Holiyabhai Gamit 
Navagam Jamadar Faliyu Fort Songadh Ta Fort 
Songadh Dist Tapi,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4428 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pir Javid Aiyubbhai, Advocate 
Sh. Aiyubbhai Adambhai Pir 
At Po Sampa Ta Karjan Dist Vadodara Navi 
Nagari,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4429 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeshkumar Harshadbhai Thaker, Advocate 
Sh. Harshadbhai B. Thaker 
Divya Kunj 100 Keshavnagar Society Near 
Subhash Bridge,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4430 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharatkumar Punjabhai Hadia, Advocate 
Sh. Punjabhai 
To Bhandariya Tal Gondal Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4431 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nischel Sureshbhai Sheth, Advocate 
Sh. Sureshbhai Sheth 
B 11 Avani Appartment Bh Akshardham 
Apartment Giriraj Society Vistar 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4432 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amitkumar Ranmalbhai Godham, Advocate 
Sh. Ranmalbhai 
Uma Park Behind Telephone Exchange 
Jamjodhpuir,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4433 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Azim Abdulraheman Bhanderi, Advocate 
Sh. Abdulraheman Abdulkarim Bhanderi 
Opp. Pathan Matam Pathan Pado 
Jam.Khambhalia,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4434 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gulammahiyuddin Mahmed Mirza, Advocate 
Sh. Mahmed Rehman Mirza 
46 Makhdum Park Society Maktampur 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4435 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Falguni Gulabbhai Par, Advocate 
Sh. Gulabbhai Bhagwanji Par 
Ambika Nagar Desaiwad Umarsadi Killa 
Pardi,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4436 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Narendrabhai Kanabhai, Advocate 
Sh. Kanabhai 
Chandranagar Society Dolpa Area Bihind Ganesh 
Treilor Ahmedabad Highway At Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4437 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hetal Sunil Shah, Advocate 
Sh. Navinchandra 
E.5 Jay Appt. Opp Azad Bus Stop 
Ambawadi,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4438 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manojkumar Chhotalal Kankodiya, Advocate 
Sh. Chhotalal Ishwarlal Kankodiya 
House No. 3, Plot No. 36, Ward No. 8b Subhash 
Nagar Gandhidham,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4439 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parbatbhai Govindbhai Bhatu, Advocate 
Sh. Govindbhai Arjanbhai Bhatu 
Pithal Krupa Near Vagheswari Temple 
Kutiyana,Porbandar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4440 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vikas Laxmanbhai Surati, Advocate 
Sh. Laxmanbhai Laljibhai Surati 
49, Amrkunj Society, Opp. Manmandir Society, 
Chhaprabhatha Road, Amroli, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4441 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pandya Kiritkumar Keshavlal, Advocate 
Sh. Keshavlal 
7 A Patel Colony, Road No 4, Shiv 
Krupa,,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4442 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dhulia Rajesh Muljibhai, Advocate 
Sh. Muljibhai Jivabhai Dhulia 
At Po Haripur Ta Lalpur 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4443 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kaushik Dilipkumar Jayswal, Advocate 
Sh. Dilipkumar Dayabhai Jayswal 
61, Old Housing Board, Near Shankar Temple, 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4444 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Satishkumar Nanubhai Gadhavi, Advocate 
Sh. Nanubhai Khimrajbhai Gadhavi 
5.Sai Park Anand.Borsad Road At.Jitodia, 
Ta.Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4445 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Lakhaman Pola Mahida, Advocate 
Sh. Polabhai Rupabhai Mahida 
Vankarvas At Village.Vandh, Taluka.Jafarabad 
Dist.Amreli Gujarat,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4446 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ganpatbhai Mangalbhai Sonara, Advocate 
Sh. Mangalbhai Sonara 
Sonara Nivas Chandisar Ta.Dholka 
Dist.Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4447 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Hasmukhbhai Udesinh, Advocate 
Sh. Patel Udesinh Virsinh 
At Kundla Po Sampa Ta Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4448 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gautam Mukundrai Gandhi, Advocate 
Sh. Mukundrai Jayantilal Gandhi 
Madhuram Complex, 3r Floor Bh Jaynath 
Hospital Bhakti Nagar Circle,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4449 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharatkumar Jethabhai Gohil, Advocate 
Sh. Jethabhai Gohil 
Ganesh Nagar Bh Garden Cafe Near Prathmik 
Shala Road Girnar Gate 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4450 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mayurbhai Kiritbhai Doshi, Advocate 
Sh. Kiritbhai 
41 Opp Ramji Mandir Juno Kadiyali Road 
Rajula,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4451 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Aparnathi Bhavisha Mansukhbhai, Advocate 
Sh. Mansukhbhai 
Gatrad Krupa Aditya Park Nr Hotel Park 
Veraval,Gir Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4452 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ghasura Varismahmad Abdulkhan, Advocate 
Sh. Ghasura Abdulkhan Dadamiya 
Bissmilla Society Deesa Patan Road Juna Deesa Ta 
Deesa Banaskantha Gujarat,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4453 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ankur Kishorkumar Hansoti, Advocate 
Sh. Kishorkumar Maganbhai Hansoti 
10, Saraswati Raw House, Near Subhash Garden, 
Morabhagal, Rander,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4454 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gandhi Sanjaykumar Kishor Bhai, Advocate 
Sh. Kishor Bhai 
C11 Hari Darshan Soceity Hansot Road 
Ankleshwar,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4455 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pranav Bharatbhai Patel, Advocate 
Sh. Bharatbhai 
Block No 44, Gangotri Park, Opp. B.T. Savani 
Kidney Hospital, Saurastra University Road, 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4456 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ranavasiya Jagdishkumar Maganbhai, Advocate 
Sh. Ranavasiya Maganbhai Jivabhai 
At.Po.Sarotra Ta.Amirgadh 
Dist.Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4457 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pujara Bhavesh Babubhai, Advocate 
Sh. Babubhai 
Co Amitkumar Manubhai Thakkar Sai Raw 
House Behind Velunagar Deesa Palanpur 
Highway Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4458 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kashmira Maheshbhai Kayastha, Advocate 
Sh. Maheshbhai Kayastha 
M 503 Matru Sanidhya Apartment Near Sadguru 
Sanidhya Opp Sadguru Tenament New 
Maninagar Ramol 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4459 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Menon Babin Nandkumar, Advocate 
Sh. Menon Nandkumar Achutanbhai 
Block No 60, Indira Vihar, Raj Tenament, Bh 
Yamuna Vadi, Zanzarada Road, 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4460 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sanjay Shamjibhai Narola, Advocate 
Sh. Shamjibhai 
Sitaram Krupa Parsana Nagar Bh Julejal Nagar 
Jamnagar Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4461 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sheikh Ahmed Rahimbax, Advocate 
Sh. Rahimbax 
Mahammadpura Gavadi Ta Deesa,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4462 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhupat Pansuriya, Advocate 
Sh. Ravjibhai 
At Vadal Sardar Nagar Butadi Plot Ta Junagadh 
Dist Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4463 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Asfakali Ayubali Kureshi, Advocate 
Sh. Ayubali Kureshi 
F.6, Murtuza Park.2, Nr. J.P. Police Station, 
Tandalja Road,,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4464 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Babariya Ashokbhai Vasharambhai, Advocate 
Sh. Vasharambhai 
Durlabh Nagar Street No 7 Rajula,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4465 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Daya Shailendrasinh Dilipsinh, Advocate 
Sh. Daya Dilipsinh Bhavubha 
At.Nana Kerala Ta.Wadhwan 
Dist.Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4466 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mehta Harehkumar Bhaishankarbhai, Advocate 
Sh. Bhaishankarbhai 
Parshivalpara Behind Meghdoot Cinema Mahuva 
,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4467 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shakeelahmed M Bavjir, Advocate 
Sh. Mohmedamin Mohmed Bavjir 
Masa Allah Ali Bhai Society Near Ronak Hospital 
Veraval,Gir Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4468 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Khatri Shyamlal Dharamdas, Advocate 
Sh. Khatri Dharamdas Tejumal 
22 Vaibhav Society Yogeshwar Road Bhuravav 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4469 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pradipbhai Shambhubhai Ranjoliya, Advocate 
Sh. Shambhubhai 
Durlabh Nagar Street No 7 Rajula,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4470 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Manishakumari Manubhai, Advocate 
Sh. Manubhai Parmar 
151 1189 Ghb Kalapi Nagar Asarwa 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4471 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dinesh Chimanlal Chaliawala, Advocate 
Sh. Chimanlal Lallubhai Chaliawala 
36.A Pitru Ashish Building First Floor Opp 
Sargam Shopping Centre Parle Point 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4472 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Katariya Pravinkumar Meghabhai, Advocate 
Sh. Meghabhai 
At Kotadi Ta Rajula Dist Amreli,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4473 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pannaben Mahendraprasad Joshi, Advocate 
Sh. Mahendrasprasad 
Near Ganpati Mandir Para Vistar 
Lunawada,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4474 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shaikh Imranhusain Abdulkadar, Advocate 
Sh. Shaikh Abdulkadar Mohamadhusuain 
Kasba Jail Road Chhotaudepur Chhotaudepur 
,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4475 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dineshkumar Munjabhai Rathod, Advocate 
Sh. Munjabhai Somabhai Rathod 
Ambedkar Nagar Bh Darbargadh Chakhadi Wadi 
Ranavav,Porbandar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4476 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Ajitsinh Dalpatsinh, Advocate 
Sh. Dalpatsinh Chauhan 
At Po Sampa Ta Godhra Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4477 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ranjitkumar Manubhai Patgir, Advocate 
Sh. Manubhai Manabhai Patgir 
B502 Siddharth Pletinum Nageshwar Main Road 
Jamanagr Road Ghanteshwar 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4478 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Yogita Rohitkumar Raval, Advocate 
Sh. Rohitkumar Raval 
Block No 17.4 Hanuman Mandir Ambika Chowk 
Thakkarbapanagar Ahmedabad 
,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4479 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajendrasinh Anirudhsinh Gohil, Advocate 
Sh. Anirudhsinh 
Vinayak Vatika Society St No 2 Jamnagar Road 
Madhapar Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4480 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parameshvarlal Jetharam Trivedi, Advocate 
Sh. Jetharam Dharmaram Trivedi 
92, Shantinagar Society Opp.To Market Yard 
Deesa.Palanpur Highway, Deesa,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4481 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Govindbhai Dhanjibhai, Advocate 
Sh. Makwana Dhanjibhai Ganpatbhai 
101, Chanakyapuri Society Abu Highway 
Palanpur,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4482 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mamta Himatlal Lodhiya, Advocate 
Sh. Himatlal Lodhiya 
102 Yogeshwar Apartment Yogi Tower Street 
Near Alpha Primary School 1 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4483 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rushikesh Arvindbhai Godiwala, Advocate 
Sh. Arvindbhai Motiram Godiwala 
5, Union Smruti Society, B.H. Sarjan Society, 
Parle Point,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4484 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harendra Harshadray Dhruva, Advocate 
Sh. Harshadray B Dhruva 
21, Harsh Vanlila Kalpit Shriji Kunj, V Patel Soc. 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4485 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gamit Dilipbhai Ukadbhai, Advocate 
Sh. Ukadbhai Makanbhai Gamit 
At Bartad Post Unai Ta Vansda Dist 
Navsari,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4486 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dilavar Jiryabhai Thakare, Advocate 
Sh. Jiryabhai Khandubhai Thakare 
Nishal Faliyu, Ubhad, Post.Pisavar 
Tal.Kukarmunda ,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4487 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mohite Hitesh Vikramsinh, Advocate 
Sh. Vikramsinh Sharadchandra Mohite 
C.20 Shivalaya Banglows, Nr.Sapphire Global 
School Nr.Parivar Crossing Waghodia 
Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4488 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ushaben Ramanbhai Patel, Advocate 
Sh. Ramanbhai Hirabhai Patel 
At Juna Bor Bhatha Patel Faliyu 
Ankleswar,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4489 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dinesh Keshav Rathod, Advocate 
Sh. Keshav Ala Rathod 
New Vankarvas Chhaya 
Porbandar,Porbandar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4490 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhoi Bharatkumar Jagabhai, Advocate 
Sh. Jagabhai 
At Patel Faliya Ta Santrampur ,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4491 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prajapati Ashvinbhai Raychandbhai, Advocate 
Sh. Prajapati Raychandbhai Mevabhai 
15 Yogeshwar Park College Road Deesa 
Banaskantha Gujarat,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4492 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kalpeshkumar Bhimjibhai Bayad, Advocate 
Sh. Bhimjibhai Bayad 
Vadva Meladi Mata Street Opp Khadia Khuva 
Bhavnagar,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4493 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gohil Kirankumar Rameshchandra, Advocate 
Sh. Rameshchandra 
55 By 1 K J Kadiya Ni Chali Baliya Limbadi New 
Civil Road Asarwa,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4494 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shaikh Mahmadhanif Ismailbhai, Advocate 
Sh. Shaikh Ismailbhai Rasulbhai 
Payga Civil Court Road 
Balasinor,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4495 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Iqbal Kasambhai Sida, Advocate 
Sh. Kasambhai Hasambhai Sida 
Nishar Manjil Near Bage Yusuf Bh I.D.Chauhan 
High School Veraval,Gir Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4496 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Natuji Lalaji Thakor, Advocate 
Sh. Lalaji 
At Post Mithi Ghariyal Ta Chanasma 
,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4497 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Ravi, Advocate 
Sh. Hematlal Solanki 
Bh. Subhash Market, Nr. Dhuvav Gate, Kumbhar 
Vado Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4498 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Naginbhai Mangaldas Chavda, Advocate 
Sh. Mangaldas 
Village Vanch Ta Dascroi Dist 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4499 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vanpariya Prafful Laljibhai, Advocate 
Sh. Vanpariya Laljibhai Chhaganbhai 
At . Lilava Ta . Mendarada Dist . 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4500 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jitendrasinh Vijaysinh Parmar, Advocate 
Sh. Vijaysinh 
7 Jagruti Society Bh Bhomeshwar Temple 
Jamnagar Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4501 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Narsinhbhai Dharamabhai Prajapati, Advocate 
Sh. Dharamabhai 
47 Sarasvati Park Railway Station Road 
Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4502 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhatiya Kinjal Sunilkumar, Advocate 
Sh. Bhatiya Sunilkumar Kantilal 
73 Maa Gayatrinagar.2 Behind Setu Health Club 
Bamroli Road Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4503 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rakeshkumar Rasiklal Jani, Advocate 
Sh. Rasiklal Shivshankar Jani 
Shiv Sadan,Plot Number C 3014, Street Number 
3 New Bhagvati Park, Kaliyabid 
Bhavnagar,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4504 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Surekhaben Uttaambhai Chaudhari, Advocate 
Sh. Uttambhai 
308 Jalaram Nagar Society ,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4505 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Anilaben H Barad, Advocate 
Sh. Himatsinh S Barad 
B.36 Sukrutinagar Society Near Manav Mandir 
Society, Opp. Diwalipura Atithigruh Diwalipura 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4506 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gala Mahammadhusain Yusuf, Advocate 
Sh. Yusuf Karimbhai Gala 
Near Darbar Gadh Opposite Jam Dera Daji Bapu 
Street Beside Pgvcl Office Darbargadh 
Zone,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4507 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijaykumar Omprakash Sharma, Advocate 
Sh. Omprakash Sharma 
28 Shyam Park Society Near Sardar Chowk 
Behind Krishna Nagar 
Naroda,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4508 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Mineshkumar Chimanlal, Advocate 
Sh. Chimanlal 
1639, Sursangam Near Post Office 
Saraspur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4509 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahendrakumar Bhemalal Trivedi, Advocate 
Sh. Bhemalal Revasankar Trivedi 
Vinayak Park ,Modheswari Society Deesa Near 
Deesa Palanpur Highway Deesa Ta.Deesa,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4510 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manish Kantilal Vasiyar, Advocate 
Sh. Kantilal Vasiyar 
Pavanchakki, Nr. Anjali News, Hinglaj Chowk, 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4511 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barot Vasantkumar Jayantilal, Advocate 
Sh. Barot Jayantilal Amrutlal 
Barotvas At.Sanadar Po.Raiya Ta.Deodar,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4512 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Desai Hardik Mukundbhai, Advocate 
Sh. Desai Mukundbhai Indravadan 
Mahavir Nagar Society Mahavir Nagar Society 
New City Light Road Althan,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4513 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Babubhai Gamanbhai Kalotra, Advocate 
Sh. Gamanbhai Mashrubhai Kalotra 
Ranpur Ugamnovas Post.Ranpur Vachalovas 
Ta.Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4514 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dineshkumar Khodabhai Parmar, Advocate 
Sh. Khodabhai 
Borwadi Opp East Gate At Chanasma 
,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4515 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaishaliben Dahyabhai Maisuria, Advocate 
Sh. Dahyabhai 
Raghuveerdham Street At Post Tadkeshwar Tal 
Mandvi Dist Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4516 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pathan Shabanabehgam Ramzankhan, Advocate 
Sh. Pathan Ramzankhna 
Kasba Nazar Bag Chhotaudepur 
,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4517 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ramdevsinh Balsinh Zala, Advocate 
Sh. Balsinh 
Shakti Puja Railnagar 3 Block No 117 
Bajrangwadi Jamnagar Road 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4518 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tushar Manubhai Rupalan, Advocate 
Sh. Manubhai 
C.30 Maganlal Park Society Radhaswami Road 
Ranip Ahmedabad ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4519 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayeshkumar Kantilal Joshi, Advocate 
Sh. Kantilal 
Champa Smruti Keriya Road 
Amrlei,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4520 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gamit Kashmiraben Babubhai, Advocate 
Sh. Babubhai Dhediyabhai Gamit 
At Post Balpur Nanidungari Faliyu Ta Vyara Dist 
Tapi,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4521 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ranoliya Dinesh Gokalbhai, Advocate 
Sh. Ranoliya Gokalbhai Ranchhodbhai 
At . Datrana Ta . Mendarda Dist . 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4522 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Girishkumar Narandas Yoganandi, Advocate 
Sh. Narandas Jeramdas Yoganandi 
Near Zulelal Temple Lilashah Nagar Bh Vmc 
Bank Sutrapada,Gir Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4523 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharatkumar Mafatlal Patel, Advocate 
Sh. Patel Mafatlal Venaji 
79 Patel Vas Balodhan At And Po.Balodhan 
Ta.Bhabhar,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4524 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Swami Bipinchandra Gobarbhai, Advocate 
Sh. Gobarbhai Swami 
1711 Opp Otampole Marvadis Street Arya Samaj 
Shahpur Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4525 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Batul Alihusain Rangwala, Advocate 
Sh. Alihusen Rangwala 
Old Cottage Amlifaliya Vohrawad Godhra,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4526 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pagi Prakashkumar Jethabhai, Advocate 
Sh. Jethabhai 
Srangpur Po Zahra Ta 
Lunawada,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4527 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nimisha Ashokbhai Rana, Advocate 
Sh. Ashokbhai Rana 
2779, Ayodhyanagar, G.H. Board, Link Road 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4528 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chaudhary Dineshbhai Premabhai, Advocate 
Sh. Premabhai 
At Post Samarwada Ta Dhanera Dhanera,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4529 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhojani Manishaben Nanjibhai, Advocate 
Sh. Bhojani Nanjibhai 
Bhojani Farm Nr.S.K.Nagar Uni.Gate 
Dantiwada,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4530 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Shitalben Babubhai, Advocate 
Sh. Chauhan Babubhai Shankarbhai 
11 Shri Mama Fadke Nagar Society Baharpura 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4531 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hitendra Nashikrao Patil, Advocate 
Sh. Nashikrao 
Shop No.57, Shiromani Shoping Centre, Nr 
Baroda Express High Way Karnavati Road, 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4532 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashokkumar Naranbhai Chandpa, Advocate 
Sh. Naranbhai 
Galodar Road, Malia Hatina Junagadh 
,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4533 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mochi Bhanumati Maganlal, Advocate 
Sh. Mochi Maganlal Narandas 
New Bazar At. Deodar Ta.Deodar,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4534 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Digvijaysinh Mohansinh Sangdot, Advocate 
Sh. Mohansinh Prabhatsinh Sangdot 
At Rajputbori Post Kasal, Taluka Mandvi, 
,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4535 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Heenaben Rasiklal Raval, Advocate 
Sh. Rasiklal 
Mangalam Society Hanuman Tekri Agola Road 
Palanpur,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4536 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gagajibhai Kawabhai Bharwad, Advocate 
Sh. Bharwad 
161, Indira Nagar Near Hira Baug 
Varachha,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4537 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajai Deva Khemchand, Advocate 
Sh. Khemchand Rajai 
Room No.122 Old Sindhicamp 
Sindhunagar,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4538 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nimisha Natvarlal Modi, Advocate 
Sh. Natvarlal 
30 , Jivan Prakash Society Opp. Gandhipark 
Harni Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4539 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharmishtha Maganlal Solanki, Advocate 
Sh. Maganlal 
Westen Park Society Shivshakti Chital Road 
Amreli,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4540 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeshbhai Chhotubhai Chaudhari, Advocate 
Sh. Chhotubhai Kotabhai Chauhdhari 
Vachlu Faliyu, Amalsadi Tal. Mandvi Dist. 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4541 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Nitinbhai Ishwarlal, Advocate 
Sh. Patel Ishwarlal Marghabhai 
Nava Pura, At.Shekhadi Ta.Petlad ,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4542 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manojkumar Namdevrao Malete, Advocate 
Sh. Namdevrao G Malete 
Ganesh Faliya Bhagliwad Jambusar Dis 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4543 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Valli Suleman Nondhalawala, Advocate 
Sh. Sulema A. Nondhalawala 
Nondhalawala Street Nabipur 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4544 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Pratapsinh Ramsinh, Advocate 
Sh. Ramsinh Mohansinh Solanki 
C 47 Sarvoday Township Opp Jambuva Jakat 
Naka Makarpura Road 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4545 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jesadiya Mansukhbhai Laljibhai, Advocate 
Sh. Laljibhai 
C 2 Gangotri Tenament Part 2 Behind 
Saurabhpark, Samta 
Subhanpura,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4546 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Panchal Maheshkumar Ganpatlal, Advocate 
Sh. Ganpatlal 
4 Saptarshi Bunglows Near Subham Party Plot 
Patan Highway Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4547 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Haresh Dahyabhai Makwana, Advocate 
Sh. Dahyabhai 
Siddhant Soham Nagar Society Main Road Nr. 
Overbridge Morbi Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4548 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Mandip Savjibhai, Advocate 
Sh. Makwana Savjibhai Raghavbhai 
Block No A 23, Shyamdatt Residancy, Bh. Kardiya 
Girls Chhtralay, Near Vadla Fatak Vanthali Road, 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4549 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mohammadshahid Sabbirbhai Shaikh, Advocate 
Sh. Sabbirbhai 
Vijay Talkis Road Ahemd Raza Chwak 
Balasinor,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4550 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sureshkumar Devajibhai Dudhatra, Advocate 
Sh. Devajibhai Dudhatra 
Sasan Road Padar Chowk Mendarda Dist 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4551 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Deviben Lakhmanbhai Ghodadra, Advocate 
Sh. Lakhmanbhai 
At Barula Gir Vaya Sher Baugh Gadu Ta Maliya 
Hatina,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4552 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ghanshyam Kanaiyalal Bhavsar, Advocate 
Sh. Kanaiyalal Bhavsar 
80.2 Gokuldham Society Near Guru Krupa 
Halol,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4553 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Hareshbhai Ambaram, Advocate 
Sh. Patel Ambaram Gomanbhai 
B35 Vatsalya Bunglows Diva Road 
Ankleshwar,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4554 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jignesh Ashokbhai Modi, Advocate 
Sh. Ashokbhai Babubhai Modi 
53, Tribhuvannagar Society Ved Road Opp. 
Akhand Anand College,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4555 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harshadbhai Buddhisagar Gohil, Advocate 
Sh. Buddhisagar M Gohil 
At Po Nada Ta Jambusar Di 
Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4556 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Narsinhbhai Rasangbhai, Advocate 
Sh. Rasangbhai 
Patelvas Desaivado Kheralu At.Po.Ta.Kheralu 
Dist.Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4557 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vasava Bhavnakumari Bhimsingbhai, Advocate 
Sh. Bhimsingbhai Davabhai Vasava 
At Post Chittpur Nishal Faliyu Ta Uchchhal Dist 
Tapi,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4558 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Baria Ashaben Tersingbhai, Advocate 
Sh. Baria Tersingbhai Kidiyabhai 
C.4 Vishwakarma Tower Near Prince Lodge 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4559 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijay Kantilal Pithva, Advocate 
Sh. Kantibhai 
Asopalav Residency, Wind D, Flat Number 103 
1st Floor, Near Bpcl Petrol Pump, Rail Nagar, 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4560 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathva Rajendrabhai Jayntibhai, Advocate 
Sh. Rathva Jayntibhai 
At.Haripura Po. Kalarani Ta.Jetpur Pavi 
Chhotaudepur,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4561 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Katakiya Bipinkumar Amrutlal, Advocate 
Sh. Katakiya Amrutlal 
Chokhandi Char Rasta Fest Floor Dhawrkesh 
Krupa Kansarapole Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4562 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Panchal Rasikkumar Kalidas, Advocate 
Sh. Kalidas 
Raj Mandir Society Balasinor 
Mahisarag,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4563 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Priyakant Dineshchandra Barot, Advocate 
Sh. Dineshchandra Barot 
19 Shivsagar Society Part 1 Nr Prasant High 
School Jivraj Park 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4564 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kalpana, Advocate 
Sh. Ramanlal 
884,Vijay Vihar,Behind Shreenathji Apartment, 
Jalalpore,Navsari. ,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4565 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mr.Shaileshkumar Amarsinh Gohil, Advocate 
Sh. Amarsinh Karsanbhai Gohil 
C.56, Bhagyalaxmi Township.1, Near Kamla 
Nagar, Ajwa Road,,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4566 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nilesh Shantilal Thakker, Advocate 
Sh. Shantilal Purshottam Thakker 
Stree No.3 Village Nagalpur Dhindh Tal Mandvi 
Kachchh Nagalpur Kachchh,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4567 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Natverlal Laljibhai Solanki, Advocate 
Sh. Laljibhai Chikabhai Solanki 
Ravishankar Dada Mahollo At.Wankaner 
Ta.Savli,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4568 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Raghvani Manoj Jadavjibhai, Advocate 
Sh. Jadavjibhai Harjibhai Raghvani 
Raj Rajeswari Society Matel Chowk Rameswar 
Nagar Navagam Ghed 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4569 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Umeshkumar Bharatbhai Jani, Advocate 
Sh. Bharatbhai Chhotalal Jani 
Adarsh Nagar Chakkargadh Road 
Amreli,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4570 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Maitri Mahendrabhai Bhoot, Advocate 
Sh. Mahendrabhai Bhoot 
2.Bina Tenament, Saru Section Road, Nr. Police 
Head Quarter, Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4571 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mitaben Kanubhai Dhagia, Advocate 
Sh. Kanubhai Dhagia 
C.4 Mahavirnagar Apartment Opp Shyamal Row 
House.5 Opp Vibhag 5 Satellite 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4572 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Baraiya Harishkumar, Advocate 
Sh. Chhatrasinh 
Balukhedi Morwa Hadaf Panchmahal,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4573 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Mahendrasinh Abhesinh, Advocate 
Sh. Abhesinh 
Shree Labh, Pranami Nagar.2, Behind Mira 
Nagar, Nr. New Collector Office, 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4574 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shantibhai Shankarbhai Varan, Advocate 
Sh. Shankarbhai 
At Po.Chudmer Ta.Tharad Banaskantha,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4575 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Anil Manharlal Bhatt, Advocate 
Sh. Manharlal Premshankar Bhatt 
Matru Krupa, 5.Kishanpara, Block No.8, Raiya 
Road, Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4576 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pravinkumar Govabhai Bharadia, Advocate 
Sh. Govabhai Hardasbhai Bharadia 
Vankarvas Kutiyana Dist 
Porbandar,Porbandar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4577 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kalal Chandankumar Ramanlal, Advocate 
Sh. Ramanlal 
138 Harijanvas Santrampur 
Mahisagar,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4578 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Darshana Himansu Sane, Advocate 
Sh. Mukundrao S Pagar 
203 Raj Complex Badamdi Baug Shankar Tekri 
Dandi Bazar,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4579 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jigneshbhai Kiritbhai Acharya, Advocate 
Sh. Kiritbhai 
Suramya Bunglows Telphone Exchange Road 
Patan,Patan,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4580 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Singad Ashwinkumar Jayantilal, Advocate 
Sh. Jayantilal Singad 
B.43 Asodiya Society Part.1 Near Rameshware 
Temple Meghaninagar 
Asarwa,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4581 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mansuri Iqbalmahammad Abdulraheman, Advocate 
Sh. Abdulraheman 
Khokharwado Kheralu At.Po.Ta.Kheralu 
Dist.Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4582 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rakeshsing Ramsingh Pardeshi, Advocate 
Sh. Ramsingh Sonusingh Pardeshi 
8 Vimal Park Vrundavan Society Jamalpore 
Navsari,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4583 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ajay Dineshbhai Makwana, Advocate 
Sh. Dineshbhai Manilal Makwana 
Flat No.304,Maruti.3,Podar Schol Road, New 
C.G.Road,Chandkheda, 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4584 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Shirish Lalsinh, Advocate 
Sh. Patel Lalsinh Jatnabhai 
2, Vivekanand Township Near Palnpur Jakat 
Naka, ,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4585 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Rameshbhai Vakhatabhai, Advocate 
Sh. Vakhatabhai 
At Po.Vami Ta.Tharad Banaskantha,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4586 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Salim Gulamrasul Shaikh, Advocate 
Sh. Gulamrasul Hussain Shaikh 
Aman Society Part.3, Plot No.66, Behind Jivan 
Jyot Cinema, Anjana, Bhathena, 
Udhna,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4587 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Apurva Bhalchandra Vyas, Advocate 
Sh. Bhalchandra H Vyas 
4 B Sagar Society Geeta Mandir Road Bhulabhai 
Park,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4588 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukeshbhai Himmatlal Chauhan, Advocate 
Sh. Himmatlal Nathubhai Chauhan 
Thakkarbapa Nivas Behind Laxmi Cinema Fuvara 
Navsari,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4589 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Umat Devendrasinh Dalpatsinh, Advocate 
Sh. Dalpatsinh M Umat 
B.36 Sukrutinagar Society Near Manav Mandir 
Society, Opp Diwalipura Atithigruh Diwalipura 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4590 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Akhiya Amruta Cheenabhai, Advocate 
Sh. Cheenabhai Ukabhai Akhiya 
Shivnandan Vrundavan Society Bhalka 
Veraval,Gir Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4591 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ajitkumar Sureshbhai Amin, Advocate 
Sh. Sureshbhai Amin 
G 95 1139 Shivam Appartment Vyaswadi Char 
Rasti Nava Vadaj 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4592 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kushal Vasantray Timbadia, Advocate 
Sh. Vasantray Virchandbhai Timbadia 
Sony Chowk At Bilkha ,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4593 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Dhavalkumar Hirabhai, Advocate 
Sh. Hirabhai Chamar 
At Moti Denawad Po Nani Denawad Ta 
Lunawada Dist Mahisagar,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4594 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kureshi Salmaben Gulamhusen, Advocate 
Sh. Gulamhusen 
Kaziwada At Mangrol ,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4595 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nareshkumar Amjibhai Chauhan, Advocate 
Sh. Amjibhai 
At Po Samli Ta Godhra Dist Panchmahal,Panch 
Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4596 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vasudev Chandulal Vyas, Advocate 
Sh. Chandulal Shamjibhai Vyas 
Patel Menson, 4 14, Vaniyawadi, Bolbala Marg, 
Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4597 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Radha Natvarlal Chauhan, Advocate 
Sh. Natvarlal Gulabbhai Chauhan 
6 Shivranjani Hirakanji Wadi, Behind Daboo 
Hospital,,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4598 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajendra Jivanbhai Patel, Advocate 
Sh. Jivanbhai Patel 
29, Kanha Kalali Residency, Bh Delhi Public 
School, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4599 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parulben Hasmukhbhai Thakkar, Advocate 
Sh. Hasmukhbhai Thakkar 
143 Brahman Faliya, Nr. Ranchdoji Temple, At 
And Po . Undera,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4600 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kapil Girjashankar Mehta, Advocate 
Sh. Girjashankar Odhavji Mehta 
Matoshri Bhagyoday Society 
Kutiyana,Porbandar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4601 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hareshkumar Kasturbhai Tank, Advocate 
Sh. Kasturbhai 
At Post Malgadh Jodhpuriya Dhani Ta 
Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4602 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Heenaben Mangubhai Vasava, Advocate 
Sh. Mangubhai D Vasava 
10 Paradise Park Nr Water Filteration Plant 
Maktampur Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4603 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gandhee Vishnukumar Muljibhai, Advocate 
Sh. Muljibhai 
E.212, Shreenanad Nagar, Part.1 Vejalpur 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4604 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hashmukhbhai Punjabhai Parmar, Advocate 
Sh. Punjabhai D Parmar 
A 153 Ashopalav Society Nr Unnati School Link 
Road Bharuch,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4605 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rashmikant Ramchandra Baria, Advocate 
Sh. Ramchandra Baria 
D 20, 1 Raj Laxmi Society Opp Kamla Nagar Bus 
Stand Ajwa Road, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4606 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kumarkhaniya Vinod, Advocate 
Sh. Bhikhalal 
154, Third Floor Mahalaxmi Apartment Pujara 
Plot Main Road, Nr. Bhaktinagar 
Circle,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4607 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jigar Sureshbhai Motani, Advocate 
Sh. Sureshbhai Motani 
Dharampur Shreeji Society Govardhan 
Apartment Jamkhambhalia,Devbhumi 
Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4608 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakkar Vijaykumar Shankarlal, Advocate 
Sh. Shankarlal 
Brahmaninagar Opp Water Wall Kachchhi 
Colony Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4609 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Anil Bhagwanbhai, Advocate 
Sh. Bhagwanbhai Rambhai Patel 
298, Sahakar Nagar, Behind Swati Society, Sama 
Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4610 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dadubhai Najbhai Khachar, Advocate 
Sh. Najbhai Nanbhai Khachar 
Gujarat Housing Board Society Block No 11.12 
Near S T Depot,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4611 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ramilaben Chandulal Solanki, Advocate 
Sh. Chandulal 
C,203 Shreenath Puram Flat Nr. Pvr Cinema 
Nizampura,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4612 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kirankumar K Vaghela, Advocate 
Sh. Khumansinh J Vaghela 
150 Rajputvago At Po Manjusar Taluka 
Savli,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4613 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hiran J Rana, Advocate 
Sh. Jitendrabhai Mohanlal Rana 
B 3 Shivalay, Radhe Govind Duplex Kaladarshan 
Cross Road Waghodia Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4614 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jatin Vimalbhai Yagnik, Advocate 
Sh. Vimalbhai Shivshankar Yagnik 
Gayatri Krupa House No M 101 Anand Nagar 
Colony Kothariya Road,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4615 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bijal A Brahmbhatt, Advocate 
Sh. Madhusudan 
A 35 Panchmurut Apprtment B H T.B Hospital 
Gotri Road, Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4616 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nipun Gurjibhai Chaudhari, Advocate 
Sh. Gurjibhai Champakbhai Chaudhari 
B 16 Raj Nagar Society College Road Vyara Ta 
Vyara Dist Tapi,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4617 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Raval Navinchandra Babulal, Advocate 
Sh. Raval Babulal 
A 12 Anupam Society Kant Road Deesa,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4618 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Narendrasingh Gyansingh Bhadauria, Advocate 
Sh. Gyansingh Mohansingh Bhadauria 
57,New Faujdar S Chawl Nr.Hirawadi G.D.High 
School Road Saijpur Bogha 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4619 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayntilal Parsotambhai Marviya, Advocate 
Sh. Parsotambhai Harjibhai Marviya 
At . Nikava Ta . Kalawad Dist . 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4620 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaidya Krutarth Vijaykumar, Advocate 
Sh. Vijaykumar Vaidya 
4 Nagrik Bank Building Vasitalav 
Mahuva,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4621 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Chetna Bahen, Advocate 
Sh. Kanubhai 
Nishal Faliya At Shera Tal 
Hansot,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4622 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prabhat, Advocate 
Sh. Kalidas 
203,Geeta Appartment,Shantadevi Road,Vande 
Matram Chowk,Navs ,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4623 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sandeep Maganbhai Baria, Advocate 
Sh. Maganbhai Chimabhai Baria 
27, Ranchod Park Society Opposite Yash 
Complex Gotri Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4624 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vinodkumar Muljibhai Makavana, Advocate 
Sh. Muljibhai Sanabhai Makavana 
F.24 318 Utsav Appt Nr Bhavsar Hostel Nava 
Vadaj Ahmeda Ahmedabad ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4625 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shakla Siraj Husen, Advocate 
Sh. Husen 
Ranta Plot Shaikh Majavar Road B H Sufi 
Masjid,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4626 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bloch Hajeebhai Haidubhai, Advocate 
Sh. Haidubhai 
50 Tarmahmad Society Os. Kalavad Gate 
,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4627 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Yogesh Manubhai Ahir, Advocate 
Sh. Manubhai Rambhai Ahir 
604 Royal Enclave Station Road Vyara Ta Vyara 
Dist Tapi,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4628 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ashokkumar Tagaji Majirana, Advocate 
Sh. Tagaji Bhuraji Majirana 
Bhopanagar Malivas Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4629 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makwana Dhirajkumar Ramjibhai, Advocate 
Sh. Makwana Ramjibhai Jethabhai 
382 Ramdevnagar 2 Bh Sayaji Park Ajwa Road 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4630 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Malek Salimuddin Vajiyoddin, Advocate 
Sh. Vajiyoddin 
In Kasba At And Post . Bandhani Ta . 
Petlad,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4631 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ranabhai Tejabhai Solanki, Advocate 
Sh. Tejabhai Danabhai Solanki 
Moteshara Nivas, Ganjivada Main Road, Near 
Manish Pan Corner, Bhavnagar 
Road,,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4632 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Brahmbhatt Kanaklata Baldevbhai, Advocate 
Sh. Baldevbhai 
Nano Barotvas Pancharatna Society Kheralu 
At.Po.Ta.Kheralu 
Dist.Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4633 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mihir Mahendrabhai Gamit, Advocate 
Sh. Mahendrabhai M Gamit 
7.A, Saritanagar Society Dhuliya Road 
Ta.Vyara,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4634 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chetana Dalpatbhai Borad, Advocate 
Sh. Dalpatbhai Govindbhai Borad 
111,Anmol Row House Satellite Road, Opp The 
Haweli Mota Varachha, 
Surat,Gujarat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4635 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Ranjitsinh, Advocate 
Sh. Dahyasinh Gemsinh 
Shriji Nagar Society,Vesma Road,Maroli Bazar, 
Jalalpore,Navsari. ,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4636 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Hasmukhbhai Kantilal, Advocate 
Sh. Rathod Kantilal Bhagabhai 
A.20 Sumin Park Society G D School Road 
Saijpurbogha Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4637 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shaileshkumar Dhirubhai Parmar, Advocate 
Sh. Dhirubhai Valabhai Parmar 
Ramkrupa Opp Police Station,Near Gau Shala 
Kutiyana,Porbandar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4638 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharmendrasinh Balvantsinh Barot, Advocate 
Sh. Balvantsinh Abhesinh Barot 
A.326, Vrajdham Soceity, Bs. Gayatri Nagar 
Society, Jambuva Naka, Makarpura Road, 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4639 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Manhar Ambalal, Advocate 
Sh. Ambalal Patel 
28, Jankinandan Soc Bhimjipura Cross Road New 
Vadaj,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4640 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Makrani Nargish Mustufaali, Advocate 
Sh. Makrani Mustufaali 
Makarnai Street Chhotaudpeur 
Chhotaudepur,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4641 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rana Kalpeshkumar Rajnikant, Advocate 
Sh. Vakil Rajnikant Shankarlal 
A56 Rana Street Golwad, Near Parsiwad 
Ankleshwar,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4642 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vadher Bhargav Hiralal, Advocate 
Sh. Vadher Hiralal Nanjibhai 
14 Nandanvan Society Opp. Sankalp Vidhalaya 
80 Feet Road, 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4643 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sarita Tulsibhai Hiragar, Advocate 
Sh. Tulsibhai 
1.C.473 Vivekanand Nagar Hathijan 
,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4644 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hemchandani Jayprakash Mohanlal, Advocate 
Sh. Mohanlal 
Behind Banas Bank Sindhi Colony Deesa,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4645 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vankar Shantilal Kalabhai, Advocate 
Sh. Kalabhai 
At Po Kolikhad, Ta Modasa Dist 
Aravalli,Arvalli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4646 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vasava Ratilal Kotiyabhai, Advocate 
Sh. Kotiyabhai 
Shivam Park Siludi Chowkdi Valia 
Ta.Valia,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4647 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Hemanginibahen Dalapatbhai, Advocate 
Sh. Dalpatbhai Vallabhbhai Parmar 
Parmar Street At And Post Hathuran Taluka 
Mangrol,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4648 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijaykumar Ravjibhai Damor, Advocate 
Sh. Ravjibhai Kanjibhai Damor 
C2.3, Aavash Flat, Janta Nagar Road, Nr. 
Pavapuri Bus Stop Ghatlodia, 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4649 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rana Bhupendrakumar Kantilal, Advocate 
Sh. Rana Kantilal Mansukhlal 
New Mitra Milan Society Archanam Bunglow 
Near Ice Factory,Dohad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4650 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jolly Sureshbhai Parekh, Advocate 
Sh. Sureshbhai Bhagubhai Parekh 
4.D Veeky Tower Mg Road Bardoli Tal Bardoli 
Dist Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4651 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mr. Harendrasinh Takhatsinh Parmar, Advocate 
Sh. Takhatsinh Mohansinh Parmar 
658, Madhav Nagar, Post. Sayajipura, 
Ta.Waghodia, Ajwa Road, 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4652 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Alkaben Ravjibhai Patel, Advocate 
Sh. Ravjibhai Desaibhai Patel 
37 38 Darvaja Walu Faliyu Khandhali 
Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4653 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dilubha Sujubha Jadeja, Advocate 
Sh. Sujubha Navalsang Jadeja 
Nandan Park.2, St. No. 1, Nr. K.P.Shah Vadi, 
Navagam Ghed Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4654 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chirag Gajendrakumar Dave, Advocate 
Sh. Gajendrakumar 
1 Gayatri Kunj Swapna Vihar Park Bapunagar 
Road Near Kunthunath Jain 
Derasar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4655 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ranjitsinh Pravinsinh Rathod, Advocate 
Sh. Pravinsinh Rathod 
Darbarvas At Post Timba Daskroi 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4656 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Jagdishkumar Kalubhai, Advocate 
Sh. Kalubhai 
Near S T Stand At Po Mojari Ta Morava Hadaf 
Dist Panchmahal,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4657 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hifazurraheman Mahammadkhan Chavada, Advocate 
Sh. Mahammadkhan Alamkhan Chavada 
136 Fojadarvas Sindhivasni Pachhal 
Junadeesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4658 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Trivedi Shilpa Hasmukhray, Advocate 
Sh. Hasmukhrai 
Plot No 1608 7 Raman Nagar Panna Agarbati 
Plot Near Mokhdaji Circle Ghogha 
Road,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4659 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barot Ketankumar Vajaji, Advocate 
Sh. Barot Vajaji Rugnathji 
At.Mulakpur Po.Surana Ta.Deodar 
Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4660 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ramnani Kumar Lokumal, Advocate 
Sh. Ramnani Lokumal Hotchand 
130, Ranchhod Park Society Ramnagar Rander 
Road,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4661 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nileshbhai Manilal Gamit, Advocate 
Sh. Manilal Movaliyabhai Gamit 
At Po. Dolara Dadari Faliyu, Ta. Vyara Ta. 
Vyara,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4662 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeshkumar Kanchanlal Amin, Advocate 
Sh. Kanchanlal Zaverbhai 
At Post Tejgadh Ta Chhotaudepur Dist 
Chhotaudepur,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4663 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nathwani Jayesh Shantilal, Advocate 
Sh. Nathwani Shantilal 
Shriji Society Bethak Road Dharampur 
Khambhalia,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4664 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pratapsinh Gulabsinh Vasava, Advocate 
Sh. Gulabsinh 
At Bijalwadi Post Kevdi Taluko 
Umarpada,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4665 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sureshkumar Dhirajlal Chaudhari, Advocate 
Sh. Dhirajlal Kanjibhai Chaudhari 
At Post Bedha Raypura Maruti Dham Ta Dolvan 
Dist Tapi,Tapi,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4666 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Lalita Khengarbhai, Advocate 
Sh. Khengarbhai 
New Indira Colony Street 13 Air Force 1 Road 
Opp. Khetiwadi,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4667 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patosana Jayantiji Talaji, Advocate 
Sh. Talaji Chelaji Patosana 
At.Po.Patosan Ta.Palanpur 
Dist.Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4668 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kalpanaben Kanubhai Satyapanthi, Advocate 
Sh. Kanubhai Satyapanthi 
167 Samratnagar Vibhag.2 C T M Chr Rasta 
Ramol Road Amraiwadi Ahmedabad 
,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4669 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dilipsinh Chhatrasinh Chauhan, Advocate 
Sh. Chhatrasinh U Chauhan 
Ranawalu Faliyu Mogar Mogar,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4670 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amishkumar Navinchandra Thacker, Advocate 
Sh. Navinchandra Bhavanji Thacker 
Prayag, House No 49, Jalaram Society, Bhachau, 
Taluka Bhachau,,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4671 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Virbalaben Navinchandra Shah, Advocate 
Sh. Babubhai Mathurbhai Parmar 
D 108 Sagar Apartment Ganesh Chokdi 
Rupapura Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4672 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sharma Punamkumari Omprakash, Advocate 
Sh. Sharma Omprakash 
19 Shreeji Homes.2 Opp Vimal Dairy Srpf Road 
Palawasna Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4673 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Meenaxi Indrajitsinh Rathod, Advocate 
Sh. Babulal Govindbhai Solanki 
Kewda Vadi Society Opp Railway Station 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4674 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dineshbhai Babubhai Patel, Advocate 
Sh. Babubhai Mahijibhai Patel 
R.2 Venus Apartments Productivity Road, 
Sampatrao Colony Alkapuri,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4675 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manojkumar, Advocate 
Sh. Bhogilal 
132a,Dharmin Nagar Society,Kabilpore 
Road,Navsari. ,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4676 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manishaben Raychandbhai Thakkar, Advocate 
Sh. Raychandbhai 
Umiyanagar Behind Rakheval Press Deesa Ta 
Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4677 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Bharatsinh Kalusinh, Advocate 
Sh. Chauhan Kalusinh Rayjibhai 
Near Ashapuri Mandir, At Gajesinh Na Muvada 
Po Felsani Ta Balasinor,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4678 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Radhaben Sonjibhai Vasava, Advocate 
Sh. Sonjibhai 
At Nani Fokdi Post Sarvan Fokdi Tal 
Uamarpada,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4679 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mori Babulal Laljibhai, Advocate 
Sh. Laljibhai 
At Mahudiya Dera Post Ubsal Dist 
Arvalli,Arvalli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4680 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Suthar Ashvinkumar Shanabhai, Advocate 
Sh. Mistry Shanabhai 
B314 3rd Floor Jashraj Resi Cum Plaza Near 
Parivar Cross Road Waghodia Dabhoi Ring Road 
Waghodia Road Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4681 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijaysinh Anopsinh Zala, Advocate 
Sh. Anopsinh 
Khandi Pole Wadhwan Opp Lati Wadhwan 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4682 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ratnadeepsinh Vikramsinh Raulaji, Advocate 
Sh. Vikramsinh Sajjansinh Raulaji 
B 175 Motinagar .2 2 Susen Ring Road Tarsali 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4683 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gaurang Kanaiyalal Vaghela, Advocate 
Sh. Kanaiyalal S Vaghela 
G 3 Gurjar Ratna Flat Radha Swami Road Nr 
Rupal Flat Ranip Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4684 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sumanbhai Lallubhai Parmar, Advocate 
Sh. Lallubhai Valjibhai Parmar 
Tejgadh Limdibazar Chhotaudepur 
,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4685 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Machhi Sanjaykumar Ishvarbhai, Advocate 
Sh. Ishvarbhai Chimanbhai Machhi 
62 Shivshakti Society Near Ankur Highschool 
Bhuravav Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4686 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sarvaiya Bharatbhai Khimabhai, Advocate 
Sh. Sarvaiya Khimabhai Motibhai 
At.Ganjela Ta.Dhrangadhra 
Dist.Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4687 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chaitanya Rashmikant Khatri, Advocate 
Sh. Khatri Rashmikant Natvarlal 
14, Shree Nand Arya, Nr. Ahmedabad.Baroda 
Express Highway, Nr. Ramol Ring Road, 
Ramol,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4688 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harshadkumar Jagdishchandra Jaradi, Advocate 
Sh. Jagdishchandra Khimji Jaradi 
C 580 Mundra Relocation Site Mundra Road 
Bhuj,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4689 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Suresh Raghavbhai Prajapati, Advocate 
Sh. Raghav Prajapati 
A 2 Amardeep Society 
Manjalpur,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4690 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Megha Chitaliya, Advocate 
Sh. Rajnikant 
E.3, Ayojannagar Society, Near Shreyas Railway 
Crossing Paldi,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4691 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahendrasinh Mohansinh Dodia, Advocate 
Sh. Mohansinh Mithalsinh Dodia 
23 Girdhar Chambers, Opp.Talukapanchayat 
Office Kacheri Road, Valsad,Valsad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4692 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sata Tarun Mahendrabhai, Advocate 
Sh. Sata Mahendrabhai 
Narayan Nagar Behind Ramnath Society 
Khambhalia,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4693 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dimple Mukeshkumar Brahmbhatt, Advocate 
Sh. Mukeshkumar Bachubhai Brahmbhatt 
D.23, Jaynidhi Township Diwalipura, Old Padra 
Road Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4694 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Manojkumar Premjibhai, Advocate 
Sh. Premjibhai 
Khadikariyalay Raiway Station Road Liliya Mota 
Ta Liliya Dist Amreli,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4695 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sandip Lalitbhai Yagnik, Advocate 
Sh. Lalitbhai Chunilal Yagnik 
Swaminarayan Dela Ma, Vadi Para, Main Bazar, 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4696 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pankajkumar Mukundrai Kanabar, Advocate 
Sh. Mukundrai 
Shree Bhavani Krupa, Nr Lohana Mahajan Wadi, 
Satta Bazar, Veraval,Gir Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4697 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mitesh Rasikbhai Patel, Advocate 
Sh. Rasikbhai 
31,Panchvati At.Po.Unava 
Ta.Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4698 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tilwani Kamleshkumar Narandas, Advocate 
Sh. Narandas T Tilwani 
10 Tulsi Society Near Iti At Jafrabad Ta 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4699 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Hardevbhai Tejarambhai, Advocate 
Sh. Joshi Tejarambhai Gopalbhai 
At.Delvada Po.Jada Ta.Deodar Banaskantha,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4700 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shashinkumar Aravindkumar Raval, Advocate 
Sh. Arvindkumar 
A 11 Shakti Darshan Appt Behind Municipal 
School Isanpur,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4701 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pradipsinh Dilavarsinh Gohil, Advocate 
Sh. Dilavarsinh Gohil 
Plot No.24 Ganeshnagar.2 Chitra 
Bhavnagar,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4702 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pravinkumar Dhulajibhai Bharada, Advocate 
Sh. Dhulajibhai 
At Post Ode Ta Bhiloda Dist 
Arvalli,Arvalli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4703 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dalsukhbhai Karmsibhai Chavaliya, Advocate 
Sh. Karmsibhai 
Lakhatar Near Gayatri Temple 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4704 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manojkumar Shankerlal Bhavsar, Advocate 
Sh. Shankerlal Bhavsar 
W.26 2nd Floor Nilkanth Varni Ghanshyam 
Nagar Society Opp R T O Subhash Bridge 
Ahmedabad ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4705 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arunkumar, Advocate 
Sh. Khushalbhai 
Chitali,Zanda Chowk Falia,Saraiya,Chikhali 
,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4706 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vyas Rupeshkumar Rameshchandra, Advocate 
Sh. Rameshchandra 
B.9 Vishranti Bunglows Near Rukshmani Party 
Plot Waghodia Dabhoi Ring 
Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4707 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mer Naranbhai Jadavbhai, Advocate 
Sh. Jadavbhai 
At Bij Ta Veraval Girsomnath,Gir 
Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4708 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Khodubha Shivubha Kanchva, Advocate 
Sh. Shivubha Abhesang Kanchva 
Shri Panchvati Colony T P S Road Sikka District 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4709 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Satishchandra Ishvarbhai Shrimali, Advocate 
Sh. Ishvarbhai 
Surya Street Near.Ashok Stambh 
Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4710 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Janakkumar Shambhudan Charan, Advocate 
Sh. Shambhudan 
Jalaram Bunglows Opp Tirupati Township 
Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4711 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kamleshkumar Gajendrabhai Raval, Advocate 
Sh. Gajendrabhai 
36, Sarswati Society, Nr. Water Tank, Thol 
Road,Kadi, Ta . Kadi, Dist . 
Mehsana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4712 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Devanand Ochiram Ahuja, Advocate 
Sh. Ochiram Goumal Ahuja 
13 A Shivani Nagar Ofpp.Suraj Hostel 
Joshipura,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4713 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gujjar Jasmika Chaitanykumar, Advocate 
Sh. Satishkumar B Solanki 
Moti Choryasi Bhagol Nr Old Mamlatdar Court 
Ankleshwar,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4714 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharmistha Jagdishchandra Joshi, Advocate 
Sh. Jagdishchandra Odhavjibhai Joshi 
Bansi Palace Flat No 303 3rd Floor Near Hatkesh 
Hospital, Near Venus Appartment, 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4715 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chavda Smitaben Satishbhai, Advocate 
Sh. Satishbhai 
At Devla Ta Gondal Di Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4716 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Sanjaykumar Maganlal, Advocate 
Sh. Solanki Maganlal Jivabhai 
22 Siddheswari Society Bh Geb Visnagar Link 
Road Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4717 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hemendra H Mehta, Advocate 
Sh. Hariprasad R Mehta 
Opp Mai Mandir Kaji Band Gali Handlum 
Road,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4718 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vinodray Manilal Malkan, Advocate 
Sh. Manilal Gulabchand Malkan 
31, Goya Gate Society, R.V. Desai Road Yogini 
Hospital,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4719 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ramanbhai Chhaganbhai Vasava, Advocate 
Sh. Chhaganbhai 
Wadi Faliya At Post Wadi Taluko 
Umarpada,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4720 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajendraprasad Moolchandbhai Bharti, Advocate 
Sh. Moolchandbhai Bharti 
8 New Mahavir Nagar Society Near I O C 
Chandkheda Ahmedabad ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4721 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Baria Laxmansinh Ratansinh, Advocate 
Sh. Ratansinh 
At Morva Hadaf Ta Morva Hadaf Dist 
Panchmahal,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4722 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rana Laxmansinh Parthisinh, Advocate 
Sh. Parthisinh 
At.Po.Mandropur Ta.Kheralu 
Dist.Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4723 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kandarp Laxminarayan Mehta, Advocate 
Sh. Laxminarayan Jayanand Mehta 
Sashi Bunglow Opp Idan Garden Society Pij Road 
Nadiad,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4724 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ramesh Ravjibhai Chauhan, Advocate 
Sh. Ravjibhai 
At Vasai Tal Jamnagar ,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4725 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dipikaben Ramajibhai Rathod, Advocate 
Sh. Ramajibhai Rathod 
Jyotinagar Society Near National Highway 8a 
Chotila,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4726 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kataria Pradipsinh Keshavlal, Advocate 
Sh. Kataria Keshavlal Palabhai 
Rohitvas Opp New Bus Stand 
Balasinor,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4727 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Binduben Mohanbhai Parmar, Advocate 
Sh. Mohanbhai Somabhai Parmar 
Street 8,Jesus Nagar, Lotiya Bhagol, 
Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4728 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gelot Jitendrakumar Sukhdevbhai, Advocate 
Sh. Gelot Sukhdevbhai Bhagvanji 
At.Po.Malgadh Jodhpuriya Dhani Ta Deesa 
Banaskantha,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4729 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Teraiya Kapildev Tribhovanbhai, Advocate 
Sh. Tribhovanbhai 
Parshivalpara Mahuva ,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4730 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Devji Govindbhai Jepar, Advocate 
Sh. Govindbhai 
Kishan Chowk Road Bai Ni Vadi 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4731 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Umeshkumar Shamjibhai Rathod, Advocate 
Sh. Shamjibhai Rathod 
Opp Paliyadhar Near Shak Market Panwadi 
Road,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4732 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harshadkumar Girdharilal Dabhi, Advocate 
Sh. Girdharilal 
8 Railway Station Magalam Park Deesa,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4733 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Saini Upendrakumar Govindbhai, Advocate 
Sh. Govindbhai 
Rajpur Railway Station Road Near Aman Park 
Society Farm House Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4734 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Renukaben Savabhai, Advocate 
Sh. Kantilal Fusabhai Parmar 
Plot No 1541 2 Sector 5 B 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4735 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Iftekhar Mo Isha Khan, Advocate 
Sh. Mo Isha Jama Khan 
61.A Padmavati Society Limbayat 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4736 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Jignesh Ravishankar, Advocate 
Sh. Joshi Ravishankar Gaurishankar 
3853 Plot No 1 2 Laxminagar 2 Behind 
Gopalnagar Ghelkhadi Navsari,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4737 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Dilipkumar Khumansing, Advocate 
Sh. Parmar Khumansing Chaturbhai 
Amliwalu Faliyu At Po Sanali Ta 
Mahudha,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4738 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harsh Dipakkumar Dalal, Advocate 
Sh. Dipakkumar Gajendraprasad Dalal 
51 Kameshwar Twins Near Shyamal Cross Road, 
Manekbaug Ambawadi,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4739 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pruthvisinh Baldevsinh Zala, Advocate 
Sh. Baldevsinh 
23, Vihar Park Society, Ratanpar Ta.Wadhwan 
Dist.Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4740 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajesh Bhai Chhagan Bhai Parmar, Advocate 
Sh. Chhagan Bhai Bhaga Bhai Vankar 
Master Faliya Atpo. Dhandhoda 
Ta.Chhotaudepur,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4741 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijaykumar Karshanbhai Dadhania, Advocate 
Sh. Karshanbhai 
Jaybee Appt Flat No 4 Royal Park St No 4 Kalawad 
Road Rajkot,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4742 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakor Mansinh Chunaji, Advocate 
Sh. Chunaji 
At.Post.Chhabaliya Ta.Vadnagar 
Bhemadadanovas,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4743 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Marivad Kantibhai Mangabhai, Advocate 
Sh. Mangabhai 
Sarvoday Nagar Malpur Road Modasa 
,Arvalli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4744 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Vikibhai Rameshbhai, Advocate 
Sh. Patel Rameshbhaii Shankarbbhaii 
Sarvoday Sarafi Mandali Patelwada 
Balasinor,Mahisagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4745 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vanravanbhai Anakbhai Vala, Advocate 
Sh. Anakbhai Harsurbhai Vala 
At Garamli Nani Tal Dhari ,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4746 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Snehaben Ramanlal Sharma, Advocate 
Sh. Ramanlal Sharma 
Samlaya Station Opp Samlaya Railway Station 
Taluka Savli Dist Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4747 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nayan Maheshbhai Chavda, Advocate 
Sh. Maheshbhai 
C.8, Parishram Society Nr. Marutidham Society, 
Water Tank Road Tarsali, 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4748 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Jayeshkumar Narottambhai, Advocate 
Sh. Patel Narottambhai Jerambhai 
231, Vaniya Faliya, At. And Po. Mandroi, Tal. 
Olpad,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4749 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chandmahmad Uasmanbhai Parmar, Advocate 
Sh. Usamanbhai Bhikhabhai Parmar 
Near Nooremohmmad Society, Jantanagar, Block 
No.59, Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4750 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gohil Anand Nathalal, Advocate 
Sh. Nathalal 
Madhuvan Society Near Indira Society Navagam 
Ghed,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4751 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vasava Amarsinh Samabhai, Advocate 
Sh. Vasava Samabhai 
At Tabda Ta Dediapada Dist Narmada 
,Narmada,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4752 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prajapati Vipulkumar Kashirambhai, Advocate 
Sh. Prajapati Kashirambhai 
28 Ajaykrupa Society Radhanpur Road 
Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4753 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Popat Heena Dwarkadas, Advocate 
Sh. Popat Dwarkadas 
Jodhpur Gate Rajda Road Khambhalia,Devbhumi 
Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4754 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ravikumar Nitinkumar Solanki, Advocate 
Sh. Nitinkumar K Solanki 
A 10 Abhilasha Society Opp Mahi Canal Colony 
Nr Swastik Vatika Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4755 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Surya Vitthaldas, Advocate 
Sh. Vitthaldas Patel 
14 Sadbhav Bunglows Near Telephon Exchenge 
Ghodacamp Road Shahibaug,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4756 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shilpa Mukeshbhai Prajapati, Advocate 
Sh. Ishwarbhai Prajapati 
Plot No.571.1, Sector.26,Kishan Nagar, 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4757 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nathalal Valji Gohil, Advocate 
Sh. Valji 
Madhuvan Society, Near Indira Society, Navagam 
Ghed,,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4758 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Goswami Chandrikaben Tulsigiri, Advocate 
Sh. Goswami Tulsigir Hiragiri 
A 203 Khodal Residency Opp Old Police Line 
Mansa Dist Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4759 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kishanchandra Purushottam Rathod, Advocate 
Sh. Purushottam Rathod 
Om Prakash Nagar, Street No 6, Veraval,Gir 
Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4760 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Gambhirsinh Shantubha, Advocate 
Sh. Shantubha 
At.Ranakpur Ta.Kankrej Banaskantha,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4761 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hetalben Kirtikumar Joshi, Advocate 
Sh. Kirtikumar Kantilal Joshi 
Gwssb Staff Quaters Behind Judge Bunglows 
Main Road Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4762 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pareshkumar Jivanlal Leuva, Advocate 
Sh. Jivanlal Leuva 
A.7 Ganeshkunj Society Viratnagar Road Odhav 
Ahmedabad ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4763 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chaudhary Masungbhai Premabhai, Advocate 
Sh. Chaudhary Premabhai Purabhai 
At.Samarwada Post.Samarwada 
Ta.Dhanera,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4764 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Geetaben Rakeshbhai Shah, Advocate 
Sh. Kanubhai Arjanbhai Solanki 
Green Woods Flat Tower C 106 Opp Preet 
Buanglow Bh Sitaram Complex Chhani Canal 
Road Chhani,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4765 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rameshbhai Budhiyabhai Mistry, Advocate 
Sh. Budhiyabhai Mistry 
2 Manishanand Society Nr Sambhu Deary Link 
Road,Bharuch,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4766 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chauhan Gitaben Raysinh, Advocate 
Sh. Chauhan Raysinh Navalsinh 
336, Patel Faliyu, At Valinath Po Kuni Ta 
Galteshwar,Kheda,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4767 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prajapati Kashirambhai Vitthaldas, Advocate 
Sh. Prajapati Vitthaldas 
28 Ajaykrupa Society Radhanpur Road 
Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4768 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sarvaiya Anilkumar Bhanubhai, Advocate 
Sh. Bhanubhai 
Railway Station Road Opp Jalaram Atithi Gruh 
Virpurjalaram,Rajkot,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4769 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mahesuriya Kalpeshkumar Dineshbhai, Advocate 
Sh. Mahesuriya Dineshbhai Harichandbhai 
Modheshwari Society Deesa Near Prajapati 
Samajani Vadi Omkar Society Deesa 
Ta.Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4770 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jani Upendrakumar Pravinchandra, Advocate 
Sh. Pravinchandra 
Block No.252, Dubal Dekkar 
Sector.24,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4771 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rakeshkumar Kantilal Patel, Advocate 
Sh. Kantilal Ishwarlal Patel 
Lig.D.204 Shree Ganesh Residency Amroli 
Ganeshpura Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4772 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Banawala Satishkumar Natvarlal, Advocate 
Sh. Natvarlal Chamanlal Banawala 
Vadi Road Near Ramdwara Deesa,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4773 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Murtujabhai Ahemadbhai Chauhan, Advocate 
Sh. Ahemdbhai 
Near Chauhans Khidki Kasba Street Wadhwan 
Dholipole Road,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4774 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Doshi Rajubhai Hashmukhbhai, Advocate 
Sh. Doshi Hashmukhbhai Manibhai 
34, Swastik Society, Meghani Bag Road, 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4775 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vasantben Harmanbhai Khant, Advocate 
Sh. Harmanbhai 
Nr Gayatri Temple At And Post . Bedva 
Anand,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4776 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jethva Harshidaben Govindbhai, Advocate 
Sh. Govindbhai 
Laxmi Nivas, Goval Fali, Nr. Dhuvav Gate, Bh. 
Subhash Market, Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4777 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parangi Trikambhai Narsabhai, Advocate 
Sh. Parabgi Narsabhai Kajabhai 
At.Ramsipura Sankad Post.Saral 
Ta.Dhanera,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4778 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Ahesan Ahemad, Advocate 
Sh. Anwarbhai 
Rahimpura Near Mota Kasba Matva Kuva 
Kalol,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4779 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Altaf Abdul Multani, Advocate 
Sh. Abdul Nanji Multani 
House No. 7.2431 Choki Sheri, 
Saiyedpura,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4780 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rakesh Kumar Prem Narayan Sharma, Advocate 
Sh. Prem Narayan Sharma 
88 Chandan Tenaments .Ii Jashodanagar Vatva 
,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4781 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Kiritkumar Laljibhai, Advocate 
Sh. Rathod Laljibhai Kalidas 
Matru Bhumi, Bhavani Chowk, Vankar Vas, 
At.Lakhtar Ta.Lakhtar 
Dist.Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4782 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vijaysinh Ganpatsinh Jalodariya, Advocate 
Sh. Ganpatsinh Jalodariya 
Porwad No Tekaro Bazar Road At And Post 
Taluka Sankheda,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4783 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amit Govind Thakkar, Advocate 
Sh. Govind 
Vadoli Shah Po Simodra Mangrol,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4784 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Hitesh Jethalal Solanki, Advocate 
Sh. Jethalal Solanki 
Parag Nivas Kharva Chaklo 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4785 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jaymin Manharlal Hindocha, Advocate 
Sh. Manharlal Hindocha 
Rajani Mill Plot, Jamjodhpur, Dist. 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4786 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Hiteshkumar Lekhraj, Advocate 
Sh. Rathod Lekhraj Sejramdas 
Krishnakunj Society Opp Pratap Chali 
Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4787 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shailesh Chhaganlal Thakkar, Advocate 
Sh. Chhaganlal Shankarlal Thakkar 
Kuva Faliya At Post Kachhiyawadi Chovisi Ta Dist 
Navsari,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4788 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ghasura Sadikkhan Mohmedkhan, Advocate 
Sh. Mohmedkhan Ghasura 
215, Akash Avenue, Mayur Colony, 215, Akash 
Avenue, Mayur Colony,, Nr. Under Bridge, 
Muslim S Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4789 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Minaxi Jethalal Solanki, Advocate 
Sh. Jethalal Solanki 
Parag Nivas Kharva Chaklo 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4790 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Joshi Ashokkumar Vardhichand, Advocate 
Sh. Joshi Vardhichand Bhikhalal 
Suryanagar Ambika Chowk Desa Near Rakhewal 
Paress Deesa Ta.Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4791 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shankarji Kalaji Makwana, Advocate 
Sh. Kalaji Lilaji Makwana 
Behind Lalghar Mata Temple, At Post.Kolavada, 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4792 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chandresh Ramsinh Herma, Advocate 
Sh. Ramsinh 
A 20, Ashiyana Society, Behind Shreenath Nagar, 
Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4793 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dholariya Durgesh Babubhai, Advocate 
Sh. Dholariya Babubhai Mohanbhai 
Sardar Nagar Society Near St Depot Amreli Road 
Dhari,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4794 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Purani Jayprakash Balkrushna, Advocate 
Sh. Purani Balkrushna 
7, Bajar Road Behind Central Bank District 
Chhotaudepur,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4795 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathod Savjibhai Somabhai, Advocate 
Sh. Somabhai 
Juna Vankar Vas Rajula Ta Rajula,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4796 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhajgotar Hansa Khimaji, Advocate 
Sh. Khimaji 
At Ajotha Ta Veraval ,Gir Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4797 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Barot Jitendrabhai Vasudev, Advocate 
Sh. Vasudev 
Nano Barotvas Kheralu At.Po.Ta.Kheralu 
Dist.Mahesana,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4798 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Babulal Maghabhai, Advocate 
Sh. Patel Maghabhai Savasibhai 
Patelvas Near Ambaji Temple 
At.Post.Ta.Dhanera,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4799 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pagi Bhimsinh Lakhabhai, Advocate 
Sh. Lakhabhai Pagi 
At Po Chhavd Pagi Mandir Faliyu Ta Godhra 
Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4800 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rahul Jagdishbhai Parmar, Advocate 
Sh. Jagdishbhai Parmar 
58, Digvijay Plot, Krishna Colony, Street No. 2, 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4801 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gelot Mahendrakumar Shankarlal, Advocate 
Sh. Gelot Shankarlal Galbaji 
At And Post Malgadh Jodhpuriya Dhani 
Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4802 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dharmendra Suryakant Bhayani, Advocate 
Sh. Suryakant Jamnadas Bhayani 
Flat No 301 Shikhar Flat Waghawadi Road Near 
Home School Bhavnagar,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4803 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kalpana Mukeshkumar Vaidya, Advocate 
Sh. Vinayakbhai 
C.20 Panchjany Duplex Opp Chaitanya Park 
Jitodiya Road,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4804 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parvezsajjad Yakub Khalifa, Advocate 
Sh. Yakub Gulammohammad Khalifa 
6 Memon Nagar Society Nr Bharucha Apartment 
Morabhagal Ramnagar Rander Road 
Surat,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4805 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Trivedi Hareshkumar Dahyalal, Advocate 
Sh. Trivedi Dahyalal Dharmaram 
30 Ami Society Kant Road Deesa Behind Deepak 
Hotel Deesa Ta.Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4806 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Raval Nikhilkumar Chandulal, Advocate 
Sh. Raval Chandulal 
At Post.Vagosana, Ta.Kalol, 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4807 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shukla Chandreshkumar Harendrabhai, Advocate 
Sh. Shukla Harendrabhai Chandrakantbhai 
Karachi Wali Street, Lalji Maharaj Jagya Road, 
Sayla,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4808 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jansari Ashokbhai Chandulal, Advocate 
Sh. Jansari Chandulal Hiralal 
42 Narsihnagar Society Opp Old Bus Depo Near 
Gayatri Mandir,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4809 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Prakashkumar Hamirsinhji Desai, Advocate 
Sh. Hamirsinhji Kisansinhji Desai 
C.114, Avadhpuri Society, Near L.P. Savani 
School, Pal, Adajan,,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4810 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mukeshkumar Mafatlal Nai, Advocate 
Sh. Mafatlal Manilal Nai 
At Dharpada Post Khardosan Ta Deesa,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4811 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jethva Taraba Navalsinh, Advocate 
Sh. Navalsinh 
B 41 Aditya Park Nr Hotel Park Veraval,Gir 
Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4812 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sonal Dhavalkumar Gajjar, Advocate 
Sh. Maheshkumar 
Plot No 1262.1 Plot No 612.1 
,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4813 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chetankumar Mohanlal Chudasama, Advocate 
Sh. Mohanlal Chudasama 
Khodal Krupa, Plot No. 7, Opp. Adinath 
Bandhani Street, Rajpark, 
Jamangar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4814 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arvindbhai Laljibhai Jitiya, Advocate 
Sh. Laljibhai Gandabhai Jitiya 
At.Timba Ta.Wadhwan 
Dist.Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4815 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dabhi Bakula Prakashbhai, Advocate 
Sh. Prakashbhai Dabhi 
Dwarkadhis Tenament, Block No 10, Junagadh 
Byepass, Veraval ,Gir Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4816 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pareshkumar Laljibhai Aanand, Advocate 
Sh. Laljibhai 
215, Akash Avenue, Mayur Colony, 215, Akash 
Avenue, Mayur Colony,, Nr. Under Bridge, 
Muslim S Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4817 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Raghuvir Kalubhai Devani, Advocate 
Sh. Kalubhai Ghusabhai Devani 
140, Kamal Park.2, Nr.Virat Nagar Soc., 
L.H.Road, Surat. 140, Kamal Park.2, Nr.Virat 
Nagar Soc., L.H.Road, Surat. 140, Kamal Park.2, 
Nr.Virat Nagar Soc., L.H.Road, 
Surat.,Surat,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4818 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakor Dineshkumar Kapurji, Advocate 
Sh. Thakor Kapurji Kaluji 
30,Ashapura Society Deesa Near Decent Hotel 
Ta.Deesa,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4819 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ghanshyamsinh Varsubha Jadeja, Advocate 
Sh. Varsubha Shivubha Jadeja 
Room No 30 Old Colony Behind Digjam Woolen 
Mill Air Force Road Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4820 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Dipakkumar, Advocate 
Sh. Solanki Bhailalbhai 
Diwankhana Chowk, Solanki Niwas Nadipa Road 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4821 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Arvind Panalal Parikh, Advocate 
Sh. Panalal Parikh 
C20 Chanakyapuri Society Near Chankayapuri 
Char Rasta New Sama Road 
Vadodara,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4822 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajesh Jalabhai Rabari, Advocate 
Sh. Jalabhai Mamubhai Rabari 
At Post Ratadiya Ganeshwala Behind Bus Stop 
Taluka Mundra.Kachchh,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4823 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Trivedi Trushar Bhagvanji, Advocate 
Sh. Trivedi Bhagvanji 
Ramnath Society Ganatra Hall Main Road 
Khambhalia,Devbhumi Dwarka,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4824 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Tarak Jashvantray Pandya, Advocate 
Sh. Jashvantray Pandya 
Plot No .440.2 Sector 2.B ,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4825 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Abdulkuddus Mohammedbhai Surajwala, Advocate 
Sh. Mohammedbhai Rasulbhai Surajwala 
6 3 43 Moti Vhorwad Kadi,Mahesana,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4826 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Satapara Kamleshkumar Motilal, Advocate 
Sh. Satapara Motibhai Amarshibhai 
Khariya Street, Near Taluka Street No.1, At And 
Post.Lakhtar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4827 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Thakor Vipulkumar Babuji, Advocate 
Sh. Thakor Babuji Harjiji 
Jalaram Society Part 1 Opp.Subham Party Plot 
Near .Patan Highway Deesa Ta.Deesa,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4828 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pandit Harishkumar Nandubhai, Advocate 
Sh. Nandubhai Pandit 
31 Maa Gaytri Nagar 2 Near Setu Health Club 
Bamroli Road Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4829 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bhatt Bharat Dineshchandra, Advocate 
Sh. Dineshchandra 
Sardarpatel Society Street No 2 Near Halar Jilla 
Rajput Seva Samaj Near Saru Section 
Road,,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4830 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kirtibhai Bharatbhai Parmar, Advocate 
Sh. Bharatbhai 
Behind Primary School No4 Maruti Krupa 
Jafrabad Road,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4831 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chorasiya Nareshbhai Virabhai, Advocate 
Sh. Chorasiya Virabhai Kalidas 
Shiv Shakti Society Behind Man Mandir School, 
Tajpura Road, Palanpur,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4832 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajeshkumar Manojkumar Soni, Advocate 
Sh. Manojkumar Soni 
B 2 Sai Ganga Appartment Opp Nil Kantheswer 
Maha Dev Temple Wadi 
Navapura,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4833 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ketankumar Arvindrkumar Vaghani, Advocate 
Sh. Arvindrai C Vaghani 
118 Shrinathjinagar.2 Bharatnagar 
Road,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4834 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Alpesh Bhailalbhai Parmar, Advocate 
Sh. Bhailalbhai 
49 Digvijay Plot Siddharth Colony Sankar Tekri 
Street 6,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4835 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Shukla Manubhai Bhagvanbhai, Advocate 
Sh. Shukla Bhagvanbhai T 
Kadiyawad Opp Ramdevpir Nagalben 
Temple,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4836 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pratikkumar Dipakbhai Shah, Advocate 
Sh. Dipakbhai Bachubhai Shah 
28.29 Soni Society 80 Feet Road Wadhawan Dist 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4837 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gautamkumar Babulal Libachiya, Advocate 
Sh. Babulal 
109 Vir Baba Park Society, Chandlodiya 
Chandlodiya, Daskroi 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4838 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Dineshbhai Shamalbhai, Advocate 
Sh. Shamalbhai 
At Jitpur Post Mahadevgram Ta 
Modasa,Arvalli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4839 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaghela Mayurbhai Becharbhai, Advocate 
Sh. Vaghela Becharbhai Chaturbhai 
At.Katuda Ta.Wadhwan 
Dist.Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4840 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vadodiya Milansinh Lalsinh, Advocate 
Sh. Lalsinh 
632, Mata Ni Limdi Vanta Street, Umreth 
Ta.Umreth,Anand,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4841 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajesh Dalsukhgar Gosai, Advocate 
Sh. Dalsukhgar Harigar Gosai 
503 Mahalaxmi Residency Walkeshvari, Phase.Ii, 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4842 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jokhiya Rajubhai Dinmahamadbhai, Advocate 
Sh. Dinmahamadbhai 
66 Kv Substion Khakhbai Road Rajula City Ta 
Rajula,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4843 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Balvantsinh Lakhji, Advocate 
Sh. Lakhji 
At Po Mandal Ta Dhanera ,Banas Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4844 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Solanki Harshadkumar Ganpatlal, Advocate 
Sh. Solanki Ganpatlal 
Dr. Ambedkarnagar . 1 Opp. Rohindas Building 
Surendranagar,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4845 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajendra Banidan Gadhavi, Advocate 
Sh. Banidan 
Plot No.531.2 Sector.7.B 
Gandhinagar,Gandhinagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4846 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Bharat Gopalbhai Chavda, Advocate 
Sh. Gopalbhai 
Shree Chamunda Krupa, 7 A Patel Colony, Road 
No 5 And 6, ,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4847 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pratimabahen Shaileshkumar Soni, Advocate 
Sh. Dahyalal 
Bajar Sheri Devgadh Baria Ta.Devgadh Baria 
,Dohad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4848 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Sarangpani Priydarshan Vakil, Advocate 
Sh. Priydarshan Vakil 
C 10 Vishramnagar Gurukul Road Memnagar 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4849 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Gajanand Dhirajlal Pandya, Advocate 
Sh. Dhirajlal Bhagvanlal Pandya 
Bhatt Fali Luharsar Road 
Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4850 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mohamed Yunus .A Makakrani, Advocate 
Sh. Makarani Abdulrehman 
Near Palace Road At And Post Chhotaudepur Dist 
Vadodara,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4851 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kariya Mita Parshotambhai, Advocate 
Sh. Parshotambhai Kariya 
Geeta Nagar.2, Street No 6, 60 Feet Road, Veraval 
,Gir Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4852 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Pankajkumar Kacharabhai Parmar, Advocate 
Sh. Kacharabhai Bhavanbhai Parmar 
A.01, Kush Intercity Kathwada Road New 
Naroda,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4853 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Soni Manish Lalitkumar, Advocate 
Sh. Lalitkumar B Soni 
C 402 Ganesh Sopan Nr Chenpur Petrol Pump 
New Ranip Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4854 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Girish Rajeshibhai Gojiya, Advocate 
Sh. Rajeshibhai K. Gojiya 
Matru Ashish, Vrundavan Park.1, Plot No 46b St 
No 2 Bh Patel Park Jamnagar,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4855 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Dinesh Hamirbhai Pampaniya, Advocate 
Sh. Hamirbhai 
To Amrapur ,Gir Somnath,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4856 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jayeshbhai Babubhai Vankar, Advocate 
Sh. Babhubhai Maganbhai Vankar 
At Dhandhoda Tekrifaliya Ta Chhotaudepur 
,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4857 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Nalinkumar Ramniklal Dave, Advocate 
Sh. Ramniklal Pranshankar Dave 
Gokul, Sindhi Society Road, Opp. G.S.P. School, 
Gandhigram,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4858 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Goswami Jignesh Chimanbharthi, Advocate 
Sh. Chimanbharthi 
Kadiyali Road Shivaji Chowk Mohan Vakil Street 
Rajula,Amreli,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4859 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Moghariya Ambaram Devjibhai, Advocate 
Sh. Moghariya Devjibhai Nanjibhai 
Bhanubhai Shukal Vadi, Plot No.38 P Ratanpar 
Ta.Wadhwan,Surendranagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4860 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jitendrakumar Kodarbhai Patel, Advocate 
Sh. Kodarbhai Patel 
C.300 Krishnanagar Adinathnagar.2 Odhav 
Ahmedabad ,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4861 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mayurkumar Ramjibhai Shingala, Advocate 
Sh. Ramjibhai Aambabhai Shingala 
Station Plot Dhobi Street 
At.Manavadar,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4862 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Himanshu, Advocate 
Sh. Sadruddin 
37,Ambika Appartment,Lunsikui Road,Navsari 
,Navsari,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4863 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Dimpleben Udaysinh, Advocate 
Sh. Udaysinh Parmar 
Krishna Bhavan Panjrapole Road Beside Bjp 
Karylay Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4864 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kadri Abedaben Mohamadshah, Advocate 
Sh. Mohamadshah 
Near Akbarshah Masjid Sayad Fali 
,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4865 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Patel Hiren Ashokbhai, Advocate 
Sh. Patel Ashokbhai Natvarlal 
42, Ankit Society, Nr. Ramwadi, Isanpur, 
Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4866 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rajput Laxmi Hajarisingh, Advocate 
Sh. Rajput Hajarisingh 
24,Omkar Complex, Opp Shriram Vastra Bhandar, 
Sukhramnagar,Gomtipur,Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4867 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Darshan Harishbhai Trivedi, Advocate 
Sh. Harishbhai D. Trivedi 
B 4 Pranav Appartment Ghogha Circle 
Bhavnagar,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4868 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Mauleshkumar Babulal Sathavara, Advocate 
Sh. Babulal Kachradas Sathavara 
35, Ankit Society, Nr. Ramwadi, Isanpur, 
Isanpur,,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4869 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rashmin Ramniklal Raval, Advocate 
Sh. Ramniklal Raval 
Plot No 41 A Dharmraj Society Saher Farti Sadak 
Ring Road Subhashnagar,Bhavnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4870 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Vaishnav Kashyapkumar Purushottambhai, Advocate 
Sh. Vaishnav Purushottambhai Khimjibhai 
Patel Wadi Dhoraji Road 
Kalavad,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4871 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harshadkumar Dashrathlal Panchal, Advocate 
Sh. Dashrathlal Panchal 
B.102 Himganga Apartment B.S A.One School 
Opp Purvi Tower Subhash Chowk Gurukul Road 
Memnagar Ahmedabad,Ahmadabad,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4872 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Harshadbhai Mulibhai Parmar, Advocate 
Sh. Muljibhai Parmar 
A8 Jay Mahakali Society Mahavir Hall Char 
Rasta,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4873 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manish B. Pambhar, Advocate 
Sh. Bhikhubhai P. Pambhar 
Ninad, 11.B, Govardhan Park.1 Near Rani 
Laxmibai Statue Junagadh,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4874 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Parmar Kalpanabahen Udesinh, Advocate 
Sh. Udesinh Parmar 
Krishna Bhavan Panjrapole Road Beside Of Bjp 
Office Godhra Godhra,Panch Mahals,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4875 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jyoti Devshibhai Muchhadiya, Advocate 
Sh. Devshibhai 
Behind Old Railway Station Navagam Ghed, Opp 
Kantibhai Scrap,Jamnagar,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4876 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Manoharlal Bhanwarlal Tank, Advocate 
Sh. Bhanwarlal Ganeshji Tank 
7, Jay Park Society High Way Deesa,Banas 
Kantha,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4877 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Narendra Savjibhai Rank, Advocate 
Sh. Savjibhai Gangdasbhai Rank 
Vishvakutir, Amritnagar Society, Bh. Lal Baug, 
Dwarkapuri Road,,Junagadh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4878 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Rathva Sukhdev Bhai Popat Bhai, Advocate 
Sh. Rathva Popatbhai 
At.Tava, Mota Faliya Po. Rumadiya Ta.Kawant 
,Chhotaudepur,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4879 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Amitaben Shantaram Patil, Advocate 
Sh. Shantaram Patil 
F8 Bhagyalaxmi Township Part . 2, Near 
Kamlanagar Sbi Bank, Ajwa 
Road,Vadodara,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4880 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Chandrakant Khimji Vora, Advocate 
Sh. Khimjibhai Popatlal Vora 
Saraswati Society, Near Sai Baba Temple, 
Bhachau, Taluka Bhachau,,Kachchh,Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4881 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Deepakkumar Kushalbhai Parmar, Advocate 
Sh. Khushalbhai Jibhai Parmar 
1148, Gayatri Nagar Ghb Bharuch Gujarat-
392001 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 



BY SPEED POST 
 

Sr.No. 4882 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kamleshkumar Pukhraj Soni, Advocate 
Sh. Pukhraj Meghraj Soni 
10/7, Navi Vashahat Near Hotel Plaza Bharuch 
Gujarat-392001 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

  



BY SPEED POST 
 

Sr.No. 4883 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Jigneshkumar Patel, Advocate 
Sh. Babubhai 
D/3, Raj Appartment Opp. Bhaktinagar Society, 
Balkrishna Mandir Road, Ranip Ahmedabad 
Gujarat-382480 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

  



BY SPEED POST 
 

Sr.No. 4884 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Kajalben Chetanbhai Sutaria, Advocate 
Sh. Chetanbhai Babubhai Sutaria 
225. Suvidha Raw House. Aakar Club Road. 
Simada Gam Surat Gujarat-395010 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.07.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

  



BY SPEED POST 
 

Sr.No. 4885 
 

Government of India 
Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, „A‟ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the 28th Sep, 2018 

 
To 

Sh./Ms. Ranjan Parimal Nada, Advocate 
Sh. Parimal Nanjibhai Nada 
C/o Dr.N.J.Nada, Eru Char Rasta Road, opp. 
Gayatri nagar, Vijalpor Road, Navsari Gujarat-
396450 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.08.18 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
  
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof along with a copy of your complete 
application. 
 

Yours faithfully, 
 
 

 
 

(Poonam Suri) 
DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 

 


